ILIST OF CASES WHICH WERE E-FILED DURING THE MONTH OF FEBRUARY 2025
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NUMBER

H. SANJEEV| 301, ExtensionRecovery ICS COMM-148/2025 03.02.2025 ABDUL HAMEED VS. RUDRAABDUR 8587848515 lar.rasheedadvocate@ |01.02.2025

UMAR Block, Tis Hazaril IDEVELPERS IRASHEED gmail.com

IAGGARWAL, Courts, Delhi

IDISTRICT JUDGE

(COMMERCIAL

COURT)-01 301, Extension|Execution Petition [EX. COMM-82/2025 03.02.2025 IDARSHAN KUMAR ARORA VS[RAJIV MEHRA [9811164491 rajivmehraadv@yaho [01.02.2025
Block, Tis Hazari [IKUMARSONS AUTO PVT. LTD. lo.com

Courts, Delhi

301, ExtensionRecovery ICS COMM-164/2025 04.02.2025 IPUNJAB NATIONAL BANK VS,|PARAS 0810600656 parasaggarwaladv@g [03.02.2025
Block, Tis Hazari IDINESH KUMAR TYAGI IAGGARWAL Imail.com
Courts, Delhi

301, Extension/Recovery ICS COMM-165/2025 04.02.2025 IBABLANI AIRCON VS. TRILOKRADHEY 0811041494 radheyshyamadv@g [03.02.2025
Block, Tis Hazari [KUMAR JHA ISHYAM Imail.com
Courts, Delhi

301, Extension[Recovery ICS COMM-167/2025 06.02.2025 IDEEPAK KAPOOR VS. RAHULSAURAV 0899331166 sauravbhasinio@gmalo5.02.2025
Block, Tis Hazari [KUMAR BHASIN lil.com
Courts, Delhi

301, Extension[Arbitration Petition IOMP (I) COMM-163/2025 [06.02.2025 ITATA CAPITAL LTD. VS. GOPALjAnish Bhola 0811452022 JANISH_BHOLA17@ (05.02.2025
Block, Tis Hazari ISHARMA IYAHOO.COM
Courts, Delhi

301, Extension|Misc. Petition Misc. DJ-91/2025 07.02.2025 BOMBAY MERCANTILESHIV KANT9958986363 info@knowlex.in 06.02.2025
Block, Tis Hazaril ICOOPERATIVE BANK VS. SHEIKHMISHRA

Courts, Delhi ISHAMIM ASHFAQUE

301, Extension|Misc. Petition Misc. DJ-96/2025 11.02.2025 JUNION OF INDIA VS. JYOTI CNCAJAY KUMAR810239626 lajaybidhuriyg @gmail [10.02.2025
Block, Tis Hazari IAUTOMATION LTD. BIDHURI .com

Courts, Delhi

301, ExtensionRecovery ICS COMM-195/2025 14.02.2025 IBANK OF BARODA VS. NITISHIGEETANJALI (8447833470 Advocate.134@gmail. [13.02.2025
Block, Tis Hazari IMALIK ISHARMA lcom
Courts, Delhi
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301, ExtensionRecovery ICS COMM-206/2025 17.02.2025 [ICICI BANK VS. GULATI PAINT & 0899009971 juris@hemantgupta.i [15.02.2025
Block, Tis Hazaril [HARDWARE STORE IGUPTA In
Courts, Delhi
301, Extension[Trademark ICS COMM-205/2025 17.02.2025 IKARIM HOTELS PVT. LTD. VS. AL{CHANGHEZ [8076293778 service@diwanadvocal15.02.2025
Block, Tis Hazaril [KARIM RESTAURANT PVT. LTD. |[KHAN ltes.com
Courts, Delhi
301, Extension[Recovery ICS COMM-214/2025 19.02.2025 ISTATE BANK OF INDIA VS|TIRATH LAL}9643228307 ladvtirath@gmail.com[18.02.2025
Block, Tis Hazari BHAGWATI DEVI IYADAV
Courts, Delhi
301, Extension|Arbitration Petition IOMP (I) COMM-184/2025 [20.02.2025 [HDFC BANK VS. PRITI TIWARI JAnish Bhola 0811452022 JANISH_BHOLA17@ [19.02.2025
Block, Tis Hazari IYAHOO.COM
Courts, Delhi
301, Extension|Arbitration Petition IOMP (I) COMM-190/2025  [21.02.2025 [HDFC BANK VS. SUNIL CHAUHAN |Anish Bhola 0811452022 JANISH_BHOLA17@ [20.02.2025
Block, Tis Hazaril IYAHOO.COM
Courts, Delhi
301, ExtensionlArbitration Petition IOMP (I) COMM-222/2025 [27.02.2025 ITATA CAPITAL LTD. VS/Anish Bhola 0811452022 ANISH_BHOLA17@ [25.02.2025
Block, Tis Hazari IGURWANT SINGH IYAHOO.COM
Courts, Delhi
301, ExtensionRecovery ICS COMM-228/2025 27.02.2025 INSK BEARINGS INDIA PVT. LTDJATUL KUMAR}9810040036 atulhighcourt2000@ [25.02.2025
Block, Tis Hazari IVS. MANMEET SINGH JAIN lvahoo.com
ICourts, Delhi
ISH. RAJESH KUMARICENTRAL (306 ICS (COMM)/ 145/2025 01-02-2025 ISARR FREIGHTS CORPORATION [Divyam 9111 47470761 jadmin@alclegal.in  [25.01.2025
IGOEL, DISTRICT] Vs PUNJAB AND SIND BANK |Agarwal(P),
JUDGE
(COMMERCIAL
ICOURT)-02
306 ICS (COMM)/ 150/2025 03-02-2025 ISTATE BANK OF INDIA Vs [TIRATH  LAL}9643228307 ladvtirath@gmail.com(31.01.2025
ISATRAM TALAGERI IYADAV(P),
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306 IOMP (I) (COMM)/ 170/2025 07-02-2025 ITATA CAPITAL LTD Vs KULWANTIANISH 0811452022 Anish_bhola@yahoo.[03.02.2025
ISINGH BHOLA(P), lcom
306 IOMP (I) (COMM)/ 172/2025 07-02-2025 [HOUSE OF FITNESS PVT LTD Vs |[SURYANSH 8755485809 suryansh@skaa.in  [06.02.2025
IM/S GAJIN FITNESS INDIA ANDGARG(P),
JANR
306 [Execution (Comm)/ 04/2025 07-02-2025 IPLAZA ELECTRICAL PRODUCTSAbhay Sahai(P), 997106711 bed1969@gmail.com [04.02.2025
P) LTD Vs BHARAT BHUSHAN]|
IGUPTA DECEASED THROUGH]
ILEGAL HEIRS
306 [Execution (Comm) 97/2025 11-02-2025 [Sandeep Goyal Vs A One Traders [Kajal 9212524610 INA 31.01.2025
[Sharma(P),
1306 ICS (COMM)/ 107/2025 14-02-2025 [SLAMUDDIN Vs M/S SANJAY[Mohd. Igbal(P), 0873058495 imohd13igbal@gmail. [04.02.2025
[EXPORT CO lcom
306 ICS (COMM)/ 108/2025 14-02-2025 IM/S TRUPATI ELECTRICALS PVI|BHARAT 9910403763, ladvbharatbhushan@gf12.02.2025
ILTD Vs MS JMV LPS LIMITED BHUSHAN(P), Imail.com
306 ICS (COMM)/ 209/2025 17-02-2025 ISUNIL GUPTA Vs BEENA BEHL |Anil Kumarjg810438858 lakpandeyadv@yahoo.[10.02.2025
[Pandey(P), lco.in
306 ICS (COMM) 213/2025 19-02-2025 ICANARA BANK Vs SUNIL TALAN SUDESH 90015511224 sudeshadvocate12@g [18.02.2025
RANJAN Imail.com
ISINGH(P),
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306 Execution (Comm)/ 110/2025 20-02-2025 [URMIL GUPTA Vs RAM DEVRANJAN 7011312145 ranjan.doshi@gmail.cf19.02.2025
IGUPTA IDOSHI(P), lom

306 IOMP (I) (COMM)/ 104/2025 21-02-2025 [HDFC BANK LTD Vs SUMIT GAURIANISH 0811452022 Anish_bhola@yahoo.[18.02.2025

IBHOLA(P), lcom

306 IOMP (I) (COMM)/ 101/2025 21-02-2025 [HDFC BANK LTD Vs M K POWERJANISH 0811452022 Anish_bhola@yahoo. [18.02.2025
ISTEEL BHOLA(P), lcom

306 IOMP (I) (COMM)/ 192/2025 21-02-2025 [HDFC BANK LTD Vs SANKSHEPANISH 0811452022 Anish_bhola@yahoo. [18.02.2025
IADARSH BHOLA(P), lcom

1306 IOMP (I) (COMM)/ 103/2025 21-02-2025 [HDFC BANK LTD Vs MANISHIANISH 0811452022 Anish_bhola@yahoo. [18.02.2025
[BANSAL IBHOLA(P), lcom

306 [EXCOMM - Award by Arb Comm |/3/2025 24-02-2025 K P RANA Vs DELHIRAHUL 0899218215 rahulssmalhotra@gm/|17.02.2025
IDEVELOPMENT AUTHORITY IMALHOTRA(P), lail.com

306 [Execution (Comm)/ 111/2025 25-02-2025 INARENDER KUMAR GUPTA Vs [Rajeev 927807898 Imailinrajeev@gmail.cf14.02.2025
IChibba Agro Private ltd [Kumar(P), lom

306 IOMP (1) (COMM)/ 208/2025 25-02-2025 IM/s Moonwalk Infra Projects Pvt LtdRAJEEV 9910726902 rajeevadvocate81@g [18.02.2025
Vs M/S ONSTRUQ INTERLA YER[KUMAR(P), Imail.com
IPRIVATE LIMITED
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28-02-2025

ITATA CAPITAL FINANCIALJANISH
ISERVICES LTD Vs TEJ SINGH

0811452022 JAnish_bhola@yahoo. [19.02.2025
BHOLA(P), lcom
306 ICS (COMM)/ 232/2025 28-02-2025 IDABUR INDIA LIMITED Vs [Manish 0873553269 Imanish@inttladvocar[27.02.2025
JANCHOR CONSUMER PRODUCTSMishra(P), le.com
IPVT LTD
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IMS. ILLA RAWAT,CENTRAL (303, Extension|Suit for Recovery ICSCOMM 178/2025 12.02.20225 ISTATE BANK OF INDIA VSRHEA LUTHRAQ917079999 IADVRTALCHAMBER10.02.2025
IDISTRICT JUDGE, Block, Tis Hazaril ILALBUATSAHAI S@GMAIL.COM
ICOMMERCIAL Courts, Delhi
ICOURT-03
303, Extension|Suit for Recovery ICS COMM 192/2025 14.02.2025 JARVIND GUPTA VS ICICI BANK|KAPIL GUPTA [9873164160 IADVKAPILGUPTA®@ [12.02.2025
Block, Tis Hazaril ILTD IGMAIL.COM
Courts, Delhi
303, Extension|Suit for Recovery ICSC COMM193/2025 14.02.2025 ISTATE BANK OF INDIA VS RAJAN [SUNIL 0212190624 IDELHILAWAYERS76|05.12.2024
Block, Tis Hazari ISEHRAWAT (@YAHOO.CO.IN
ICourts, Delhi
303, Extension|Suit for Recovery ICSCOMM 201/2025 17.02.2025 IM/S BHARATI BHAWAN VSNIKHIL 0899836932 INIKHILYRIPATHI63[14.02.2025
Block, Tis Hazaril JARVIND NARYAN RAO TAMBE [TRIPATHI (@GMAIL.COM
Courts, Delhi
303, Extension|Suit for Recovery ICS COMM 202/2025 17.02.2025 [RAM NIWAS VS M/S MAHALUXMI[PRATEEK 9971775882 BLACKGEM;EGAL®@ [14.02.2025
Block, Tis Hazaril [TAXIM IGUPTA [HOTMAIL.COM
Courts, Delhi
303, Extension|Suit for Recovery ICSCOMM 203/2025 17.02.2025 [FITWELL HOSIERY CORP. VSM. TARIQUEQ811202991 [TARIQUE379@GMA [14.02.2025
Block, Tis Hazari AJAY BHALLA ISIDDIQUI [L.COM
Courts, Delhi
303, Extension|Suit for Recovery ICS COMM 210/2025 18.02.2025 ISHIV PRAKASH VS FATEH SINGH [KARAN ARORA{0999935429 IADVOCATEKARANA|17.02.2025
Block, Tis Hazaril IRORA1991@GMAIL
Courts, Delhi
303, Extension|Suit for Recovery ICSCOMM 212/2025 19.02.2025 IM/S R.S.TEXTILE VS M/S KANIKAROHIT GOEL [9312248785 IROHITGOEL1975@Gl15.02.2025
Block, Tis Hazari [FABRICS IMAIL.COM
Courts, Delhi
303, Extension|U/Sg IOMP(I)COMM 182/2025 20.02.2025 [HDFC BANK LTD VS POOJAANISH BHOLA (9811452022 IANISHBHOLA17@Y [18.02.2025
Block, Tis Hazari [POOJA AHOO.COM
Courts, Delhi
303, Extension|U/S9 IOMP(I)COMM 183/2025 20.02.2025 IHDFC BANK LTD VS ARYANANISH BHOLA [9811452022 JANISHBHOLA17@Y [18.02.2025
Block, Tis Hazari IMPEX IAHOO.COM
Courts, Delhi
303, Extension|Suit for Recovery ICS COMM 218/2025 24.02.2025 ICANARA BANK VS RAVINDERSANJAY 0811179171 ILEGALYUKTI63@G [15.02.2025
Block, Tis Hazaril AGG IAGGARWAL IMAIL.COM
ICourts, Delhi
303, Extension|Suit for Recovery ICS COMMZ231/2025 28.02.2025 ANUPAM JAIN VS ASHWANIVINEET JAIN [9716141409 INOT PROVIDED 25.01.2025
Block, Tis Hazari IAGGARWAL
Courts, Delhi
S ANIL KUMARICENTRAL (304 JARBITRATION IOMP I COMM/143/2025 03.02.2025 [HDFC BANK LTD V/S SUMANANISH BHOLA (9811452022 JANISH_BHOLA17@ [01.02.2025
ISODIA, DISTRICT] IFASHIONS IYAHOO.COM
UDGE,
OMMERCIAL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

304 JARBITRATION IOMP I COMM/144/2025 03.02.2025 [HDFC BANK LTD V/S NEELAMIANISH BHOLA 0811452022 JANISH_BHOLA17@ [01.02.2025
INEELAM IYAHOO.COM

304 JARBITRATION IOMP I COMM/145/2025 03.02.2025 IHDFC BANK LTD V/S NAIM KHAN [ANISH BHOLA [90811452022 JANISH_BHOLA17@ [01.02.2025

IYAHOO.COM

304 JARBITRATION IOMP I COMM/147/2025 03.02.2025 [HDFC BANK LTD V/S HIDAYATIANISH BHOLA [0811452022 JANISH_BHOLA17@ (01.02.2025
IKHAN IYAHOO.COM

304 RECOVERY ICS(COMM)-156/2025 04.02.2025 ISTATE BANK OF INDIA VSJSH. ADAITA]
IRAMAN KUMAR DUGGAL KUMAR ROUT

304 IMISC. IM-EX-178/2025 07.02.2025 IM/S TARA CHAND WALAITI RAM|SH. A R LEGAL 9582628330 larlegal266 @gmail.co [30.01.2025
IVS. M/S K.P. ENTERPRISES Im

304 JARBITRATION JIOMP (I) (COMM)- 164/2025 [07.02.2025 [TATA CAPITAL LTD. VS. JASH RAJ JANISH BHOLA [9811452022 ANISH_BHOLA17@ (03.02.2025

IYAHOO.COM

304 I[EXECUTION [EX (COMM)95/2025 10.02.2025 IRENOVISION AUTOMATIONASHISH 0650398837 IASHISHADVOCATE [10.02.2025
ISERVICES PVT LTD V/S RAKESHISHARMA 7@GMAIL.COM
ICHAWADI

304 JARBITRATION IOMP I COMM/180/2025 11.02.2025 IDMI HOUSING FINANCE PVT LTDIANISH BHOLA [9811452022 JANISH_BHOLA17@ [03.02.2025
IV/S RAHUL KUMAR IYAHOO.COM

304 RECOVERY ICS (COMM)-177/2025 11.02.2025 IM/S HARBANSH LAL FOODS PVT.SH. 18826824663 tyagibhuvneshwar@y |04.02.2025
ILTD. VS. M/S NAHAR FROZENBHUVNESHWA| lahoo.com
[FOODS & ICE CREAM PVT. LTD. [RTYAGI

304 RECOVERY ICS (COMM)186/2025 13.02.2025 IHOLYFAITH INTERNATIONALJPAWAN 7678499388 INA 07.02.2025
IPVT LTD V/S SARMAH BOOKKUMAR
ISTALL

304 RECOVERY ICS (COMM)-194/2025 14.02.2025 IM/S GAME CHANGERS TEXFABSH. BHARAT|9911770005 bharatdeepsingh@gml11.02.2025
IPVT. LTD. VS. M/S DEVYADEEP SINGH lail.com
IOVERSEAS

304 JARBITRATION IOMP I COMM/213/2025 25.02.2025 [HDFC BANK LTD V/S SURJANANISH BHOLA 9811452002 ANISH_BHOLA17@ [11.02.2025
ISINGH GUSAIN IYAHOO.COM

304 JARBITRATION IOMP I COMM/212/2025 25.02.2025 [HDFC BANK LTD V/S DUSYANTJANISH BHOLA 9811452002 JANISH_BHOLA17@ [22.02.2025
ICHAUDHARY IYAHOO.COM
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304 JARBITRATION IOMP I COMM/211/2025 25.02.2025 [HDFC BANK LTD V/S MOHDANISH BHOLA 0811452002 JANISH_BHOLA17@ [22.02.2025
ISIFAT IYAHOO.COM
304 JARBITRATION IOMP I COMM/210/2025 25.02.2025 [HDFC BANK LTD V/S OMIANISH BHOLA 9811452002 JANISH_BHOLA17@ [22.02.2025
IPRAKASH IYAHOO.COM
304 JARBITRATION IOMP I COMM/209/2025 25.02.2025 [HDFC BANK LTD V/S PUNEETANISH BHOLA 0811452002 JANISH_BHOLA17@ [22.02.2025
IBHATIA IYAHOO.COM
304 RECOVERY ICS (COMM)222/2025 25.02.2025 ISTATE BANK OF INDIA V/S RITUR.K. SINHA 0811255673 IAD 22.02.2025
JAND ANR IVOCATESINHA@RE
IDIFFMAIL.COM
304 JARBITRATION IOMP I COMM/216/2025 27.02.2025 ITATA CAPITAL LTD V/S ALEEQANISH BHOLA 0811452002 JANISH_BHOLA17@ [22.02.2025
IAHMAD IYAHOO.COM
304 IRECOVERY ICS (COMM)227/2025 27.02.2025 IM/S RADIAN TECHNOMAC V/SR.KARTHIK [9814011052 IOFFICE.OILIPSING [22.02.2025
IDHARAMPAL GUPTA IH@GMAIL.COM
ISH. MANOJ KUMARICENTRAL (305 [EXECUTION [Execution (Comm)/98/2025 [11-02-2025 IM/S HORN OK PLEASE MEDIA VSMAYANK 9999003982 sisodiasapnag936@gmf17.01.2025
IDISTRICT JUDGE ISPG CONSUMER PRODUCTS PVTAHUJA(P), lail.com
(COMMERCIAL ILTD
ICOURT)-05
305 RECOVERY ICS (COMM)/235/2025 28-02-2025 ICANARA BANK Vs DEEPANSHU  [ANUJ 9999490798 ladvocateanujagarwal [21.02.2025
IAGARWAL(P), (@gmail.com
305 [RECOVERY ICS (COMM)/230/2025 27-02-2025 INEERU MAHAJAN Vs SAHREYARRahul 8368889156 ladvocatcvarva@gmaill25.02.2025
IAMIR Kumar(P), .com
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305 JARBITRATION U/S 9 IOMP (1) (COMM)/225/2025 [28-02-2025 ITATA CAPITAL LTD VSANISH 0811452022 Anish_bhola17(dvaho|25.02.2025
ISUKHWINDER SINGH BHOLA(P), jo.com

305 [EXECUTION [Execution (Comm)/113/2025 [28-02-2025 C B S PUBLISHERS AND{SH. 0810668042 lvogendergautam.legall27.02.2025
IDISTRIBUTORS PVT LTD VsYOGENDER (@gmail.com
ICOLLEGE BOOK HOUSE IGAUTAM
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ISH. NIKHIL K10 JOMP (I) COMM. IOMP (1) (COMM)/156/2025 [03-02-2025 IHDFC BANK LTD Vs RAHUIANISH 0811452022 Anish_bhola1y@yahole5.01.2025
ICHOPRA, DJ COMM-| IGUPTA BHOLA(P), lo.com
06 TIS HAZR]
ICOURT CENTRAL
IDELHI
K410 IOMP (I) COMM. IOMP (I) (COMM)/155/2025 [03-02-2025 [HDFC BANK LTD Vs GAURAVIANISH 0811452022 Anish_bhola17@yaho|25.01.2025
RAJU BHOLA(P), o.com
K10 IOMP (I) COMM. IOMP (I) (COMM)/154/2025 |03-02-2025 [HDFC BANK LTD Vs BANTI DEVANISH 0811452022 Anish_bhola1y@yaholfe5.01.2025
IPRASAD BHOLA(P), o.com
410 I[EXECUTION (COMM.) [Execution (Comm)/84/2025 |[04-02-2025 IBASHESHAR LAL AMIT KUMAR Vatin +91-9953283177, [ka.legal@gmail.com [27.01.2025
Vs SANJAY KUMAR |Aggarwal(P),
K10 IOMP (I) COMM. IOMP (I) (COMM)/162/2025 |04-02-2025 [HDFC BANK LTD Vs DALEEPANISH 0811452022 Anish_bhola1y@yaho|30.01.2025
ISINGH BHOLA(P), lo.com
K410 IOMP (I) COMM. IOMP (I) (COMM)/161/2025 [04-02-2025 [HDFC BANK LTD Vs JITENDERANISH 0811452022 Anish_bhola17@yaho|30.01.2025
IMISHRA BHOLA(P), lo.com
kY10 ICS (COMM.) ICS (COMM)/147/2025 03-02-2025 IS S ENTERPRISES Vs KIRANINITIN .(P), 0717920718 INA 131.01.2025
ISINGH (DIRECTOR)
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K10 ICS (COMM.) ICS (COMM)/169/2025 07-02-2025 ILALIT CHADHA Vs M/S|Akshit Sawal(P),l0711968186 jujharsinghadvocate [04.02.2025
IMAHANAGAR TELEPHONE (@gmail.com
INIGAM LIMITED

K410 [EXECUTION (COMM.) [Execution (Comm)/99/2025 [11-02-2025 IM/S AMAN TRAVELS LTD Vs M/S[Vikrant 0990969164 ladv.vikranthudda@g [11.02.2025
INITYA WORLD HOLIDAYS PVTIHudda(P), Imail.com
ILTD

K10 ICS (COMM.) ICS (COMM)/221/2025 25-02-2025 SANJAY KUMAR GUPTA Vs |[KALPANA 9211033533 ladvocate_kalpana@y [17.02.2025
IYOGESH LAXMANDAS KANJANI [HINGORANI(P) lahoo.com

410 IOMP (I) COMM. IOMP (I) (COMM)/202/2025 [24-02-2025 [HDFC BANK LTD Vs EKTAANISH 0811452022 Anish_bhola17@yahof19.02.2025
ITTWARI BHOLA(P), lo.com

K10 IOMP (I) COMM. IOMP (I) (COMM)/204/2025 [24-02-2025 [HDFC BANK LTD Vs YOGESHIANISH 0811452022 Anish_bhola1y@yaho[18.02.2025
ISONI BHOLA(P), lo.com

K10 IOMP (I) COMM. IOMP (I) (COMM)/203/2025 [24-02-2025 [HDFC BANK LTD Vs PRERNA RAJANISH 0811452022 Anish_bhola17@yahof19.02.2025

BHOLA(P), lo.com

K10 ICS (COMM.) ICS (COMM)/225/2025 25-02-2025 ROHIT JAIN PARTNER Vs [MUNISH 9811427955/ /9990munishlaw.vohra@g [24.02.2025

RAVINDER KUMAR PROPRIETOR [VOHRA(P),  |540099 mail.com
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K410 EXECUTION (COMM.) [Execution (Comm)/112/2025 [25-02-2025 IDEEPAK GOLCHA Vs WELTIMESAMEER INA INA 24.02.2025
[FOOTWEAR PVT LTD IDEWAN
K410 IOMP (I) COMM. JOMP (I) (COMM.)/160/2025 [HDFC BANK LTD. Vs SUNDERANISH 0811452022 Anish_bhola17@yaho|31.01.2025
TEJPAL BHOLA(P), lo.com
K10 IOMP (I) COMM. IOMP (I) (COMM.)/223/2025 I[ELECTRONICA FINANCE LIMITEDAMIT KUMAR[9990659331 [KMPSPA 21.02.2025
Vs KARAN INDUSTRIES AND ORS. [SINHA RTNER@GMAIL.CO
M
7 ISH. MUKESH|CENTRAL (COURT ROOMICIVIL SUIT IOMP(I) COMM 146/2025 03.02.2025 ITATA CAPITAL LTD. VS RAKESH |ANISH BHOLA [9811452022 Anish_bhola17@yaholf27.01.2025
IKUMAR GUPTA, 302 lo.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-07
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 148/2025 [03.02.2025 IHDFC BANK LTD. VS VIKASHIANISH BHOLA 9811452022 Anish_bhola17@yaho|30.01.2025
302 IKUMAR lo.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 149/2025 03.02.2025 [HDFC BANK LTD. VS RAVI KUMARIANISH BHOLA 9811452022 Anish_bhola17@yaho|30.01.2025
302 o.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 150/2025 03.02.2025 I[HDFC BANK LTD. VS KAMRUDDINIANISH BHOLA 9811452022 Anish_bhola17@yaho[30.01.2025
302 IKHAN lo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 151/2025 03.02.2025 [HDFC BANK LTD. VS N.R. SONSJANISH BHOLA [9811452022 Anish_bhola17@yaho|30.01.2025
302 JUTENSILS PVT. LTD. lo.com




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

COURT ROOM[CIVIL SUIT IOMP(I) COMM 152/2025 03.02.2025 [HDFC BANK LTD. VS RAMVEERIANISH BHOLA [90811452022 Anish_bhola1y@yaho|30.01.2025
302 ISINGH lo.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 153/2025 03.02.2025 [HDFC BANK LTD. VS SALMANANISH BHOLA 9811452022 Anish_bhola17@yaho[30.01.2025
302 IKHAN lo.com
ICOURT ROOMICIVIL SUIT ICS (COMM) 159/2025 04.02.2025 ISHAILJA PAPERS LTD. VS NEERU|PRANAV 0810660640 pranay.trivedi@yaho [01.02.2025
302 ISURI [TRIVEDI o.co.in
ICOURT ROOMICIVIL SUIT ICS(COMM) 157/2025 04.02.2025 ICANARA BANK VS SABANAIANSHUMAN 9990042642 INA 20.01.2025
302 IKHATOON ISRIVASTAVA
COURT ROOM[CIVIL SUIT ICS(COMM) 158/2025 04.02.2025 IRITU THAREJA VS MCD ISATYAJIT 0868088168 cinmoyassociates@g |30.01.2025
302 IKUMAR Imail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 170/2025 07.02.2025 IBANK OF BARODA VS RESHMAALIIGEETANJALI 8447833470 Advocate.134@gmail. [06.02.2025
302 ISHARMA lcom
ICOURT ROOMICIVIL SUIT ICS(COMM) 171//2025 07.02.2025 RAJKAMAL PRAKASHAN PVTJARVIND JAIN [7070019798 bakeelsab@gmail.co [06.02.2025
302 ILTD. VS SANJIV PRAKASHAN|) m

JAIPUR
COURT ROOM[CIVIL SUIT IOMP(I) COMM 179/2025 10.02.2025 IDMI HOUSING FINANCE PVT/ANISH BHOLA [90811452022 Anish_bhola17@yaholo7.02.2025
302 ILTD. VS DOSH MOHMAD lo.com
COURT ROOM[CIVIL SUIT ICS(COMM) 183/2025 12.02.2025 IM/S SHIV RATNA PACKAGINGSUBHASH 0810459344 chandraadv3i@gmailfi1.02.2025
302 IPVT. LTD. VS M/S ORIENTALCHANDRA .com

IPLAST INDUSTRIES




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

COURT ROOM[CIVIL SUIT ICS(COMM) 179/2025 12.02.2025 ISTATE BANK OF INDIA VS BIJANJRHEA LUTHRA[9917079999 ladvrtalchambers@gmf11.02.2025
302 IRAJ KUMAR lail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 189/2025 13.02.2025 IM/S VANSHIADHISH 0810519459 office@adhishsrivastalo6.02.2025
302 [ELECTROMECHANICAL DEVICESSSRIVASTAVA va.com

IPVT. LTD. VS M/S KONCEPT]

[ELECTRICALS PVT. LTD.
ICOURT ROOMICIVIL SUIT ICS(COMM) 191/2025 14.02.2025 VARUNA VERMA VSSATYENDRA 9811161525 sksingh116 @gmail.co [12.02.2025
302 IMUNICIPAL CORPORATIONKKUMAR m

IOF DELHI SINGH
ICOURT ROOMICIVIL SUIT ICS(COMM) 199/2025 15.02.2025 IVANI PRAKASHAN VS KOLHAN|PRATEEK 9999320409 ritwikoff@outlook.co |14.02.2025
302 [UNIVERSITY ISRIVASTAVA Im
COURT ROOM[CIVIL SUIT ICS(COMM) 204/2025 17.02.2025 ICANARA BANK VS PREETI ISANJEEV 9711142200 INA 11.02.2025
302 ICHOPRA
COURT ROOM[CIVIL SUIT IOMP(I) COMM 205/2025  [24.02.2025 [HDFC BANK LTD. VS OMANISH BHOLA 9811452022 Anish_bhola17@yaho[18.02.2025
302 IPRAKASH SINGH lo.com
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 206/2025 24.02.2025 [HDFC BANK LTD. VS PRANAVJANISH BHOLA [9811452022 Anish_bhola17@yaho|19.02.2025
302 ISHARMA lo.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 207/2025 24.02.2025 [HDFC BANK LTD. VS SUMITIANISH BHOLA [90811452022 Anish_bhola17@yahof20.02.2025
302 IKUMAR AESDYHI lo.com
COURT ROOM[CIVIL SUIT ICS(COMM) 233/2025 28.02.2025 IM/S UNIQUE INTERNATIONAL VSRAJEEV 0891467200 ICASADV2000@GMA|27.02.2025
302 IDR. KAWALDEEP DHAM ICHAUHAN [L.COM




S.NO COURT

ISH. GORAKH NATH]
[IPANDEY, DISTRICT]
JUDGE,
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-

FILING

308 RECOVERY ICS (COMM)/27/2025 08-01-2025 Shishpal Vs Municipal Corporation ¢satyendra kumang811161525, sksinghll6 @gmail.co [04.01.2025
Im

308 RECOVERY ICS (COMM)/49/2025 14-01-2025 IRAKESH KUMAR MITTAL KARTA (Nipun Gupta(P),|8130189121 Inkpartners@gmail.co[13-12-2024
Im

308 [U/S 34 OF ARBITRATION ACT |OMP (COMM)/2/2025 10-01-2025 pan india corporation ltd Vs HarbanCHANDMuEKH9810209981 legal.shebang@gmail.f10-12-2024
com

308 RECOVERY ICS (COMM)/85/2025 18-01-2025 ISREE GOKULAM CHIT AND FINANrakesh garg(P), 9990 333 933 ecolawchambers@gm|o8-01-2025
lail.com/

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/23/2025 [13-01-2025 IPNB HOUSING FINANCE LTD Vs NNeeraj Mandal(F9899165086 INEERAJMANDALO06 [08-01-2025
(@GMAIL.COM

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/27/2025 [14-01-2025 ITATA CAPITAL LTD Vs OM PARKAANISH BHOLA(j9811452022 Anish bhola176-410-01-2025
1Jvahoo.com

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/26/2025 [14-01-2025 ITATA CAPITAL LTD Vs OM PARKAANISH BHOLA(jg811452022 Anish bhola176413-01-2025
1Jvahoo.com

308 RECOVERY ICS (COMM)/51/2025 14-01-2025 IKARIM HOTELS PVT LTD Vs KARIManoj malik(P), 8076293778 service@diwanadvocali1-01-2025
ltes.com

308 RECOVERY ICS (COMM)/86/2025 18-01-2025 SREE GOKULAM CHIT AND FINANrakesh garg(P), 19990333933 lecolawchambers@gmfi0-01-2025
lail.com/




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

308 I[EXECUTION [Execution (Comm)/35/2025 [15-01-2025 [UMESH TYAGI Vs MUNICIPAL CO[Akhil Rana(P), [7838798382 Adv.akhilrana@gmailf13-01-2025
.com

308 RECOVERY ICS (COMM)/81/2025 18-01-2025 ICANARA BANK Vs SMT MADHU AlArun Yadav(P), [99Lo4 31437 ArunYadavSo3 16-01-2025
(@gmail.com

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/58/2025 [18-01-2025 ITATA CAPITAL LTD Vs GURPREEIANISH BHOLA(j9o811452022 Anish bhola176417-01-2025
1Jvahoo.com

308 lU/S 9 OFARBITRATION ACT |OMP (I) (COMM)/56/2025 [18-01-2025 ITATA CAPITAL LTD Vs JWALA SINANISH BHOLA(j9o811452022 Anish bhola176417-01-2025
1Jvahoo.com

308 IMISC. APPLICATION Misc DJ/44/2025 20-01-2025 IM/S MIR ENTERPRISES Vs ALTAHShivam Bajaj(P),0999660747 officeofadvocatebajaj [18-01-2025
(@gmail.com

308 [EXECUTION [Execution (Comm)/62/2025 [22-01-2025 ISUSHIL KUMAR SAHU Vs M/S M(Sunil Kumar(P),0.9811117412 Imohantradingcomoa [20-01-2025
Inv<a'vahoo.com

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/84/2025 [22-01-2025 ITATA CAPITAL LTD Vs BHARAT CJANISH BHOLA(jg811452022 Anish bhola176421-01-2025
1Jvahoo.com

308 [U/S 9 OFARBITRATION ACT IOMP (I) (COMM)/83/2025 [22-01-2025 ITATA CAPITAL LTD Vs SHIVASEVJANISH BHOLA(jg811452022 Anish bhola176421-01-2025
1Jvahoo.com

308 RECOVERY ICS (COMM)/9/2025 04-01-2025 IM/s Sidh Ayurveda Vs M/s InfochenAkshat Sharma(}7678379427 lakshat(@achamberso [23-12-2024
fajeshsharma.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

308 RECOVERY ICS (COMM)/16/2025 07-01-2025 IM/s S Chand and Co Ltd Vs Shri RajJRAJESH KUMA|9810195013 In/a 23-12-2024
308 RECOVERY ICS (COMM)/45/2025 13-01-2025 IMOHD AZAM HANAFI Vs GENIUSRahul Kumar(P)j9990670215 rishikrgmail 23-12-2024
308 [EXECUTION [Execution (Comm)/18/2025 [08-01-2025 IM/S ANKUR PIPES PRIVATE LIMITADITYA GIRI(P)o899835322 lankurpipes@gmail  [06-01-2025
.com
308 [EXECUTION [Execution (Comm)/34/2025 [15-01-2025 INLAND WORLD LOGISTICS PVT [Jai Prakash Shekg811165702 IN/A 13-01-2025
308 EXECUTION [Execution (Comm)/60/2025 [22-01-2025 [KANCHAN FASHION PVT LTD Vs (Subhash Chandrj9o810459344 IChandraadv3i@gmai [19-01-2025
l.com
308 [EXECUTION [Execution (Comm)/1/2025 |03-01-2025 IAMBA BI WHEELERS PRIVATE LIMSaranga Awana(}9811072845, lawlegal(a}gmgiJ£o[16-12-2024
Im
308 [EXECUTION [Execution (Comm)/6/2025 |03-01-2025 [PUNJAB AND SIND BANK Vs SURIPrabhakar Awas9818893545 lprabhakarawasthi6g7y[21-12-2024
(@gmail
o ISH. DEEPAK GARG,CENTRAL (309 THIRD|CS (COMM.) ICS (COMM)/146/2025 01-02-2025 ISS ENTERPRISES Vs NIRMALOKINITIN .(P), 0717920718 INA
IDISTRICT JUDGE, IFLOOR ISINGH
ICOMMERCIAL EXTENTION
ICOURT-09 IBLOCK
309 THIRD|CS (COMM.) ICS (COMM)/154/2025 03-02-2025 IManjula Goswami Vs Rajiv Oberio [MANOJ 0313345075 ladvocatesunildutt1i@ [01.02.2025
IFLOOR KUMAR(P), gmail.com.
[EXTENTION
IBLOCK




S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
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ADVOCATE EMAIL
ID

DATE OF E-
FILING

309 THIRDICS (COMM.) ICS (COMM)/152/2025 03-02-2025 IM/S SCM PROTECTION PVT LTD |DINESH 98731040009, ldevshuklago@gmail. [01.02.2025
FLOOR Vs M/S LOGICASH SOLUTIONSKUMAR 0354526178 lcom

EXTENTION IPRIVATE LIMITED BHATI(P),

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/168/2025 06-02-2025 [Raman Narula Vs SurenderjRohit Puri(P), [©9810646822 office@lexpro.co.in  [06.02.2025
FLOOR [Mahajan

[EXTENTION

IBLOCK

309 THIRDEXECUTION [Execution (Comm)/89/2025 [06-02-2025 ISAJT JOSEPH Vs OPERA GLOBALDEV RAJIB111387613 [devsharmaadvocate@|04.02.2025
IFLOOR IPRIVATE LIMITED ISHARMA(P), gmail.com

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/176/2025 10-02-2025 ICANARA BANK Vs HARYANAfSanjeev 9711142200 ch 07.02.2025
IFLOOR ISAREE SELECTION IChopra(P), ra679l@lgmail.cnm
[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/187/2025 13-02-2025 RAMESH AGGARWAL Vs [satyendra 0811161525 sksinghll 07.02.2025
FLOOR [Municipal Corporation of Delhi kumar singh(P), 6@gmail.com

[EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/190/2025 13-02-2025 IGAMECHANDERPVT LTD Vs [Bharat Deepjg91177000 INA 12.02.2025
IFLOOR ISIDDHARTH MEHRA [Singh(P),

EXTENTION

IBLOCK

309 THIRDICS (COMM.) ICS (COMM)/188/2025 13-02-2025 IM/S S K EDUCATIONS PVT LTD VsROHIT 0810189223 rohit1996vashist@gmfi12.02.2025
FLOOR CHAHAKTA BACHPAN PLAY [VASHIST(P), lail.com

[EXTENTION ISCHOOL AND ORS

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/208/2025 17-02-2025 ISTATE BANK OF INDIA Vs SwetaSuchita Dixit(P),|896932838 laonihotrisuchita@gm/|i5.02.2025
FLOOR [Singh lall.com

EXTENTION

IBLOCK

309 THIRD|CS (COMM.) ICS (COMM)/216/2025 20-02-2025 ICANARA BANK Vs SH NARESH[Sanjeev 0868089772 sanjiv.pandey20 19.02.2025
IFLOOR IGUPTA [Pandey(P), 10@gmail.com

[EXTENTION

IBLOCK




S.NO COURT

DISTRICT

COURT ROOM CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

309 THIRD|CS (COMM.) ICS (COMM)/220/2025 24-02-2025 ishan Suden Vs CommissionerDheeraj 0811412191 idheerajgupta1982@g [22.02.2025
FLOOR [Municipal Corporation of Delhi IGupta(P), Imail.com

EXTENTION

IBLOCK

309 THIRDIOMP IOMP (COMM)/5/2025 27-02-2025 [Pantley Fashion Private Limited Vs |Anant 0312401165 bhushan 25.02.2025
FLOOR Ankit Agarwal Bhushan(P), lanant@hotmail.com
[EXTENTION

IBLOCK

309 THIRDEXECUTION [Execution (Comm.)/88/2025 [04-02-2025 IM/S SUPER HOZE INDUSTRIES 9899619440 ladvtandon2151@gma [03.02.2025
IFLOOR IPVT LTD Vs SARVESH GOEL PROP fil.com

[EXTENTION

IBLOCK

309 THIRDIEXECUTION [Execution (Comm.)/107/2025[17-02-2025 ILAL CHAND AND CO VsASHISH 0313994317 15.02.2025
IFLOOR IBENTWOOD SEATING SYSTEM ISHARMA

[EXTENTION

IBLOCK

300 THIRDIEXECUTION [Execution 18-02-2025 IM/s VAISHALI CARD, THROUGHIAMIT KUMAR [7011961538,89206 17.02.2025
FLOOR (Comm.)/109/2025 TS PROPRIETOR SH. KHADAK 134302

[EXTENTION ISINGH Vs SHAKTI CARD CENTRE

IBLOCK

309 THIRDMISC. DJ Misc DJ/93/2025 10.02.2025 [HARE KRISHNA FABRICS Vs KANISHK 9999457850 kanishk.kharbanda20o7.02.2025
IFLOOR [HARVINDER PAL SINGH [KHARBANDA (@gmail.com

EXTENTION

IBLOCK

309 THIRDIOMP (I) COMM. JIOMP (I) (COMM.)/185/2025 [20-02-2025 [HDFC Bank LTD Vs NADEEMJANISH 0811452022 Anish_bhola@gmail. [19.02.2025
FLOOR IMALIK BHOLA(P), com

[EXTENTION

IBLOCK

309 THIRDIOMP (I) COMM. IOMP (1) (COMM.)/186/2025 [20-02-2025 [HDFC Bank Vs AMAAN RAZA ANISH 0811452022 Anish_bhola@gmail. [19.02.2025
IFLOOR BHOLA(P), lcom

EXTENTION

IBLOCK

309 THIRDIOMP (I) COMM. IOMP (I) (COMM.)/187/2025 [20-02-2025 I[HDFC Bank Vs SAKIR YAKUB ANISH 0811452022 Anish_bhola@gmail. [19.02.2025
IFLOOR BHOLA(P), lcom

[EXTENTION

IBLOCK




S.NO COURT

ISH. AJAY PANDEY,

IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

307 IOMP (I) (COMM)/138/2025 |01-02-2025 IHDFC BANK LTD Vs RAJUANISH BHOLA [9811452022 lanish_bhola17@yaho [18.1.2025
ISHARMA lo.com

307 ICivil IOMP (I) (COMM)/139/2025 |01-02-2025 [HDFC BANK LTD Vs ANITAANISH BHOLA 9811452022 lanish_bhola17@yaho [30.1.2025
[TANWAR lo.com

307 ICivil IOMP (I) (COMM)/140/2025 |01-02-2025 [HDFC BANK LTD Vs SUSHMAJANISH BHOLA (9811452022 lanish_bhola17@yaho [30.1.2025
ISINGH lo.com

307 ICivil IOMP (I) (COMM)/141/2025 |01-02-2025 IHDFC BANK LTD Vs MAYANKIANISH BHOLA 90811452022 lanish_bhola17@yaho [30.1.2025
IVERMA jo.com

307 ICivil IOMP (I) (COMM)/142/2025 |01-02-2025 [HDFC BANK LTD Vs MUNFAIDIANISH BHOLA 9811452022 lanish_bhola17@yaho [30.1.2025
JAIKAM lo.com

307 ICivil IOMP (COMM)/4/2025 03-02-2025 [UNION OF INDIA Vs RAMESHVinod Kumarj811603482 vinod.kumar.rai@gm [1.2.2025
ICHAND JAIN Rai lail.com

307 ICivil IOMP (I) (COMM)/181/2025 [18-02-2025 TATA CAPITAL LTD Vs SURAJANISH BHOLA (9811452022 lanish_bhola17@yaho |4.2.2025
IBHAN jo.com

307 ICivil ICS (COMM)/175/2025 10-02-2025 SUNIL KUMAR Prop of M/sPRAVESH 8802151212 INot available 3.2.2025
[Sawariya Trading Co Vs VIKASKUMAR
[TUTEJA Prop of M/s Vasudev Bhim

307 ICivil ICS (COMM)/200/2025 15-02-2025 BANK OF BARODA Vs MamtaGeetanjali 8447833470 ladvocate.134@gmail. [13.2.2025
IGoswami and Anr [Sharma lcom




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

REGISTRATION RESPONDENT NAME

OFPETITIONER NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

307 ICivil [Execution (Comm)/106/2025[17-02-2025 State Bank of India Vs VirendraSuchita Dixit [8896932838 ladgnihotrisuchita@g [14.2.2025
[Kumar Proprietor of M/s Anushka Imail.com
[Footwear

307 ICivil ICS (COMM)/211/2025 18-02-2025 ILOREAL SA Vs NIMIT KAPOORShravan Bansal (6201970125 lunitedmark@uniteda [17.2.2025
land ORS Indunited.com

307 ICivil IOMP (I) (COMM)/201/2025 [21-02-2025 [HDFC BANK LTD Vs MUBARIKANISH BHOLA (9811452022 lanish_bhola17@yaho [19.2.2025
ISASAN MOHD lo.com

307 ICivil ICS (COMM)/217/2025 21-02-2025 IMAGNUM TOUR AND TRAVELSDEEPAK 0811504426 Imgalawoffice@gmail. [19.2.2025
IPRIVATE LIMITED Vs MUKESH|GUPTA lcom
IMOHAN AND ORS

307 ICivil ICS (COMM)/224/2025 25-02-2025 RAJESH KUMAR BANSAL Vs [SOUMIL 9999877470 shubhamagarwal130 [24.2.2025
ISANJAY GUPTA IGONSALVES B@gmail.com

307 ICivil IOMP (I) (COMM)/214/2025 [25-02-2025 ITATA CAPITAL LTD Vs ALEEQANISH BHOLA 9811452022 lanish_bhola17@yaho [24.2.2025
AHMAD 9323 lo.com

307 ICivil JIOMP (I) (COMM)/215/2025 [25-02-2025 TATA CAPITAL LTD Vs ALEEQANISH BHOLA 0811452022 lanish_bhola17@yaho [24.2.2025
IAHMAD 9333 lo.com




S.NO COURT

11

ISH. S.S
IDISTRICT
ICOMMERCIAL
ICOURT

RATHI,
JUDGE,

DISTRICT

ICENTRAL

COURT ROOM

ICOURT ROOM 310

CASE TYPE

EX (COMM.)

CASE NUMBER

[Execution (Comm)/83/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

03-02-2025

IM/S MADHAV LIFE STYLE PVT]
ILTD Vs MANJEET SINGH NARANG,

ADVOCATE

I BRIJENDRA|
IPRATAP SINGH]|

ADVOCATE
MOBILE
NUMBER

0818977551

ADVOCATE EMAILDATE OF E-
ID FILING

brijendra.advy9@gm
lail.com

31.01.2025

ICOURT ROOM 310(CS (COMM) ICS (COMM)/151/2025 03-02-2025 [cici Bank Limited Vs PARITOSH|Vikas Chopra [9212036118 vikaschopraadvocate [31.01.2025
ISINGH (@gmail.com

ICOURT ROOM 310[0MP (I)(COMM) MP (I) (COMM)/171/2025 07-02-2025 [HDFC BANK LTD Vs SUMITAnish Bhola 0811452022 Anish_bhola17@yahof24.01.2025
IKUMAR GUPTA lo.com

ICOURT ROOM 310|EX (COMM.) [Execution (Comm.)/93/2025 [07-02-2025 [UNICORN DENMART LTD. VSGunjan Kumar 9313350568 IGK@cgk.legal 04.02.2025
INDIAN DENTAL ASSOCIATION

ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM)/178/2025 10-02-2025 IDMI HOUSING FINANCE PVT LTDAnish Bhola 0811452022 Anish_bhola1y@yaholo1.02.2025
Vs MR SHANKAR LAL AGARI lo.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/174/2025 10-02-2025 ISTATE BANK OF INDIA Vs BEENA |Amit Singh 7011848842 [Singhamitoo71@gmalo7.02.2025

fil.com

ICOURT ROOM 3100MP (I)(COMM) MP (I) (COMM)/178/2025 10-02-2025 IDMI HOUSING FINANCE PVT LTDJAnish Bhola 0811452022 Anish_bhola17@yaho|01.02.2025
Vs MR SHANKAR LAL AGARI lo.com

ICOURT ROOM 310(CS (COMM) ICS (COMM)/226/2025 27-02-2025 IM/S ASHOK KUMAR BAHL Vaiatyendra 0811161525 sksingh116 @gmail.co [04.02.2025
IMUNICIPAL CORPORATION OFKumar Singh Im
IDELHI

ICOURT ROOM 310(CS (COMM) ICS (COMM)/196/2025 14-02-2025 IBANK OF BARODA Vs NAGINA|Geetanjali 8447833470 Advocate.134@gmail. [12.02.2025

AGGARWAL

[Sharma(P),

Icom
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/219/2025 24-02-2025 IM/S EMARSONS COURIERS|Dalip Anand 0873476464 [dalipanand991@gmaif13.02.2025
[Through its Prop Karan Prakash Vs l.com
IM/S AUTOKARTZ INTERNET PVT]
ILTD
ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM)/220/2025 27-02-2025 [HDFC BANK Vs JAGESH KUMARAnish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
ISHARMA lo.com
ICOURT ROOM 310[0MP (I)(COMM) JOMP (I) (COMM)/221/2025 27-02-2025 [HDFC BANK Vs UMESH DEVI JAnish Bhola 0811452022 Anish_bhola17@yaho[18.02.2025
lo.com
ICOURT ROOM 310[0OMP (I)(COMM) JOMP (I) (COMM)/219/2025 27-02-2025 IHDFC Bank Vs SAROJ CHAUHAN |Anish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
o.com
ICOURT ROOM 310[OMP (I)(COMM) OMP (I) (COMM)/218/2025 27-02-2025 I[HDFC BANK Vs NITIN RAJPUT lAnish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
lo.com
ICOURT ROOM 310[0OMP (I)(COMM) JOMP (I) (COMM)/217/2025 27-02-2025 [HDFC Bank Vs SUNIL ROHILLA  |Anish Bhola 0811452022 Anish_bhola17@yaho[18.02.2025
o.com
12 ISH. RAVINDERICENTRAL [401 ICS COMM 144/2025 01.02.2025 [THE PUNJAB AND SING BANK V/SPARVEEN 0811141706 IPARVEEN GARG|29.01.2025
BEDI, DISTRICT] ANUPAM KHURANA KUMAR GARG IOFFICIAL@GMAIL.
JUDGE, ICOM
ICOMMERCIAL
ICOURT
101 EX COMM 81/2025 03.02.202 RAJ KUMAR SETH V/S M/SMAYANK 0711718716 IADVMAYANKMAINI|[31.01.2025
ICHOLAMANDALAM INVESTMENTMAINI (@GMAIL.COM
& FINANCE COMPANY
401 IMISC DJ 89/2025 04.02.2025 SURENDER KUMAR VERMA V/SSATYENDRA [9811161525 31.01.2025
IMCD & ANR. [KUMAR SINGH
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101 EX COMM 85/2025 04.02.2025 IM/S MATHURA DASS AHUJA &AVINASH KJo871441765 IAKTRIVEDILAWOFF]27.01.2025
ISONS V/S DELHI TOURISM AND[TRIVEDI [CES@GMAIL.COM
TRANSPORTATION
IDEVELOPMENT CORP. OF DELHI

401 IMISC DJ 92/2025 07.02.2025 JALSTONE INDUSTRIES PVT LTD &ASHRAF ALI (9891525383 06.02.2025
IRUBBER TRADE CENTER PVT LTD

401 ICS COMM 173/2025 07.02.2025 INIRANJAN KUMAR BANSAL V/S|ICHIRAG 0716884477 ICHIRAG71@GMAIL. [03.02.2025
[UKANSH CREATIONS PVTLTD JARORA ICOM

401 [EX COMM 06/2025 10.02.202 IDEEPAK GUPTA V/S NELSONABHAY SAHAI 9971067110 IBCD1969@GMAIL.C [06.02.2025
[PEM OM

401 [EX COMM 100/2025 13.02.2025 ICENTRAL BANK OF INDIA V/SSUBODH 0811375940 IADVSUBODHKUMA [11.02.2025
IMR. AMARNATH SAHNI IKUMAR SINGH IRSINGH@GMAIL.C

OM

401 [EX COMM 101/2025 13.02.2025 ILEDERAMAN EXPORTS PVT LTDMOHD WASIQ0899467518 THEGHAZIASSOCIA|03.12.2025
IV/S EKTA REHMAN & ORS KHAN TES@GMAIL.COM

401 [EX COMM 108/2025 18.08.2025 SATISH GAMBHIR V/S VINODANJANEYA 0871061138 IAMIKUSLAW@GMA [10.02.2025
IKUMAR GUPTA IMISHRA [L.COM

401 ICS COMM 215/2025 19.02.2025 PUNJAB & SIND BANK V/SANSHU 0210043774 IADVOCATEANSHU (03.02.2025
ISHAKUNTALA ISHUKLA (@ GMAIL.COM

401 IOMP I COMM 109/2025 21.02.2025 [HDFC BANK V/S MOHINDERANISH BHOLA [9811452022 IANISHBHOLA17@Y [18.02.2025
ISINGH AHOO.COM
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101 IOMP I COMM 200/2025 21.02.2025 [HDFC BANK LTD V/S SHAKEELANISH BHOLA 0811452022 IANISHBHOLA17@Y [18.02.2025
AHMAD AHOO.COM
401 IMISC DJ 116/2025 24.02.2025 IRAKESH GUPTA V/S RJ PROJECTSAMIT NAHATA (9212545654 ADVAMITNAHATA [21.02.2025
IPVT LTD (@GMAIL.COM
401 IMISC DJ 117/2025 24.02.2025 INAWAL KISHORE SONI V/SANMOL KAPURl9718844007 IKAPURASSOCIATES [21.02.2025
IGANESH PRASAD 235@GMAIL.COM
401 [EX COMM /2025 28.02.2025 ITATA CAPITAL LIMITED Vs M/SSAVYASACHI Ki9910081428 ISACYASACHI.SAHAI[26.02.2025
ISHREE INTERNATIONAL ISAHAI(P), (@GMAIL.COM
401 IMISC DJ 109/2025 20.02.2025 IM/S INVICTUS DIGITAL Vs M/SYASHPAL 0810220380 JADVOCATES.EKLA [19.02.2025
IBINDRA ELECTRICALS ISINGH WYA@GMAIL.COM
13 ISH. M.K NAGPAL,CENTRAL [COURT ROOM 310[EX (COMM.) [Execution (Comm)/83/2025 03-02-2025 IM/S MADHAV LIFE STYLE PVI} BRIJENDRA|9818977551 brijendra.adv7o@gm [31.01.2025
IDISTRICT ILTD Vs MANJEET SINGH NARANG|PRATAP SINGH lail.com
ICOMMERCIAL
ICOURT
ICOURT ROOM 310|CS (COMM) °S (COMM)/151/2025 03-02-2025 [cici Bank Limited Vs PARITOSH[Vikas Chopra [9212036118 vikaschopraadvocate [31.01.2025
SINGH (@gmail.com
ICOURT ROOM 310[OMP (I)(COMM) IOMP (I) (COMM)/171/2025 07-02-2025 [HDFC BANK LTD Vs SUMITAnish Bhola 0811452022 JAnish_bhola1y@yahof24.01.2025
IKUMAR GUPTA lo.com
ICOURT ROOM 310|EX (COMM.) [Execution (Comm.)/93/2025 [07-02-2025 [UNICORN DENMART LTD. VSGunjan Kumar 9313350568 IGK@cgk.legal 04.02.2025
[NDIAN DENTAL ASSOCIATION
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ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM)/178/2025 10-02-2025 IDMI HOUSING FINANCE PVT LTD|Anish Bhola 0811452022 Anish_bhola1y@yaholo1.02.2025
Vs MR SHANKAR LAL AGARI lo.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/174/2025 10-02-2025 ISTATE BANK OF INDIA Vs BEENA |Amit Singh 7011848842 [Singhamitoo71@gmalo7.02.2025
fil.com
ICOURT ROOM 310[0MP (I)(COMM) MP (I) (COMM)/178/2025 10-02-2025 IDMI HOUSING FINANCE PVT LTDJAnish Bhola 0811452022 Anish_bhola17@yaho|o1.02.2025
Vs MR SHANKAR LAL AGARI lo.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/226/2025 27-02-2025 IM/S ASHOK KUMAR BAHL Vaiatyendra 0811161525 sksingh116 @gmail.co [04.02.2025
IMUNICIPAL CORPORATION OFKumar Singh Im
IDELHI
ICOURT ROOM 310(CS (COMM) ICS (COMM)/196/2025 14-02-2025 IBANK OF BARODA Vs NAGINAlGeetanjali 8447833470 Advocate.134@gmail. [12.02.2025
IAGGARWAL [Sharma(P), lcom
ICOURT ROOM 310(CS (COMM) ICS (COMM)/219/2025 24-02-2025 IM/S EMARSONS COURIERSDalip Anand 0873476464 [dalipanand991@gmaif13.02.2025
[Through its Prop Karan Prakash Vs l.com
IM/S AUTOKARTZ INTERNET PVT]
ILTD
ICOURT ROOM 3100MP (I)(COMM) JOMP (I) (COMM)/220/2025 27-02-2025 [HDFC BANK Vs JAGESH KUMARJAnish Bhola 0811452022 Anish_bhola17@yaho|18.02.2025
ISHARMA lo.com
ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM)/221/2025 27-02-2025 [HDFC BANK Vs UMESH DEVI JAnish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
o.com
ICOURT ROOM 310[OMP (I)(COMM) IOMP (I) (COMM)/219/2025 27-02-2025 [HDFC Bank Vs SAROJ CHAUHAN |Anish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
o.com
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ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM)/218/2025 27-02-2025 IHDFC BANK Vs NITIN RAJPUT JAnish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
o.com
ICOURT ROOM 310[OMP (I)(COMM) JOMP (I) (COMM)/217/2025 27-02-2025 [HDFC Bank Vs SUNIL ROHILLA  |Anish Bhola 0811452022 Anish_bhola1y@yaho[18.02.2025
o.com
14 ISH. ASHUTOSHWEST 201 ICS ICS (COMM)/90/2025 01-02-2025 [KRISHAN KUMAR JINDALVipin 0312203957 vipindilwari83@gmaif29-01-2025
[IKUMAR, DISTRICT] [Extn Block IPROPRIETOR OF M/S JAI GANESHIDilawari(P), l.com
JUDGE STEEL CO -- Vs M/S NOBLE
(COMMERCIAL IMOULDS PVT LTD AND ORS
ICOURT) cs ICS (COMM)/95/2025 03-02-2025 Indian Overseas Bank Vs GURPEETIRAJEEV 9212002825 ldvrajeevupadhayay8[30-01-2025
SINGH PROPRIETOR OF M/SUPADHAYAY(P h@gmail.com
TREK INDIA ,
IM-Ex IM-Ex/68/2025 03-02-2025 IM/s Kwality Polythreads Private LtdAshish 0718844007 Inot mentioned 131-01-2025
Vs M/s Lotus Traexim Pvt Ltd [Kapur(P),
IOMP IOMP (1) (COMM)/96/2025 [03-02-2025 IYes Bank Ltd Vs WESLY JOSEPH |ADV. LALIT|8130383143 lalitpandeyadv@gmail31-01-2025
IPANDEY(P), l.com
IOMP IOMP (I) (COMM)/97/2025 [03-02-2025 IYes Bank Ltd Vs AMIT KUMAR IADV. LALIT|8130383143 lalitpandeyadv@gmail31-01-2025
IPANDEY(P), l.com
ICS ICS (COMM)/99/2025 04-02-2025 IDALJIT SINGH -- Vs THEMEENAKSHI(P [8920174069 IMeenakshi.llb@gmaillp3-02-2025
IDIRECTOR BAJAJ APPLIANCES)), .com
ILIMITED AND ORS
ICS ICS (COMM)/103/2025 06-02-2025 IBANK OF MAHARASHTRA Vs [SHAILESH 0891285888 ladvshaileshkumar@g [04-02-2025
AVNEET CHOPRA KUMAR(P), Imail.com
[Ex [Execution (Comm)/42/2025 [06-02-2025 [Leitz Tooling Systems India Pvt Ltd [Not 04-02-2025
Vs Mr Ashish Rawat lapplicable(P),
OMP IOMP (COMM)/2/2025 07-02-2025 IOM PRAKASH SINGH YADAV ANDIDEV PRAKASH|8076743545 sntbhus11@gmail.co [06-02-2025
IORS Vs INDIAN SCHOOLPACHAURI(P), Im
IFINANCE COMPANY PVT LTD
[Ex [Execution (Comm)/44/2025 |07-02-2025 IMANISH KHOSLA Vs DIGITALSATISH 7042198312 info@centurylawfirm.Jo4-02-2025
IDREAMZZ IT ENGINEERS PVTPRAKASH(P), lin
ILTD
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[Ex [Execution (Comm)/43/2025 [07-02-2025 INGRAM MICRO INDIA PRIVATENot 07-02-2025
ILIMITED Vs TAARAK INDIAapplicable(P),
IPRIVATE LIMITED

ICS ICS (COMM)/110/2025 10-02-2025 ICANARA BANK Vs GOURIAshok 0560396555 IKAKKARASHOK@R
INIMESH SINGH [Kakkar(P), IEDIFFMAIL.COM

OMP IOMP (I) (COMM)/115/2025 [10-02-2025 AXIS BANK LTD Vs ABURAFE |ADV. LALIT|8130383143 [Lalitpandeyadv@gmalo6-02-2025
[USMANI IPANDEY(P), fil.com

IM-Ex IM-Ex/69/2025 10-02-2025 ICORPORATION BANK Vs KSGPOONAM 0810599783 Inot mentioned 25-01-2025
ISPICES ISHARMA(P),

OMP IOMP (I) (COMM)/117/2025 [10-02-2025 AXIS BANK LTD Vs GULISTANJADV 0871040589 INDOLEXLAW@GM |06-02-2025
ANJUM IDHEERAJ(P), ATIL.COM

IOMP IOMP (I) (COMM)/128/2025 [11-02-2025 IYES BANK LTD Vs MANISH[KARTIK 0811015339 legal @katyalassociate[o8-02-2025
REXWAL KUMAR(P), s.com

IOMP JOMP (I) (COMM)/129/2025 [11-02-2025 IYES BANK LTD Vs  SATISHIKARTIK 0811015339 legal @katyalassociate[o8-02-2025
[KUMAR UMAR(P), s.com

ICS ICS (COMM)/113/2025 11-02-2025 [CICI Bank Limited Vs SOHAN LAlJHemant 9899009971 juris@hemantgupta.i j07-02-2025

PROPRIETOR OF INZIN INDIAGupta(P), In

ICO)

[Ex [EXCOMM - Award by Arbjii-02-2025 INavrang Oham Vs Jasmine SuitsAditya Puri(P), 9999183303 ladityapuriyy@gmail.clo6-02-2025

IComm/2/2025 land Fabrics Pvt Ltd om

ICS ICS (COMM)/121/2025 12-02-2025 IM/S RIDH SIDHI ENTERPRISES VsSobhik 0818200873 Inot mentioned 07-02-2025
IM/S FASHNEAR TECHNOLOGIES[Tanwar(P),
IPVT LTD

IOMP IOMP (1) (COMM)/137/2025 [12-02-2025 IYes Bank Ltd Vs Akhil Kumar Rehlan/ADV. LALIT|8130383143 lalitpandeyadv@gmai[i0-02-2025

IPANDEY(P), l.com

OMP IOMP (I) (COMM)/141/2025 [13-02-2025 AXIS BANK LTD Vs PAWAN|Sunita Singh(P),j9871040589 indolexLAW@GMALI [12-02-2025
IKUMAR BAREHLA IL.COM

IOMP IOMP (1) (COMM)/142/2025 [13-02-2025 IAXIS BANK LTD Vs IKRAM ATTARIADV 0871040589 indolexLAW@GMALI [12-02-2025

IDHEERAJ(P), IL.COM
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Misc DJ Misc DJ/159/2025 14-02-2025 ICORPORATION BANK Vs M/S KSGPOONAM 0810599783 ladvyudhvir1ig57@gm f12-02-2025
ISPICES PROP DAYA RAM ISHARMA(P), lail.com

OMP IOMP (I) (COMM)/160/2025 [15-02-2025 JAXIS BANK LTD Vs MEHJABI IADV. LALIT|8130383143 lalitpandeyadv@gmaif13-02-2025

IPANDEY(P), l.com

OMP IOMP (I) (COMM)/161/2025 [15-02-2025 AXIS BANK LTD Vs DEEPAK J|ADV. LALIT|8130383143 lalitpandeyadv@gmaif13-02-2025
IKUMAR IPANDEY(P), l.com

IOMP IOMP (I) (COMM)/162/2025 [15-02-2025 Yes Bank Ltd Vs Rattan Lal Agarwall/ADV. LALIT|8130383143 lalitpandeyadv@gmaif13-02-2025

IPANDEY(P), l.com

IOMP IOMP (I) (COMM)/163/2025 [15-02-2025 IAXIS BANK LTD Vs GAURAV |ADV. LALIT|8130383143 lalitpandeyadv@gmaif13-02-2025
TTWARI IPANDEY(P), l.com

ICS ICS (COMM)/128/2025 15-02-2025 [UNION BANK OF INDIA Vs [ALOK 9911000126 lalok.adv2001@gmail.[13-02-2025
VIMAL KUMAR PROP OF M/SKUMAR(P), lcom
IBABA SHYAM TRADERS

IOMP IOMP (I) (COMM)/158/2025 [15-02-2025 IYes Bank Ltd Vs SHANKAR CRANEADV. LALIT|8130383143 lalitpandeyadv@gmaif13-02-2025
ISERVICE IPANDEY(P), l.com

OMP IOMP (I) (COMM)/159/2025 [15-02-2025 AXIS BANK LTD Vs PRADEEP |ADV. LALIT|8130383143 lalitpandeyadv@gmaif13-02-2025
SINGH IPANDEY(P), l.com

ICS ICS (COMM)/133/2025 17-02-2025 State Bank Of India Vs AnandAshok 0811896060 lkumarashokadvocate [14-02-2025
Verma [Kumar(P), (@gmail.com

ICS ICS (COMM)/132/2025 17-02-2025 TRIPTT ASRI Vs HARMEETIAAKASH 0818388241 filing@sethiaassociat [14-02-2025
ISINGH/HARMEET SINGH KOHLI [KUMAR(P), les.in

Misc DJ Misc DJ/173/2025 18-02-2025 IKLJ Foundation Vs Dinesh KumarfJyoti 8076394144 Inot mentioned 15-02-2025
Aggarwal ISharma(P),

Misc DJ Misc DJ/172/2025 18-02-2025 IKLJ Foundation Vs Sandeeplyoti 8076394144 Inot mentioned 15-02-2025
Aggarwal ISharma(P),

ICS ICS (COMM)/138/2025 18-02-2025 IMAHASHIAN DI HATTI PRIVATEMANISH 0811529112 Imangla.ipr@gmail.co [14-02-2025

ILIMITED Vs AJAY KUMAR SUNIL

ISINGHAL(P),

IKUMAR

m
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[PANDEY(P),

IOMP (COMM)/4/2025 18-02-2025 ICHINKY GAUBA AND ANR Vs IIFIJAdv M 8020848847 Inot mentioned 15-02-2025

[Home Finance Ltd Singh(P),

OMP IOMP (I) (COMM)/178/2025 [19-02-2025 [Shriram Finance Ltd Vs ANUJ [IManoj 0811133644 Imanojk.adv@gmail.c [17-02-2025

[Kumar(P), jom

IOMP IOMP (1) (COMM)/179/2025 [19-02-2025 [Shriram Finance Ltd Vs SANDEEPManoj 0811133644 Imanojk.adv@gmail.c [17-02-2025

[KR GUPTA [Kumar(P), lom
ICS (COMM)/144/2025 19-02-2025 CHAMPION EL COM PRIVATEKUSHAGRA 9999448797 kushagrabansal@aka [17-02-2025

ILIMITED Vs NEETU RAJPUTBANSAL(P), ssociates.org.in
IPROPRIETOR OF M/S ADITYA
JAUTO INDUSTRIES

OMP IOMP (I) (COMM)/187/2025 [21-02-2025 AXIS BANK LTD Vs SANJAYADV 0871040589 INDOLEXLAW@GM [20-02-2025
IKUMAR IDHEERAJ(P), ATIL.COM

IOMP IOMP (1) (COMM)/188/2025 [21-02-2025 AXIS BANK LTD Vs MUKESHADV 9871040589 INDOLEXLAW@GM [20-02-2025
[KUMAR PRAJAPAT IDHEERAJ(P), AIL.COM

ICS ICS (COMM)/160/2025 24-02-2025 ISTATE BANK OF INDIA Vs NEETU|Gopal Chand9810210632 vijayprakash82@gmal21-02-2025
IPODDAR PROP OF M/S{Sharma(P), fil.com
IMODUTECH ERGO SYSTEMS

[Ex [Execution (Comm)/53/2025 [25-02-2025 IPUNJAB NATIONAL BANK Vs [Saurav 22-02-2025
IGREEN  VITALITY SOLUTIONSBhasin(P),
INDUSTRIES

[Ex [Execution (Comm)/52/2025 [25-02-2025 [Punjab National Bank Vs [Saurav 22-02-2025
INARENDER MOHAN [Bhasin(P),

OMP IOMP (I) (COMM)/202/2025 [27-02-2025 IAXIS BANK LTD Vs CHANDRIKAADV 0871040589 INDOLEXLAW@GM [17-02-2025
IPRASAD SAHANI [DHEERAJ(P), AIL.COM

IOMP IOMP (I) (COMM)/203/2025 [27-02-2025 JAXIS BANK LTD Vs ANIL KUMARADV. LALIT|8130383143 lalitpandeyadv@gmai|24-02-2025
IPANDEY IPANDEY(P), l.com

OMP IOMP (I) (COMM)/204/2025 [27-02-2025 AXIS BANK LTD Vs VIMLA |ADV. LALIT|8130383143 lalitpandeyadv@gmaif24-02-2025
ISINGH IPANDEY(P), l.com

IOMP IOMP (I) (COMM)/205/2025 [27-02-2025 JAXIS BANK LTD Vs MUBINA ADV. LALIT|8130383143 lalitpandeyadv@gmaif24-02-2025

l.com
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IOMP (I) (COMM)/206/2025 [27-02-2025 IAXIS BANK LTD Vs AKHILENDRAADV. LALIT|8130383143 lalitpandeyadv@gmaifz4-02-2025
SINGH IPANDEY(P), l.com
OMP IOMP (I) (COMM)/209/2025 [28-02-2025 [Shriram Finance Ltd Vs KAMLESH [Manoj 0811133644 manojk.adv@gmail.c [25-02-2025
[Kumar(P), jom
IOMP IOMP (1) (COMM)/211/2025 [28-02-2025 [Shriram Finance Ltd Vs SUNIIManoj 0811133644 Imanojk.adv@gmail.c [25-02-2025
[KUMAR [Kumar(P), lom
Misc DJ Misc DJ/206/2025 28-02-2025 JASKARAN SINGH BATRA PROPAnkit Batra 0990786641 lankit.batrago @gmail .[26-02-2025
BABLU CHIC-INN Vs M/S com
IRUBANI PRODUCTIONS PVT LTD
IOMP IOMP (1) (COMM)/210/2025 [28-02-2025 [Shriram Finance Ltd Vs JOGINDERManoj 0811133644 Imanojk.adv@gmail.c [25-02-2025
ISINGH [Kumar(P), lom
15 MS. HEMANIWEST 209 ICS COMM 87/2025 01.02.2025 IPARVEEN KUMAR VS. SANJAY|VIPIN 9310875020 vipindilawari83@gm [01.02.2025
IMALHOTRA, [Extn Block IKUMAR CHANDRA IDILAWARI lail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 ICS COMM 88/2025 01.02.2025 PARVEEN KUMAR KANSAL VS[VIPIN 9310875020 vipindilawari83@gm |01.02.2025
ASHOK GAMBHIR IDILAWARI lail.com
IOMP(I)/COMM 90/2025 01.02.2025 YES BANK VS. RAM CRANE[LALIT PANDEY 8130383193 lalitpandeyadv@gmailo1.02.2025
ISERVICES l.com
IMISC DJ. COMM 115/2025 01.02.2025 IVISION 21ST ADVERTISING VS SANJAY 0810155090 sanjayvermaadv.gmaij01.02.2025
IVKS HOSIERY IVERMA l.com
ICS COMM 91/2025 03.02.2025 ISANJAY MADAN VS. RBL BANKIAKANKSHA 8178703036 lakankshamehta.legal [03.02.2025
ILTD IMEHTA (@gmail.com
ICS COMM 92/2025 03.02.2025 IM/S AAA PHARMATRADE PVINEERAJ 0811267045 linfo@juslawoffices.co|03.02.2025
ILTD VS. MS ANASUYA DEVI GOPU |[GUPTA Im
IOMP(I)COMM 92/2025 03.02.2025 IYES BANK VS. JITENDER YADAV [LALIT PANDEY 8130383143 lalitpandeyadv@gmailo3.02.2025
l.com
IOMP(I)/COMM 109/2025 07.02.2025 AXIS BANK VS. VED PRAKASH[LALIT PANDEY 8130383143 lalitpandeyadv@gmailo7.02.2025
IDUTT l.com
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ICS COMM 104/2025 07.02.2025 IGSI ENTERPRISES VS. M/SVALI & CO. 090358225 office@vali.co.in 07.02.2025
ISUNRISE TRADE & CO.
ICS COMM 106/2025 10.02.2025 [IPLATINEX BATHWARE VSJSTUTI WASON (9811227766 asonandwason@gm|10.02.2025
IBHAVESH KUMAR JHA lail.com
ICS COMM 107/2025 10.02.2025 ICANARA BANK VS. SHREEASHOK 0560396555 kakkarashok@rediff [10.02.2025
ILAMINATES IKUMAR Imail.com
IOMP(I)COMM 112/2025 10.02.2025 JAXIS BANK LTD VS. KAPIL KUMAR|LALIT PANDEY [8130383143 lalitpandeyadv@gmaif10.02.2025
l.com
IOMP(I)COMM 113/2025 10.02.2025 JAXIS BANK LTD VS. BOBI PAL ILALIT PANDEY (8130383143 lalitpandeyadv@gmaif10.02.2025
l.com
ICS COMM 111/2025 11.02.2025 THE SOUTH INDIAN BANK VS/S.K. GARG 0811141706 parveengarg@gmail.cf11.02.2025
[UJJWAL GUPTA lom
IOMP(I)/COMM 118/2025 11.02.2025 JAXIS BANK LTD VS. KUNTI DEVILALIT PANDEY 8130383143 lalitpandeyadv@gmaifi1.02.2025
IPAL l.com
IOMP(I)/COMM 131/2025 12.02.2025 IYES BANK VS. MAX|LALIT PANDEY [8130383143 lalitpandeyadv@gmaift13.02.2025
AUTOMOBILES CARRIERS l.com
IOMP(I)/COMM 133/2025 12.02.2025 IYES BANK VS. AMRIT PAL SINGH [LALIT PANDEY 8130383143 lalitpandeyadv@gmai[12.02.2025
l.com
ICS COMM 117/2025 12.02.2025 IMARMO SOLUTION PVT LTD VSJAYESH YADAV[9899635938 lassoicate@indelilawp [12.02.2025
IBETON STONE SOLUTION artners.com
ICS COMM 122/2025 13.02.2025 RAI INNOTEH POLYMERS PVTIVISHAL GARG [981071302 lochavniteshoo3@gm|13.02.2025
ILTD VS. KVS COMPONENTS lail.com
IOMP(COMM) 3/2025 14.02.2025 VHAWAR TRADERS VS. SOHANISHRIMAY 0810160176 office@mishra.law@gf14.02.2025
ILAL COMMIDITY MANAGEMENT [MISHRA Imail.com
IOMP(I)/COMM 157/2025 15.02.2025 JAXIS BANK LTD VS. LALIT KUMAR[LALIT PANDEY [8130383143 lalitpandeyadv@gmaifi5.02.2025
ISINGH l.com
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ICS COMM 127/2025 15.02.2025 [UNITED PETROCHEM VS. BESTALOK 0811105362 lalok@bhachawat.com|15.02.2025
[ROADWAYS LTD IBHACHAWAT
IMISC DJ. COMM 164/2025 17.02.2025 INDIAN OVERSEAS BANKMUNISH 7838780000 ladvocatemcjoshi@gmf17.02.2025
IVS.VIKAS GUPTA JOSHI lail.com
IOMP(I)/COMM 166/2025 17.02.2025 IYES BANK VS. VIVEK GIRI ISACHIN 011-26211488 legal @katyalassociatef17.02.2025
IKATYAL s.com
IOMP(I)/COMM 170/2025 18.02.2025 IYES BANK VS. PRITESH KUMAR [SACHIN 011-26211488 legal @katyalassociate[18.02.2025
KATYAL s.com
ICS COMM 136/2025 18.02.2025 IPUNJAB NATIONAL BANK VS/AVADHESH 0810362628 lakshakyao1@gmail.c [18.02.2025
IVARSHA IKUMAR jom
ICS COMM 137/2025 18.02.2025 INAVKAR INTERNAATIONAL VS[VIVEK 7210003074 viveksharma2020093[18.02.2025
IDEEPAK SHARMA ISHARMA (@gmail.com
IOMP(I)/COMM 174/2025 19.02.2025 SHRIRAM FIANANCE LTD VSMAONJ 0811133644 Imanoj.adv@gmail.co [19.02.2025
IYOGENDRA SINGH IKUMAR m
IOMP(I)/COMM 175/2025 19.02.2025 JAXIS BANK VS. UDAI SINGH ISUNITA SINGH (9871040589 lindolexlaw@gmail.co [19.02.2025
m
IOMP(I)/COMM 176/2025 19.02.2025 JAXIS BANK VS. SANDEEP ISUNITA SINGH 9871040589 lindolexlaw@gmail.co [19.02.2025
m
ICS COMM 146/2025 20.02.2025 IPERFECT TOOLS VS. GAUTSNIGULAB 0818798970 ladvocategcyadv@gmal20.02.2025
IDESIGN ICHANDRA fil.com
IYADAV
ICS COMM 147/2025 20.02.2025 IDBI BANK LTD VS. RAKESH[PJ MEHTA 0811044353 Ipjmehtaceoo1@gmail |20.02.2025
[KUMAR BATRA .com
IMISC DJ. COMM 100/2025 22.02.2025 parveen  khandelwal vs. VijayANIL SHARMA (9891417748 ladvocateanilsharma [22.02.2025
kchauhan (@yahoo.com
IOMP(I)/COMM 195/2025 27.02.2025 JAXIS BANK VS. KAMLESH DEVI  [SUNITA SINGH 9871040589 lindolexlaw@gmail.co [27.02.2025
m
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IOMP(I)/COMM 106/2025 27.02.2025 JAXIS BANK VS. SANDEEP ISUNITA SINGH (9871040589 lindolexlaw@gmail.co [19.02.2025
Im
16 ISH. DIG VIJAY|WEST West 203 ICS (COMM)/89/2025 01-02-2025 IDEEPA TUTEJA Vs PAWAN DUBE [VAIBHAV 8447465059 IVAIBHAVI2897@GM]|31-01-2025
ISINGH, DISTRICT] [Extn Block JAIN(P), ATIL.COM
JUDGE
(COMMERCIAL
ICOURT)-03 [Execution (Comm)/39/2025 |01-02-2025 IMANOJ KUMAR Vs  ABJOR[BASANT 31-01-2025
INTERIO UMAR
INGH(P),
IOMP (1) (COMM)/108/2025 [06-02-2025 Shriram Finance Ltd Vs MANISHManoj 0811133644 IMANOJK.ADV@GM [05-02-2025
ITYAGI 6521 Kumar(P), AIL.COM
IOMP (I) (COMM)/107/2025 |06-02-2025 Shriram Finance Ltd Vs MOSAMﬁ\éIanoj 0811133644 IMANOJK.ADV@GM |05-02-2025
IKHAN umar(P), ATIL.COM
IOMP (I) (COMM)/106/2025 [06-02-2025 IYES BANK LTD Vs JAYVEERKARTIK INOT legal @Katvalassociat [05-02-2025
INAGAR KUMAR(P), IMENTIONED les.com
ICS (COMM)/102/2025 06-02-2025 ICenturion Packaging pvt ltd Vs NineChakit 0818613613, lexchakitsinghal @gm [05-02-2025
plus shoes pvt 1td Singhal(P), 9350613613 lail.com
IOMP (I) (COMM)/114/2025 [10-02-2025 AXIS BANK LTD Vs DALJEETADV 8920586266 INDOLEXLAW@GM |07-02-2025
IKAUR DHEERAJ(P), AIL.COM
IOMP (I) (COMM)/127/2025 [11-02-2025 AXIS BANK LTD Vs ABDUL J|ADV. LALIT|8130383143 ILALITPAND EYADV|10-02-2025
IHANIF IPANDEY(P), IGMAIL.COM
IOMP (1) (COMM)/126/2025 [11-02-2025 IYes Bank Ltd Vs BR LOGISTICS  |ADV. LALIT|8130383143 [LALITPAND EYADV|10-02-2025
IPANDEY(P), IGMAIL.COM
ICS (COMM)/112/2025 11-02-2025 [CICI Bank Limited Vs ManishjHemant 0899009971 juris(@bemantg!! 10-02-2025
[Kumar IGupta(P), uta.in
IOMP (I) (COMM)/136/2025 [12-02-2025 AXIS BANK LTD Vs DINKAR |ADV. LALIT|8130383143 ILALITPAND EYADV[11-02-2025
ICHAUHAN IPANDEY(P), IGMAIL.COM
IOMP (I) (COMM)/135/2025 [12-02-2025 IYes Bank Ltd Vs HARIKESHADV. LALIT|8130383143 ILALITPAND EYADV|11-02-2025
IKUMAR IPANDEY(P), IGMAIL.COM
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ICS (COMM)/120/2025 12-02-2025 IM/S SIRCA  PAINTS INDIAPParth 0810866704 officeofparthsharma [11-02-2025
ILIMITED Vs RD Furniture harma(P), (@gmail.com
ICS (COMM)/119/2025 12-02-2025 IRADIANT POLYCHEM PVT LTD VYPARAS ARORA[|8882470090,7011 [parasarora7428@gm [11-02-2025
SEEDLINGS INDIA PVT AND ORS [VISHALI 80037 lail.com,vishalinaharg
INAHAR(P), 7@gmail.com
IOMP (I) (COMM)/139/2025 [13-02-2025 JAXIS BANK LTD Vs FIROZ IADV 12-02-2025
IDHEERAJ(P),
ICS (COMM)/123/2025 14-02-2025 [Parveen Kumar Garg Vs NMRSameer 0999918302, [Sameer.sidhar(@met [13-02-2025
IPhyrochem pvt ltd Sidhar(P), 0444446565 ropolitanlegal.in
IOMP (I) (COMM)/156/2025 [15-02-2025 IAXIS BANK LIMITED Vs NEENAADV. LALIT|8130383143 [LALITPAND EYADV|14-02-2025
ICHOUDHARY IPANDEY(P), IGMAIL.COM
IOMP (I) (COMM)/155/2025 [15-02-2025 AXIS BANK LIMITED Vs [ADV. LALIT|8130383143 [LALITPAND EYADV|14-02-2025
ISURENDRA BAHADUR SINGH IPANDEY(P), IGMAIL.COM
ICS (COMM)/126/2025 15-02-2025 PYOTI EQUIPMENTS PRIVATEB K Pandey(P), [9811576230 bashishthapandey@g [14-02-2025
ILIMITED Vs BIVA FOOD| Imail.com
IPRODUCTS (PRIVATE) LIMITED
ICS (COMM)/125/2025 15-02-2025 Swastik Pipe Ltd Vs Rays PowerSANJAY 14-02-2025
Infra Limited UAIN(P),
IOMP (I) (COMM)/169/2025 [17-02-2025 IYES BANK LTD Vs SURANDERJKARTIK INOT 15-02-2025
IKUMAR [KUMAR(P), IMENTIONED
legal @Katvalassociat
les.com
ICS (COMM)/134/2025 17-02-2025 CHAMPION EL COM PRIVATEKUSHAGRA 9999448797 15-02-2025
ILIMITED Vs PING TELEMATICSBANSAL(P),
IPRIVATE LIMITED OFFICE@AKASSOCI
ATES.ORG.IN
ICS (COMM)/140/2025 18-02-2025 Shellz India Private Limited Vs [Shellz India Pvt8588886858 17-02-2025
[Sondur Raghavendra ILtd.(P),
ICS@SHELLZ.IN
[Execution (Comm)/47/2025 [19-02-2025 RADHIK ARORA Vs RUCHIAmit Kumar(P), 18-02-2025
AHUJA
ICS (COMM)/148/2025 20-02-2025 [Union Bank Of India Vs SANTOSH|Deepa Gupta(P),l90312292558 10-02-2025

[KUMAR SHARMA

ladvocate.deepa.gupta

(@gmail.com
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ICS (COMM)/154/2025 21-02-2025 [Hero MotoCorp Limited Vs Owner jaastha 0810481016 20-02-2025
[Proprietor sharma(P),
Imail @thelegist.com,
IOMP (I) (COMM)/186/2025 [21-02-2025 IAXIS BANKLTD Vs TAMMANA |JADV 18920586266 20-02-2025
IDHEERAJ(P),
INDOLEXLAW@GM
AIL.COM
IOMP (I) (COMM)/185/2025 [21-02-2025 IAXIS BANK LTD Vs FAIZULLAHADV 8920586266 20-02-2025
ISATF IDHEERAJ(P),
INDOLEXLAW@GM
AIL.COM
IOMP (I) (COMM)/191/2025 [24-02-2025 AXIS BANK LIMITED Vs |ADV 18920586266 22-02-2025
ISHAMBHU BHATTACHARJEE IDHEERAJ(P),
INDOLEXLAW@GM
AIL.COM
ICS (COMM)/162/2025 25-02-2025 [Punjab National Bank Vs AARTI  [|Saurav 0899331166 24-02-2025
[Bhasin(P),
ISAURAVBHASIN10
(@GMAIL.COM
IOMP (I) (COMM)/192/2025 [27-02-2025 AXIS BANK LTD Vs SANJAY |ADV. LALIT|8920586266 25-02-2025
ISINGH IPANDEY(P),
INDOLEXLAW@GM
AIL.COM
[EXCOMM - Award by Arb28-02-2025 [Punjab National Bank Vs ADITISaurav 27-02-2025
IComm/5/2025 INDIA [Bhasin(P),
[Execution (Comm)/56/2025 [28-02-2025 Ajay gupta Vs Maxo udyog ISAGIR 27-02-2025
KHAN(P),
ICS (COMM)/167/2025 28-02-2025 OPTICADO INDIA LLP Vs ASIFJatin Sapra(P), 90899054303 27-02-2025
VAMEEL
jatinsaprai1312@gami
l.com
ICS (COMM)/139/2025 18-02-2025 ASHVINDER KAUR AND ANR Vj 18-02-2025
ISARBESTOS AUTO SPARES]
IPRIVATE LIMITED
Misc DJ/136/2025 10-02-2025 A'and S Steel Private Limited Vs 10-02-2025
[Pankaj
17 ISH. SANJAY|WEST 202 IOMP (I) COMM IOMP (I) (COMM.)/91/2025 |01-02-2025 IYES BANK LTD VS V K BUILDCON[LALIT PANDEY [8130383143 lalitpandeyadv@gmail31-01-2025
JINDAL, DISTRICT] [Extn Block IPRIVATE LIMITED l.com
JUDGE
(COMMERCIAL
ICOURT) IOMP (I) COMM IOMP (I) (COMM.)/93/2025 |03-02-2025 IYES BANK LTD VS SUNIL KUMAR|LALIT PANDEY (8130383143 lalitpandeyadv@gmail31-01-2025
JOSHI l.com
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IOMP (I) COMM IOMP (I) (COMM.)/94/2025 [03-02-2025 IYES BANK LTD VS RAJAT TYAGI [LALIT PANDEY 8130383143 lalitpandeyadv@gmail31-01-2025
l.com
IOMP (I) COMM IOMP (I) (COMM.)/95/2025 [03-02-2025 YES BANK LTD VS RAKESH|LALIT PANDEY 8130383143 lalitpandeyadv@gmail31-01-2025
INAGAR l.com
ICS (COMM) ICS (COMM)/97/2025 04-02-2025 BANK OF MAHARASHTRA VSSHAILESH 0891285888 ladvshatleshkumar@g[29-01-2025
IAISHWARYA SHAHI IKUMAR Imail.com
IOMP (I) COMM IOMP (I) (COMM.)/102/2025 |04-02-2025 SHRIRAM FINANCE LTD VSMANOJ 081T133644 Imanoj.adv@gmail.co [02-02-2025
IOMPRAKASH KUMAR Im
ICS (COMM) ICS (COMM)/105/2025 07-02-2025 IBANK OF BARODA Vs MD AKRAMHUNNY 0650501903 aclvliunnysharma.28 [05-02-2025
AND ANRS ISHARMA (@gmai.com
IOMP (I) COMM IOMP (I) (COMM.)/110/2025 |07-02-2025 AXIS BANK LTD Vs ABARAR [LALIT PANDEY 8130383143 lalitpandeyadv@gmailo5-02-2025
AHAMAD l.com
ICS (COMM) ICS (COMM)/108/2025 10-02-2025 ICANARA BANK Vs ANOOP SINGH [SUMIT 873245548 virmanilawco@gmail.[o7-02-2025
IVIRMANI lcom
IOMP (I) COMM JOMP (I) (COMM.)/119/2025 [11-02-2025 IYES BANK LTD Vs SANJU SHARMA[SACHIN 8802757235 legal @Katvalassociat [06-02-2025
KATYAL les.com
IOMP (I) COMM IOMP (I) (COMM.)/120/2025 [11-02-2025 IYES BANK LTD Vs YATENDRASACHIN 8802757235 legal @Katvalassociat [08-02-2025
IKUMAR IKATYAL les.com
IOMP (I) COMM JOMP (I) (COMM.)/121/2025 [11-02-2025 IYES BANK LTD Vs BHARAT ISACHIN 8802757235 legal @Katvalassociat [08-02-2025
KATYAL les.com
ICS (COMM) ICS (COMM)/116/2025 12-02-2025 IM/S SIRCA PAINTS INDIA LTD VsPARTH 08108 66704 officeofparthsharma [11-02-2025
IHD HARDWARE AND FURNITURE[SHARMA (@gmail.com
ICS (COMM) ICS (COMM)/118/2025 12-02-2025 OM LOGISTICS LIMITED VSARUN 0810163624 ladvocatearun23@gm [08-02-2025
ISHUBH AUTOMOTIVEAGGARWAL lail.com
JACCESSORIES PVT LTD
IOMP (1) (COMM) IOMP (I) (COMM.)/132/2025 [12-02-2025 IYES BANK LTD. Vs MD NASEEM  [LALIT PANDEY [8130383143 lalitpandeyadv@gmaifi0-02-2025
l.com
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ICHAND MEENA

jom

IOMP (I) (COMM) IOMP (I) (COMM.)/134/2025 [12-02-2025 IYES BANK LTD. Vs AJAY KUMARILALIT PANDEY [8130383143 lalitpandeyadv@gmaifi0-02-2025
JAISWAL l.com
IOMP (I) (COMM) IOMP (I) (COMM.)/149/2025 [15-02-2025 JAXIS BANK LTD Vs MOHAMMAD [LALIT PANDEY [8130383143 lalitpandeyadv@gmaif13-02-2025
[UMAR l.com
IOMP (I) (COMM) IOMP (1) (COMM.)/152/2025 [15-02-2025 JAXIS BANK LTD Vs ATUL KUMAR|LALIT PANDEY [8130383143 lalitpandeyadv@gmaif13-02-2025
IMISHRA l.com
IOMP (I) (COMM) IOMP (I) (COMM.)/153/2025 [15-02-2025 JAXIS BANK LTD Vs SUKHVEER [LALIT PANDEY 8130383143 lalitpandeyadv@gmaif13-02-2025
ISINGH l.com
IOMP (I) (COMM) IOMP (I) (COMM.)/154/2025 [15-02-2025 IYes Bank Ltd Vs ASHOK KUMAR  [LALIT PANDEY [8130383143 lalitpandeyadv@gmaif13-02-2025
l.com
ICS (COMM) ICS (COMM)/129/2025 17-02-2025 CHAMPION EL COM PRIVATEKUSHANG 9999448797 kushagrabansal@aka [14-02-2025
ILIMITED Vs M/S PARADISEBANSAL ssociates.org.in
IPLASTICS ENTERPRISES LTD
IOMP (I) (COMM) IOMP (I) (COMM.)/164/2025 [17-02-2025 YES BANK LTD Vs SUMEETSACHIN 8802757235 legal @Katvalassociat [14-02-2025
IVIRMANI IKATYAL les.com
ICS (COMM) ICS (COMM)/135/2025 18-02-2025 ISANJAY JAIN Vs GOPAL SINGH |[MADHA Vp560366379 ladvmadhavkumar@g [15-02-2025
KUMAR Imail.com
ICS (COMM) ICS (COMM)/142/2025 19-02-2025 ILEVI STRAUSS AND CO Vs ASHOKISHRAVAN 6201970125 lunitedmark@uniteda [17-02-2025
[KUMAR [KUMAR Indunited.com
IBANSAL
ICS (COMM) ICS (COMM)/149/2025 20-02-2025 [FOOTWEAR KLICK INDIA PVTRAMVIR VATS 9818503611 vatsadvocate1978 @g [19-02-2025
ILTD Vs VANDANA LALWANI Imail.com
ICS (COMM) ICS (COMM)/152/2025 21-02-2025 IKOHINOOR RIBBON FACTORYARVIND 0811317311 [dvocatearvindggpta@|20-02-2025
IPRIVATE LIMITED Vs GINI AND|GUPTA lgmail.com
JONY LIMITED
ICS (COMM) ICS (COMM)/153/2025 21-02-2025 IPANKAJ IRON STORE THROUGH[SHWETA GOEL|9871324432 shwetagoel2106@)ya [19-02-2025
IPANKAJ GOEL Vs RAHUL hoo.co.in
IGAUTAM
IOMP (1) (COMM) IOMP (I) (COMM.)/184/2025 [21-02-2025 AXIS BANK LTD Vs LAKHMISUNITA SINGH 9871040589 lindolexlawa@gmail.c [19-02-2025




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS (COMM) ICS (COMM)/157/2025 24-02-2025 IAMARJEET SINGH KHANNA AND|ISONAL ANAND (9811101222 sanand@asa- 21-02-2025
ANR Vs SPECTRUM E TECH PVT] lpartner.com
ILTD
ICS (COMM) ICS (COMM)/158/2025 24-02-2025 IM/S YUKEN INDIA LTD Vs M/S|PARIKSHITSIN [8800386667 20-02-2025
IMARSHALL MACHINES LTD IGH parikshit@agraalegal.
com
ICS (COMM) ICS (COMM)/161/2025 25-02-2025 [PUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin1o@gmalz4-02-2025
JAARTI IBHASIN fil.com
ICS (COMM) ICS (COMM)/164/2025 28-02-2025 IPUNJAB NATIONAL BANK VSSAURAV 0899331166 sauravbhasin1io @gmale7-02-2025
IVIJAY KUMARI [BHASIN) fil.com
18 ISH. AJAY GUPTAJWEST 210 IOMP (I) (COMM.) IOMP (I) (COMM.)/98/2025 [03-02-2025 IYes Bank Ltd Vs MONICALALIT PANDEY 8130383143 ILALITPANDEYADV |03-02-2025
IDISTRICT JUDGH [Extn Block IBHARDWAJ (@GMAIL.COM
(COMMERCIAL
ICOURT)
IOMP (I) (COMM.) IOMP (I) (COMM.)/99/2025 [03-02-2025 Yes Bank Ltd Vs SEHRISH RAHIL |LALIT PANDEY 8130383143 ILALITPANDEYADV [03-02-2025
(@GMAIL.COM
IOMP (I) (COMM.)/ IOMP (I) (COMM.)/100/2025 [03-02-2025 IYes Bank ILtd Vs AKSHITILALIT PANDEY 8130383143 ILALITPANDEYADV |03-02-2025
IMANCHANDA (@GMAIL.COM
ICS (COMM)/ ICS (COMM)/98/2025 04-02-2025 Gangotri Electronics Pvt Ltd VsKartik Bhagat [8126399945 Advocatebhagat24@glo4-02-2025
IMadhya Bharat Electronics Privat Imail.com
[Limited
ICS (COMM) ICS (COMM)/100/2025 06-02-2025 ICHEMELYNE POLYSTABS LLP VsOJASVI 0905039001 Imail @ravichauhan.col06-02-2025
IROHAN INDUSTRIES THROUGH[KHANEJA Lin
IPROPRIETOR GANESH PRATAP|
ISINGH
ICS (COMM)/ ICS (COMM)/101/2025 06-02-2025 ICANARA BANK Vs SHAKEELASHOK 0560396555 kakkarashok@rediff [06-02-2025
IKHAN KUMAR Imail.com
IOMP (I) (COMM.) IOMP (I) (COMM.)/104/2025 [06-02-2025 IYES BANK LTD Vs RAJENDRASACHIN 011-26211488 legal @Katvalassociat [06-02-2025
ICHAUDHARY KATYAL les.com
IOMP (I) (COMM.) IOMP (I) (COMM.)/105/2025 [06-02-2025 Shriram Finance Ltd Vs MANISHManoj Kumar [9811133644 IMANOJK.ADV@.GM |06-02-2025
ITYAGI 7596 AIL.COM
IOMP (I) (COMM.) IOMP (I) (COMM.)/116/2025 [10-02-2025 AXIS BANK LTD Vs AZEEM [LALIT PANDEY 8130383143 ILALITPANDEYADV [10-02-2025
ALISHAN (@GMAIL.COM




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

IOMP (I) (COMM.) IOMP (I) (COMM.)/122/2025 [11-02-2025 IYES BANK LTD Vs JAGJEET NEGI l011-26211488 legal @Katvalassociat [11-02-2025
ATYAL les.com
JOMP (I) (COMM.) IOMP (I) (COMM.)/123/2025 [11-02-2025 IYES BANK LTD Vs FARHA NAAZ [SACHIN 011-26211488 legal @Katvalassociat [11-02-2025
IKATYAL les.com

IM-Ex IM-Ex/70/2025 12-02-2025 Aqualite Industries Private LimitedARCHIT 0599043045 legal @sigmalegal.in [12-02-2025
Vs Saijal Khan ISINGHAL

IOMP (I) (COMM.) IOMP (I) (COMM.)/140/2025 [13-02-2025 AXIS BANK LTD Vs SAMRIDH[SUNITA SINGH 9871040589 indolexlaw@gmail.co [13-02-2025
[EMPIRE PRIVATE LIMITED Im

ICounter Claim ICounter Claim/8/2025 15-02-2025 SIPRA  SALES  CORPORATION[Sanjay KJha [7011276064, skjha614@gmail.com [15-02-2025
[ITHROUGH ITS PROPRIETOR SITA| 0868129550
RAM JAIN Vs PLATINEX DB
IVALVES INDIA PVT LTD|

IOMP (I) (COMM.) IOMP (I) (COMM.)/143/2025 [15-02-2025 IYes Bank Ltd Vs LOCKS WORTHI|LALIT PANDEY 8130383143 ILALITPANDEYADV [15-02-2025
INFRASTRUCTURE PVT LTD (@GMAIL.COM

IOMP (I) (COMM.) IOMP (I) (COMM.)/144/2025 [15-02-2025 IYes Bank Ltd Vs VIKASH KUMAR [LALIT PANDEY 8130383143 ILALITPANDEYADV [15-02-2025

(@GMAIL.COM

IOMP (I) (COMM.)/ IOMP (I) (COMM.)/145/2025 [15-02-2025 JAXIS BANK LTD Vs SATYENDRA [LALIT PANDEY [8130383143 ILALITPANDEYADV [15-02-2025
SINGH (@GMAIL.COM

IOMP (I) (COMM.)/ IOMP (I) (COMM.)/146/2025 [15-02-2025 IYes Bank Ltd Vs NAVYA ROAD|LALIT PANDEY 8130383143 ILALITPANDEYADV [15-02-2025
ILINES (@GMAIL.COM

IOMP (I) (COMM.) IOMP (I) (COMM.)/147/2025 [15-02-2025 Yes Bank Ltd Vs SHEELA SHEELA |LALIT PANDEY 8130383143 ILALITPANDEYADV [15-02-2025

(@GMAIL.COM

IOMP (I) (COMM.) IOMP (I) (COMM.)/165/2025 [17-02-2025 IYes Bank Ltd Vs AMIT KUMAR|LALIT PANDEY 8130383143 ILALITPANDEYADV [17-02-2025
ISINGH (@GMAIL.COM

ICS (COMM) ICS (COMM)/141/2025 19-02-2025 luma seth Vs Sunil Kapoor [Maneesh 9911315304 ascentlawfirm@f19-02-2025

IGumber lgmail.com
IOMP (I) (COMM.) IOMP (I) (COMM.)/171/2025 [19-02-2025 JAXIS BANK LTD Vs SAWAN EARTHISUNITA SINGH 9871040589 lindolexlaw@gmail.co [19-02-2025

IMOVERS PROPRIETOR OF SHIV|
INARAYAN HOODA 69849

m
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IOMP (I) (COMM.) IOMP (1) (COMM.)/172/2025 [19-02-2025 JAXIS BANK LTD Vs DEEPAMALASUNITA SINGH 9871040589 lindolexlaw@gmail.co [19-02-2025
JAISWAL Im
JOMP (I) (COMM.) IOMP (I) (COMM.)/173/2025 [19-02-2025 JAXIS BANK LTD Vs LALIT ISUNITA SINGH (9871040589 lindolexlaw@gmail.co [19-02-2025
m
[Execution (Comm.) [Execution (Comm.)/48/2025 [20-02-2025 ISURESH BHATIA Vs ISHAAN SETH[VARUN 0810425246 INot Provided 20-02-2025
ISHARMA
ICS (COMM) ICS (COMM)/145/2025 20-02-2025 ISUNIL GARG Vs VIJAY DHALIA  [RISHABH 0810425246 rsinghal3062@gmail.[20-02-2025
ISINGHAL lcom
IOMP (I) (COMM. IOMP (I) (COMM.)/183/2025 [21-02-2025 IAXIS BANK LTD Vs DHARMAPAL [SUNITA SINGH 90871040589 lindolexlaw@gmail.co [24-01-2025
Im
[Execution (Comm.) [Execution (Comm.)/49/2025 [22-02-2025 IM/s SKiD INC Vs M/s SachdevaAbhishek Gupta 9999915051 labhishek86@gmail.c [24-01-2025
Welders om
ICS (COMM) ICS (COMM)/155/2025 24-02-2025 [Manpreet Singh Vs Akram SheerazVishvendra 0871704611 verma.vishwendra@y[24-01-2025
Zia Coconut Verma lahoo.co.in
ICS (COMM) ICS (COMM)/156/2025 24-02-2025 [Manpreet Singh Vs Vicky Vishvendra 9871704611 verma.vishwendra@y[24-01-2025
[Verma ahoo.co.in
IOMP (I) (COMM.) IOMP (I) (COMM.)/189/2025 [24-02-2025 AXIS BANK LTD Vs PRIYASUNITA SINGH[9871040589 lindolexlaw@gmail.co |24-01-2025
IDHIMAN m
IOMP (I) (COMM.) IOMP (I) (COMM.)/193/2025 [27-02-2025 AXIS BANK LTD Vs YOGESH [LALIT PANDEY (8130383143 ILALITPANDEYADV [25-01-2025
IKUMAR (@GMAIL.COM
IOMP (I) (COMM. IOMP (I) (COMM.)/194/2025 [27-02-2025 JAXIS BANK LTD Vs JAIVEER ISUNITA SINGH 9871040589 lindolexlaw@gmail.co |27-01-2025
m
ICS (COMM) ICS (COMM)/165/2025 28-02-2025 IGSI Enterprises Private Limited VsBhaskar Vali 9910358225 office@vali.co.in 27-01-2025
IM/s Gupta Electrical and Light
[House
ICS (COMM) ICS (COMM)/166/2025 28-02-2025 IDEEPAK BANSAL Vs VH|Vipul Sharma 8447267458 allegiancelegal @gmaif27-01-2025

IRESTAURANT PVT LTD

l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAIL
ID

DATE OF E-
FILING

IOMP (I) (COMM.) IOMP (I) (COMM.)/207/2025 [28-02-2025 hriram Finance Ltd Vs YOGESHManoj Kumar [9811133644 IMANOJK.ADV@.GM |27-01-2025
IKUMAR ATL.COM
19 ISH. NARESHWEST 403 ICS (COMM)/93/2025 ICS (COMM)/93/2025 03-02-2025 TATE BANK OF INDIA Vs SunilRajiv Bhupalj9811343911 rbsamaiyar.adv@gmalo1-02-2025
[KUMAR [Extn Block umar [Samaiyar fil.com
IMALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL ICS (COMM)/94/2025 ICS (COMM)/94/2025 03-02-2025 [Hero MotoCorp Limited Vs OWNER |Aastha Sharma 9718209970 hastha@thelegist.com{31-01-2025
ICOURT) IPROPRIETOR
ICS (COMM)/96/2025 ICS (COMM)/96/2025 04-02-2025 Swastik Interchem Pvt Ltd Vs ArunlOjasavi Kaneja 9990503001 khanejalaw@gmail.colo4-02-2025
[Kumar Dutt Proprietor of AK Dutt Im
land Co
IOMP (I) (COMM.)/101/2025 |04-02-2025 ISHRIRAM FINANCE LTD Vs HARIManoj Kumar [9811133644 02-02-2025
RAM
IOMP (I) (COMM.)/101/2025 IOMP (I) (COMM.)/101/2025 |04-02-2025 ISHRIRAM FINANCE LTD Vs SUNILJManoj Kumar 9811133644 03-02-2025
IKUMAR
IOMP (I) (COMM.)/111/2025 IOMP (I) (COMM.)/111/2025 [07-02-2025 AXIS BANK LTD Vs DUSHYANT|Lalit Pandey 8130383143 lalitpandeyadv@gmailo5-2-2025
IKUMAR UPMANYU l.com
Misc DJ/135/2025 Misc DJ/135/2025 07-02-2025 [RCK LEASING AND FINANCING VsMeenu Dilwari (9212322100 Imeenudilwariy@gmaij06-02-2025
[RAM SURESH SINGH l.com
ICS (COMM)/109/2025 ICS (COMM)/109/2025 10-02-2025 [Ekome Furniture Vs Woods Villa IChitra Singh 8030304830 lharpreetsingh740@g |06-02-2025
Imail.com
IOMP (I) (COMM.)/124/2025 IOMP (1) (COMM.)/124/2025 [11-02-2025 IYES BANK LTD Vs AFROJ BANO  [Kartik Kumar [011-26211488 legal @katyalassociate{08-02-2025
Is.com
IOMP (I) (COMM.)/125/2025 IOMP (I) (COMM.)/125/2025 [11-02-2025 IYES BANK LTD Vs MANISH[Kartik Kumar [011-26211488 legal @katyalassociate|08-02-2025
IKUMAR s.com
[Ex.COMM - Award by ArbJEx.COMM - Award by Arb.12-02-2025 [HARVINDER SINGH SETHI Vg
IComm./3/2025 IComm./3/2025 IADHARV ENTERPRISES Al
IPARTNERSHIP CONCERN
ICS (COMM)/114/2025 ICS (COMM)/114/2025 12-02-2025 ISUNIL GARG Vs PINKU BANIK [Risabh Singhal [7503414900 rsinghal3062@gmail.[09-02-2025
lcom
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ICS (COMM)/115/2025 ICS (COMM)/115/2025 12-02-2025 IALTECH EQUIPMENTS PVT LTDaspreet Singh 0899641617 jaspreet.law@gmail.c 10-02-2025
Vs KAMAR INFRASTRUCTURE lom
IPRIVATE LIMITED
IOMP (I) (COMM.)/130/2025 IOMP (I) (COMM.)/130/2025 [12-02-2025 IYes Bank Ltd Vs AKHIL KUMARLalit Pandey 8130383143 lalitpandeyadv@gmaif10-02-2025
ISRIVASTAVA l.com
IOMP (I) (COMM.)/138/2025 IOMP (1) (COMM.)/138/2025 [13-02-2025 JAXIS BANK LTD Vs KAVITA JAIN |Dheeraj 0871040589 indolexlaw@gmail.co [11-02-2025
Im
ICS (COMM)/124/2025 ICS (COMM)/124/2025 15-02-2025 ICHANDER MOHAN DUGGAL VsSameer Dewan 9810134864 sameerdewan123@re [13-02-2025
IM/S FOOD VISTA INDIA PVT LTD diffmail.com
IOMP (I) (COMM.)/148/2025 IOMP (I) (COMM.)/148/2025 [15-02-2025 JAXTS BANK LTD Vs NEHA SARAF [Lalit Pandey 8130383143 lalitpandeyadv@gmaif13-02-2025
l.com
IOMP (I) (COMM.)/150/2025 IOMP (I) (COMM.)/150/2025 [15-02-2025 IYes Bank Ltd Vs PUUSHPENDER|Lalit Pandey 8130383143 lalitpandeyadv@gmaif13-02-2025
IPUSHPENDER l.com
IOMP (I) (COMM.)/151/2025 IOMP (I) (COMM.)/151/2025 [15-02-2025 IYes Bank Ltd Vs SHER SINGH [Lalit Pandey 8130383143 lalitpandeyadv@gmaif13-02-2025
l.com
ICS (COMM)/130/2025 ICS (COMM)/130/2025 17-02-2025 IMS  SIMKAST ALLOYS LLPRisabh Gupta [8586534657 risabhgupta.lawyer@ [13-02-2025
THOUGH ITS PARTNER SHRI lgmail.com
ISURINDER JAIN Vs NOORJAHAN|
M TAPALWALE SOLH
ICS (COMM)/131/2025 ICS (COMM)/131/2025 17-02-2025 State Bank Of India Vs Sunny Kumar|Siddharth 0643524909 ladv.siddharth311992 14-02-2025
(@gmail.com
IOMP (I) (COMM.)/167/2025 IOMP (1) (COMM.)/167/2025 [17-02-2025 IYES BANK LTD Vs SANJAY[Kartik Kumar [011-26211488 legal @katyalassociate[t4-02-2025
IKIRPLANI s.com
IOMP (I) (COMM.)/168/2025 IOMP (I) (COMM.)/168/2025 [17-02-2025 IYES BANK LTD Vs BHADANA[Kartik Kumar [011-26211488 legal @katyalassociate[1i4-02-2025
[IROADWAYS COMPANY THROUGH Is.com
TS PROP HARISH
IOMP (I) (COMM.)/177/2025 IOMP (I) (COMM.)/177/2025 [19-02-2025 Shriram Finance Ltd Vs BHIMManoj Kumar [90811133644 17-02-2025
TTIWARI
IOMP (I) (COMM.)/180/2025 IOMP (I) (COMM.)/180/2025 [19-02-2025 JAXIS BANK LTD Vs YOGENDER  |Dheeraj 0871040589 indolexlaw@gmail.co 18-02-2025

m
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(COMMERCIAL

ICOURT)-01

ILIMITED

JOMP (I) (COMM.)/181/2025 IOMP (I) (COMM.)/181/2025 [{19-02-2025 AXIS BANK LTD Vs KIRANDEEPDheeraj 0871040589 indolexlaw@gmail.co [18-02-2025
IKAUR Im

ICS (COMM)/150/2025 ICS (COMM)/150/2025 20-02-2025 [FOOTWEAR KLICK INDIA PVTShram Vir Vats 9818365011 vatsadvocae1978 @gm18-02-2025
LTD Vs HIDAYATH PASHA| lail.com
INAYATH

ICS (COMM)/151/2025 ICS (COMM)/151/2025 20-02-2025 Central Bank of India Vs N SAmar Singh 0810047059 lapexlaw261@mail.co [17-02-2025
ICOMMUNICATION THROUGH IT§ Im
IPROPRIETOR NAVEEN KUMAR

IOMP (I) (COMM.)/182/2025 IOMP (I) (COMM.)/182/2025 [20-02-2025 JAXIS BANK LTD Vs SAWAN EARTH|Dheeraj 0871040589 lindolexlaw@gmail.co [18-02-2025
IMOVERS PROPRIETOR OF SHIV]| m
INARAYAN HOODA 69840

[Execution (Comm.)/50/2025 [Execution (Comm.)/50/2025 [22-02-2025 IGAUTAM RANA Vs PRAMOD
IBAJAJ

IOMP (I) (COMM.)/190/2025 IOMP (I) (COMM.)/190/2025 [24-02-2025 AXIS BANK LTD Vs ZAVEDDheeraj 9871040589 lindolexlaw@gmail.co [22-02-2025
IAKHTAR ANSARI Im

ICS (COMM)/163/2025 ICS (COMM)/163/2025 27-02-2025 VIS HEAD LIGHT GLASS Vs MHSarandeep 8448840902 ladv.saeandeep @gmai[24-02-2025
INDUSTRIES Singh l.com

IOMP (1) (COMM.)/197/2025 IOMP (I) (COMM.)/197/2025 [27-02-2025 JAXIS BANK LTD Vs VIKAS MALIL |Lalit Pandey 8130383143 lalitpandeyadv@gmaif24-02-2025

l.com

IOMP (I) (COMM.)/198/2025 IOMP (I) (COMM.)/198/2025 [27-02-2025 JAXIS BANK LTD Vs JAWAHAR LAIjLalit Pandey 8130383143 lalitpandeyadv@gmai|24-02-2025
IGANDHI l.com

IOMP (I) (COMM.)/199/2025 IOMP (I) (COMM.)/199/2025 [27-02-2025 JAXIS BANK LTD Vs MEENU [Lalit Pandey 8130383143 lalitpandeyadv@gmaif24-02-2025

l.com

IOMP (I) (COMM.)/200/2025 IOMP (I) (COMM.)/200/2025[27-02-2025 AXIS BANK LTD Vs HARISHDheeraj 0871040589 lindolexlaw@gmail.co [17-02-2025
IKUMAR BANSAL Im

IOMP (I) (COMM.)/201/2025 IOMP (I) (COMM.)/201/2025 [27-02-2025 JAXIS BANK LTD Vs JAI SRI RAM|Dheeraj 0871040589 indolexlaw@gmail.co [17-02-2025
IKRIPA CONTRACTOR AND| Im
[TRANSPORT

20 ISH. ANURAG SAIN,/NEW DELHI:1 ICS(COMM) 75/2025 01.02.2025 ICOMPUTER JUNCTION PRIIVATEAJA Y KUMAR}9811104015 JAKCHOPRA_ADV@ [10.01.2025
DISTRICT JUDGEDISTRICT ILIMITED VS. SKILL KITS PRIVATE[CHOPRA IYAHOO.IN
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1 ICS(COMM) 76/2025 01.02.2025 ICOMPUTER JUNCTION PRIVATEAJA Y KUMARP811104015 JAKCHOPRA_ADV@ 10.01.2025
ILIMITED VS. TRIADSSCHOPRA IYAHOO.IN
ICONSULTING SERVICE PVT. LTD.

1 IOMP(I)COMM 17/2025 01.02.2025 IDHARA MOTOR FINANCELALIT PANDEY|8130383143 ILALITPANDEYADV [15.01.2025
ILIMITED VS. SHRI BALAJIAND ANR. (@ GMAIL.COM
ICONSSTRUCTION COMPANY

1 IOMP(I)COMM 18/2025 01.02.2025 IDHARA MOTOR FINANCELALIT PANDEY|8130383143 ILALITPANDEYADV [15.01.2025
ILIMITED VS. SHRI BALAJIAND ANR. (@GMAIL.COM
ICONSSTRUCTION COMPANY

1 [EX(COMM) 19/2025 01.02.2025 IDHARA MOTOR FINANCELALIT PANDEY|8130383143 ILALITPANDEYADV [24.01.2025
ILIMITED VS. PRAVEEN KUMAR |AND ANR. (@GMAIL.COM

1 [EX(COMM) 26/2025 01.02.2025 INTEC CAPITAL LTD. VS. KEW[POOJA 0871169411 ILEGAL.POOJACHO [27.01.2025
[PRECISION PRIVATE LIMITED ICHOUDHARY [UDHARY@GMAIL.C

oM

1 IOMP(COMM) 20/2025 04.02.2025 IM/S ARCHRITI SPACES VS. M/S SY[SOMIR SINGH|9313060905, IDESWAL.SOMVIR12 [30.01.2025

ILOGISTIC PARK LLP IDESWAL AND[{8851406604 1345@GMAIL.COM
JABHISHK
IDESHWAL

1 IOMP(COMM) 10/2025 04.02.2025 [UNION OF INDIA VS. BANSAIJYOTI 0716978896 UYOTTIADVOCATEQG6 [28.01.2025
ISPINNING MILLS LTD. IADVOCATE (@ GMAIL.COM

1 ICS(COMM) 80/2025 04.02.2025 ILABROATE PHARMACETICALSSIDDHARTH (9811327014 ISIDDHARTH@BNCS|03.02.2025
INDIA LTD. VS. GLOW PHARMABAMBHA BNCS| LIN
IPVT. LD. [PARTNERS

1 ICS(COMM) I79/2025 04.02.2025 IRSPL. HEALTH PVT. LTD. VS| SHRAVAN[26843455, [UNITEDMARK@UN [31.01.2025
ISARVJEET AND SONS CHEMICALJKUMAR 26036783 ITEDANDUNITED.C
IPRODUCTS PVT. LTD. BANSAL OM

1 IOMP(COMM) 18/2025 04.02.2025 INUVAMA WEALTH ANDMR. 9953803458 ISRAY@NORACHAM |03.02.2025
INVESTMENT LTD. VS. SH. SUNILSHOURYENDU IBERS.IN
[KUMAR NARANG [RAY

1 [EX(COMM) 29/2025 06.02.2025 IDR. VIVEK RAI VS. CAREERAJITSINGH [g136171100 AJITSINGH123.AS57/03.02.2025
[FINDER (@GMAIL.COM

1 IMISC. DJ 271/2025 07.02.2025 IBCC DEVELOPERS ANDRAHUL 0899218215 IRAHULSSMALHOTR|03.02.2025
[PROMOTERS PVT. LTD. VS. UNIOMALHOTRA A@GMAIL.COM
IOF INDIA

1 ICS(COMM) 88/2025 07.02.2025 IKOTAK MAHINDRA PRIME LTDJ[ERUDITE 9958724670 IKUSHAL.KUMAR@E|01.02.2025
IVS. ROHIT (BORROWER) ILEGAL IRUDITELEGAL.ASIA|
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1 ICS(COMM) 89/2025 07.02.2025 REVEX PLASTICISERS THR ARBHARAT 45640851 [LEGISTAUXILIARY [31.01.2025
ISURABHI VS. STITCHMETICGUPTA, (@GMAIL.COM
ISHOECRAFTS PVT. LTD. IVARUN TYAGI
1 IOMP(COMM) l21/2025 07.02.2025 JUNION OF INDIA VS. B. BJVINOD KUMARQ811603482 IVINOD.KUMAR.RAI |01.02.2025
ICONSTRUCTION [RAT (@GMAIL.COM
1 ICS(COMM) 97/2025 10.02.2025 [RAM BILASH AGGARWAL VS. M/SPARVEEN 0873935534, INOT AVAILABLE 03.02.2025
INKG INFRASTRUCTURE LTD. IKUMAR
IAGGARWAL
1 ICS(COMM) 96/2025 10.02.2025 IDEUTSCHE BANK AG VS. M/SSURI &10971357074 ILITIGATION@SURI [31.01.2025
IVARADA MANUFACTURING CO. |COMPANY ICO.IN
1 ICS(COMM) 05/2025 10.02.2025 IDEUTSCHE BANK AG VS. M/SSURI &49971357074 ILITIGATION@SURI [31.01.2025
IRAMER INDIA PVT. LTD. ICOMPANY ICO.IN
1 ICS(COMM) 94/2025 10.02.2025 IDEUTSCHE BANK AG VS. M/S MRSURI &10971357074 ILITIGATION@SURI [31.01.2025
ISUNIL JAIN,K ICOMPANY ICO.IN
1 ICS(COMM) 03/2025 10.02.2025 [KRBL LIMITED VS. SUPRIYA ANDISHRAVAN 26843455, [UNITEDMARK@UN [06.02.2025
ICO. AND ORS. IKUMAR 65608814 ITEDANDUNITED.C
IBANSAL OM
1 ICS(COMM) 100/2025 11.02.2025 ISTATE BANK OF INDIA VSJSHIV KUMAR811059032 ISHIVKTYAGI1@GM [06.02.2025
ISANJAY KUMAR SINGH ITYAGI AIL.COM
1 IOMP(MISC.)COMM 1/2025 11.02.2025 INATIONAL SKILL DEVELOPMENTMANI GUPTA [8800777922, 011{MANI.GUPTA@SAR [06.02.2025
ICORPORATION VS| 1715540 THAKLAW.COM
IKVMACADEMY PRIVATE LIMITED|
JAND ORS.
1 ICS(COMM) 99/2025 11.02.2025 WINGS PHARMACETICALS PVT/SIDDHARTH (9811327014 ISIDDHARTHBAMB [10.02.2025
ILTD. VS. GLENSMITH LABS PVT.BAMBHA BNCS IHA@GMAIL.COM
ILTD.® IPARTNERS
1 IMISC. DJ 279/2025 11.02.20251 IM/S SACHINAND INSULATIONSBALRA SINGH [0873188641 BR9840@GMAIL.CO(04.02.2025
IVS. SEVENHILLS BUILDCON PVT, M
ILTD.
1 IM-EX 6/25 11.02.2025 IM/S GREATECH TELECOMMR. NAVDEEP9560523320 IMAIL.ATTRIANDAT |04.02.2025
TECNOLOGIES VPVT. LTD. VS/SINGH TRI@GMAIL.COM
IM/S BASANT LAL ARTS
1 [EX(COMM) 34/2025 12.02.2025 IKULDEEPAK MITTAL VS. MRS/CHHABRA 9811798778 ICHHABRALEGALADI|29.01.2025
IVIJAY BAPAT ILEGAL IVISERS@GMAIL.CO
IADVISERS M
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1 ICS(COMM) 107/20258 12.02.2025 INISAR ANSARI VS. NISAR AHMADANIMESH 9971772047, IANIMESH.LEGALCA|10.02.2025
& ANR. RSTOGI 0999089680 RE@GMAIL.COM

1 ICS(COMM) 106/2025 12.02.2025 IPUNJAB NATIONAL BANK VS/ANKIT 0540411965 IANKITAGRAWALAD|06.02.2025
IPAMMY SANDHU IAGRAWAL V@GMAIL.COM

1 IMISC. DJ 289/2025 13.02.2025 ISTATE BANK OF INDIA VS. POOJASSHIV KUMARP811059032, ISHIVKTYAGI1@GM [10.02.2025
ISACHDEVA [TYAGI 0643242952 AIL.COM

1 ICS(COMM) 108/2025 13.02.2025 STATE BANK OF INDIA VS/SHIV KUMAR}9811059032, ISHIVKTYAGI1@GM [10.02.2025
ICHHATAR PAL SINGH ITYAGI 0643242952 AIL.COM

1 ICOUNTER CLAIM 6/2025 14.02.2025 RAJ KUMAR PROJAPATI VS/Shailendera 8800652576 ISHAILENDERA@GN13.02.2025
UITENDRA KUMAR MEHTA [Kishore Singh ISLEGAL.IN

1 ICS(COMM) 111/2025 14.02.2025 APEX PHENOLIC PRIVATEBHARAT 45640851 ILEGISTAUXILIARY [11.02.2025
ILIMITED VS. ANSA BRAKES|GUPTA, (@GMAIL.COM
IPRIVATE LIMITED IVARUN TYAGI

1 ICS(COMM) 112/2025 14.02.2025 AMIT RATTAN VS. CRESTOSD.N.PANDEY [(9811572979 [LEGALSOLUTIONS.1]06.02.2025
[TRADERS PVT. LTD. 500@REDIFFMAIL.

ICOM

1 IOMP(COMM) 22/2025 14.02.2025 IM/S JUJU ASSOCIATES VS. UNIONANURADHA 9205113671 ANURADHAMITTRA|06.02.2025
IOF INDIA IMITTRA (@GMAIL.COM

1 IOMP(COMM) 25/2025 15.02.2025 ISUPERIOR AIRCON PVT. LTD. VS|VIVEK SINGH|9o810182555 ILEXALLIANCE.VIVE[12.02.2025
JUNION O FINIDA & APURYV| IK@GMAIL.COM

IPARASHARI

1 IOMP(COMM) 24/20251 15.02.2025 IVASDEV VS. GOVT. OF NCT OFSANJAY 0810959432 IMAIL2SANJAYBANS|11.02.2025
IDELHI BANSAL AL@YAHOO.COM

1 ICS(COMM) 116/2025 15.02.2025 ANANTA INTERNATIONAINITIN 0811322965 INITIN@NMLO.IN  [11.02.2025
IMARKETING P LTD. VS. PRAMOD [MANGLA &
IBISHT JASSOCIATES

1 IOMP(COMM) 23/2025 15.02.2025 ASHOK KUMAR GARG VS|RAMJEE 9911269778 IRAMJEEPANDEY72 [12.02.2025
[HINDUSTAN PEETROLIUM[PANDEY (@GMAIL.COM
ICORPORATION

1 ICS(COMM) 118/2025 17.02.2025 IPUNJAB NATIONAL BANK VS. SH/ARUN 0899138242, JARUNBHARDWAJ12[18.01.2025
ABHISHEK KUMAR MISHRA IBHARDWAJ 0999337580 6@GMAIL.COM
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ICS(COMM) 122/2025 18.02.2025 ICOMPUTER JUNCTION PVT.LTD|AJAY KUMARQ811104015 JAKCHOPRA_ADV@ [13.02.2025
IVS.  VAISHALI TRANSCARRIERICHOPRA & IYAHOO.IN
IPVT. LTD. JASSOCIATES
1 ICS(COMM) 125/2025 19.02.2025 IGAURAV CHHIBBER VS. TATA SIASHUBH SINHG [7982778928 ISHUBHI.LEXINDIG [13.02.2025
AIRLINE PVT. LTD. 0.@GMAIL.COM
1 ICS(COMM) 126/2025 20.02.2025 IM/S MICROTEK INTERNATIONATACHIN MITTALj9811112729 JACHIN.MITTAL13@ [10.02.2025
PVT. LTD. VS. MR. ZAKIR| IGMAIL.COM
[HUSSAIN ASSANAR
1 IOMP(COMM) 26/2025 21.02.2025 IM/S RADICURA PHARMASHANTU 0999347367 INGEUITY0o1@GMAI [14.02.2025
ICEUTICALS VS. M/S DURAENTAGGARWAL IL.COM
IBIOLOGICALS LTD. & ANR.
1 ICS(COMM) 127/2025 21.02.2025 [EMERGE INFOSYSTEM VSJANKIT RAJ, ALIl9968368407 IADV.ANKIT.MAIL@ [17.02.2025
ISANSQUARE AUTOMATION PVT/MOHAMMED IGMAIL.COM
ILTD. [KHAN, AKASH
[HANDRFAYAN
1 ICS(COMM) 129/2025 22.02.2025 IMONEY FINANCE LIMITED|DR. ANKITj9891803692 IVAKILANKITGUPTA [13.02.2025
IVERSUS PRADEEP KUMAR IGUPTA (@GMAIL.COM,
WWW.ADVOCATEA
INKITGUPTA.COM
1 ICS(COMM) 130/2025 22.02.2025 IM/S ANNU SALES VS. SHELLZVALI & CO. 0910358225 IOFFICE@VALI.CO.I [18.02.2025
INDIA PVT. LTD. IN
1 JARB. A. (COMM) 2/2025 /2025 24.02.2025 IGENESIS FERTILITY & SURGICALMUKESH 9718264244, IADV.MUKESHBHAR[17.02.2025
ICENTER VS. LYBRATE INDIA PVIBHARDWAJ 9540459544 DWA63@GMAIL.CO
ILTD. IM
1 ICS(COMM) 133/2025 24.02.2025 STATE BANK OF INDIA VS[VARUN Rio818365119 IOFFICE.CHANDIOK [21.02.2025
IVIKRAM ICHANDIOK (@GMAIL.COM
1 ICS(COMM) 132/2025 24.02.2025 IMR. FIROZ KHAN VS. MR. SHAIKSUDARSHAN (9810132015 ILEGAL@UNITEDW [21.02.2025
IRFAN PASHA & ANR. KUMAR JORLD.CO.IN
IBANSAL JUNITEDIP@UNITE
IDWORLD.CO.IN
1 ICS(COMM) 136/2025 25.02.2025 IM/S ORCHIDEX LINE PVT. LTD.,DHARMENDRA|8447495056, DHARMENSG@YAH[18.02.2025
IVS. M/S KITCHENRAMA FOODSINGH 0818088956 00.COM
ISERVICE EQUIPMENT PVT. LTD.
1 ICS(COMM) 138/2025 27.02.2025 ISTATE BANK OF INDIA VS. SEPOY[VARUN Ro818365119 IOFFICE.CHANDIOK [22.02.2025
IDESAT MOHAN ICHANDIOK (@GMAIL.COM
1 ARB. A. (COMM) 4/2025 /2025 27.02.2025 IM/S GUPTA TRADERS THROUGH|K & Klo811554435 VKUMAR@KANDKA|22.02.2025

ITS PROPRIETOR VS. DELHI]
TRANSCO LIMITED

IASSOCIATES

ISSOIATES.IN
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ILTD
Vs MS SUNITA EYE HOSPITAL

[TOKAS(P),

[acumen.com

1 ICS(COMM) 137/2025 27.02.2025 WINGS PHARMACETICALS PVT/SIDDHARTH [9811327014 ISIDDHARTHBAMB [25.02.2025
ILTD. VS. MORVIN INDIABAMBHA & IHA@GMAIL.COM
IHEALTHCARE PVT. LTD. ILUV VIRMANI
1 IMISC. DJ k4oo/2025 28.02.2025 [HERO FINCORP LTD. VS. AANNMAYANK 0873347330 IMAYANK_MAHAJA [21.02.2025
INTERNATIONAL IMAHAJAN INo5@GMAIL.COM
1 IOMP(I)COMM 130/2025 28.02.2025 ISHRIRAM FINANCE LTD. VS{SUNNY ARORA[9910574027 IALBUSLAWFIRMS @ [15.02.2025
INISHA IGMAIL.COM
21 ISH. VIDYAINEW DELHI]25 ICS (COMM)/72/2025 ICS (COMM)/72/2025 01-02-2025 SHRIRAM FINANCE LTD Vs [[SHANK 0995124754 INOT PROVIDED 26.01.2025
IPRAKASH, IDISTRICT ISUMIT IGUPTA(P),
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) 25 ICS (COMM)/74/2025 ICS (COMM)/74/2025 01-02-2025 ICOMPUTER JUNCTION PRIVATEAjay Kumarjg811104015 JAKCHOPRA_ADV@ [30.01.2025
ILIMITED IChopra(P), IYAHOO.IN
Vs
TRIADSS TECH SOLUTIONS]
25 ICS (COMM)/73/2025 ICS (COMM)/73/2025 01-02-2025 Wings Pharmaceuticals P Ltd Vs ISACHIN 9811180270 info@litlegal.in 28-01-2025
Wingspan Pharmaceuticals P Ltd  |[GUPTA(P),
25 ICS (COMM)/71/2025 ICS (COMM)/71/2025 01-02-2025 IRAVI KANT MANGA Vs MUKESHjvikas 0212416114 chhabravikas440@g [31-01-2025
IYADAV chhabra(P), Imail.com
25 ICS (COMM)/78/2025 ICS (COMM)/78/2025 03-02-2025 IM/s Omsons Marketing Pvt Ltd Vs [Sachin Malik(P),9811962836 ladv.irshadl@gmail.cof27-01-2025
IM/s Sartaj Im
Hotel Apartments and Vilas Pvt Ltd
25 IOMP (I) (COMM)/22/2025 IOMP (I) (COMM)/22/2025 |03-02-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarj999991681t IAYUSH.GUPTA@CLI[27-01-2025
Panki CT Scan and Radiology centre |Garg(P), IX.CAPITAL
25 IOMP (I) (COMM)/24/2025 IOMP (1) (COMM)/24/2025 [06-02-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarj999991681t IAYUSH.GUPTA@CLI|30-01-2025
IGOMTI Garg(P), IX.CAPITAL
IMEDICAL DIAGNOSTIC CENTRE
PVT LTD AND ORS
25 ICS (COMM)/82/2025 ICS (COMM)/82/2025 06-02-2025 IHT Media Ltd Vs Noesis BroadcomMadhur 0999467283 IRAKESH@AMSASSO|31-01-2025
IPvt Ltd [Dhingra(P), ICIATES.CO.IN
25 [Execution (Comm)/31/2025 [Execution (Comm)/31/2025 [07-02-2025 IMS RAKESH KUMAR GOEL Vs patyendra 0811161525 sksinghll6 @gmail.co [31-01-2025
IDELHI kumar singh(P), Im
[URBAN SHELTER IMPROVEMENT]
IBOARD
25 ICS (COMM)/84/2025 ICS (COMM)/84/2025 07-02-2025 IBAUSCH AND LOMB INDIA PVTIGAURAV 9873687595 office@legal- 03-02-2025
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25 ICS (COMM)/85/2025 ICS (COMM)/85/2025 07-02-2025 TV TODAY NETWORK LIMITED [RADHIKA 0958387755 ofliceofradhikagupta [03.02.2025
Vs UPDHARA MEDIA IGUPTA(P), (@gmail.com
25 ICS (COMM)/90/2025 ICS (COMM)/90/2025 10-02-2025 Valvoline Cummins Private Limited JAKSHAY 0811072845 lawlegal@gmail.co |03-02-2025
Vs Mis ISHARMA(P), Im
VVL Mining and Allied Services
[Private Limited
25 ICS (COMM)/98/2025 ICS (COMM)/98/2025 11-02-2025 STATE BANK OF INDIA Vs [Shiv Tyagi(P), 9643242952 ISHIVKTYAGI@GMA |06-02-2025
IBHAGWAN SINGH [L.COM
25 ICS (COMM)/104/2025 ICS (COMM)/104/2025 12-02-2025 [RSMS Architects Private Limited Vs[Raghav 06549090889 ladvraghavmarwaha@|31-01-2025
[Priyanka IMarwaha(P), lgmail.com
IPanday sole proprietor of Primuk|
[Enterprises
25 [Execution (Comm)/35/2025 [Execution (Comm)/35/2025 [14-02-2025 STT GLOBAL DATA CENTRESAnurag INOT PROVIDED |neeti.vashisth@sttele [31-01-2025
INDIA PRIVATE [Kumar(P), Imediagdc.in
ILIMITED Vs PIPETEL
ICOMMUNICATIONS
25 [Execution (Comm)/37/2025 [Execution (Comm)/37/2025 [15-02-2025 ARDEE MAINTENANCE SERVICESBimlendu 8010056536 BIMLENDUSHEKHA11-02-2025
PVT LTD Shekhar(P), R77@GMAIL.COM
Vs Purshottam Sarup Aggarwall
IHUF
25 ICS (COMM)/117/2025 ICS (COMM)/117/2025 17-02-2025 [PUNJAB NATIONAL BANK Vs |Arun 9899138242 Arunbhardwaj 27-01-2025
IGHANSHYAM [Bhardwaj(P), 1206@gmail.com
ISINGH PROP OF SHYAM BANGAL
25 ICS (COMM)/121/2025 ICS (COMM)/121/2025 18-02-2025 IM/s Pragyan Metals Private Limited [SANJAY 0818336108 sanjayk.advocate@g [13-02-2025
Vs KUMAR(P), Imail.com
MARCORP ENGINEERS PRIVATE
ILIMITED
25 IOMP (T) (COMM)/1/2025 IOMP (T) (COMM)/1/2025 [20-02-2025 Indo Technologies ProprietorshipPrachi(P), 0810068578 ladvkumarkrishan@g [11-02-2025
[Firm Through Imail.com
[ts Proprietor Vs DHARAMRAJ
ICONTRACTS I PVT LTD Through its
25 IOMP (I) (COMM)/25/2025 IOMP (1) (COMM)/25/2025 [20-02-2025 IM/s Clix Capital Services Pvt Ltd Vs|Ravi  Shankarjg71 8 I 82038 lassociatesrsgargl@g [13-02-2025
IPMR LIFE CARE HOSPITAL PVT|Garg(P), Imail.com
ILTD
25 JARB A (COMM)/1/2025 JARB A (COMM)/1/2025 20-02-2025 SMT RUCHI GOYAL Vs M/S 0899999672 IADVSHREYASJAIN [19-02-2025
IMONEYWISE (@ GMAIL.COM
[FINANCIAL SERVICES PVT LTD
25 [EXCOMM - Award by ArbEXCOMM - Award by Arb22-02-2025 [HARBANS SINGH SAHNI Vs ISUNNY 7201915882 lamansahni17kuw(@Gf18-02-2025
IComm/1/2025 IComm/1/2025 [PAN INDIA CORPORATION LTD |ARORA(P), Imail.com
25 ICS (COMM)/131/2025 ICS (COMM)/131/2025 24-02-2025 ICanara Bank Vs BINA KUMARI INILENDU 9999050853 INOT PROVIDED 10-02-2025
IVATSYAYAN(P)
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25 IOMP (I) (COMM)/27/2025 IOMP (I) (COMM)/27/2025 [25-02-2025 IMS BLS INTERNATIONALNaman lo810057280 Inaman.joshi@CJSleg [25-02-2025
ISERVICES Yoshi(P), lal.in
ILIMITED Vs UNION OF INDIA
JAND ANR
25 IOMP (I) (COMM)/28/2025 IOMP (I) (COMM)/28/2025 [28-02-2025 ALD AUTOMOTIVE PRIVATEAKHILESH 7827403519 khilesh.pradhan@yahf11-02-2025
ILIMITED Vs IPRADHAN(P), joo.com
IMICROMEG ENTERPRISES|
ITHROUGH
25 [Execution (Comm)/40/2025 [Execution (Comm)/40/2025 [28-02-2025 AJAY KUMAR JAIN Vs M/SMR. ANUPAM [NOT PROVIDED [NOT PROVIDED 27.02.2025
IGARUDA
ICONSTRUCTION AND|
[ENGINEERING PVT LTD
25 ICS (COMM)/142/2025 ICS (COMM)/142/2025 28-02-2025 IKOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 IKMPSPARTNER@G [25-02-2025
Vs ISINHA(P), IMAIL.COM
SAMEER SON OF HAFEEJ
25 ICS (COMM)/141/2025 ICS (COMM)/141/2025 28-02-2025 [KOTAK MAHINDRA PRIME LTD [AMIT KUMAR9990659331 IKMPSPARTNER@G [25-02-2025
Vs ISINHA(P), IMAIL.COM
IMANOJ KUMAR
25 IOMP (I) (COMM)/29/2025 IOMP (I) (COMM)/29/2025 [28-02-2025 SHRIRAM FINANCE LTD Vs [Sunny Arora(P),/9910574027 IALBUSLAWFIRMS.G|15-02-2025
ISUMIT IMAIL.COM
25 [Execution (Comm)/36/2025 [Execution (Comm)/36/2025 [15-02-2025 ILEVI STRAUSS AND COMPANY Vs [Shravan 6843455,3295988 [UNITEDMARK@UN [12-02-2025
ISHANKAR PRASAD [Bansal(P), 1 ITEDANDUNITED.C
OM
25 [Execution (Comm)/38/2025 [Execution (Comm)/38/2025 [15-02-2025 ILEVI STRAUSS AND COMPANY Vs [Shravan 6843455,3295988 unitedmark(~unitedaf12-02-2025
IBUDHRAM Bansal(P), 1 ndunited.com
25 ICS (COMM)/387/2024 ICS (COMM)/387/2024 19.02.2025 IM/S IRC RUBBER COMPANY VsMayank Barua 9711564578 INOT PROVIDED 25-07-2024
IM/S QPAVE
ISOLUTION PVT. LTD. AND ORS.
22 IMS. VINEETAINEW DELHI]24 ISUIT FOR RECOVERY ICS (COMM)/77/2025 01-02-2025 [Tnsi retail pvt Itd vs raja fun foodsVarun 0818895165 varunshankar@canta [28-01-2025
IGOYAL, DISTRICT|DISTRICT pvt 1td shankar(p), b.net
JUDGE
(COMMERCIAL
ICOURT)-03
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM.)/20/2025 [01-02-2025 [Dhara motors finance ltd. Vs. Umesh|Lalit pandey 8130383143 lalitpandeyadv@gmaift0-01-2025
ICONCILIATION ACT kumar aggarwal l.com
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24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM.)/21/2025 [01-02-2025 [Dhara motors finance ltd. Vs/Lalit pandey 8130383143 lalitpandeyadv@gmaifi0-01-2025
ICONCILIATION ACT [Sanjeev kumar l.com
24 [EXECUTIION PETITION [Execution (Comm)/28/2025 [03-02-2025 IM/s s r apparels vs m/s kauten kraft/Anil kumar(p), 9212452850 Inot available 26-01-2025
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/23/2025 [03-02-2025 IM/s aditya birla finance limited vs |Aman 8233119499 vashisth.lex@gmail.c [27-01-2025
ICONCILIATION ACT niharika trading corporation andyvasisth(p), om
lanother
24 IAPPLICATION U/S 151 CPC Misc DJ/240/2025 03-02-2025 IMs odwen technologies pvt ltd vs [Manoj  kumar9711330536 manojtomar.adv@gm|28-01-2025
Ims forte furniture products india pvitomar(p), lail.com
ltd
24 [EXECUTIION PETITION [Execution (Comm)/27/2025 [03-02-2025 IMs ashiana manufacturing indiaRohit taneja(p), 9999648677 ladvrohittaneja8 @gm [28-01-2025
limited vs ms oyo hotels and homes lail.com
private limited
24 ISUIT FOR RECOVERY ICS (COMM)/81/2025 04-02-2025 Megh shyam sharma vs balvinderjShrikant INOT AVAILABLE [not available 28-01-2025
singh lakhera(p),
24 IAPPLICATION U/S 151 CPC Misc DJ/270/2025 06-02-2025 Om pal singh vs nirmal banglnder singh(p), 9891711075 indersingh.adv@gmaif17-01-2025
securities ltd l.com
24 ISUIT FOR RECOVERY ICS (COMM)/83/2025 06-02-2025 IMomentumtechsys pvt ltd vs nkgChandra 9654643317 lcb.tiwarilaw@gmail.c [29-01-2025
infrastructure limited bhushan om
tiwari(p),
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24 [EXECUTIION PETITION [Execution (Comm)/30/2025 [06-02-2025 [ndu singh Vs aims sanya|Nitai INOT AVAILABLE [not available 01-02-2025
developers lagarwal(p),

24 [EXECUTIION PETITION [Execution (Comm)/32/2025 [07-02-2025 Avs engineers and traders vs saranDeepak goel(p), |9711840150 [deepakgoeladv@gmai|20-01-2025
lassociates l.com

24 ISUIT FOR RECOVERY ICS (COMM)/86/2025 07-02-2025 Sneh lata VS ram dwaraSourav bajaj(p),[0250062361 bajajlawfirm1@gmail .[28-01-2025
construction company com

24 ISUIT FOR RECOVERY ICS (COMM)/87/2025 07-02-2025 [Kotak mahindra prime ltd vs anujKushal 9958724670 ladv.kushalkumar@g [31-01-2025
kumar panwar kumar(p), Imail.com

24 [EXECUTIION PETITION IM- Execution 5/2025 07-02-2025 Ml infomap pvt. Ltd. Vs. Gti infotelSanjeev 0810117154 Inot available 27-01-2025
pvt. Ltd. saraswat

24 ISUIT FOR RECOVERY ICS (COMM)/91/2025 10-02-2025 [Deutsche bank ag vs ms rmsGurvinder 0871692197 litigation@surico.in [28-01-2025
lenterprises suri(p),

24 ISUIT FOR RECOVERY ICS (COMM)/92/2025 10-02-2025 [Deutsche bank ag vs ms bespokeGurvinder 0871692197 litigation@surico.in [28-01-2025
linteriors llp suri(p),

24 ISUIT FOR RECOVERY ICS (COMM)/102/2025 11-02-2025 State bank of india vs anthony davidiShiv tyagi(p), (9811059032 shivktyagii@gmail.colo4-02-2025

m




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

24 ISUIT FOR RECOVERY ICS (COMM)/103/2025 11-02-2025 State bank ofindia vs suresh thapa [Shiv tyagi(p), 0811059032 shivktyagi1@gmail.coo5-02-2025
Im

24 ISUIT FOR RECOVERY ICS (COMM)/101/2025 11-02-2025 State bank of india vs rameshShiv tyagi(p), 0811059032 shivktyagii@gmail.colo5-02-2025
kumar sharma m

24 [EXECUTIION PETITION [Execution (Comm)/33/2025 [11-02-2025 Abci infrastructure pvt. Ltd. Vs. ZJitender kumar 9910848793 ladv.jkassociates@gm [05-02-2025
tech india pvt. Ltd. lail.com

24 ISUIT FOR RECOVERY ICS (COMM)/105/2025 12-02-2025 IV s packaging vs mac enterprises |Amit kumar(p), 9312267089 Inot available 130-01-2025

24 ISUIT FOR RECOVERY ICS (COMM)/109/2025 14-02-2025 Uedecaux advertising india pvt ltd vsBalkrishan 0761950699 sharma26296 @gmail [31-01-2025
beltek canandian beverages pvt ltd [sharma(p), .com

24 ISUIT FOR RECOVERY ICS (COMM)/110/2025 14-02-2025 IM/s garg steel associates vs m/sAmit gupta(p), 0899474884 lamitg.advocate@gma [06-02-2025
sanjay builders fil.com

24 IAPPLICATION U/S 151 CPC Misc DJ/327/2025 15-02-2025 Realistic realtors pvt Itd vs [Bahuli 0811319485 Inot available 10-02-2025
lharnarayan chowdhary sharma(p),

24 ISUIT FOR RECOVERY ICS (COMM)/113/2025 15-02-2025 State bank of india vs virendraShiv tyagi(p), (9811059032 shivktyagii@gmail.coft0-02-2025
singh Im
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24 ISUIT FOR RECOVERY ICS (COMM)/114/2025 15-02-2025 Anand agarwal Vs garudalPunit jain(p), 9810024729 punitjainadvocate@g [11-02-2025
construction and engineering pvt ltd| Imail.com
thr its director

24 ISUIT FOR RECOVERY ICS (COMM)/115/2025 15-02-2025 INitin gupta vs urban improvementiAyush 0971500077 Inot available 11-02-2025
company pvt Itd chauhan(p),

24 ISUIT FOR RECOVERY ICS (COMM)/119/2025 17-02-2025 [Sona engineers and consultants vs [Shekhar 8851287157 shekharnanavaty@g [07-02-2025
ruchi infocom pvt ltd nanavaty(p), Imail.com

24 ISUIT FOR RECOVERY ICS (COMM)/120/2025 17-02-2025 Jay pee enterprises vs  primaSubhash 8882753043 subhashadv76 @gmailfi2-02-2025
telecom Itd chandra .com

lochakia(p),

24 ISUIT FOR RECOVERY ICS (COMM)/124/2025 19-02-2025 Veer singh malik vs  workingPradeep INOT AVAILABLE [not available 04-02-2025
business pvt Itd chaurasia(p),

24 ISUIT FOR RECOVERY ICS (COMM)/123/2025 19-02-2025 IMs berrio logistics india pvt ltd vs |[Parveen 9711085678 parveent6o@gmail.coft3-02-2025
Ims sannesh shipping and logistics  [kumar(p), Im

24 [EXECUTIION PETITION [Execution (Comm)/39/2025 [20-02-2025 [Rakesh malik vs  karvy stockRajiv bakshi(p), 9891695725 rajivebakshi@gmail.c f12-02-2025
broking ltd om

24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/26/2025 [20-02-2025 [Rakesh vs indusind bank ltd [Priyanka(p), 9971309602 Inot available 14-02-2025

ICONCILIATION ACT
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24 ISUIT FOR RECOVERY ICS (COMM)/128/2025 21-02-2025 JAnnu sales vs prosegur and ors Bhaskar vali(p),|0910358225 bhaskar.vali@gmail.c [14-02-2025
om
24 ISUIT FOR RECOVERY ICS (COMM)/134/2025 24-02-2025 Sabih ur rahman khan vs maximalSiddhant INOT AVAILABLE siddhant.upmanyu@ [13-02-2025
lglass pvt Itd lupmanyu(p), gmail.com
24 I[EXECUTIION PETITION [EXCOMM - Award by Arb24-02-2025 [Enkay enterprises vs union of india [Ishan INOT AVAILABLE ot available 18-02-2025
IComm/2/2025 sachdeva(p),
24 [EXECUTIION PETITION [EXCOMM - Award by Arb24-02-2025 ICity sweep services vs. Mcd [Sarad kumarjg958178853 saradksunny@gmail. [18-02-2025
IComm/3/2025 sunny lcom
24 IAPPEAL u/s 37 OFARB A (COMM)/3/2025 25-02-2025 [Paramveer singh sachdeva vs tusharShivaang 0899183292 shivaang1407@gmail .[18-02-2025
ARBITRATION & CONCILIATION| chhabra lgupta(p), com
ACT
24 ISUIT FOR RECOVERY ICS (COMM)/135/2025 25-02-2025 [Kamaljeet singh vs paramjeet singh |Aaftaab 9717387076 aftaabk2 @gmail.com [20-02-2025
lkhan(p),
24 ISUIT FOR TRADEMARKS ICS (COMM)/140/2025 27-02-2025 Rspl 1td vs mohammed saleem [Shravan 0810017859 skbansalipr@gmail.c [17-02-2025
trading as amber consumer productspansal(p), om
24 ISUIT FOR RECOVERY ICS (COMM)/139/2025 27-02-2025 State bank of india vs ashish porwalShiv tyagi(p), (9811059032 shivktyagii@gmail.co[22-02-2025
[proprietor m/s yuvraj enterprises Im
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24 ISUIT FOR RECOVERY ICS (COMM)/145/2025 28-02-2025 otak mahindra prime Itd vs tusharfAmit kumar9999814620 Inot available 03-02-2025
singh sinha(p),
24 ISUIT FOR RECOVERY ICS (COMM)/144/2025 28-02-2025 [Hitachi systems india pvt Itd through|Nitendra 0350292404 sharmanitendray75@ [21-02-2025
lauthorised representative vs amnexlsharma(p), gmail.com
infotechnologies pvt ltd through its
directors
24 ISUIT FOR RECOVERY ICS (COMM)/143/2025 28-02-2025 Shri suhas chand gupta vs mrPk rawal 0810008623 Inot available 21-02-2025
raghavendra naik
24 ISUIT FOR RECOVERY ICS (COMM)/146/2025 28-02-2025 [Kotak mahindra prime ltd vs amit |Amit kumarj9999814620 Inot available 25-02-2025
sinha(p),
24 ISECTION 9 OF ARBITRATION &OMP (I) (COMM)/31/2025 [28-02-2025 IGreen revolutions vs  okinawalAmit kumar9999814620 Inot available 26-02-2025
ICONCILIATION ACT lautotech private limited sinha(p),

23 IMS. SAVITA RAO,/SOUTH 12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1152/2025 |03-02-2025 Axis Bank Ltd Vs ABHINAM [MAYANK 9873347330 Imayank_mahajanos [01.02.2025
IDISTRICT Block-I IConciliation Act ISHARMA 4346 IMAHAJAN(P), (@yahoo.com
WUDGE(COMMERCI
AL COURT)

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1151/2025 |03-02-2025 Axis Bank Ltd Vs SAURABH [MAYANK 0873347330 Imayank_mahajanos [01.02.2025
Block-I IConciliation Act [KUMAR 0768 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1150/2025|03-02-2025 Axis Bank Ltd Vs ANKIT SINGHMAYANK 0873347330 Imayank_mahajanos [01.02.2025
Block-I IConciliation Act lo470 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1153/2025 |03-02-2025 Axis Bank Ltd Vs JAY PRAKASHMAYANK 0873347330 Imayank_mahajanos [01.02.2025
Block-I IConciliation Act ISINGH 2275 IMAHAJAN(P), (@yahoo.com

12, New CourtiCIVIL CASES ICS (COMM)/65/2025 03-02-2025 THE POLO LAUREN COMPANY LP [Shravan 011-26843455 unitedmark@uniteda [01.02.2025
Block-I Vs POLO INDIA [Bansal(P), ndunited.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1148/2025/03-02-2025 Axis Bank Ltd Vs AJAY KUMARMAYANK 0873347330 Imayank_mahajanos [01.02.2025
Block-I IConciliation Act IGARG 1261 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1149/202503-02-2025 Axis Bank Ltd Vs SHUKLA [MAYANK 9873347330 Imayank_mahajanos [01.02.2025
Block-I IConciliation Act IAVENDRAKUMAR 7839 IMAHAJAN(P), (@yahoo.com
12, New CourtiCIVIL CASES ICS (COMM)/64/2025 03-02-2025 IMV  SHOE CARE  PRIVATEAKkshit 90999276662 akshit@reignlegal.in |01.02.2025
Block-I ILIMITED Vs CKM ENTERPRISES [Navaney(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1147/2025 |03-02-2025 AXIS BANK LTD Vs PUNEET SANJEEV 8285002845 Imanjul.sood@srcsleg [01.02.2025
Block-I IConciliation Act BHATIA IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1145/2025 |03-02-2025 IAXIS BANK LTD Vs UDAY KUMAR[SANJEEV 8285002845 Imanjul.sood@srcsleg [01.02.2025
Block-I IConciliation Act OJHA IPATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1146/202503-02-2025 JAXIS BANK LTD Vs SONIA ISANJEEV 8285002845 Imanjul.sood@srcsleg [01.02.2025
Block-I IConciliation Act IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1205/2025|04-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [03.02.2025
Block-I IConciliation Act PADHYAY TRANSPORT SERVICEMAHAJAN(P), (@yahoo.com
640
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1204/2025/04-02-2025 [KOTAK MAHINDRA BANK Vs Jparv 0643646534 lparv.mahajanoo7@g [03.02.2025
Block-I IConciliation Act JAAYAN CRAIN SERVICE 456 imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1206/2025/04-02-2025 |Axis Bank Ltd Vs RAKESH MALI |ASHISH 0999183119 lanuj@agcpartners.co.[03.02.2025
Block-I IConciliation Act IKUMAR fin
IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1203/2025/04-02-2025 AXIS BANK LTD Vs BINSYSSSANJEEV 8285002845 Imanjul.sood@srcsleg [03.02.2025
Block-I IConciliation Act TECHNOLOGIES PRIVATE[PATHAK(P), lal.com
ILIMITED
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1202/2025/04-02-2025 AXIS BANK LTD Vs KUNWARDharam 0810072439 [dladevlawassociates |03.02.2025
Block-I IConciliation Act IBAHADUR [Dev(P), (@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1201/2025[04-02-2025 JAXIS BANK LTD Vs NUSRAT [Dharam 0810072439 [dladevlawassociates |03.02.2025
Block-I IConciliation Act [Dev(P), (@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1200/2025004-02-2025 JAXIS BANK LTD Vs PRATIMA RAI|Dharam 9810072439 [dladevlawassociates [03.02.2025
Block-I IConciliation Act [Dev(P), (@gmail.com
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12, New CourflU/s 9 of the Arbitration IOMP (I) (COMM)/1199/2025 |04-02-2025 AXIS BANK LTD Vs SUDIPTODharam 0810072439 [dladevlawassociates |03.02.2025
Block-I IConciliation Act IMUKHERJEE [Dev(P), (@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1235/202506-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [04.02.2025
Block-I IConciliation Act IDHARMENDER KUMAR 3910 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1234/2025/06-02-2025 JAXIS BANK LTD Vs SHINDER PALADV 9871040589 indolexlaw@gmail.co [04.02.2025
Block-I IConciliation Act ISINGH GAREWAL IDHEERAJ(P), Im
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1228/2025/06-02-2025 JAXIS BANK LTD Vs MUSLAM ALI [ADV 9871040589 lindolexlaw@gmail.co [04.02.2025
Block-I IConciliation Act IDHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1227/2025[06-02-2025 [KOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [04.02.2025
Block-I IConciliation Act IVENTURE SUPPLY CHAINmahajan(P), Imail.com

IPRIVATE LIMITED 7788
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1226/2025/06-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 delhi.jangraadvocate [04.02.2025
Block-I IConciliation Act [HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs AMIT CHOURASAIYA
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1224/2025/06-02-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 delhi.jangraadvocate [04.02.2025
Block-I IConciliation Act [HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs JAYBHAI NIMAVAT
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1223/2025/06-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 [delhi.jangraadvocate [04.02.2025
Block-1 IConciliation Act [HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs KIRAN KUMAR
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1225/2025/06-02-2025 IPIRAMAL CAPITAL ANDRAJESH 0958726491 delhi.jangraadvocate [04.02.2025
Block-I IConciliation Act [HOUSEING FINANCE LIMIITED PJANGRA(P), (@gmail.com

Vs RAVINDER SUNIL KUMAR
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1222/2025/06-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 delhi.jangraadvocate [04.02.2025
Block-I IConciliation Act [HOUSEING FINANCE LIMIITED JANGRA(P), (@gmail.com

Vs VISHESH KUMAR
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1313/2025 [10-02-2025 JAXIS BANK LTD Vs BEENA IADV 0871040589 lindolexlaw@gmail.co |07.02.2025
Block-I IConciliation Act IDHEERAJ(P), Im
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1311/2025 [10-02-2025 AXIS BANK LTD Vs  ANITADharam 0810072439 [dladevlawassociates [07.02.2025
Block-I IConciliation Act [KUMARI [Dev(P), (@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1312/2025 [10-02-2025 AXIS BANK LTD Vs SUNNY[Dharam 9810072439 [dladevlawassociates [07.02.2025
Block-I IConciliation Act IMEHTA [Dev(P), (@gmail.com
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12, New CourflU/s 9 of the Arbitration IOMP (I) (COMM)/1308/2025[10-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act INDERJEET SINGH PARMAR 3446 [MAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1310/2025[10-02-2025 IKOTAK MAHINDRA BANK Vs KFCMAYANK 9873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act [TRANSPORT 9948 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1307/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs DGMAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act ILOGISTICS SOLUTIONS PVT LTDMAHAJAN(P), (@yahoo.com

13708
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1309/202510-02-2025 IKOTAK MAHINDRA BANK Vs YMMAYANK 9873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act ICONSTRUCTIONS PRIVATEIMAHAJAN(P), (@yahoo.com

ILIMITED 2920
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1304/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs N KIMAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act [Logistics Pvt Ltd 9959 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1305/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act IDHARAMPAL SINGH 9182 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1306/2025[10-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-I IConciliation Act LESH KUMAR 5033 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1303/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [07.02.2025
Block-1 IConciliation Act THANWAR SINGH imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1302/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [07.02.2025
Block-I IConciliation Act IVENTURE SUPPLY CHAINjmahajan(P), Imail.com

IPRIVATE LIMITED 1788
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1301/2025[10-02-2025 AXIS BANK LTD Vs PAVITARADV 0871040589 indolexlaw@gmail.co [07.02.2025
Block-I IConciliation Act ISINGH CHAHAL DHEERAJ(P), Im
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1300/2025[10-02-2025 AXIS BANK LTD Vs SANJAYADV 0871040589 lindolexlaw@gmail.co |07.02.2025
Block-I IConciliation Act [KUMAR IDHEERAJ(P), Im
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1297/2025[10-02-2025 JAXIS BANK Vs PRAVEEN KUMAR [Dharamdev 0811192158 srshobhagupta@gmailo7.02.2025
Block-I IConciliation Act Singh(P), l.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1299/2025[10-02-2025 AXIS BANK Vs PIJUSH KANTIDharamdev 0811192158 srshobhagupta@gmailo7.02.2025
Block-I IConciliation Act BISWAS Singh(P), l.com
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12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1296/2025[10-02-2025 IAXIS BANK Vs SATISH SANGWAN[Dharamdev 0811192158 srshobhagupta@gmailo7.02.2025
Block-I IConciliation Act Singh(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1298/202510-02-2025 JAXIS BANK Vs LOVEY TOMER  |Dharamdev 0811192158 srshobhagupta@gmailo7.02.2025
Block-I IConciliation Act [Singh(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1295/2025[10-02-2025 IAXIS BANK Vs SUNITA [Dharamdev 0811192158 srshobhagupta@gmailo7.02.2025
Block-I IConciliation Act [Singh(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1294/2025[10-02-2025 JAXIS BANK Vs HARKESH [Dharamdev 0811192158 srshobhagupta@gmailo7.02.2025
Block-I IConciliation Act Singh(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1349/2025(11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act RAKESH KUMAR SINGH 9503 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1338/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-1 IConciliation Act IMALIK ROAD LINES 2943 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1352/202511-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act ISUSHIL KUMAR 9900 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1353/202511-02-2025 [KOTAK MAHINDRA BANK Vs MSMAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act IKHAN TRADING CO 3347 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1350/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act ISURENDER SINGH 1180 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1339/202511-02-2025 IYES BANK LIMITED Vs SANJAYJANANJAY 7030378800 lasaplegalandadvocate[10.02.2025
Block-I IConciliation Act BUILDERS ISINGH(P), s@gmail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1340/2025[11-02-2025 JAXIS BANK Vs ANJOO SINGH Dharamdev 0811192158 srshobhagupta@gmailt0.02.2025
Block-I IConciliation Act Singh(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1341/2025 [11-02-2025 JAXIS BANK Vs RAMESH CHAND |Dharamdev 0811192158 srshobhagupta@gmaif10.02.2025
Block-I IConciliation Act Singh(P), l.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1354/2025[11-02-2025 JAXIS BANK Vs RITA MUKHARJEEDharamdev 0811192158 srshobhagupta@gmaif10.02.2025
Block-I IConciliation Act Singh(P), l.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1355/202511-02-2025 JAXIS BANK Vs FARMAN ALIL [Dharamdev 0811192158 srshobhagupta@gmaif10.02.2025
Block-I IConciliation Act Singh(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1342/202511-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act RAJESH 4581 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1343/2025(11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act IBILAL 5002 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1344/2025[11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act ISAUMYA TRADERS 7198 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1357/2025 [11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act RAHUL BHATI 7959 IMAHAJAN(P), (@yahoo.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1358/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-I IConciliation Act IMOHD SAMSHAD 1208 IMAHAJAN(P), (@yahoo.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1359/202511-02-2025 IAXIS BANK Vs AWADH KISHORE[Dharamdev 0811192158 srshobhagupta@gmaif10.02.2025
Block-I IConciliation Act IDUBEY [Singh(P), l.com

12, New Court{CIVIL CASES ICS (COMM)/78/2025 12-02-2025 SAYYAD MOHD ANWAR Vs fanwar khalil(P), [8130773668 lanwar.khalilyo5@gm [11.02.2025
Block-I IFAHIMAN lail.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1404/2025[12-02-2025 IYES BANK LTD Vs DANISHSANJEEV 8285002845 Imanjul.sood@srcsleg [11.02.2025
Block-I IConciliation Act QURESHI IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1403/2025[12-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [11.02.2025
Block-I IConciliation Act IKAMIL imahajan(P), Imail.com

12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1402/2025[12-02-2025 IKOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahajanoo7@g [11.02.2025
Block-I IConciliation Act IAJAY SINGH mahajan(P), Imail.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1401/2025 [12-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [11.02.2025
Block-I IConciliation Act IBIKRAM SARKAR mahajan(P), Imail.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1399/2025[12-02-2025 IYES BANK LTD Vs SUNILDUTT [SANJEEV 8285002845 Imanjul.sood@srcsleg [11.02.2025
Block-I IConciliation Act IPATHAK(P), lal.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1400/2025[12-02-2025 OTAK MAHINDRA BANK Vs parv 0643646534 Iparv.mahajanoo7@g [11.02.2025
Block-I IConciliation Act IANIS AHMAD Imahajan(P), Imail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1397/2025[12-02-2025 IYES BANK LTD Vs ROHIT VERMA SANJEEV 8285002845 Imanjul.sood@sresleg [11.02.2025
Block-I IConciliation Act IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1398/2025(12-02-2025 IYES BANK LTD Vs MANISHSANJEEV 8285002845 Imanjul.sood@srcsleg [11.02.2025
Block-I IConciliation Act ICHHABRA IPATHAK(P), lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1396/2025[12-02-2025 IYES BANK LTD Vs MOHAMMADSANJEEV 8285002845 Imanjul.sood@sresleg [11.02.2025
Block-I IConciliation Act ISALMAN RAYEES IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1395/2025[12-02-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMARY990659331 kmpspartner@gmail. [11.02.2025
Block-I IConciliation Act [PAWAN KUMAR ISINHA(P), lcom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1394/2025[12-02-2025 JAXIS BANK LTD Vs NAFISA ADV 9871040589 lindolexlaw@gmail.co 11.02.2025
Block-1 IConciliation Act IDHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1447/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [12.02.2025
Block-I IConciliation Act IPARVAT STONE CRUSHER imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1442/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [12.02.2025
Block-I IConciliation Act JAAYAN CRAIN SERVICE 456 imahajan(P), Imail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1443/2025[13-02-2025 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 [delhi.jangraadvocate [12.02.2025
Block-I IConciliation Act Vs SOFIKUL ISLAM UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1516/2025 [14-02-2025 Axis Bank Ltd Vs SAPNAASHISH 9999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act AGRAWAL KUMAR fin

IGUPTA(P),
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1515/2025 [14-02-2025 JAxis Bank Ltd Vs ANKUR KUMAR [ASHISH 0999183119 lanuj@agcpartners.co.|13.02.2025
Block-I IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1513/2025 [14-02-2025 JAxis Bank Ltd Vs VINEET IASHISH 0999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act IKUMAR fin

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1511/2025 14-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [13.02.2025
Block-I IConciliation Act IVENTURE SUPPLY CHAINmahajan(P), Imail.com

IPRIVATE LIMITED 1788
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1512/2025 [14-02-2025 OTAK MAHINDRA BANK Vs parv 0643646534 Iparv.mahajanoo7@g [13.02.2025
Block-I IConciliation Act IVENTURE SUPPLY CHAINjmahajan(P), Imail.com
IPRIVATE LIMITED 1827

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1508/2025[14-02-2025 Axis Bank Ltd Vs MOHD ILYAS |ASHISH 9999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act IKUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1507/2025[14-02-2025 lAxis Bank Ltd Vs SUNIL KUMAR [ASHISH 9999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act [KUMAR lin

IGUPTA(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1506/2025[14-02-2025 Axis Bank Ltd Vs SOMA DAMOR |ASHISH 9999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1505/2025(14-02-2025 JAxis Bank Ltd Vs SHARUKH IASHISH 9999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act [KUMAR lin

IGUPTA(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1504/2025[14-02-2025 Axis Bank Ltd Vs RIZWANA ASHISH 9999183119 lanuj@agcpartners.co.|13.02.2025
Block-1 IConciliation Act BEGUM KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1502/2025(14-02-2025 Axis Bank Ltd Vs RAHAT ALIASHISH 9999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act [KHAN [KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1501/2025 [14-02-2025 JAxis Bank Ltd Vs ASHU PATHAK [ASHISH 0999183119 lanuj@agcpartners.co.[13.02.2025
Block-I IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1500/2025(14-02-2025 IAXIS BANK LTD Vs SAURABHADV 0871040589 lindolexlaw@gmail.co 13.02.2025
Block-I IConciliation Act ISHARMA IDHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1497/2025[14-02-2025 Axis Bank Ltd Vs SHAMA [MAYANK 9873347330 Imayank_mahajanos [13.02.2025
Block-I IConciliation Act IPARAVEEN 4369 IMAHAJAN(P), (@yahoo.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1496/2025[14-02-2025 Axis Bank Ltd Vs AMIT KUMARMAYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-I IConciliation Act 13308 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1495/202514-02-2025 Axis Bank Ltd Vs RAJESH KUMARMAYANK 0873347330 mayank_mahajanos [13.02.2025
Block-I IConciliation Act IGUPTA 2576 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1499/2025[14-02-2025 Axis Bank Ltd Vs NTC SUPPLYMAYANK 9873347330 mayank_mahajanos [13.02.2025
Block-I IConciliation Act ICHAIN SOLUTIONS PVT LTD IMAHAJAN(P), (@yahoo.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1492/2025(14-02-2025 Axis Bank Ltd Vs REET! AYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-I IConciliation Act ICHAUDHARY 5167 IMAHAJAN(P), (@yahoo.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1493/2025[14-02-2025 Axis Bank Ltd Vs AWADESH [MAYANK 9873347330 Imayank_mahajanos [13.02.2025
Block-I IConciliation Act ISINGH 1467 IMAHAJAN(P), (@yahoo.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/1573/2025 [15-02-2025 IAXIS BANK LTD Vs SAURABHJADV 0871040589 indolexlaw@gmail.co [14.02.2025
Block-I IConciliation Act ISETH IDHEERAJ(P), Im

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1572/2025 [15-02-2025 AXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com [14.02.2025
Block-I IConciliation Act ILAKHBIR SINGH IChauhan(P),

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1571/2025 [15-02-2025 JAXIS BANK LIMITED Vs BALKAR [Rahul 9971891788 info@aualegal.com [14.02.2025
Block-I IConciliation Act ISINGH IChauhan(P),

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1569/202515-02-2025 JAXIS BANK LTD Vs ROHTASH ADV 9871040589 indolexlaw@gmail.co [14.02.2025
Block-1 IConciliation Act IDHEERAJ(P), Im

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1568/2025(15-02-2025 AXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com [14.02.2025
Block-I IConciliation Act INAVDEEP SINGH IChauhan(P),

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1570/2025[15-02-2025 JAXIS BANK LIMITED Vs AMEET [Rahul 0971891788 info@aualegal.com [14.02.2025
Block-1 IConciliation Act KOUR IChauhan(P),

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1564/2025[15-02-2025 IDFC FIRST BANK LTD Vs BHEEM[SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act ISINGH YADAV IPATHAK(P), lal.com

12, New CourtiU/s 9 of the Arbitration &OMP (I) (COMM)/1562/2025[15-02-2025 IDFC FIRST BANK LTD Vs SNEH [SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act ILATA IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1566/2025(15-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act JANANYA MADAN PRASAD IPATHAK(P), lal.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1565/2025 [15-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act ILAKHAN SINGH PATHARAUR IPATHAK(P), lal.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1567/2025 [15-02-2025 IDFC FIRST BANK LTD Vs HARISANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act IMOHAN ARORA IPATHAK(P), lal.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1563/2025[15-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act IMANISH MADHUKAR IPATHAK(P), lal.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1560/2025(15-02-2025 [IDFC FIRST BANK LTD Vs MOHD SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act IRFAN IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1561/2025 [15-02-2025 IDFC FIRST BANK LTD Vs JAVED [SANJEEV 8285002845 Imanjul.sood@srcsleg [14.02.2025
Block-I IConciliation Act IMEWATI IPATHAK(P), lal.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1625/202517-02-2025 JAXIS BANK Vs MOHD RAGIB [Dharamdev 0811192158 srshobhagupta@gmaifi5.02.2025
Block-I IConciliation Act Singh(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1628/2025(17-02-2025 IAXIS BANK Vs NANDNI KUMARI [Dharamdev 0811192158 srshobhagupta@gmaifi5.02.2025
Block-I IConciliation Act [Singh(P), l.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1622/202517-02-2025 JAXIS BANK Vs LOKESH KUMARDharamdev 0811192158 srshobhagupta@gmaifi5.02.2025
Block-I IConciliation Act IDIXIT Singh(P), l.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1627/202517-02-2025 AXIS BANK LTD Vs NIRDOSHAnupam 0654926809 lanupamjsingh@gamilf15.02.2025
Block-I IConciliation Act ISINGH [Singh(P), .com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1624/2025[17-02-2025 JAXIS BANK LTD Vs NISHA JAnupam 0654926809 lanupamjsingh@gamilf15.02.2025
Block-I IConciliation Act Singh(P), .com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1626/2025(17-02-2025 AXIS BANK LTD Vs MANISHAnupam 0654926809 lanupamjsingh@gamilf15.02.2025
Block-I IConciliation Act [KUMAR AGARWAL [Singh(P), .com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1623/2025(17-02-2025 AXIS BANK LTD Vs KUSUMAnupam 0654926809 lanupamjsingh@gamilf15.02.2025
Block-I IConciliation Act VERMA Singh(P), .com

12, New CourtiCIVIL CASES ICS (COMM)/89/2025 17-02-2025 IBANK OF BARODA Vs Shri BalajiBiswajit 0910193233 bkpatra@gmail.com [15.02.2025
Block-I Store(Proprietorship Concern) [Patra(P),

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1645/2025[18-02-2025 JAXIS BANK LIMITED Vs ANKITAbhay Kumaro11-41513189 lavinash.adv@gmail.c [17.02.2025
Block-I IConciliation Act IKUMAR SRIVASTAVA [Pandey(P), lom

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1646/202518-02-2025 AXIS BANK LIMITED Vs PRIYAAbhay Kumar9971891788 info@aualegal.com [17.02.2025
Block-I IConciliation Act ICHAUHAN [Pandey(P),
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12, New CourtfEXECUTION PETITION [Execution (Comm)/29/2025 [18-02-2025 WASIM Wire Manufacturing Pvt Ltd [RAVINDRA 0871144756 INot Provided 17.02.2025
Block-I Vs ASHWANI KUMAR SAHU ISINGH
RAWAT(P),

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1644/2025[18-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 8285002845 Imanjul.sood@srcsleg [17.02.2025
Block-I IConciliation Act IDHIRENDRA KUMAR DUBEY IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1663/2025[19-02-2025 Axis Bank Ltd Vs YOGESH KUMARMAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act IBHATIA 9866 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1661/2025 [19-02-2025 Axis Bank Ltd Vs VIRENDRAMAYANK 9873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act IYADAV 0558 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1662/2025(19-02-2025 Axis Bank Ltd Vs VIJAY [MAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act IAGARWAL 1784 IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1659/2025[19-02-2025 Axis Bank Ltd Vs VIJAY PRATAPMAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act IVERMA 9887 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1660/202519-02-2025 Axis Bank Ltd Vs RAKESH KUMARMAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act 0754 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1657/2025[19-02-2025 [KOTAK MAHINDRA BANK Vs S M[MAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act [TRANSPORT 2750 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1658/2025(19-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act IMOHAMMAD IRFAN 7959 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1656/2025[19-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [18.02.2025
Block-I IConciliation Act ICHHOTU 7409 IMAHAJAN(P), (@yahoo.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1700/2025[20-02-2025 IKOTAK MAHINDRA BANK LTD Vs [RAJEEV 9311022104 &ranjan.and.company [19.02.2025
Block-I IConciliation Act [DHANAJI MACHHINDRAKUMAR 0311966242 (@gmail.com

WANAVE [RANJAN(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1699/2025/20-02-2025 AXIS BANK LIMITED Vs BAL [Rahul 0971891788 info@aualegal.com [19.02.2025
Block-I IConciliation Act [KRISHAN IChauhan(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1748/2025[21-02-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [20.02.2025
Block-I IConciliation Act ILIMITED Vs MURSLEEN K UANGRA(P), (@gmail.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1745/2025 [21-02-2025 OTAK MAHINDRA PRIMERAJESH 0958726491 [delhi.jangraadvocate [20.02.2025
Block-I IConciliation Act ILIMITED Vs SACHIN SHARMA  JANGRA(P), (@gmail.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1746/2025[21-02-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [20.02.2025
Block-I IConciliation Act ILIMITED Vs NAVED ALI UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1747/2025 [21-02-2025 [KOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [20.02.2025
Block-I IConciliation Act ILIMITED Vs RBCL PILETECHYJANGRA(P), (@gmail.com

INFRA
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1744/2025[21-02-2025 AXIS BANK LTD Vs NIRANJAN (ADV 9871040589 indolexlaw@gmail.co [20.02.2025
Block-I IConciliation Act IDHEERAJ(P), Im
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1776/2025[22-02-2025 [KOTAK MAHINDRA PRIMERAJESH 9958726491 [delhi.jangraadvocate [21.02.2025
Block-I IConciliation Act ILIMITED Vs AJAY KUMAR JANGRA(P), (@gmail.com
12, New CourtiCIVIL CASES ICS (COMM)/100/2025 25-02-2025 INAYAN KHEMANI Sole ProprietorjRashi Bansal(P),l9811229212 saurabh@orionislegalf24.02.2025
Block-I INK DESIGN ALLIANCE OSAANJ .com

Vs RAHUL JAIN Sole Proprietor

JOSAANJ By Ceramic Plaza
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1826/2025[25-02-2025 AXIS BANK LIMITED Vs MDfavinash l011-41513189 lavinash.adv@gmail.c [24.02.2025
Block-I IConciliation Act ISHADIK lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1827/2025[25-02-2025 AXIS BANK LIMITED Vs favinash l011-41513189 lavinash.adv@gmail.c [24.02.2025
Block-1 IConciliation Act IDHARMENDRA SINGH kumar(P), lom
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1824/202525-02-2025 JAXIS BANK LIMITED Vs VINAYjavinash l011-41513189 lavinash.adv@gmail.c [24.02.2025
Block-I IConciliation Act [KUMAR PANDEY lkumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1822/2025/25-02-2025 JAXIS BANK LIMITED Vs VAVITA f[avinash l011-41513189 lavinash.adv@gmail.c [24.02.2025
Block-I IConciliation Act kumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1825/2025[25-02-2025 AXIS BANK LIMITED Vs favinash l011-41513189 lavinash.adv@gmail.c [24.02.2025
Block-I IConciliation Act IMOHAMMAD YUSUF kumar(P), lom
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1823/2025/25-02-2025 AXIS BANK LIMITED Vs Javinash 11-41513189 lavinash.adv@gmail.c [24.02.2025
Block-I IConciliation Act IMANMOHAN SINGH kumar(P), lom
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1821/2025[25-02-2025 JAXIS BANK LIMITED Vs RANJIT [Rahul 9971891788 info@aualegal.com [24.02.2025
Block-1 IConciliation Act ISINGH IChauhan(P),
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1820/202525-02-2025 IAXIS BANK LIMITED Vs AJAY [Rahul 0971891788 info@aualegal.com [24.02.2025
Block-I IConciliation Act IKUMAR IChauhan(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1819/2025[25-02-2025 Axis Bank Ltd Vs SANTOSH |ASHISH 9999183119 lanuj@agcpartners.co.[24.02.2025
Block-I IConciliation Act [KUMAR IKUMAR fin

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1816/2025[25-02-2025 lAxis Bank Ltd Vs SHISHU SINGH [ASHISH 9999183119 lanuj@agcpartners.co.[24.02.2025
Block-I IConciliation Act [KUMAR lin

IGUPTA(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1817/2025 [25-02-2025 Axis Bank Ltd Vs SANGEETA IASHISH 9999183119 lanuj@agcpartners.co.[24.02.2025
Block-I IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1818/2025[25-02-2025 Axis Bank Ltd Vs MADHU [ASHISH 9999183119 lanuj@agcpartners.co.[24.02.2025
Block-I IConciliation Act ICHAUHAN [KUMAR lin

IGUPTA(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1815/2025 [25-02-2025 Axis Bank Ltd Vs MANOJ KUMAR |ASHISH 9999183119 lanuj@agcpartners.co.|24.02.2025
Block-1 IConciliation Act KUMAR fin

IGUPTA(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1813/2025[25-02-2025 AXIS BANK LTD Vs ARVIND[SANJEEV 8285002845 Imanjul.sood @srcsleg [24.02.2025
Block-I IConciliation Act [KUMAR IPATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1814/2025[25-02-2025 JAXIS BANK Vs AMIT KUMAR JAnupam 0654926809 lanupamjsingh@gamilf24.02.2025
Block-I IConciliation Act Singh(P), .com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1874/2025[]27-02-2025 AXIS BANK LTD Vs PRADEEPSANJEEV 8285002845 Imanjul.sood @srcsleg [25.02.2025
Block-I IConciliation Act [KUMAR 07 IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1873/2025[27-02-2025 laxis bank Vs MOHO KASIM IVIRENDER 0811192158 srshobhagupta@gmail25.02.2025
Block-I IConciliation Act KHITOLIYA(P), l.com
12, New CourfU/s 9 of the Arbitration &OMP (I) (COMM)/1872/2025[27-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [25.02.2025
Block-I IConciliation Act ISAVINDER SINGH IChauhan(P),
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1870/2025[27-02-2025 JAXIS BANK LTD Vs SHUBHAM [Anupam 0654926809 lanupamjsingh@gamill25.02.2025
Block-I IConciliation Act Singh(P), .com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1871/2025 [27-02-2025 JAXIS BANK Vs GOPI CHAND Anupam 0654926809 lanupamjsingh@gamill25.02.2025
Block-I IConciliation Act Singh(P), .com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

24 . 6, New ICommercial ICS (COMM)/62/2025 01-02-2025 luco bank Vs M/S SZ FILMS [S Chauhan(P),(0811008367 [ISCHAUHANADVOL1 [25.01..2025
ISHUKLA Block-I (@GMAIL.COM
IBHARDWAJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtilCommercial IOMP (I) (COMM)/1116/2025 [01-02-2025 [AXIS BANK Vs DEEPAK KUMAR [Anupam 9654926809 IANUPAMJSINGH@ [22.01.2025
AL COURT) Block-1 Singh(P), IGMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1117/2025 |01-02-2025 JAXIS BANK Vs BRIJ KUMARI JAnupam 0654926809 IANUPAMJSINGH@ [22.01.2025
Block-I [Singh(P), IGMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1120/2025|01-02-2025 JAXIS BANK LTD Vs ANIL PRASADADV 0871040589 INDOLEXLAW@GM [29.01.2025
Block-1 ISINGH IDHEERAJ(P), JAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1122/2025 [01-02-2025 lAxis Bank Ltd Vs PEMA RAM IASHISH 9999183119 IANUJ@AGCPARTNE[]24.01.2025
Block-I IKUMAR IRS.CO.IN
IGUPTA(P),
6, New  CourtiCommercial IOMP (I) (COMM)/1123/2025 |01-02-2025 Axis Bank Ltd Vs DINESH |ASHISH 9999183119 ANUJ@AGCPARTNE|24.01.2025
Block-1 IVISHNOI KUMAR IRS.CO.IN
IGUPTA(P),
6, New  CourtCommercial IOMP (I) (COMM)/1129/2025 [01-02-2025 Axis Bank Ltd Vs SHIVKARAN [MAYANK 0873347330 IMAYANK_MAHAJA [24.01.2025
Block-I IBASDEV 0847 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1130/2025|01-02-2025 Axis Bank Ltd Vs FARUQ AHAMADMAYANK 0873347330 IMAYANK_MAHAJA [31.01.2025
Block-I 3201 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1131/2025 |01-02-2025 Axis Bank Ltd Vs KRISHNAWATI MAYANK 0873347330 IMAYANK_MAHAJA [31.01.2025
Block-I IYADAV 2924 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1132/2025 |01-02-2025 Axis Bank Ltd Vs RAKESH SINGHMAYANK 0873347330 IMAYANK_MAHAJA [31.01.2025
Block-I 5891 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1118/2025 |01-02-2025 JAxis Bank Vs Khalid Khan JAnupam 0654926809 ANUPAMJSINGH@ [10.01.2025
Block-1 Singh(P), IGMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1119/2025 |01-02-2025 IAXIS BANK Vs DEVESH PRATAPAnupam 9654926809 ANUPAMJSINGH@ [10.01.2025
Block-I ISINGH Singh(P), IGMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1121/2025 |01-02-2025 AXIS BANK LTD Vs PRINSH|Sunita Singh(P),j9871040589 INDOLEXLAW@GM [25.01.2025
Block-1 ISHARMA AIL.COM
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6, New ICommercial IOMP (1) (COMM)/1133/2025 |01-02-2025 IM/s Cholamandalam Investment [Ravi  Shankarjgg1 1883595 IASSOCIATESRSGAR [29.01.2025
Block-I And Finance Company Ltd Vs |Garg(P), IG1@GMAIL.COM

[Devendra Yadav
6, New  CourtiCommercial [Execution (Comm)/23/2025 |01-02-2025 IFFCO MC CROP SCIENCEShubham 9407223688 ISUBHAMSAIGAL@P|21.12.2024
Block-I IPRIVATE LIMITED Through its ARSaigal(P), INNACLELAW.IN

IMr Dheeraj Kumar Gupta Vs MS M|

[P KISAN BAZAR Through its
6, New  CourtiCommercial [Execution (Comm)/24/2025 |01-02-2025 I[FFCO MC CROP SCIENCEShubham 0407223688 ISUBHAMSAIGAL@P |07.12.2024
Block-I IPRIVATE LIMITED Through its ARSaigal(P), INNACLELAW.IN

IMr Dheeraj Kumar Gupta Vs MS

IBAJRANGBALI SARA BHANDAR
6, New  CourtiCommercial IContempt Petition/2/2025 |01-02-2025 ITARUN SHARMA Vs SHRIDHANT[Kapil Yadav(P), |9811370721 ILEGUMPERITUM@ [30.01.2025
Block-I JOSHI IGMAIL.COM
6, New  CourtiCommercial Misc DJ/31/2025 04-02-2025 [Punjab National Bank Vs SUKHSatya Prakashjg718877012 IADV.SATYAPRAKAS |03.02.2025
Block-I IDEV TOMAR [Singh(P), IH15@GMAIL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1255/2025|06-02-2025 JAXIS BANK LTD Vs JAVED [Dharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-1 [Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1259/2025(06-02-2025 AXIS BANK LTD Vs ARVINDADV 0871040589 INDOLEXLAW@GM [04.02.2025
Block-I IKUMAR IDHEERAJ(P), AIL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1258/2025|06-02-2025 AXIS BANK LTD Vs |ADV 0871040589 INDOLEXLAW@GM [|04.02.2025
Block-I IRHRISHIKESH DHEERAJ(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1257/2025 |06-02-2025 AXIS BANK LTD Vs SHABEEHADV 0871040589 INDOLEXLAW@GM [|04.02.2025
Block-I IFATIMA ALIAS ZEBA IDHEERAJ(P), ATIL.COM
6, New CourtiCommercial IOMP (1) (COMM)/1256/202506-02-2025 AXIS BANK LTD Vs MOHDDharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-I ISHAHID KHAN Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (1) (COMM)/1253/202506-02-2025 JAXIS BANK LTD Vs SAHUN Dharam 0810072439 DLADEVLAWASSOC|03.02.2025
Block-1 [Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1254/2025|06-02-2025 JAXIS BANK LTD Vs KALICHARAN [Dharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-I [Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial ICS (COMM)/73/2025 07-02-2025 [Three Aces Global Logistics Pvt Ltd [Uday Kumar(P),9810868162 ADVUDAYKUMAR®@ |04.02.2025
Block-1 Vs SP ACCURE LABS PRIVATE] IGMAIL.COM

ILIMITED
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6, New ICommercial IOMP (I) (COMM)/1381/2025 [11-02-2025 JAXIS BANK Vs ANITA PREM PAI|Dharamdev 0810072439 IDLADEVLAWASSOC|[10.02.2025
Block-I ISINGH Singh(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1375/2025 [11-02-2025 JAXIS BANK Vs SURAJ YADAV [Dharamdev 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I [Singh(P), TATES@GMAIL.COM|
6, New  CourtiCommercial JOMP (1) (COMM)/1377/2025 [11-02-2025 IAXIS BANK Vs SEEMA [Dharamdev 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I [Singh(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1378/2025[11-02-2025 JAXIS BANK Vs PANKAJ KAUSHIK [Dharamdev 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-1 Singh(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1379/2025 [11-02-2025 IAXIS BANK Vs YASH KHANNA  [Dharamdev 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I [Singh(P), TATES@GMAIL.COM]
6, New  CourtiCommercial JOMP (I) (COMM)/1380/2025(11-02-2025 AXIS BANK Vs SHIV KUMARDharamdev 0810072439 IDLADEVLAWASSOC|[10.02.2025
Block-1 ISHARMA Singh(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1382/2025[11-02-2025 AXIS BANK Vs JAYPRADA|Dharamdev 0810072439 IDLADEVLAWASSOC[10.02.2025
Block-I ISHARMA [Singh(P), TATES@GMAIL.COM|
6, New  CourtiCommercial IOMP (I) (COMM)/1383/2025(11-02-2025 AXIS BANK Vs CHANDRADharamdev 0810072439 IDLADEVLAWASSOC|[10.02.2025
Block-I IPRAKASH Singh(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1437/2025[12-02-2025 IYES BANK LIMITED Vs YUSUHANANJAY 7030378800 IASAPLEGALANDAD [05.10.2024
Block-I ISATFT ISINGH(P), IVOCATES@GMAIL.C]

oM
6, New  CourtiCommercial IOMP (1) (COMM)/1438/2025[12-02-2025 IYES BANKLTD Vs RAJ KUMAR |ANANJAY 7030378800 JASAPLEGALANDAD [27.12.2024
Block-I ISINGH(P), IVOCATES@GMAIL.C]

oM
6, New  CourtiCommercial IOMP (I) (COMM)/1439/2025[12-02-2025 IYES BANK LTD Vs NAFEES KHAN |ANANJAY 7030378800 IASAPLEGALANDAD |[27.12.2024
Block-1 ISINGH(P), IVOCATES@GMAIL.C]

oM
6, New  CourtiCommercial IOMP (I) (COMM)/1440/2025[12-02-2025 YES BANK LTD Vs DEEPAKIANANJAY 7030378800 ASAPLEGALANDAD |[27.12.2024
Block-I SHARMA ISINGH(P), IVOCATES@GMAIL.C]

oM
6, New  CourtiCommercial IOMP (I) (COMM)/1434/2025[12-02-2025 IYES BANK LIMITED Vs MeenakshiANANJAY 7030378800 IASAPLEGALANDAD (09.08.2024
Block-I [Kashyap ISINGH(P), IVOCATES@GMAIL.C|

oM
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6, New  CourtiCommercial IOMP (I) (COMM)/1435/2025[12-02-2025 lyes bank Vs ROHIT RAJVEER IANANJAY 7030378800 IASAPLEGALANDAD [26.10.2024
Block-I ISINGH(P), IVOCATES@GMAIL.C]

OM
6, New  CourtiCommercial IOMP (I) (COMM)/1436/2025[12-02-2025 IYES BANK LIMITED Vs PRADEEPRADHA 7030378800 IASAPLEGALANDAD [04.09.2024
Block-I ISINGH ISINGH(P), IVOCATES@GMAIL.C]

oM
6, New  CourtiCommercial IOMP (I) (COMM)/1465/2025[13-02-2025 IYES BANK LTD Vs AMAR NATH|SANJEEV 0717028845 ILITIGATION@SRCS [11.02.2025
Block-I ISHARMA IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1469/2025[13-02-2025 AXIS BANK LTD Vs ZIAULSANJEEV 0717028845 ILITIGATION@SRCS |01.02.2025
Block-1 IRASOOL IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1467/2025[13-02-2025 JAXIS BANK LTD Vs SURENDRA [SANJEEV 0717028845 ILITIGATION@SRCS |01.02.2025
Block-I IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1468/2025[13-02-2025 JAXIS BANK LTD Vs VIJAY KUMAR[SANJEEV 9717028845 ILITIGATION@SRCS [|01.02.2025
Block-1 RAY IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1466/2025[13-02-2025 AXIS BANK LTD Vs NIYAJ [SANJEEV 0717028845 ILITIGATION@SRCS |01.02.2025
Block-I IMOHAMMAD IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial ICS (COMM)/82/2025 13-02-2025 IDEEPAK ARORA Vs INDUSVIVEK 9555909380 ILC2ASSOCIATESLA [11.02.2025
Block-I [TOWERS LIMITED ISHEEL(P), W@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1470/2025[13-02-2025 IAXIS BANK LTD Vs ASGARALI [SANJEEV 0717028845 ILITIGATION@SRCS |03.02.2025
Block-I IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1462/2025[13-02-2025 IYES BANK LTD Vs LAXMISANJEEV 9717028845 ILITIGATION@SRCS [11.02.2025
Block-I INARAYAN IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1463/2025[13-02-2025 IYES BANK LTD Vs SALIM MD{SANJEEV 0717028845 ILITIGATION@SRCS [11.02.2025
Block-1 INOOR IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1464/2025[13-02-2025 IYES BANK LTD Vs WASEEM[SANJEEV 9717028845 ILITIGATION@SRCS [11.02.2025
Block-I WASEEM IPATHAK(P), ILEGAL.COM
6, New  CourtiCommercial ICS (COMM)/86/2025 14-02-2025 IM/S AAR PEE APARTMENT PVTIDEEPAK 9999410070 IMANN.GODARA1@G[13.02.2025
Block-1 ILTD Vs DIPANKAR BASU KUMAR IMAIL.COM

IMAURYA(P),
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6, New ICommercial IOMP (I) (COMM)/1617/2025 [15-02-2025 JAXIS BANK LTD Vs VIKKI IADV 0871040589 INDOLEXLAW@GM [13.02.2025
Block-I IDHEERAJ(P), ATL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1619/2025 [15-02-2025 IAXIS BANK LTD Vs MOHAMMADJADV 0871040589 INDOLEXLAW@GM [13.02.2025
Block-I IAWESH ANWAR IDHEERAJ(P), ATIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1574/2025 [15-02-2025 [KOTAK MAHINDRA BANK LTD Vs |[RAJEEV 0311022104 IRANJAN.AND.RANJ [11.11.2024
Block-I IDny Supply Chain Solutions Pvt Ltd [KUMAR AN@GMAIL.COM
[RANJAN(P),

6, New  CourtiCommercial IOMP (I) (COMM)/1575/2025 [15-02-2025 IM/s Cholamandalam Investment [Ravi  Shankarjgg1 1883595 JASSOCIATESRSGAR [24.01.2025
Block-I And Finance Company Ltd Vs |Garg(P), IG1i@GMAIL.COM

Avneesh Tyagi
6, New  CourtiCommercial IOMP (I) (COMM)/1576/2025 [15-02-2025 AXIS BANK LTD Vs MANISH|Dharam 0810072439 IDLADEVLAWASSOC|04.02.2025
Block-I IKASHYAP [Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1577/2025 [15-02-2025 AXIS BANK LTD Vs NIRLESH|Dharam 0810072439 IDLADEVLAWASSOC|04.02.2025
Block-1 IKUMAR [Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1578/2025[15-02-2025 AXIS BANK LTD Vs MOHDDharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-I ISALMAN [Dev(P), TATES@GMAIL.COM|
6, New  CourtiCommercial IOMP (1) (COMM)/1579/2025 [15-02-2025 AXIS BANK LTD Vs DINESH|Dharam 0810072439 IDLADEVLAWASSOC|01.02.2025
Block-I IPRATAP SINGH Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1580/2025[15-02-2025 AXIS BANK LTD Vs KESHAV|Dharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-I IKUMAR GOEL [Dev(P), TATES@GMAIL.COM|
6, New CourtiCommercial IOMP (1) (COMM)/1581/2025 [15-02-2025 IAXIS BANK LTD Vs SARVJEETDharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-I ISINGH Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1582/2025(15-02-2025 JAXIS BANK LTD Vs SUMEET JAIN|Dharam 0810072439 DLADEVLAWASSOC|03.02.2025
Block-1 [Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1583/2025[15-02-2025 JAXIS BANK LTD Vs MOHAMMAD[Dharam 0810072439 IDLADEVLAWASSOC|03.02.2025
Block-I ALEEM [Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1584/2025[15-02-2025 AXIS BANK LTD Vs  VIKASDharam 9810072439 IDLADEVLAWASSOC|04.02.2025
Block-1 THAPLIYAL [Dev(P), TATES@GMAIL.COM
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6, New  CourtiCommercial IOMP (I) (COMM)/1585/2025[15-02-2025 JAXIS BANK LTD Vs RAJNI [Dharam 0810072439 IDLADEVLAWASSOC|04.02.2025
Block-I [Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1586/2025[15-02-2025 JAXIS BANK LTD Vs RAJENDER |Dharam 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I [Dev(P), TATES@GMAIL.COM|
6, New  CourtiCommercial IOMP (I) (COMM)/1588/2025[15-02-2025 IAXIS BANK LTD Vs MOHD TARIF [Dharam 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I [Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1589/2025(15-02-2025 JAXIS BANK LTD Vs RAVI RAJPUT [Dharam 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-1 [Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1590/2025[15-02-2025 JAXIS BANK LTD Vs SHUBHANGIDharam 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I ISWAMI [Dev(P), TATES@GMAIL.COM]
6, New  CourtiCommercial IOMP (I) (COMM)/1591/2025 [15-02-2025 JAXIS BANK LTD Vs MOHAMMAD[Dharam 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-1 VZ.AKIR [Dev(P), TATES@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1593/2025[15-02-2025 JAXIS BANK LTD Vs VIPIN KUMAR|Dharam 0810072439 IDLADEVLAWASSOC|07.02.2025
Block-I [Dev(P), TATES@GMAIL.COM|
6, New  CourtiCommercial IOMP (1) (COMM)/1614/2025 [15-02-2025 AXIS BANK LTD Vs GURDEEPADV 0871040589 INDOLEXLAW@GM [13.02.2025
Block-I SINGH DHEERAJ(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1615/2025 [15-02-2025 JAXIS BANK LTD Vs SUKHVINDERADV 0871040589 INDOLEXLAW@GM [13.02.2025
Block-I ISINGH RANDHAWA IDHEERAJ(P), ATIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1616/2025 [15-02-2025 AXIS BANK LTD Vs UDAYRAJADV 0871040589 INDOLEXLAW@GM [13.02.2025
Block-I IYADAV [DHEERAJ(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1618/2025 [15-02-2025 AXIS BANK LTD Vs ISABELLEADV 0871040589 INDOLEXLAW@GM [13.02.2025
Block-1 ICARMEL BRENDISH IDHEERAJ(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1631/2025 [17-02-2025 IPIRAMAL CAPITAL ANDRAJESH 09058726491 UVANGRAADVOCATE |04.02.2025
Block-I [HOUSEING FINANCE LIMIITED PJANGRA(P), (@GMAIL.COM

Vs SHEKHAR KUMAR
6, New  CourtiCommercial IOMP (I) (COMM)/1629/2025(17-02-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 JANGRAADVOCATE |04.02.2025
Block-1 [HOUSEING FINANCE LIMIITED JANGRA(P), (@GMAIL.COM

Vs KAUSHAL MEHTA
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6, New ICommercial IOMP (I) (COMM)/1630/2025[17-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 UVANGRAADVOCATE |04.02.2025
Block-I [HOUSEING FINANCE LIMIITED PJANGRA(P), (@GMAIL.COM
Vs P MURTHY

6, New  CourtiCommercial IOMP (I) (COMM)/1632/2025[17-02-2025 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 JANGRAADVOCATE [12.02.2025
Block-I Vs VIBGYOR TRANS TRADE UANGRA(P), (@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1633/2025[17-02-2025 Axis Bank Ltd Vs AKHILESH ANIIJMAYANK 0873347330 IMAYANK_MAHAJA [01.02.2025
Block-I IMISHRA 1862 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1634/202517-02-2025 Axis Bank Ltd Vs MOHD SALMANMAYANK 0873347330 IMAYANK_MAHAJA [01.02.2025
Block-I SIDDIQUI 1741 IMAHAJAN(P), No5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1635/2025[17-02-2025 Axis Bank Ltd Vs JITENDRAMAYANK 0873347330 IMAYANK_MAHAJA [01.02.2025
Block-I IKUMAR DUBEY 1951 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1636/2025(17-02-2025 Axis Bank Ltd Vs ABHISHEKIMAYANK 0873347330 IMAYANK_MAHAJA |01.02.2025
Block-1 IKUMAR YADAYV 3975 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1637/2025[17-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [01.02.2025
Block-I ISHRI RAM IRON STORE 2534 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1638/2025(17-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA |01.02.2025
Block-I IKRISHAN SURWJIT YADAV 8750 [MAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial [Execution (Comm)/30/2025 [18-02-2025 [Levis Strauss and Co Vs Dinesh [Shravan 1126843455 [UNITEDMARK@UN [17.02.2025
Block-I [Bansal(P), ITEDANDUNITED.C

oM
6, New  CourtiCommercial IOMP (1) (COMM)/1682/2025[19-02-2025 AXIS BANK LIMITED Vs [Rahul 9971891788 INFO@AULEGAL.C [17.02.2025
Block-I IPRASANTA KUMAR KHADANGA [Chauhan(P), lOM
6, New  CourtiCommercial IOMP (I) (COMM)/1685/2025[19-02-2025 IAXIS BANK LIMITED Vs KISHAN [Rahul 0971891788 INFO@AULEGAL.C [17.02.2025
Block-1 ICHOUHAN IChauhan(P), lOM
6, New  CourtiCommercial IOMP (I) (COMM)/1688/2025[19-02-2025 JAXIS BANK LIMITED Vs RAKESH |[Rahul 9971891788 INFO@AULEGAL.C [17.02.2025
Block-I ICHANDER IChauhan(P), lOM
6, New  CourtiCommercial IOMP (I) (COMM)/1689/2025[19-02-2025 IDFC FIRST BANK LTD Vs REKHASANJEEV 9717028845 ILITIGATION@SRCS [14.02.2025
Block-1 V1J IPATHAK(P), ILEGAL.COM
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6, New ICommercial IOMP (I) (COMM)/1690/2025[19-02-2025 IDFC FIRST BANK LTD Vs SONU [SANJEEV 0717028845 ILITIGATION@SRCS [14.02.2025
Block-I IBHATI IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1691/2025 [19-02-2025 [IDFC FIRST BANK LTD Vs SONU [SANJEEV 0717028845 ILITIGATION@SRCS [14.02.2025
Block-I IMALIK IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1692/2025[19-02-2025 IDFC FIRST BANK LTD Vs RICHA [SANJEEV 9717028845 ILITIGATION@SRCS [14.02.2025
Block-I JAIN IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1693/2025[19-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 ILITIGATION@SRCS [14.02.2025
Block-1 IKRISHAN KUMAR MADAAN IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1694/2025[19-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 ILITIGATION@SRCS [14.02.2025
Block-I IDHARMBIR YADAV IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1695/2025[19-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 ILITIGATION@SRCS [14.02.2025
Block-1 [KUNDAN KUMAR IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1696/2025[19-02-2025 IDFC FIRST BANK LTD Vs DIPAKISANJEEV 0717028845 ILITIGATION@SRCS [14.02.2025
Block-I [KUMAR MOHAPATRA IPATHAK(P), ILEGAL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1698/2025[19-02-2025 [Kotak Mahindra Prime Ltd Vs |JAMIT KUMAR9990659331 [KMPSPARTNER@G [12.02.2025
Block-I ISHAILENDRA KUMAR ISINHA(P), IMAIL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1697/2025[19-02-2025 [Kotak Mahindra Prime Ltd Vs JAMIT KUMAR990659331 KMPSPARTNER@G [12.02.2025
Block-I IRAJAT ISINHA(P), IMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1727/2025 [20-02-2025 AXIS BANK LTD Vs DEEPA ADV 9871040589 INDOLEXLAW@GM |06.02.2025
Block-T DHEERAJ(P), ATL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1726/2025[20-02-2025 IAXIS BANK LTD Vs JAI SHREEADV 0871040589 INDOLEXLAW@GM [11.02.2025
Block-1 IBALAJI LOGISTICS IDHEERAJ(P), JAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1728/2025[20-02-2025 AXIS BANK LTD Vs VINIT GUPTA [ADV 9871040589 INDOLEXLAW@GM [06.02.2025
Block-I IDHEERAJ(P), IATL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1729/2025[20-02-2025 AXIS BANK LTD Vs |ADV 0871040589 INDOLEXLAW@GM [06.02.2025
Block-1 IVISHWANATH VIMAL IDHEERAJ(P), AIL.COM
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6, New  CourtiCommercial IOMP (I) (COMM)/1730/2025[20-02-2025 AXIS BANK LTD Vs MANISHAADV 0871040589 INDOLEXLAW@GM [11.02.2025

Block-I IPANDEY IDHEERAJ(P), ATL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1731/2025 [20-02-2025 IKOTAK MAHINDRA BANK Vs JSRIMAYANK 0873347330 IMAYANK_MAHAJA |03.02.2025

Block-I [EARTH MOVERS AND BUILDINGMAHAJAN(P), INo5@YAHOO.COM
IMATERIALS 8303

6, New  CourtiCommercial IOMP (I) (COMM)/1732/2025 [20-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 INFO@AULEGAL.C [14.02.2025

Block-I IMOHAMMAD IQBAL IChauhan(P), OM

6, New  CourtiCommercial IOMP (1) (COMM)/1733/2025[20-02-2025 AXIS BANK LIMITED Vs AMIT[Rahul 0971891788 INFO@AULEGAL.C [14.02.2025

Block-I [KUMAR SONI IChauhan(P), OM

6, New  CourtiCommercial IOMP (I) (COMM)/1734/2025[20-02-2025 JAXIS BANK LIMITED Vs SUDHIR [Rahul 0971891788 INFO@AULEGAL.C [14.02.2025

Block-I JAWASTHI IChauhan(P), OM

6, New  CourtiCommercial IOMP (1) (COMM)/1735/2025 [20-02-2025 JAXIS BANK LIMITED Vs NARESH |[Rahul 9971891788 INFO@AULEGAL.C [14.02.2025

Block-1 IChauhan(P), lOM

6, New  CourtCommercial IOMP (I) (COMM)/1736/2025[20-02-2025 Axis Bank Ltd Vs Abhay Mishra JAnupam 90654926809 IANUPAMJSINGH@ [15.02.2025

Block-I [Singh(P), IGMAIL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1737/2025 [20-02-2025 Axis Bank Ltd Vs RAJEEV KUMARIMAYANK 0873347330 IMAYANK_MAHAJA [13.02.2025

Block-I IBISWAS 6337 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1738/2025[20-02-2025 Axis Bank Ltd Vs DEVENDRAMAYANK 0873347330 IMAYANK_MAHAJA [13.02.2025

Block-I IKUMAR 5841 IMAHAJAN(P), INo5@YAHOO.COM

6, New CourtiCommercial IOMP (1) (COMM)/1739/2025[20-02-2025 Axis Bank Ltd Vs KAMRAN 2446 [MAYANK 0873347330 IMAYANK_MAHAJA [13.02.2025

Block-I IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1740/2025[20-02-2025 Axis Bank Ltd Vs SHEKHARMAYANK 0873347330 IMAYANK_MAHAJA [13.02.2025

Block-1 IBHARAT BHUSHAN 9515 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1741/2025 [20-02-2025 Axis Bank Ltd Vs SAURABHMAYANK 0873347330 IMAYANK_MAHAJA [13.02.2025

Block-I IYADUVANSHI 7663 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1742/2025[20-02-2025 Axis Bank Ltd Vs JAY KUMARMAYANK 9873347330 IMAYANK_MAHAJA [13.02.2025

Block-I 8348 IMAHAJAN(P), INo5@YAHOO.COM
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6, New ICommercial IOMP (I) (COMM)/1743/2025[20-02-2025 AXIS BANK LTD Vs BIMLESHADV 0871040589 INDOLEXLAW@GM [11.02.2025
Block-I ISHARMA IDHEERAJ(P), ATL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1772/2025 [21-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I IBALLABGARH TRANSPORTIMAHAJAN(P), INo5@YAHOO.COM

ICOMPANY 2320
6, New  CourtiCommercial IOMP (I) (COMM)/1766/2025[21-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I IMAN ALI 4070 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1773/2025 [21-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-1 ISADPURA GRAM VIKAS AVM EDUMAHAJAN(P), INo5@YAHOO.COM

ISOCIETY 2169
6, New  CourtiCommercial IOMP (I) (COMM)/1774/2025 [21-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I HAUHAN GOODS CARRIERSMAHAJAN(P), INo5@YAHOO.COM

673

6, New  CourtiCommercial IOMP (1) (COMM)/1775/2025 [21-02-2025 [KOTAK MAHINDRA BANK Vs RAJMAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-1 IONLINE 7896 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1767/2025 [21-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I ISHAHID 4036 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1768/2025[21-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I IVIVEKANAND RAMSHARAN 9742 [MAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1769/2025[21-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I IANJU 7314 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1770/2025[21-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I ISOVINDRA SINGH 2447 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1771/2025 [21-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-1 ISINGH MINI FLOOR MILL ANDMAHAJAN(P), INo5@YAHOO.COM

TRADERS 7495
6, New  CourtiCommercial IOMP (I) (COMM)/1786/2025[22-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [10.02.2025
Block-I IBABA SABDAL BUILDINGIMAHAJAN(P), INo5@YAHOO.COM

IMATERIAL SUPPLIER 0350
6, New  CourtiCommercial IOMP (1) (COMM)/1787/2025[22-02-2025 JAXIS BANK LIMITED Vs JAYA |Rahul 9971891788 INFO@AULEGAL.C [19.02.2025
Block-1 IGOYAL IChauhan(P), OM
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6, New ICommercial IOMP (I) (COMM)/1788/2025[22-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 INFO@AULEGAL.C [19.02.2025
Block-I YADWINDER MALHAN IChauhan(P), OM

6, New  CourtiCommercial IOMP (I) (COMM)/1789/2025[22-02-2025 IAXIS BANK LTD Vs NARENDERADV 0871040589 INDOLEXLAW@GM [14.02.2025
Block-I IKUMAR IDHEERAJ(P), ATIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1790/2025[22-02-2025 AXIS BANK LTD Vs RAJESHADV 0871040589 INDOLEXLAW@GM [14.02.2025
Block-I IKUMAR SINGH IDHEERAJ(P), ATL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1791/2025 [22-02-2025 JAXIS BANK LTD Vs RAM KISHOR [ADV 0871040589 INDOLEXLAW@GM [17.02.2025
Block-1 IDHEERAJ(P), AIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1793/2025 [22-02-2025 AXIS BANK LTD Vs SAKSHIADV 0871040589 INDOLEXLAW@GM [14.02.2025
Block-I IYADAV IDHEERAJ(P), ATIL.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1792/2025[22-02-2025 AXIS BANK LTD Vs JAI SHREEADV 9871040589 INDOLEXLAW@GM [17.02.2025
Block-1 IBALAJI LOGISTICS 9588 IDHEERAJ(P), AIL.COM

6, New  CourtCommercial IOMP (I) (COMM)/1778/2025 [22-02-2025 Axis Bank Ltd Vs MOHD AMJADMAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-I 13582 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1779/2025 [22-02-2025 Axis Bank Ltd Vs SHABUDDIN [MAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-I ISHEKH 8142 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1780/2025[22-02-2025 Axis Bank Ltd Vs MUSARRATIMAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-I JAHAN 6747 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1781/2025 [22-02-2025 Axis Bank Ltd Vs DEEPAK [MAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-I IVISHWAKARMA 4145 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1782/2025[22-02-2025 Axis Bank Ltd Vs NANHE SINGHMAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-1 8141 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1783/2025[22-02-2025 Axis Bank Ltd Vs SATISH MISHRAMAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-I lo419 IMAHAJAN(P), INo5@YAHOO.COM

6, New  CourtiCommercial IOMP (1) (COMM)/1784/2025[22-02-2025 Axis Bank Ltd Vs NEELAM DEVIMAYANK 9873347330 IMAYANK_MAHAJA [18.02.2025
Block-1 13047 IMAHAJAN(P), INo5@YAHOO.COM
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6, New ICommercial IOMP (I) (COMM)/1785/2025 [22-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 IMAYANK_MAHAJA [18.02.2025
Block-I JASHOK KUMAR 2498 IMAHAJAN(P), INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1803/2025[24-02-2025 AXIS BANK LIMITED Vs |Abhay Kumarn9811182985 AVINASH.ADV@GM [17.02.2025
Block-I QUTBUDDIN [Pandey(P), ATIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1806/2025[24-02-2025 JAXIS BANK LIMITED Vs RAKESHWAbhay Kumar9811182985 IAVINASH.ADV@GM [17.02.2025
Block-I JARORA [Pandey(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1807/2025[24-02-2025 AXIS BANK LIMITED Vs |Abhay Kumarn9811182985 AVINASH.ADV@GM [17.02.2025
Block-1 IMANOHAR YADAV [Pandey(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1804/2025[24-02-2025 AXIS BANK LIMITED Vs |Abhay Kumar9811182985 IAVINASH.ADV@GM [17.02.2025
Block-I ISANTOSH KUMAR [Pandey(P), ATIL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1801/2025[24-02-2025 AXIS BANK LIMITED Vs |Abhay Kumar9811182985 AVINASH.ADV@GM [17.02.2025
Block-1 ISHOBHIT SHARMA [Pandey(P), AIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1802/2025[24-02-2025 JAXIS BANK LIMITED Vs VIVEKAbhay Kumarn9811182985 IAVINASH.ADV@GM [17.02.2025
Block-I IVISHAL [Pandey(P), AIL.COM
6, New  CourtiCommercial [Execution (Comm)/34/2025 [25-02-2025 [UNION BANK OF INDIA Vs M/SJitendra 9810197621 UITENDRAGARGAD [21.02.2025
Block-I [FOOD FOREST SWEETS AND(Garg(P), IV@GMAIL.COM
IRESTAURANTS
25 ISH. SANDEEPSOUTH 17, New CourtiCommercial IOMP (I) (COMM)/1167/2025 [03-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g |31-01-2025
YADAV Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com
IPRIVATE LIMITED 1831
17, New CourtiCommercial IOMP (1) (COMM)/1168/2025|03-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [31-01-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com
IPRIVATE LIMITED 9129
17, New CourtiCommercial IOMP (I) (COMM)/1162/2025 |03-02-2025 Axis Bank Ltd Vs ANISH PAL 5342 [MAYANK 0873347330 Imayank I30-01-2025
Block-I IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/1165/2025 [03-02-2025 Axis Bank Ltd Vs SHAILESH [MAYANK 0873347330 Imayank I30-01-2025
Block-I [PANDEY 0017 IMAHAJAN(P) | mahajanos@yahoo.
lcom
17, New CourtiCommercial IOMP (1) (COMM)/1166/2025 |03-02-2025 Axis Bank Ltd Vs SANDEEPMAYANK 9873347330 Imayank 30-01-2025
Block-1 [KUMAR 0495 IMAHAJAN(P) | mahajanos@yahoo.
com
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17, New ICommercial IOMP (I) (COMM)/1161/2025 [03-02-2025 Axis Bank Ltd Vs DURGESHMAYANK 0873347330 Imayank 130-01-2025
Block-I ISINGH 1856 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1164/2025 |03-02-2025 Axis Bank Ltd Vs GUPTA VEENAMAYANK 0873347330 Imayank I30-01-2025
Block-I 6046 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1163/2025 [03-02-2025 Axis Bank Ltd Vs PUNIT KUMARMAYANK 0873347330 Imayank 130-01-2025
Block-I [PANDEY 1561 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1185/2025 |04-02-2025 AXIS BANK LTD Vs GAGAN[SANJEEV 0717028845 [Litigaton@srcslegal.c [01-02-2025
Block-1 IBRICKS FIELD PROPRIETOR[PATHAK(P) jom

IGURUPRIT SINGH
17, New CourtiCommercial IOMP (I) (COMM)/1186/2025 |04-02-2025 AXIS BANK LTD Vs SHIVAM|SANJEEV 0717028845 [Litigaton@sreslegal.c [p1-02-2025
Block-I ICHOPRA IPATHAK(P) jom
17, New CourtiCommercial IOMP (1) (COMM)/1183/2025 |04-02-2025 JAXIS BANK LTD Vs NIKHIL ISANJEEV 9717028845 [Litigaton@srcslegal.c [01-02-2025
Block-1 IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1184/2025 |04-02-2025 JAXIS BANK LTD Vs MOHD AADIL|ISANJEEV 0717028845 [Litigaton@srcslegal.c [p1-02-2025
Block-I IPATHAK(P) jom
17, New CourtiCommercial IOMP (1) (COMM)/1182/2025 |04-02-2025 AXIS BANK LTD Vs DARSHANISANJEEV 9717028845 [Litigaton@srcslegal.c [03-02-2025
Block-I IPAL SINGH IPATHAK(P) om
17, New CourtiCommercial ICS (COMM)/67/2025 04-02-2025 INIKE INNOVATE CV Vs ASHOK|[Shravan 0650682928 lunitedmark@uniteda [03-02-2025
Block-I [KUMAR [Bansal(P) Indunited.com
17, New CourtiCommercial [Execution (Comm)/27/2025 [06-02-2025 [KOTAK MAHINDRA PRIME LTD [Kushal 7009793548 rishabh.eruditelegal [31-01-2025
Block-I Vs ANJEET SEJWAL Kumar(P), (@gmail.com
17, New CourtiCommercial ICS (COMM)/70/2025 06-02-2025 Bank of Maharashtra Vs ArchitKADAMBINI [7838821105 kkmudgil2g@gmail.c [01-02-2025
Block-1 [Kumar KUMAR lom
IMUDGIL(P)
17, New CourtiCommercial IOMP (I) (COMM)/1249/2025(06-02-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [02-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com
IPRIVATE LIMITED 1831

17, New CourtiCommercial IOMP (1) (COMM)/1251/2025 |06-02-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [02-02-2025
Block-1 IVENTURE SUPPLY CHAINMahajan(P) Imail.com

IPRIVATE LIMITED 1788
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17, New ICommercial IOMP (I) (COMM)/1252/2025(06-02-2025 OTAK MAHINDRA BANK Vs [P 0643646534 parv.mahajanoo7@g [03-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com
IPRIVATE LIMITED 1827

17, New CourtiCommercial IOMP (I) (COMM)/1244/2025(06-02-2025 AXIS BANK LTD Vs SUKHBIR[Dharam Dev(P)[0810072439 [dladevlawassociates [29-01-2025
Block-I ISINGH TANWAR (@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1246/2025|06-02-2025 AXIS BANK LTD Vs  PREM[Dharam Dev(P)0810072439 [dladevlawassociates [29-01-2025
Block-I IPRAKASH (@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1248/2025|06-02-2025 JAXIS BANK LTD Vs RAMBIR IDharam Dev(P) (9810072439 [dladevlawassociates [29-01-2025
Block-I (@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1241/2025 |06-02-2025 IAXIS BANK LTD Vs PRATEEKIDHEERAJ(P) [0871040589, indolexlaw@gmail.co [03-02-2025
Block-I IPANDEY 8920586266 Im
17, New CourtiCommercial IOMP (1) (COMM)/1242/2025|06-02-2025 AXIS BANK LTD Vs AKLAKHDHEERAJ(P) [98710405809, lindolexlaw@gmail.co [03-02-2025
Block-1 AHMAD 8920586266 Im
17, New CourtiCommercial ICS (COMM)/71/2025 07-02-2025 [True Logistics Vs miki exports IKunal Yadav(P) (8743904246 ch.aakash86@gmail.c[o3-02-2025
Block-I lom
17, New CourtiCommercial IOMP (1) (COMM)/1263/2025/|07-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 03-02-2025
Block-I IVIDHANT CRANE SERVICE 48098 [MAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1264/2025(07-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 03-02-2025
Block-I IABHINAV KUMAR 3060 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (1) (COMM)/1265/2025/|07-02-2025 JAXIS BANK LTD Vs MUBEENA  [Dharam Dev(P)[9810072439 [dladevlawassociates [04-02-2025
Block-I (@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1266/2025/|07-02-2025 JAXIS BANK LTD Vs KARISHMA [Dharam Dev(P)[0810072439 [dladevlawassociates [04-02-2025
Block-I (@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1267/2025|07-02-2025 AXIS BANK LTD Vs JASMEETDharam Dev(P) 9810072439 [dladevlawassociates [04-02-2025
Block-I IKAUR (@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1268/2025/|07-02-2025 AXIS BANK LTD Vs PALLABPDharam Dev(P)[9810072439 [dladevlawassociates [04-02-2025
Block-1 BISWAS (@gmail.com
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17, New ICommercial IOMP (1) (COMM)/1269/2025/|07-02-2025 JAXIS BANK LTD Vs PAHUL Dharam Dev(P) 0810072439 [dladevlawassociates [04-02-2025
Block-I (@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1270/2025(07-02-2025 JAXIS BANK LTD Vs SURENDER|Dharam Dev(P)[0810072439 [dladevlawassociates [04-02-2025
Block-I [KUMAR (@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1271/2025 [07-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [04-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com

PRIVATE LIMITED 9075
17, New CourtiCommercial IOMP (I) (COMM)/1272/2025/07-02-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [04-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com

IPRIVATE LIMITED 9022
17, New CourtiCommercial IOMP (I) (COMM)/1388/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 04-02-2025
Block-I [HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma

Vs BEENA CHAUHAN fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1392/2025(11-02-2025 [PIRAMAL CAPITAL AND[RAJESH 9958726491 04-02-2025
Block-1 [HOUSEING FINANCE LIMIITED PJANGRA(P) jangraadvocate@gma

Vs KARAMVEER HARI RAM fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1393/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 04-02-2025
Block-I [HOUSEING FINANCE LIMIITED PJANGRA(P) jangraadvocate@gma

Vs KARANKUMAR ASHOKBHA]J fil.com

[THAKKAR
17, New CourtiCommercial JOMP (1) (COMM)/1387/2025[11-02-2025 [PIRAMAL CAPITAL AND[RAJESH 9958726491 04-02-2025
Block-1 [HOUSEING FINANCE LIMIITED PANGRA(P) jangraadvocate@gma

Vs PUSHPA MAHESHWARY fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1389/2025[11-02-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 04-02-2025
Block-I [HOUSEING FINANCE LIMIITED PJANGRA(P) jangraadvocate@gma

Vs SANTOSH KUMAR BHARDWAJ fil.com
17, New CourtiCommercial JIOMP (1) (COMM)/1390/2025(11-02-2025 [PIRAMAL CAPITAL AND[RAJESH 9958726491 04-02-2025
Block-I [HOUSEING FINANCE LIMIITED JANGRA(P) jangraadvocate@gma

Vs SATHISH KANDASAMY lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1391/2025 [11-02-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 04-02-2025
Block-I [HOUSEING FINANCE LIMIITED PJANGRA(P) jangraadvocate @gma

Vs SUKHITHA SR fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1385/2025[11-02-2025 JAXIS BANK LTD Vs VIJAY KUMARDHEERAJ(P) [9871040589, lindolexlaw@gmail.co [05-02-2025
Block-I 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/1386/2025(11-02-2025 AXIS BANK LTD Vs DURGESHDHEERAJ(P) [0871040589, lindolexlaw@gmail.co [05-02-2025
Block-I [KUMAR SINGH 8920586266 Im
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17, New ICommercial ICS (COMM)/77/2025 11-02-2025 [True Logistics Vs al noor Kunal Yadav(P) [8743904246 ch.aakash86@gmail.clo6-02-2025
Block-I om
17, New CourtiCommercial IOMP (I) (COMM)/1384/2025[11-02-2025 JAXIS BANK LTD Vs BEERMATI |[DHEERAJ(P) [0871040589, lindolexlaw@gmail.co [05-02-2025
Block-I 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/1418/2025 [12-02-2025 [KOTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank 04-02-2025
Block-I ISHREE RAM LOGISTICS 0344 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1420/2025[12-02-2025 IKOTAK MAHINDRA BANK Vs RJMAYANK 0873347330 Imayank 04-02-2025
Block-I ITRADING COMPANY 1335 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1419/2025 [12-02-2025 [KOTAK MAHINDRA BANK Vs MD [MAYANK 0873347330 Imayank 04-02-2025
Block-I JAVED 9370 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1421/2025 [12-02-2025 [KOTAK MAHINDRA BANK Vs KFCMAYANK 0873347330 Imayank 04-02-2025
Block-1 [TRANSPORT 9726 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1416/2025 [12-02-2025 AXIS BANK LTD Vs PAWAN|Dharam Dev(P) (9810072439 [dladevlawassociates |05-02-2025
Block-I IMAHESHWARI (@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1417/2025 [12-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 04-02-2025
Block-1 IDEVAKI DEVI 6846 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/1428/2025[12-02-2025 JAXIS BANK Vs RANJAY PANDIT [Shobha Guptalg811192158 srshobhagupta@gmailo6-02-2025
Block-I (P) l.com
17, New CourtiCommercial IOMP (1) (COMM)/1429/2025[12-02-2025 JAXIS BANK Vs REETA [Shobha  Guptajo811192158 srshobhagupta@gmailo7-02-2025
Block-I (P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/1422/2025[12-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 10-02-2025
Block-I ISUNDER SINGH 7211 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1415/2025 [12-02-2025 IYES BANK LIMITED Vs SHUBASHANANJAY 7030378800 lasaplegalandadvocatelo7-02-2025
Block-I ICHANDRA YADAV ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1425/2025[12-02-2025 JAXIS BANK Vs DINESH KUMAR [Shobha Gupta9811192158 srshobhagupta@gmaifo7-02-2025
Block-1 (P) l.com
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17, New ICommercial IOMP (1) (COMM)/1426/2025[12-02-2025 JAXIS BANK Vs SARFRAJ AHMED [Shobha Guptalg811192158 srshobhagupta@gmailo7-02-2025
Block-I (P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/1427/2025[12-02-2025 JAXIS BANK Vs LALIT SHARMA [Shobha Gupta9811192158 srshobhagupta@gmailo7-02-2025
Block-I (P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/1424/2025[12-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 07-02-2025
Block-I IPREETI PURI 2759 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/1423/2025[12-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 10-02-2025
Block-I IDIGVIJAY SINGH 9959 IMAHAJAN(P) | mahajanos@yahoo.
com

17, New CourtiCommercial IOMP (I) (COMM)/1457/2025 [13-02-2025 JAXIS BANK LTD Vs SATISH SAINI|[SANJEEV 0717028845 [Litigaton@srcslegal.c [04-02-2025
Block-I IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1460/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 parv.mahajanoo7@g [06-02-2025
Block-1 TRIDEV [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/1461/2025 [13-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [06-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com

IPRIVATE LIMITED 1827
17, New CourtiCommercial IOMP (1) (COMM)/1459/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g [07-02-2025
Block-1 IVENTURE SUPPLY CHAINMahajan(P) Imail.com

IPRIVATE LIMITED 9022
17, New CourtiCommercial IOMP (I) (COMM)/1458/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g |07-02-2025
Block-I ISHARDA [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/1456/2025[13-02-2025 IYES BANK LTD Vs RAJINDER[SANJEEV 9717028845 [Litigaton@srcslegal.c [10-02-2025
Block-I ISINGH DUREYA IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1455/2025[13-02-2025 IYES BANK LTD Vs TRIPTI AJITSANJEEV 0717028845 [Litigaton@srcslegal.c [10-02-2025
Block-1 IKUMAR IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/1454/2025[13-02-2025 IYES BANK LTD Vs VIPIN KUMAR [SANJEEV 0717028845 [Litigaton@srcslegal.c [10-02-2025
Block-I IPATHAK(P) lom
17, New CourtiCommercial IOMP (1) (COMM)/1452/2025[13-02-2025 AXIS BANK LTD Vs KRISHNADHEERAJ(P) [0871040589, lindolexlaw@gmail.co [11-02-2025
Block-I [KUMAR SHUKLA 8920586266 Im
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17, New ICommercial IOMP (I) (COMM)/1453/2025[13-02-2025 IAXIS BANK LTD Vs RUPINDERDHEERAJ(P) 98710405809, lindolexlaw@gmail.co [11-02-2025
Block-I ISINGH 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/1550/2025(14-02-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [12-02-2025
Block-I JAAYAN CRAIN SERVICE 456 [Mahajan(P) Imail.com
17, New CourtiCommercial ICS (COMM)/85/2025 14-02-2025 IM/S GOLDMEDAL ELECTRICALSShravan 0650682928 unitedmark @uniteda |12-02-2025
Block-I PVT LTD Vs SURYA PALLIBansal(P) ndunited.com
ISANKARA RAO PROPRIETOR OH
ISURYA ELECTRICAL HARD WARE]
17, New CourtiCommercial IOMP (I) (COMM)/1549/2025[14-02-2025 Axis Bank Ltd Vs IMRAN [ASHISH 0811517810 lashish@agcpartners.cfi2-02-2025
Block-1 QURESHI KUMAR jo.in
IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1548/2025(14-02-2025 JAxis Bank Ltd Vs RUBI KUMARI |ASHISH 0811517810 lashish@agcpartners.cfi2-02-2025
Block-I [KUMAR o.in
IGUPTA(P)
17, New CourtiCommercial IOMP (1) (COMM)/1547/2025 [14-02-2025 Axis Bank Ltd Vs INDERBIRMAYANK 0873347330 Imayank 13-02-2025
Block-1 ISINGH 0228 IMAHAJAN(P) | mahajanos@yahoo.
com

17, New CourtiCommercial IOMP (1) (COMM)/1653/2025[18-02-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMAR9990659331 kmpspartner@gmail. [11-02-2025

Block-I IDEEPESH KUMAR ISINHA(P) lcom
17, New CourtiCommercial IOMP (1) (COMM)/1654/2025[18-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g [11-02-2025
Block-1 IVENTURE SUPPLY CHAINMahajan(P) Imail.com

IPRIVATE LIMITED 1788

17, New CourtiCommercial JIOMP (1) (COMM)/1651/2025 [18-02-2025 [Kotak Mahindra Prime Ltd Vs JAMIT KUMAR990659331 kmpspartner@gmail. [11-02-2025

Block-I IVIJAY ANAND ISINHA(P) lcom
17, New CourtiCommercial IOMP (1) (COMM)/1652/2025[18-02-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMARY990659331 kmpspartner@gmail. [11-02-2025
Block-I ISHASHANK ISINHA(P) lcom
17, New CourtiCommercial IOMP (I) (COMM)/1650/2025[18-02-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMAR9990659331 kmpspartner@gmail. [11-02-2025
Block-1 ISHAUN DAVIDSON ISINHA(P) lcom
17, New CourtiCommercial IOMP (I) (COMM)/1655/2025[18-02-2025 [Kotak Mahindra Prime Ltd Vs NARAMIT KUMAR9990659331 kmpspartner@gmail. [11-02-2025
Block-I ISINGH KAHTRI ISINHA(P) lcom
17, New CourtiCommercial IOMP (1) (COMM)/1647/2025[18-02-2025 AXIS BANK LTD Vs JAIDEEPSUNITA SINGH|98710405809, lindolexlaw@gmail.co [13-02-2025

Block-1

ISANDHU

(P)

8920586266

m
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17, New ICommercial IOMP (I) (COMM)/1648/2025[18-02-2025 OTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g [13-02-2025
Block-I IPARVAT STONE CRUSHER [Mahajan(P) Imail.com
17, New CourtiCommercial ICS (COMM)/90/2025 18-02-2025 ICanara bank Vs Savita Yadav Ankur Singh (P) 0808888806 lankursinghbhadana [14-02-2025
Block-I (@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1649/2025[18-02-2025 IAXIS BANK LTD Vs GEETA JAnupam 0654926809 lanupamjsigh@gmail. [14-02-2025
Block-I Singh(P) lcom
17, New CourtiCommercial ICS (COMM)/95/2025 19-02-2025 IS M Bagley and Associates Pvt LtdHEM CHAND|9311039867 juscorporatumlawoffijo1-02-2025
Block-I through its AR Shiv Kumar Sharma [VASHISHT(P) ce@gmail.com
Vs Om Sai Steel Traders Through its
[Prop Owner Partner Shri Lokesh

17, New CourtiCommercial IOMP (1) (COMM)/1678/2025[19-02-2025 Axis Bank Ltd Vs RAJU SINGHMAYANK 0873347330 Imayank 13-02-2025
Block-I 8329 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/1679/2025[19-02-2025 Axis Bank Ltd Vs NTC SUPPLUMAYANK 0873347330 Imayank 13-02-2025
Block-1 ICHAIN SOLUTIONS PVT LTD 2412 [MAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1680/2025[19-02-2025 Axis Bank Ltd Vs RINKU 2902 IMAYANK 0873347330 Imayank 13-02-2025
Block-I IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/1681/2025[19-02-2025 Axis Bank Ltd Vs MAHENDRA [MAYANK 0873347330 Imayank 13-02-2025
Block-I IVISHWAKARMA 1385 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1677/2025 [19-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [13-02-2025
Block-I JASWINDER SINGH IChauhan(P)
17, New CourtiCommercial IOMP (1) (COMM)/1675/2025[19-02-2025 JAXIS BANK LIMITED Vs LALIT |Rahul 9971891788 info@aualegal.com [13-02-2025
Block-I IPAWAR IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1676/2025[19-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [13-02-2025
Block-1 [HARINDER SINGH IChauhan(P)
17, New CourtiCommercial ICS (COMM)/94/2025 19-02-2025 BANK OF BARODA Vs KrishnaBiswajit 0910193233 bkpatra@gmail.com [15-02-2025
Block-I [BartanBhandar [Patra(P)
17, New CourtiCommercial IOMP (I) (COMM)/1673/2025[19-02-2025 AXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com [15-02-2025
Block-1 IMANDEEP KAUR IChauhan(P)
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17, New ICommercial IOMP (I) (COMM)/1674/2025[19-02-2025 AXIS BANK LIMITED Vs Rahul 0971891788 info@aualegal.com [15-02-2025
Block-I IKUMAR VISHWAKARMA IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1684/2025[19-02-2025 Axis Bank Ltd Vs GAGANDEEPMAYANK 0873347330 Imayank 17-02-2025
Block-I ISINGH 5469 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/1686/2025[19-02-2025 Axis Bank Ltd Vs SUMESHMAYANK 0873347330 Imayank 17-02-2025
Block-I [KUMAR 9936 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/1687/2025[19-02-2025 Axis Bank Ltd Vs ARUNESH [MAYANK 0873347330 Imayank 17-02-2025
Block-I ITTWARI 2971 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (I) (COMM)/1683/2025[19-02-2025 Axis Bank Ltd Vs AMRITPAIJMAYANK 0873347330 Imayank 17-02-2025
Block-I ISINGH 7034 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CourtiCommercial IOMP (1) (COMM)/1717/2025 [20-02-2025 IYES BANK LIMITED Vs PAWANANANJAY 7030378800 lasaplegalandadvocate|o7-02-2025
Block-1 [KUMAR ISINGH(P) s@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1721/2025 [20-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [07-02-2025
Block-I [TRIDEV [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (1) (COMM)/1720/2025[20-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 Iparv.mahajanoo7@g [11-02-2025
Block-1 VITENDRA SINGH [Mahajan(P) Imail.com
17, New CourtiCommercial IOMP (I) (COMM)/1719/2025 [20-02-2025 [KOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [11-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com
IPRIVATE LIMITED 1827
17, New CourtiCommercial ICS (COMM)/96/2025 20-02-2025 Classic Display Systems Pvt Ltd Vs |Anoushka 9910505313, INot provided 11-02-2025
Block-I TRUCAREKIDZ INDIA PRIVATESingh(P) 0910115111
ILIMITED AND ORS
17, New CourtiCommercial IOMP (1) (COMM)/1718/2025 [20-02-2025 IKOTAK MAHINDRA BANK Vs [Parv 0643646534 lparv.mahajanoo7@g [13-02-2025
Block-I IVENTURE SUPPLY CHAINMahajan(P) Imail.com
IPRIVATE LIMITED
17, New CourtiCommercial IOMP (I) (COMM)/1716/2025 [20-02-2025 [DFC FIRST BANK LTD Vs ALAM SANJEEV 0717028845 [Litigaton@srcslegal.c [14-02-2025
Block-I [HUSSAIN IPATHAK(P) lom
17, New CourtiCommercial IOMP (1) (COMM)/1715/2025 [20-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 [Litigaton@srcslegal.c [14-02-2025
Block-1 ISANJAY KUMAR IPATHAK(P) jom
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17, New ICommercial IOMP (I) (COMM)/1714/2025 [20-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 [Litigaton@srcslegal.c [14-02-2025
Block-I [HARGULAL BATRA IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1713/2025 [20-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 [Litigaton@srcslegal.c [14-02-2025
Block-I ISANDEEP KUMAR IPATHAK(P) jom
17, New CourtiCommercial IOMP (1) (COMM)/1712/2025 [20-02-2025 Axis Bank Ltd Vs YOGENDRA [MAYANK 0873347330 Imayank 17-02-2025
Block-I ISHUKLA 9334 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1710/2025 [20-02-2025 Axis Bank Ltd Vs MUNNA SINGHMAYANK 0873347330 Imayank 17-02-2025
Block-I 3561 IMAHAJAN(P) | mahajanos@yahoo.

ICOIm
17, New CourtiCommercial IOMP (I) (COMM)/1711/2025 [20-02-2025 [KOTAK MAHINDRA BANK Vs S JMAYANK 0873347330 Imayank 06-02-2025
Block-I IPROJECTS 1537 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/1709/2025[20-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 06-02-2025
Block-1 IASHISH KUMAR KUSHWAHA 2728 MAHAJAN(P) | mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1708/2025[20-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank 06-02-2025
Block-I IPARVEZ ALAM 1206 IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (1) (COMM)/1765/2025 [21-02-2025 JAXIS BANK Vs SHILPI [Shobha  Guptajp811192158 srshobhagupta@gmaifi4-02-2025
Block-I (P) l.com
17, New CourtiCommercial IOMP (I) (COMM)/1761/2025 [21-02-2025 AXIS BANK LIMITED Vs |Abhay Kumar9811182985 lavinash.adv@gmail.c [16-02-2025
Block-I IMOHAMMAD SAMIR IPandey(P) lom
17, New CourtiCommercial IOMP (1) (COMM)/1763/2025[21-02-2025 AXIS BANK LIMITED Vs |Abhay Kumar9811182985 lavinash.adv@gmail.c [16-02-2025
Block-I IKULVINDER KAUR [Pandey(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1764/2025[21-02-2025 IAXIS BANK LIMITED Vs ANANDWAbhay Kumarjg811182985 lavinash.adv@gmail.c [16-02-2025
Block-I IPRAKSH GUPTA IPandey(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1762/2025 [21-02-2025 JAXIS BANK LIMITED Vs AKHLADAbhay Kumarg811182985 lavinash.adv@gmail.c [16-02-2025
Block-I BAGWAN [Pandey(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1760/2025[21-02-2025 JAXIS BANK LIMITED Vs JOGRAJ [Rahul 9971891788 info@aualegal.com [18-02-2025
Block-1 ISINGH IChauhan(P)
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17, New ICommercial IOMP (I) (COMM)/1759/2025 [21-02-2025 JAXIS BANK LIMITED Vs ISHFAQ[Rahul 0971891788 info@aualegal.com [18-02-2025
Block-I JAHMAD ZARGAR IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1758/2025 [21-02-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 19-02-2025
Block-I ILIMITED Vs KRISHAN KUMAR PJANGRA(P) jangraadvocate@gma
fil.com

17, New CourtiCommercial IOMP (I) (COMM)/1757/2025 [21-02-2025 [KOTAK MAHINDRA PRIMERAJESH 0958726491 19-02-2025
Block-I ILIMITED Vs BULKLOGIXJANGRA(P) jangraadvocate@gma

ISHIPPING PVT LTD fil.com
17, New CourtiCommercial IOMP (I) (COMM)/1756/2025 [21-02-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 19-02-2025
Block-I ILIMITED Vs DEEPAK GOSWAMI PJANGRA(P) jangraadvocate @gma

fil.com

17, New CourtiCommercial IOMP (1) (COMM)/1794/2025[22-02-2025 JAXIS BANK LIMITED Vs RAKESHWAbhay Kumar9811182985 lavinash.adv@gmail.c [16-02-2025
Block-I JARORA [Pandey(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1851/2025 [25-02-2025 IDFC FIRST BANK LTD Vs ISRAIL [SANJEEV 9717028845 [Litigaton@srcslegal.c [14-02-2025
Block-1 IMALIK IPATHAK(P) jom
17, New CourtiCommercial JIOMP (I) (COMM)/1852/2025[25-02-2025 IDFC FIRST BANK LTD Vs NITIN [SANJEEV 0717028845 [Litigaton@srcslegal.c [14-02-2025
Block-I INARENDRA IPATHAK(P) jom
17, New CourtiCommercial IOMP (1) (COMM)/1850/2025[25-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 [Litigaton@srcslegal.c [17-02-2025
Block-I ICHANDAN BALA IPATHAK(P) om
17, New CourtiCommercial JIOMP (I) (COMM)/1855/2025[25-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 [Litigaton@srcslegal.c [17-02-2025
Block-I ISANDEEP KATARIA IPATHAK(P) jom
17, New CourtiCommercial [Execution (Comm)/33/2025 [25-02-2025 IMohd Shahid Proprietor M M Bags [NASIR AZIZ(P) 9654426442, nasirazizandcompany(21-02-2025
Block-I Vs M/s PR Apparel Through its| 8448839615 (@gmail.com

IPartners Preeti Pandey and Rajat]

IGupta
17, New CourtiCommercial IOMP (I) (COMM)/1853/2025[25-02-2025 IYES BANK LTD Vs YOGENDRA[SANJEEV 0717028845 [Litigaton@srcslegal.c |21-02-2025
Block-1 IKUMAR IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/1854/2025[25-02-2025 AXIS BANK LTD Vs JASWIDERDHEERAJ(P) [9871040589, lindolexlaw@gmail.co [22-02-2025
Block-I IKAUR 8920586266 Im
17, New CourtiCommercial IOMP (I) (COMM)/1897/2025[27-02-2025 JAXIS BANK LIMITED Vs POOJA |Rahul 9971891788 info@aualegal.com [20-02-2025
Block-1 IChauhan(P)
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17, New ICommercial IOMP (I) (COMM)/1896/2025[27-02-2025 JAXIS BANK LIMITED Vs SANJEEV[Rahul 0971891788 info@aualegal.com [22-02-2025
Block-I KUMAR IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1899/2025[27-02-2025 JAXIS BANK LIMITED Vs POOJA [Rahul 0971891788 info@aualegal.com [22-02-2025
Block-I UAIN IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1898/2025[27-02-2025 IAXIS BANK LIMITED Vs BILAIJRahul 0971891788 info@aualegal.com [22-02-2025
Block-I IAHMAD BHAT IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1900/2025[27-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [22-02-2025
Block-1 ISANDEEP GOYAL IChauhan(P)
17, New CourtiCommercial IOMP (I) (COMM)/1892/2025[27-02-2025 Axis Bank Ltd Vs TRIMOHAN GIRI|ASHISH 0811517810 lashish@agcpartners.cle2-02-2025
Block-I [KUMAR o.in

IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1893/2025[27-02-2025 Axis Bank Ltd Vs DHIRENDRAASHISH 0811517810 lashish@agcpartners.cf22-02-2025
Block-1 [KUMAR SINGH KUMAR jo.in

IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1894/2025[27-02-2025 AXIS BANK LTD Vs PRADEEPSANJEEV 0717028845 [Litigaton@srcslegal.c [22-02-2025
Block-I ISINGH IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/1891/2025 [27-02-2025 Axis Bank Ltd Vs ABUL KALAMIASHISH 0811517810 lashish@agcpartners.cf22-02-2025
Block-I IKHAN KUMAR jo.in

IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1895/2025[27-02-2025 JAXIS BANK Vs VINOD KUMAR  [Shobha Guptalg811192158 srshobhagupta@gmaife4-02-2025
Block-I (P) l.com
17, New CourtiCommercial IOMP (1) (COMM)/1919/2025 [28-02-2025 Axis Bank Ltd Vs RAJENDRAASHISH 0811517810 lashish@agcpartners.cf22-02-2025
Block-I IPRASAD VERMA KUMAR lo.in

IGUPTA(P)
17, New CourtiCommercial IOMP (1) (COMM)/1915/2025 [28-02-2025 Axis Bank Ltd Vs MOHD ATHAR [ASHISH 0811517810 lashish@agcpartners.c[22-02-2025
Block-1 KUMAR jo.in

IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1917/2025 [28-02-2025 JAxis Bank Ltd Vs SHAMSHAD IASHISH 0811517810 lashish@agcpartners.cf22-02-2025
Block-I IKUMAR o.in

IGUPTA(P)
17, New CourtiCommercial IOMP (1) (COMM)/1914/2025 [28-02-2025 Axis Bank Ltd Vs OM PRAKASHASHISH 0811517810 lashish@agcpartners.cf22-02-2025
Block-1 [TRIPATHI KUMAR jo.in

IGUPTA(P)
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17, New ICommercial IOMP (I) (COMM)/1916/2025 [28-02-2025 Axis Bank Ltd Vs ADESHIASHISH 0811517810 lashish@agcpartners.cl22-02-2025
Block-I ISRIVASTAVA UMAR o.in
IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1918/2025 [28-02-2025 Axis Bank Ltd Vs SIDDHANT [ASHISH 0811517810 lashish@agcpartners.cf22-02-2025
Block-I ISINGH IKUMAR jo.in
IGUPTA(P)
17, New CourtiCommercial IOMP (I) (COMM)/1921/2025 [28-02-2025 AXIS BANK LTD Vs VIMAL/Anupam 0654926809 lanupamjsigh@gmail. [18-02-2025
Block-I [KISHORE YADAV Singh(P) lcom
17, New CourtiCommercial IOMP (I) (COMM)/1924/2025[28-02-2025 AXIS BANK LTD Vs PRADEEPAnupam 0654926809 lanupamjsigh@gmail. 18-02-2025
Block-I [IKUMAR Singh(P) lcom
17, New CourtiCommercial IOMP (I) (COMM)/1925/2025[28-02-2025 AXIS BANK LTD Vs NITINJAnupam 0654926809 lanupamjsigh@gmail. [18-02-2025
Block-I ICHOUDHARY Singh(P) lcom
17, New CourtiCommercial IOMP (1) (COMM)/1922/2025[28-02-2025 AXIS BANK LTD Vs AVINASHAnupam 9654926809 lanupamjsigh@gmail. [18-02-2025
Block-1 [KUMAR Singh(P) lcom
26 ISH. SANJEEV[SOUTH 29, New CourtiCommercial IOMP (I) (COMM)/1112/2025 [01-02-2025 JAXIS BANK LTD Vs ALOK KUMARMAYANK 0873347330 Imayank_mahajanos [30.01.2025
IKUMAR SINGH, Block-11 IPANDEY IMAHAJAN(P), (@yahoo.com
ICOMMERCIAL
ICOURT.
29, New CourtiCommercial IOMP (I) (COMM)/1113/2025 |01-02-2025 AXIS BANK LTD Vs ANURAGMAYANK 0873347330 Imayank_mahajanos [30.01.2025
Block-11 IKUMAR SINGH IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/1115/2025 |01-02-2025 IAXIS BANK LTD Vs HARJIT KAURMAYANK 0873347330 Imayank_mahajanos [30.01.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1114/2025 |01-02-2025 IYES BANK LTD Vs RUCHI DEDHAANANJAY 70303 78800 IASAPLEGALANDAD [24.01.2025
Block-11 ISINGH(P), IVOCATES@GMAIL.C]
oM
29, New CourtiCommercial ICS (COMM)/61/2025 01-02-2025 IM/S LOREAL SA Vs HERBHEALSShravan 011-26843455, unitedmark@uniteda [30.01.2025
Block-11 ICOSMETICS AND ANR [Bansal(P), 11-32959881 Indunited.com
29, New CourtiCommercial ICS (COMM)/63/2025 03-02-2025 ILOREAL INDIA PRIVATE LIMITED{Shravan 011-26843455, lunitedmark@uniteda [31.01.2025
Block-1T Vs PROKARE AND ORS [Bansal(P), 011-46560881 Indunited.com
29, New CourtCommercial IOMP (1) (COMM)/1144/2025 |03-02-2025 IYES BANK LTD Vs Rambir MeefANANJAY 70303 78800 ASAPLEGALANDAD |[31.01.2025
Block-11 SIngh ISINGH(P), IVOCATES@GMAIL.C|
oM
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29, New ICommercial IOMP (I) (COMM)/1143/2025 [03-02-2025 AXIS BANK LTD Vs KEVLA [MAYANK 0873347330 Imayank_mahajanos [31.01.2025
Block-1T ISHANKAR IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/1139/2025 [03-02-2025 JAXIS BANK LTD Vs BALMUKUND [MAYANK 0873347330 Imayank_mahajanos [31.01.2025
Block-11 IGUPTA IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/1141/2025 [03-02-2025 JAXIS BANK LTD Vs VIKAS SINGHMAYANK 0873347330 Imayank_mahajanos [31.01.2025
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/1140/202503-02-2025 IAXIS BANK LTD Vs SHUBHAM [MAYANK 0873347330 Imayank_mahajanos [31.01.2025
Block-11 TRIPATHI IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (I) (COMM)/1142/2025 [03-02-2025 JAXIS BANK LTD Vs MUNIYA IMAYANK 0873347330 Imayank_mahajanos [31.01.2025
Block-11 IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial [Execution (Comm)/25/2025 [03-02-2025 SANJAY GOYAL Vs SYRJ[Vinay Gupta(P), 9810015303 jcguptavinay@gmail.d31.01.2025
Block-11 [HOSPITALITY jom

29, New CourtiCommercial IOMP (I) (COMM)/1138/2025 |03-02-2025 AXIS BANK LTD Vs PANKAJMAYANK 0873347330 Imayank_mahajanos [31.01.2025
Block-11 IKUMAR SINGH IMAHAJAN(P), (@yahoo.com

29, New CourtiCommercial IOMP (1) (COMM)/1137/2025 |03-02-2025 AXIS BANK LTD Vs PRADEEP [SANJEEV 9717028845 litigation@sreslegal.c [01.02.2025
Block-11 IKUMAR IPATHAK(P), om

29, New CourtiCommercial IOMP (I) (COMM)/1134/2025 [03-02-2025 AXIS BANK LTD Vs |SANJEEV 0717028845 litigation@srcslegal.c |01.02.2025
Block-11 IPUSHPENDERA KUMAR IPATHAK(P), jom

29, New CourtiCommercial IOMP (1) (COMM)/1136/2025 [03-02-2025 IAXIS BANK LTD Vs JAGDISH [SANJEEV 0717028845 litigation@sreslegal.c [01.02.2025
Block-11 ISARAN IPATHAK(P), lom

29, New CourtCommercial IOMP (1) (COMM)/1135/2025 |03-02-2025 IAXIS BANK LTD Vs PARVEEN[SANJEEV 0717028845 litigation@srcslegal.c J01.02.2025
Block-11 IKUMAR PAL IPATHAK(P), jom

29, New CourtiCommercial IOMP (I) (COMM)/1179/2025 |04-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [01.02.2025
Block-1T INITISH IMAHAJAN(P), (@yahoo.com

29, New CourtCommercial IOMP (1) (COMM)/1180/2025/04-02-2025 IKOTAK MAHINDRA BANK Vs RPMAYANK 9873347330 mayank_mahajanos [01.02.2025
Block-11 ICONSTRUCTIONS AND TRADING [MAHAJAN(P), (@yahoo.com
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29, New ICommercial IOMP (I) (COMM)/1177/2025 [04-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [01.02.2025
Block-1T IDINESH YADAV IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1181/2025 |04-02-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 parv.mahajanoo7@g [02.02.2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), Imail.com

IPRIVATE LIMITED
29, New CourtiCommercial IOMP (I) (COMM)/1178/2025 [04-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 [parv.mahajanoo7@g [03.02.2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), Imail.com

IPRIVATE LIMITED
29, New CourtiCommercial IOMP (I) (COMM)/1176/2025 |04-02-2025 IAXIS BANK LTD Vs HIMANSHU [SANJEEV 0717028845 litigation@sreslegal.c [03.02.2025
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/1175/2025 |04-02-2025 ves bank ltd Vs PRAKASH CHAND |ADV. LALIT|8130383143 lalitpandeyadv@gmailo3.02.2025
Block-11 IPANDEY(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/1170/2025 |04-02-2025 AXIS BANK LTD Vs ROHAN[Dharam 0810072439 [dladevlawassociates [29.01.2025
Block-11 IGUPTA [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (1) (COMM)/1174/2025 |04-02-2025 IAXIS BANK LTD Vs NEERAJ [Dharam 0810072439 [dladevlawassociates [29.01.2025
Block-11 [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (1) (COMM)/1172/2025 |04-02-2025 AXIS BANK LTD Vs RAKESH|Dharam 0810072439 [dladevlawassociates [29.01.2025
Block-11 IKUMAR Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1171/2025 |04-02-2025 AXIS BANK LTD Vs RAHISH|Dharam 0810072439 [dladevlawassociates [29.01.2025
Block-11 [KHAN [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (1) (COMM)/1169/2025 |[04-02-2025 AXIS BANK LTD Vs MOHDDharam 0810072439 [dladevlawassociates [29.01.2025
Block-11 IMRAN Dev(P), (@gmail.com
29, New CourtCommercial IOMP (1) (COMM)/1173/2025 |04-02-2025 AXIS BANK LTD Vs RAMJUNDharam 0810072439 [dladevlawassociates 09.01.2025
Block-11 INISHA IDev(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1217/2025 [06-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [03.02.2025
Block-1T IVIJAY KUMAR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1218/2025 |06-02-2025 IKOTAK MAHINDRA BANK Vs OMMAYANK 0873347330 Imayank_mahajanos |03.02.2025
Block-11 IPRAKASH IMAHAJAN(P), (@yahoo.com
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29, New ICommercial IOMP (1) (COMM)/1216/2025 [06-02-2025 IAXIS BANK LTD Vs PREETI [Dharam 0810072439 [dladevlawassociates |04.02.2025
Block-1T [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1215/2025 [06-02-2025 AXIS BANK LTD Vs SABITADharam 0810072439 [dladevlawassociates [04.02.2025
Block-11 INAGAR [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1214/2025 [06-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04.02.2025
Block-11 [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs BHUPENDRA KUMAR|

IGAUTAM
29, New CourtiCommercial IOMP (I) (COMM)/1213/2025 [06-02-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam j04.02.2025
Block-11 [HOUSEING FINANCE LIMIITED JANGRA(P), fil.com

Vs NEERAJ KUMAR
29, New CourtiCommercial IOMP (1) (COMM)/1262/2025/|07-02-2025 JAXIS BANK LTD Vs NAR SINGH [Sunita Singh(P),/9871040589, lindolexlaw@gmail.co [04.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (1) (COMM)/1261/2025 |07-02-2025 AXIS BANK LTD Vs  VIDHISunita Singh(P),[9871040589, lindolexlaw@gmail.co [04.02.2025
Block-11 IMALHOTRA 8920586266 Im
29, New CourtiCommercial IOMP (1) (COMM)/1260/2025/|07-02-2025 AXIS BANK LTD Vs RAGHUVEERSunita Singh(P),/9871040589, lindolexlaw@gmail.co [04.02.2025
Block-11 ISINGLA 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/1293/2025[10-02-2025 JAXIS BANK LTD Vs FURKAN ISANJEEV 9717028845 litigation@srcslegal.c [04.02.2025
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/1292/2025[10-02-2025 AXIS BANK LTD Vs VISHAIDharam 0810072439 [dladevlawassociates |05.02.2025
Block-11 ISHARMA [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1291/2025 [10-02-2025 JAXIS BANK LTD Vs CHAMPA LALASHISH 9999183119, lashish@agcpartners.clo5.02.2025
Block-11 KUMAR 0811517810 o.in

IGUPTA(P),

29, New CourtCommercial ICS (COMM)/74/2025 10-02-2025 IPREM PANWAR AND ORS Vs M/SRRishabh 0599276599 rishabh.thakur.adv@ |07.02.2025
Block-11 [TANWAR ENTERTAINMENTS PVTThakur(P), lgmail.com

ILTD
29, New CourtiCommercial IOMP (I) (COMM)/1287/2025[10-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [06.02.2025
Block-1T RADHE SHYAM mahajan(P), Imail.com
29, New CourtCommercial IOMP (I) (COMM)/1290/2025[10-02-2025 JAXIS BANK LTD Vs SUNIL Dharam 9810072439 [dladevlawassociates [05.02.2025
Block-11 [Dev(P), (@gmail.com
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29, New ICommercial IOMP (I) (COMM)/1283/2025[10-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [04.02.2025
Block-1T IKANWAR PAL SINGH IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1284/2025[10-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [04.02.2025
Block-11 IAZAD IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1286/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [04.02.2025
Block-11 IVIJAY KUMAR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1289/2025[10-02-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam j04.02.2025
Block-11 [HOUSEING FINANCE LIMIITED JANGRA(P), fil.com

Vs NEERAJ KUMAR
29, New CourtiCommercial IOMP (I) (COMM)/1285/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [04.02.2025
Block-11 IMOHD SUAIB IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1282/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [06.02.2025
Block-11 ICHARDI KALAN CRANE SERVICES mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1281/2025 [10-02-2025 [KOTAK MAHINDRA BANK Vs [parv 0643646534 Iparv.mahajanoo7@g [06.02.2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), Imail.com

IPRIVATE LIMITED
29, New CourtiCommercial IOMP (I) (COMM)/1288/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [06.02.2025
Block-11 ISATISH KUMAR imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1280/2025[10-02-2025 JAXIS BANK LTD Vs VIPIN [Dharam 0810072439 [dladevlawassociates |05.02.2025
Block-11 [Dev(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1278/2025[10-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [07.02.2025
Block-11 IVENTURE SUPPLY CHAINmahajan(P), Imail.com

IPRIVATE LIMITED
29, New CourtCommercial IOMP (I) (COMM)/1279/2025[10-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos |04.02.2025
Block-11 JATIN IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1277/2025 [10-02-2025 AXIS BANK PVT LTD Vs [Shobha 0811192158 srshobhagupta@gmailo6.02.2025
Block-1T IRUQUAYYA SIDDIQUI Gupta(P), l.com
29, New CourtCommercial IOMP (I) (COMM)/1273/2025[10-02-2025 AXIS BANK LTD Vs SUDHIRShobha 0811192158 srshobhagupta@gmailo6.02.2025
Block-11 IGUPTA IGupta(P), l.com
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29, New ICommercial IOMP (1) (COMM)/1274/2025[10-02-2025 IAXIS BANK LTD Vs RAHUL [Shobha 0811192158 srshobhagupta@gmailo6.02.2025
Block-1T Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/1275/2025 [10-02-2025 AXIS BANK LTD Vs LOKESH[Shobha 0811192158 srshobhagupta@gmailo6.02.2025
Block-11 [KUMAR Gupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/1276/2025[10-02-2025 AXIS BANK LTD Vs HARUN[Shobha 0811192158 srshobhagupta@gmailo6.02.2025
Block-11 [KHAN Gupta(P), l.com
29, New CourtiCommercial ICS (COMM)/75/2025 11-02-2025 IRSPL. HEALTH PRIVATE LIMITED [Shravan 011-26843455, lunitedmark@uniteda |07.02.2025
Block-11 Vs HIMANSHU SEKHAR BHOIBansal(P), 11-26936783 Indunited.com

IPROPRIETOR OF M/S PRASHANT]

I[ENTERPRISES
29, New CourtiCommercial Misc DJ/32/2025 11-02-2025 IM/S VRB CONSUMER PRODUCTMUNISHA 0582831360 Imuneeshaanand1988 [10.02.2025
Block-11 IPVT LTD Vs M/S MYSORE FRUITSANAND (@gmail.com

[PRODUCTS PVT LTD AND ORS
29, New CourtiCommercial IOMP (I) (COMM)/1326/2025(11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-11 IREKHA DEVI IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1327/2025 [11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-11 IPRAVEEN BANSAL IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial JOMP (I) (COMM)/1331/2025 [11-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [07.02.2025
Block-11 THANWAR SINGH imahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1328/2025[11-02-2025 AXIS BANK LTD Vs PAWAN[Dharamdev 0810072439 [dladevlawassociates 07.02.2025
Block-11 TTWARI [Singh(P), (@gmail.com
29, New CourtiCommercial IOMP (1) (COMM)/1329/2025(11-02-2025 AXIS BANK LTD Vs SHIVAM[Dharamdev 0810072439 [dladevlawassociates |07.02.2025
Block-11 ISINGH Singh(P), (@gmail.com
29, New CourtCommercial IOMP (I) (COMM)/1330/2025(11-02-2025 JAXIS BANK LTD Vs RITU OBEROI [Dharamdev 0810072439 [dladevlawassociates |07.02.2025
Block-11 Singh(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1332/2025[11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 mayank_mahajanos [07.02.2025
Block-1T IMUKESH VARMA IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial JOMP (I) (COMM)/1333/2025[11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 9873347330 mayank_mahajanos [07.02.2025
Block-11 IPRAGYA INDUSTRIES IMAHAJAN(P), (@yahoo.com
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29, New ICommercial IOMP (I) (COMM)/1325/2025[11-02-2025 OTAK MAHINDRA BANK IMAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-1T [RANA PRATAP IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1334/2025[11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-11 IASTF IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1324/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-11 ISARVAR LIYAS IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial JOMP (I) (COMM)/1323/2025[11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-11 IBHAWNA GARG IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1322/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs jparv 0643646534 lparv.mahajanoo7@g [07.02.2025
Block-11 IVENTURE SUPPLY CHAINmahajan(P), Imail.com

IPRIVATE LIMITED
29, New CourtiCommercial IOMP (I) (COMM)/1335/2025 [11-02-2025 [KOTAK MAHINDRA BANK Vs JKIMMAYANK 0873347330 Imayank_mahajanos [07.02.2025
Block-11 IENTERPRISES IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1321/2025 [11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10.02.2025
Block-11 IYASHAVIR YADAV IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/1414/2025 [12-02-2025 IYES BANK LTD Vs ASIF ALI RAZA SANJEEV 9717028845 litigation@sreslegal.c [10.02.2025
Block-11 IPATHAK(P), lom
29, New CourtCommercial IOMP (I) (COMM)/1408/2025[12-02-2025 IYES BANK LTD Vs ABHAY RAJ [SANJEEV 0717028845 litigation@srcslegal.c [10.02.2025
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/1411/2025 [12-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahajanoo7@g [11.02.2025
Block-11 ISHYAM VEER SINGH imahajan(P), Imail.com
29, New CourtCommercial IOMP (I) (COMM)/1413/2025 [12-02-2025 IKOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahajanoo7@g [11.02.2025
Block-11 ISALMAN mahajan(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1410/2025 [12-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahajanoo7@g [11.02.2025
Block-1T IMOHD SALEEM mahajan(P), Imail.com
29, New CourtCommercial IOMP (I) (COMM)/1412/2025 [12-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 parv.mahajanoo7@g [11.02.2025
Block-11 IBHAVNEET KAUR mahajan(P), Imail.com
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29, New ICommercial IOMP (I) (COMM)/1409/2025[12-02-2025 IYES BANK LTD Vs NAIMA ABID [SANJEEV 0717028845 litigation@sreslegal.c [10.02.2025
Block-1T IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/1407/2025[12-02-2025 IYES BANK LTD Vs ABHINAV[SANJEEV 0717028845 litigation@sreslegal.c [10.02.2025
Block-11 IBISHT IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/1405/2025[12-02-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMARY990659331 kmpspartner@gmail. [11.02.2025
Block-11 [RAJAT GOEL ISINHA(P), lcom
29, New CourtiCommercial IOMP (I) (COMM)/1406/2025[12-02-2025 JAXIS BANK LTD Vs DILIP SINGH [Sunita Singh(P),[9871040589, lindolexlaw@gmail.co [11.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (COMM)/6/2025 12-02-2025 IDELHI TOURISM ANDIANISHA 8800625111, hanishau@gmail.com [11.02.2025
Block-11 [TRANSPORTATION JUPADHYAY 0650310194

IDEVELOPMENT CORPORATION|

ILTD Vs M/S KRISHNA|
29, New CourtiCommercial IOMP (I) (COMM)/1451/2025 [13-02-2025 [KOTAK MAHINDRA PRIME Ltd Vs AMIT KUMAR9990659331 kmpspartner@gmail. [11.02.2025
Block-11 IASHOK PANDEY ISINHA(P), lcom
29, New CourtiCommercial ICS (COMM)/79/2025 13-02-2025 IDIAMOND MODULAR PVT LTD VsShravan 0650682928 rishi@unitedandunitej11.02.2025
Block-11 SOURABH SINGLA Proprietor of [Bansal(P), d.com

[Sumitra Enterprises
29, New CourtiCommercial IOMP (1) (COMM)/1450/2025[13-02-2025 AXIS BANK LTD Vs BASANT|Shobha 0811192158 srshobhagupta@gmaift1.02.2025
Block-11 IKUMAR BHATT IGupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/1449/2025[13-02-2025 ICnh Industrial Capital India Pvt Ltd RAJESH 0958726491 jangraadvocate@gam [11.02.2025
Block-11 Vs VIBGYOR TRANS TRADE UANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/1448/2025[13-02-2025 AXIS BANK LTD Vs SATBIRSunita Singh(P),[9871040589, lindolexlaw@gmail.co [11.02.2025
Block-11 ISINGH 8920586266 Im
29, New CourtCommercial ICS (COMM)/80/2025 13-02-2025 IBANK OF BARODA Vs SUNIL [Eram khan(P), [9717099220 eramadv2000@gmail[12.02.2025
Block-11 .com
29, New CourtiCommercial ICS (COMM)/81/2025 13-02-2025 IGOLDMEDAL ELECTRICALS PVT|Shravan 0650682928 lunitedmark@uniteda 12.02.2025
Block-1T ILTD Vs RAMESH KUMAR[Bansal(P), Indunited.com

IPROPRIETOR OF MA AASHAPURA

IENTERPRISES
29, New CourtCommercial IOMP (I) (COMM)/1529/2025[14-02-2025 AXIS BANK LTD Vs SIYARAM [ASHISH 9999183119, lashish@agcpartners.cf12.02.2025
Block-11 IDHURIYA KUMAR 0811517810 jo.in

IGUPTA(P),
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29, New ICommercial IOMP (I) (COMM)/1530/2025(14-02-2025 AXIS BANK LTD Vs LAL SINGHIASHISH 9999183119, lashish@agcpartners.cf12.02.2025
Block-1T IVISHWAS UMAR 0811517810 jo.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1528/2025(14-02-2025 AXIS BANK LTD Vs RAMESH [ASHISH 0999183119, lashish@agcpartners.cf12.02.2025
Block-11 JAKHAR IKUMAR 0811517810 jo.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1525/2025 [14-02-2025 YES BANK LTD Vs RAJEEVIANANJAY 70303 78800 IASAPLEGALANDAD [12.02.2025
Block-11 IKUMAR ISINGH(P), IVOCATES@GMAIL.C]
oM
29, New CourtiCommercial IOMP (I) (COMM)/1523/2025[14-02-2025 IYES BANK LTD Vs NAVEENANANJAY 70303 78800 IASAPLEGALANDAD [12.02.2025
Block-11 IKUMAR ISINGH(P), IVOCATES@GMAIL.C|
oM
29, New CourtiCommercial IOMP (I) (COMM)/1526/2025[14-02-2025 IYES BANK LTD Vs SUNIL KUMAR JANANJAY 70303 78800 IASAPLEGALANDAD [12.02.2025
Block-11 ISINGH(P), IVOCATES@GMAIL.C]
OM
29, New CourtiCommercial IOMP (I) (COMM)/1522/2025[14-02-2025 IYES BANK LTD Vs GOURAVJANANJAY 70303 78800 IASAPLEGALANDAD [12.02.2025
Block-11 IGUPTA ISINGH(P), IVOCATES@GMAIL.C|
oM
29, New CourtiCommercial IOMP (I) (COMM)/1524/2025[14-02-2025 [KOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahajanoo7@g [12.02.2025
Block-11 IPARVAT STONE CRUSHER imahajan(P), Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1527/2025 [14-02-2025 AXIS BANK LTD Vs DINESHIASHISH 9999183119, lashish@agcpartners.cf12.02.2025
Block-11 IKUMAR MISHRA KUMAR 0811517810 lo.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1521/2025 [14-02-2025 AXIS BANK LTD Vs AMIT [ASHISH 9999183119, lashish@agcpartners.cj12.02.2025
Block-11 ICHOUDHARY IKUMAR 0811517810 jo.in
IGUPTA(P),
29, New CourtiCommercial IOMP (1) (COMM)/1519/2025 [14-02-2025 JAXIS BANK LTD Vs KIRTI SINGH [Sunita Singh(P),[9871040589, lindolexlaw@gmail.co [12.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/1520/2025[14-02-2025 JAXIS BANK LTD Vs BOT SHRI IASHISH 0999183119, lashish@agcpartners.cj12.02.2025
Block-11 KUMAR 0811517810 o.in
IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1518/2025 [14-02-2025 AXIS BANK LTD Vs JAYDEEP [ASHISH 9999183119, lashish@agcpartners.cf12.02.2025
Block-1T IBHATIA [KUMAR 0811517810 jo.in
IGUPTA(P),
29, New CourtCommercial ICS (COMM)/84/2025 14-02-2025 ILEAYAN GLOBAL PRIVATEANIL KUMAR[9810134793 allipcare@gmail.com [12.02.2025
Block-11 ILIMITED Vs KRISHNA SALESSSAHU(P),
IAND ANR
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29, New ICommercial IOMP (I) (COMM)/1517/2025 [14-02-2025 JAXIS BANK LTD Vs ANAVAR ALI |A 0999183119, lashish@agcpartners.cf12.02.2025
Block-1T UMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1494/2025[14-02-2025 AXIS BANK LTD Vs PRATAP [ASHISH 0999183119, lashish@agcpartners.cf12.02.2025
Block-11 ISINGH [KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1509/2025[14-02-2025 AXIS BANK LTD Vs SACHIN |ASHISH 0999183119, lashish@agcpartners.cf12.02.2025
Block-IT IYADAV [KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1503/2025[14-02-2025 AXIS BANK LTD Vs SHEIKH[Sunita Singh(P),[9871040589, lindolexlaw@gmail.co [12.02.2025
Block-11 IABDUL MOTLEB 8920586266 m
29, New CourtiCommercial IOMP (1) (COMM)/1491/2025 [14-02-2025 IAXIS BANK LTD Vs SANJAY Sunita Singh(P),/90871040589, indolexlaw@gmail.co [12.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/1498/2025[14-02-2025 AXIS BANK LTD Vs PRABHAT|Sunita Singh(P),[9871040589, lindolexlaw@gmail.co [12.02.2025
Block-11 [KUMAR SINGH CHAUHAN 8920586266 Im
29, New CourtiCommercial IOMP (1) (COMM)/1514/2025 [14-02-2025 JAXTS BANK LTD Vs AMIT YADAV [Sunita Singh(P),/9871040589, lindolexlaw@gmail.co [12.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (1) (COMM)/1490/2025[14-02-2025 IAXIS BANK LTD Vs JAGDISH [Sunita Singh(P), 0871040589, lindolexlaw@gmail.co [13.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/1489/2025[14-02-2025 AXIS BANK LTD Vs RAJESH[Sunita Singh(P),[9871040589, indolexlaw@gmail.co [13.02.2025
Block-11 [KUMAR 8920586266 Im
29, New CourtiCommercial IOMP (1) (COMM)/1486/2025[14-02-2025 JAxis Bank Ltd Vs SHASHI IMAYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/1487/2025[14-02-2025 Axis Bank Ltd Vs  SHUKLAMAYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-11 IAVENDRAKUMAR IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1482/2025[14-02-2025 Axis Bank Ltd Vs AISHWARYAMAYANK 0873347330 mayank_mahajanos [13.02.2025
Block-1T VERMA IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (1) (COMM)/1484/2025[14-02-2025 Axis Bank Ltd Vs  NAVEENMAYANK 9873347330 mayank_mahajanos [13.02.2025
Block-11 ISRIVASTAVA IMAHAJAN(P), (@yahoo.com
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29, New ICommercial IOMP (I) (COMM)/1483/2025[14-02-2025 Axis Bank Ltd Vs NTC SUPPLYMAYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-1T ICHAIN SOLUTIONS PVT LTD IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1485/2025(14-02-2025 Axis Bank Ltd Vs NTC SUPPLYMAYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-11 ICHAIN SOLUTIONS PVT LTD IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1488/2025(14-02-2025 lAxis Bank Ltd Vs ROBIN KUMAR [MAYANK 0873347330 Imayank_mahajanos [13.02.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial [Execution (Comm)/28/2025 [15-02-2025 IMS ADHUNIK AUTOMATIONRAJENDRA 0312217105, juristzone@yahoo.co |05.02.2025
Block-11 INDIA Vs Ms Airtech AigSONI 0301367027 Im

IConditioner
29, New CourtiCommercial IOMP (I) (COMM)/1559/2025 [15-02-2025 JAXIS BANK LTD Vs MOHAMMADIRahul 0971891788 info@aualegal.com [13.02.2025
Block-11 IYASEEN SOFI IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1557/2025 [15-02-2025 JAXIS BANK LTD Vs KULDEEP |[Rahul 9971891788 info@aualegal.com [13.02.2025
Block-11 [KAUR IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1558/2025[15-02-2025 IAXIS BANK LTD Vs NAVJOT [Rahul 9971891788 info@aualegal.com [13.02.2025
Block-11 IKAUR IChauhan(P),
29, New CourtiCommercial IOMP (1) (COMM)/1556/2025 [15-02-2025 JAXIS BANK LTD Vs AMIR KHAN |Rahul 9971891788 info@aualegal.com [13.02.2025
Block-11 IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1554/2025 [15-02-2025 IDFC FIRST BANK LTD Vs GAGAN[SANJEEV 0717028845 litigation@srcslegal.c [14.02.2025
Block-11 DEEP IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/1555/2025 [15-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@sreslegal.c [14.02.2025
Block-11 IDIMPLE ARORA IPATHAK(P), lom
29, New CourtCommercial IOMP (I) (COMM)/1552/2025 [15-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [14.02.2025
Block-11 IMUKUL NARANG IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/1551/2025 [15-02-2025 [DFC FIRST BANK LTD Vs ANOOPSANJEEV 0717028845 litigation@sreslegal.c [14.02.2025
Block-1T JOGENDRA IPATHAK(P), lom
29, New CourtCommercial IOMP (I) (COMM)/1553/2025 [15-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 9717028845 litigation@srcslegal.c [14.02.2025
Block-11 JURMILA VIRENDER IPATHAK(P), jom
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29, New ICommercial IOMP (I) (COMM)/1621/2025 [17-02-2025 AXIS BANK LTD Vs RAJESH[|Dharamdev 0810072439 [dladevlawassociates [14.02.2025
Block-1T IKUMAR SINGH Singh(P), (@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1620/2025[17-02-2025 JAXIS BANK LTD Vs AZAD Anupam 0654926809 lanupamjsingh@gmialf14.02.2025
Block-11 [Singh(P), .com
29, New CourtiCommercial ICS (COMM)/88/2025 17-02-2025 BANK OF BARODA Vs M/SBiswajit 0910193233 bk.patra@gmail.com [15.02.2025
Block-11 AGGARWAL COLLECTION ANDJPatra(P),

ANR
29, New CourtiCommercial ICS (COMM)/87/2025 17-02-2025 BANK OF BARODA Vs M/S RAJ[Biswajit 0910193233 bk.patra@gmail.com [15.02.2025
Block-11 ICOLLECTION AND ANR [Patra(P),
29, New CourtiCommercial IOMP (I) (COMM)/1639/2025(18-02-2025 AXIS BANK LTD Vs DHIAN [Rahul 0971891788 info@aualegal.com [15.02.2025
Block-11 ISINGH IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1641/2025 [18-02-2025 AXIS BANK LTD Vs NEELUAVINASH 9811182985, 011-javinash.adv@gmail.c [16.02.2025
Block-11 [KHURANA KUMAR 1513189 jom
29, New CourtiCommercial IOMP (I) (COMM)/1642/2025[18-02-2025 AXIS BANK LTD Vs ANISAVINASH 0811182985, 0o11-javinash.adv@gmail.c [16.02.2025
Block-I1 QORAISHI [KUMAR 11513189 om
29, New CourtiCommercial IOMP (1) (COMM)/1643/2025[18-02-2025 IM/S CHOLAMANDALAM|Ravi  Shankarg811252038 ladvocatersgarg@gma [16.02.2025
Block-11 INVESTMENT AND FINANCEGarg(P), fil.com

ICOMPANY LTD Vs GAJENDER K
29, New CourtiCommercial IOMP (I) (COMM)/1640/2025[18-02-2025 IM/S CHOLAMANDALAM|[Ravi  Shankarj9811252038 ladvocatersgarg@gma [16.02.2025
Block-11 INVESTMENT AND FINANCEGarg(P), fil.com

ICOMPANY LTD Vs KASAM N
29, New CourtiCommercial IOMP (1) (COMM)/1670/2025[19-02-2025 AXIS BANK LTD Vs ASHOKMAYANK 0873347330 Imayank_mahajanos [17.02.2025
Block-11 IKUMAR CHADHA IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/1671/2025 [19-02-2025 JAXIS BANK LTD Vs MOHAMMADMAYANK 0873347330 Imayank_mahajanos [17.02.2025
Block-11 IASHRAF GANIE IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1672/2025[19-02-2025 JAXIS BANK LTD Vs IMRAN IMAYANK 0873347330 Imayank_mahajanos [17.02.2025
Block-1T IMAHAJAN(P), (@yahoo.com
29, New CourtCommercial IOMP (I) (COMM)/1667/2025[19-02-2025 JAXIS BANK LTD Vs ANAND RAV [MAYANK 9873347330 Imayank_mahajanos [17.02.2025
Block-11 IMAHAJAN(P), (@yahoo.com
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29, New ICommercial IOMP (I) (COMM)/1668/2025[19-02-2025 JAXIS BANKLTD Vs RPYADAV [MAYANK 0873347330 Imayank_mahajanos [17.02.2025
Block-1T IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1669/2025[19-02-2025 JAXIS BANK LTD Vs VAKEEL IMAYANK 0873347330 Imayank_mahajanos [17.02.2025
Block-11 IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1665/2025[19-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [06.02.2025
Block-11 [FISS TRADING COMPANY IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1666/2025[19-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [06.02.2025
Block-11 ISANJAY YADAV IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1664/2025[19-02-2025 [KOTAK MAHINDRA BANK Vs JSRIMAYANK 0873347330 Imayank_mahajanos [06.02.2025
Block-11 [EARTH MOVERS IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (1) (COMM)/1755/2025 [21-02-2025 JAXIS BANK LTD Vs IMRAN [Sunita Singh(P), 0871040589, indolexlaw@gmail.co [19.02.2025
Block-11 8920586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/1751/2025 [21-02-2025 [KOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [19.02.2025
Block-11 ILIMITED Vs DINESH KANNAUJIAJANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/1750/2025[21-02-2025 [KOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [19.02.2025
Block-11 ILIMITED Vs SONU M JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/1752/2025 [21-02-2025 [KOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [19.02.2025
Block-11 ILIMITED Vs AMIT JHA UANGRA(P), fil.com
29, New CourtiCommercial IOMP (1) (COMM)/1753/2025 [21-02-2025 [KOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [19.02.2025
Block-11 ILIMITED Vs PUNEET SINGH UANGRA(P), fil.com
29, New CourtCommercial IOMP (1) (COMM)/1749/2025[21-02-2025 IKOTAK MAHINDRA PRIMERAJESH 0958726491 jangraadvocate@gam [19.02.2025
Block-11 ILIMITED Vs RANJIT SINGH JANGRA(P), fil.com
29, New CourtiCommercial IOMP (I) (COMM)/1754/2025 [21-02-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [19.02.2025
Block-1T ILIMITED Vs AMBIKAJANGRA(P), fil.com

[ENTERPRISES
29, New CourtCommercial IOMP (1) (COMM)/1777/2025 [22-02-2025 IKOTAK MAHINDRA PRIMERAJESH 9958726491 jangraadvocate@gam [20.02.2025
Block-11 ILIMITED Vs ANIL KUMAR UANGRA(P), lil.com
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29, New ICommercial IOMP (I) (COMM)/1796/2025 [24-02-2025 IYES BANK LTD Vs DHARAM[SANJEEV 0717028845 litigation@sreslegal.c [21.02.2025
Block-1T ISINGH CHAUHAN IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/1797/2025 [24-02-2025 IYES BANK LTD Vs MAMTASANJEEV 0717028845 litigation@sreslegal.c [21.02.2025
Block-11 ICHOUDHARY IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/1798/2025[24-02-2025 IYES BANK LTD Vs VIPIN KUMAR [SANJEEV 9717028845 litigation@sreslegal.c [21.02.2025
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/1799/2025[24-02-2025 IYES BANK LTD Vs NEERAJISANJEEV 0717028845 litigation@sreslegal.c [21.02.2025
Block-11 RUHELA IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/1800/2025[24-02-2025 IYES BANK LTD Vs MOHDSANJEEV 9717028845 litigation@sreslegal.c [21.02.2025
Block-11 [TANVEER UL HASAN IPATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/1795/2025 [24-02-2025 IYES BANK LTD Vs TRIPTI AJITSANJEEV 9717028845 litigation@sreslegal.c [21.02.2025
Block-11 IKUMAR IPATHAK(P), jom
29, New CourtiCommercial ICS (COMM)/101/2025 25-02-2025 INETCOM IMPO EXPO PVT LTDyinod 9953455478 khanna_asso@yahoo.[23.02.2025
Block-11 [THROUGH ITS DIRECTOR Vs [khanna(P), lco.in

IPRADEEP KUMAR PANDEY]

IPROPRIETOR OF HIMALAYA
29, New CourtiCommercial IOMP (1) (COMM)/1848/2025/25-02-2025 AXIS BANK LIMITED Vs SYEDjavinash 0811182985, 011-javinash.adv@gmail.c [23.02.2025
Block-11 VEESHAN HUSAIN RIZVI kumar(P), k1513189 om
29, New CourtCommercial JIOMP (I) (COMM)/1845/2025[25-02-2025 JAXIS BANK LIMITED Vs SONI lavinash 0811182985, o011{avinash.adv@gmail.c [23.02.2025
Block-IT kumar(P), k1513189 om
29, New CourtiCommercial IOMP (1) (COMM)/1844/2025/25-02-2025 AXIS BANK LIMITED Vs favinash 0811182985, 011-javinash.adv@gmail.c [23.02.2025
Block-11 [RAJENDRA kumar(P), 41513189 lom
29, New CourtiCommercial IOMP (I) (COMM)/1849/2025[25-02-2025 AXIS BANK LIMITED Vs |avinash 0811182985, o011Havinash.adv@gmail.c [23.02.2025
Block-11 IPRADEEP SINGH kumar(P), k41513189 om
29, New CourtiCommercial IOMP (I) (COMM)/1847/2025[25-02-2025 JAXIS BANK LIMITED Vs MOHDjavinash 9811182985, 011-javinash.adv@gmail.c [23.02.2025
Block-1T [USMAN kumar(P), 41513189 lom
29, New CourtCommercial IOMP (I) (COMM)/1846/2025/25-02-2025 AXIS BANK LTD Vs VIRPAL |Rahul 9971891788 info@aualegal.com [22.02.2025
Block-11 [KAUR IChauhan(P),
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29, New ICommercial IOMP (I) (COMM)/1842/2025[25-02-2025 JAXIS BANK LTD Vs VARINDER [Rahul 0971891788 info@aualegal.com [22.02.2025
Block-1T ISINGH IChauhan(P),
29, New CourtiCommercial JIOMP (I) (COMM)/1843/2025[25-02-2025 IAXIS BANK LTD Vs KAMALJIT [Rahul 0971891788 info@aualegal.com [22.02.2025
Block-11 ISINGH IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1839/2025[25-02-2025 AXIS BANK LTD Vs AVTAR [Rahul 0971891788 info@aualegal.com [22.02.2025
Block-11 ISINGH IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1840/2025[25-02-2025 JAXIS BANK LTD Vs BANU IASHISH 0999183119, lashish@agcpartners.cf22.02.2025
Block-11 KUMAR 0811517810 lo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1841/2025 [25-02-2025 JAXIS BANK LTD Vs VISHWA JEETASHISH 0999183119, lashish@agcpartners.cf22.02.2025
Block-IT [TRIPATHI [KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1836/2025[25-02-2025 AXIS BANK LTD Vs MAMTA [ASHISH 9999183119, lashish@agcpartners.c[22.02.2025
Block-11 ISHARMA KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial JOMP (I) (COMM)/1833/2025[25-02-2025 AXIS BANK LTD Vs MOHD |ASHISH 0999183119, lashish@agcpartners.cl22.02.2025
Block-11 SULEMAN IKUMAR 0811517810 lo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (1) (COMM)/1834/2025[25-02-2025 JAXIS BANK LTD Vs IMRAN IASHISH 9999183119, lashish@agcpartners.c[22.02.2025
Block-11 KUMAR 0811517810 o.in

IGUPTA(P),
29, New CourtiCommercial JOMP (I) (COMM)/1838/2025[25-02-2025 AXIS BANK LTD Vs HARISHIASHISH 9999183119, lashish@agcpartners.c|22.02.2025
Block-11 [KUMAR PATHAK IKUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (1) (COMM)/1832/2025/25-02-2025 AXIS BANK LTD Vs SARFARAZ |ASHISH 0999183119, lashish@agcpartners.c[22.02.2025
Block-11 AHMAD KUMAR 0811517810 o.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1835/2025[25-02-2025 AXIS BANK LTD Vs ARUNASHISH 0999183119, lashish@agcpartners.c|22.02.2025
Block-11 [KUMAR SHUKLA KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1837/2025[25-02-2025 AXIS BANK LTD Vs MOHD [ASHISH 9999183119, lashish@agcpartners.cf22.02.2025
Block-1T [FAROOQ [KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1830/2025[25-02-2025 AXIS BANK LTD Vs KAPIL |JASHISH 0999183119, lashish@agcpartners.c|22.02.2025
Block-11 [KUMAR KUMAR 0811517810 lo.in

IGUPTA(P),
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29, New ICommercial IOMP (I) (COMM)/1831/2025 [25-02-2025 AXIS BANK LTD Vs ARVINDASHISH 0999183119, lashish@agcpartners.cf22.02.2025
Block-1T IKUMAR YADAV UMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial JIOMP (I) (COMM)/1829/2025[25-02-2025 AXIS BANK LTD Vs GAYA [ASHISH 0999183119, lashish@agcpartners.c[22.02.2025
Block-IT [PRASAD IKUMAR 0811517810 lo.in

IGUPTA(P),
29, New CourtiCommercial JIOMP (1) (COMM)/1828/2025/25-02-2025 Axis Bank ILtd Vs SHASHI [ASHISH 0999183119, lashish@agcpartners.cl22.02.2025
Block-IT [PRAKASH [KUMAR 0811517810 jo.in

IGUPTA(P),
29, New CourtiCommercial IOMP (I) (COMM)/1889/2025[27-02-2025 JAXIS BANK LTD Vs ABIDA [Shobha 0811192158 srshobhagupta@gmaif24.02.2025
Block-11 IGupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/1890/2025[27-02-2025 JAXIS BANK LTD Vs MOHD KASIM{Shobha 0811192158 srshobhagupta@gmaif24.02.2025
Block-11 Gupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/1888/2025[27-02-2025 AXIS BANK LTD Vs ANOOPShobha 0811192158 srshobhagupta@gmaif24.02.2025
Block-11 ISINGH IGupta(P), l.com
29, New CourtiCommercial IOMP (1) (COMM)/1887/2025[27-02-2025 AXIS BANK LTD Vs IMARAN[Shobha 0811192158 srshobhagupta@gmaif24.02.2025
Block-11 AHAMAD IGupta(P), l.com
29, New CourtiCommercial IOMP (I) (COMM)/1886/2025[27-02-2025 JAXIS BANK Vs NAVEEN KUMAR [Anupam 0654926809 lanupamjsingh@gmiall18.02.2025
Block-11 Singh(P), .com
29, New CourtiCommercial IOMP (I) (COMM)/1907/2025[28-02-2025 JAXIS BANK LTD Vs ABDUL AZIZRahul 0971891788 info@aualegal.com [26.02.2025
Block-11 ISHEIKH IChauhan(P),
29, New CourtiCommercial IOMP (1) (COMM)/1908/2025[28-02-2025 IAXIS BANK LTD Vs RAJINDER [Rahul 0971891788 info@aualegal.com [26.02.2025
Block-11 ISINGH IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1909/2025[28-02-2025 IAXIS BANK LTD Vs RAJINDER [Rahul 0971891788 info@aualegal.com [26.02.2025
Block-11 ISINGH IChauhan(P),
29, New CourtiCommercial IOMP (I) (COMM)/1906/202528-02-2025 IPERFECT CAPITAL SERVICES LTD [RAMNIT 0910506121, rm.lex.associates@g [27.02.2025
Block-1T Vs IMRAN KHAN ISINGH 0716828241 Imail.com

IOBEROI(P),
29, New CourtCommercial IOMP (I) (COMM)/1902/2025[28-02-2025 AXIS BANK LTD Vs PARAIMAYANK 9873347330 mayank_mahajanos [26.02.2025
Block-11 ISTRUCTURE IMAHAJAN(P), (@yahoo.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

29, New ICommercial IOMP (I) (COMM)/1904/202528-02-2025 AXIS BANK LTD Vs ZAVEDSunita Singh(P),/9871040589, lindolexlaw@gmail.co [27.02.2025
Block-1T JAKHTAR ANSARI 8020586266 Im
29, New CourtiCommercial IOMP (I) (COMM)/1903/2025[28-02-2025 IAXIS BANK LTD Vs JAIBAJRANGMAYANK 0873347330 Imayank_mahajanos [26.02.2025
Block-11 IBALITRANSPORT COMPANY IMAHAJAN(P), (@yahoo.com
29, New CourtiCommercial IOMP (I) (COMM)/1905/2025[28-02-2025 IAXIS BANK LTD Vs P K YADAVMAYANK 0873347330 Imayank_mahajanos [26.02.2025
Block-11 ICARGO IMAHAJAN(P), (@yahoo.com
27 ISH. LOKESHSOUTH ko, New CourtiCommercial IOMP (I) (COMM)/1128/2025 |01-02-2025 Axis Bank Ltd Vs SHAZIDA [MAYANK 0873347330 Imayank_mahajanos [31-01-2025

[KUMAR SHARMA, Block-11 IBEGAM 2268 IMAHAJAN(P), (@yahoo.com

IDISTRICT

JUDGE(COMMERCI

AL COURT)
ko, New CourtiCommercial IOMP (I) (COMM)/1160/2025|03-02-2025 [FUSION FINANCE LIMITED Vs JAMIT KUMAR{g990659331 kmpspartner@gmail. [30-01-2025
Block-11 IALAKDHANI HARDWARE ISINHA(P), lcom
ko, New CourtiCommercial IOMP (1) (COMM)/1159/2025 |03-02-2025 Axis Bank Ltd Vs VIRENDRAMAYANK 0873347330 Imayank_mahajanos [31-01-2025
Block-1T IBAHADUR YADAYV 1052 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/1156/2025 [03-02-2025 Axis Bank Ltd Vs RAJ KUMARMAYANK 0873347330 Imayank_mahajanos [31-01-2025
Block-11 IDWIVEDI 9480 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/1157/2025 [03-02-2025 Axis Bank Ltd Vs DEVANSHMAYANK 0873347330 Imayank_mahajanos [31-01-2025
Block-11 IBHASKAR MANI 6498 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (1) (COMM)/1158/2025 |03-02-2025 Axis Bank Ltd Vs BRAJESHMAYANK 0873347330 Imayank_mahajanos [31-01-2025
Block-11 IKUMAR PANDEY 4012 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/1208/2025/04-02-2025 OTAK MAHINDRA BANK Vs LBS| 0873347330 Imayank_mahajanos [31-01-2025
Block-1T ITEMPO SERVICE 1705 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/1209/2025/04-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [31-01-2025
Block-1T [UPADHYAY TRANSPORT SERVICEMAHAJAN(P), (@yahoo.com

6712
ko, New CourtiCommercial IOMP (I) (COMM)/1212/2025 |04-02-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahanjanoo7@ [10-01-2025
Block-11 IYOGESH TIWARI mahajan(P), gmail.com
ko, New CourtiCommercial ICS (COMM)/66/2025 04-02-2025 ISTATE BANK OF INDIA Vs [NAZIA 0810021846 sagarandsagar@live.cf25-01-2025
Block-11 BOHOTO SUMI IPARVEEN(P), jom
ko, New CourtiCommercial IOMP (I) (COMM)/1187/2025 [04-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahanjanoo7@ [10-01-2025
Block-11 IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

IPRIVATE LIMITED 9022
ko, New CourtiCommercial IOMP (I) (COMM)/1188/2025|04-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [10-01-2025
Block-1T IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

IPRIVATE LIMITED 1827
ko, New CourtiCommercial IOMP (I) (COMM)/1189/2025 |04-02-2025 AXIS BANK LTD Vs GOPI SOSSANJEEV 0717028845 litigation@srcslegal.c |24-01-2025
Block-11 IKESAR IPATHAK(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/1190/2025|04-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahanjanoo7@ [10-01-2025
Block-1T JUDAYBHAN Imahajan(P), lgmail.com
ko, New CourtiCommercial ICS (COMM)/68/2025 06-02-2025 QIS INNOVATION Vs BLACK BOX jmanoj 0999330046 rohan.sharma@gmailfo1-02-2025
Block-11 kumar(P), .com
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ko, ICommercial ICS (COMM)/69/2025 06-02-2025 IDBI BANK LTD Vs GANGA Vivek Kumar(P),;90811867703 kumarvivekadv@gmalzo-01-2025
Block-1T fil.com
ko, New CourtiCommercial ICS (COMM)/72/2025 07-02-2025 SHUBHAM GOLDEE MASALE Vs [Shravan 26843455 unitedmark@uniteda [25-02-2025
Block-11 [HIMANSHU MISHRA [Bansal(P), ndunited.com
ko, New CourtiCommercial IOMP (I) (COMM)/1314/2025 [10-02-2025 JAXIS BANK Vs SAMTA [Dharamdev 0811192158 srshobhagupta@gmailo7-02-2025
Block-11 [Singh(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1318/2025 [10-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [07-02-2025
Block-11 JANIL RAM 5099 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/1361/2025 [11-02-2025 IPIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-1T [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs FAISAL KHAN NAZIR KHAN
ko, New CourtiCommercial IOMP (I) (COMM)/1363/2025[11-02-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam |04-02-2025
Block-1T [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs GAURAV NARINDER KUMAR
ko, New CourtiCommercial IOMP (I) (COMM)/1364/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam [04-02-2025
Block-11 [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs GYANENDRA SINGH POSWAL
ko, New CourtiCommercial IOMP (I) (COMM)/1370/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-11 [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs MOHAMMAD FAYUM
ko, New CourtiCommercial IOMP (I) (COMM)/1369/2025[11-02-2025 IPIRAMAL CAPITAL AND[RAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-1T [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs KESAVAN JANARTHANAN
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Ko, ICommercial IOMP (I) (COMM)/1368/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-1T [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs MAHRE ALAM
ko, New CourtiCommercial IOMP (I) (COMM)/1367/2025[11-02-2025 IPIRAMAL CAPITAL AND[RAJESH 9958726491 jangraadvocate@gam |04-02-2025
Block-1T [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs NIRBHAY SINGH
ko, New CourtiCommercial IOMP (I) (COMM)/1366/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-11 [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs VIJAY MALVIYA
ko, New CourtiCommercial IOMP (I) (COMM)/1371/2025 [11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [11-02-2025
Block-11 JARUN KUMAR YADAYV 7012 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/1365/2025[11-02-2025 IPIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-1T [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs VINOD MANGE
ko, New CourtiCommercial ICS (COMM)/76/2025 11-02-2025 iGoldmedal Electricals Pvt Ltd Vs [Shravan 26843455 lunitedmark@uniteda [11-02-2025
Block-1T IMitha Ram [Bansal(P), Indunited.com
ko, New CourtiCommercial IOMP (I) (COMM)/1356/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam [04-02-2025
Block-11 [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs SHABNAM BANO
ko, New CourtiCommercial IOMP (I) (COMM)/1362/2025[11-02-2025 [PIRAMAL CAPITAL ANDRAJESH 0958726491 jangraadvocate@gam |04-02-2025
Block-11 [HOUSEING FINANCE LIMIITED PJANGRA(P), fil.com

Vs BALJEET SINGH MEENA
ko, New CourtiCommercial IOMP (I) (COMM)/1479/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [14-01-2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 7788
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Ko, ICommercial IOMP (I) (COMM)/1481/2025 [13-02-2025 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahanjanoo7@ [14-01-2025
Block-1T IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 9022
ko, New CourtiCommercial ICS (COMM)/83/2025 13-02-2025 [LAXMAN LAL GOLA Vs KRISHANJAYANT 75032000234 ladv.aounabbas@gmaift1-02-2025
Block-11 ILAL IKUMAR(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1473/2025[13-02-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahanjanoo7@ [14-01-2025
Block-11 IMRAN mahajan(P), gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1474/2025[13-02-2025 IYES BANK LIMITED Vs GAYATRIANANJAY 7030378800 lasaplegalandadvocate[13-01-2025
Block-11 [ENTERPRISES ISINGH(P), s@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1475/2025 [13-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahanjanoo7@ [14-01-2025
Block-11 UAFAR HUSSAIN Imahajan(P), lgmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1476/2025[13-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [14-01-2025
Block-1T [LAYAK SINGH mahajan(P), lgmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1477/2025 [13-02-2025 YES BANK LIMITED Vs |ANANJAY 7030378800 lasaplegalandadvocate[13-01-2025
Block-11 IPRASHANT TRADING COMPANY [SINGH(P), s@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1478/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 Iparv.mahanjanoo7@ [14-01-2025
Block-1T IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 9041
ko, New CourtiCommercial IOMP (I) (COMM)/1480/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [14-01-2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 9018
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Ko, ICommercial IOMP (I) (COMM)/1471/2025 [13-02-2025 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahanjanoo7@ [14-01-2025
Block-1T ISHAHBAJ AHAMAD Imahajan(P), lgmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1472/2025[13-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [14-01-2025
Block-11 [PAWAN SINGH mahajan(P), lgmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1546/2025(14-02-2025 Axis Bank Ltd Vs AMAR SINGH |ASHISH 9999183119 lashish@agcpartners.cfi3-02-2025
Block-11 IKUMAR lo.in

IGUPTA(P),
kuo, New CourtiCommercial IOMP (I) (COMM)/1545/2025 [14-02-2025 Axis Bank Ltd Vs DR INDERJEET |ASHISH 0999183119 lashish@agcpartners.cfi3-02-2025
Block-11 [KUMAR o.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1544/2025(14-02-2025 Axis Bank Ltd Vs BHARAT |ASHISH 9999183119 lashish@agcpartners.cfi3-02-2025
Block-1T IGANGWAR IKUMAR jo.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1543/2025[14-02-2025 Axis Bank Ltd Vs RIZVAN ALI IASHISH 9999183119 lashish@agcpartners.cf13-02-2025
Block-1T IKUMAR o.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1542/2025[14-02-2025 |Axis Bank Ltd Vs ARSHAD IASHISH 9999183119 shish@agcpartners.cj13-02-2025
Block-11 KUMAR o.in

IGUPTA(P),
kho, New CourtiCommercial IOMP (1) (COMM)/1536/2025[14-02-2025 JAXIS BANK LTD Vs ANIL GUPTA [Dharam 0811192158 srshobhagupta@gmailo7-02-2025
Block-1T [Dev(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1534/2025[14-02-2025 Axis Bank Ltd Vs NTC SUPPLYMAYANK 0873347330 Imayank_mahajanos [13-02-2025
Block-1T ICHAIN SOLUTIONS PVT LTD 2451 [MAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/1605/2025[15-02-2025 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahanjanoo7@ [16-01-2025
Block-1T IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 9129
ko, New CourtiCommercial IOMP (I) (COMM)/1613/2025 [15-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IKRISHAN KUMAR mahajan(P), lgmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1612/2025 [15-02-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-IT IVENTURE SUPPLY CHAINjmahajan(P), gmail.com

IPRIVATE LIMITED 9129
ko, New CourtiCommercial IOMP (I) (COMM)/1611/2025 [15-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 parv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 4102
ko, New CourtiCommercial IOMP (I) (COMM)/1610/2025 [15-02-2025 [KOTAK MAHINDRA BANK Vs pparv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

IPRIVATE LIMITED 735

ko, New CourtiCommercial IOMP (I) (COMM)/1609/2025[15-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-1T IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

IPRIVATE LIMITED 769
ko, New CourtiCommercial IOMP (I) (COMM)/1608/2025[15-02-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

[PRIVATE LIMITED 1865
k4o, New CourtiCommercial IOMP (1) (COMM)/1607/2025(15-02-2025 ves bank ltd Vs AMRENDERADV. LALIT|81303833143 lalitpandeyadv@ @gmf18-01-2025
Block-1T IKUMAR IPANDEY(P), lail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1606/2025[15-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 9018
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Ko, ICommercial IOMP (I) (COMM)/1594/2025[15-02-2025 IYES BANK LTD Vs VINEET KALRA|SANJEEV 0717028845 litigation@sreslegal.c [11-02-2025
Block-1T IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/1595/2025 [15-02-2025 IYES BANK LTD Vs SAHIL KHATRISANJEEV 0717028845 litigation@sreslegal.c [11-02-2025
Block-11 IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/1596/2025[15-02-2025 IYES BANK LTD Vs SABO KARANSANJEEV 0717028845 litigation@sreslegal.c [11-02-2025
Block-11 ISINGH IPATHAK(P), jom
ko, New CourtiCommercial IOMP (I) (COMM)/1597/2025 [15-02-2025 IYES BANK LTD Vs NARINDERSSANJEEV 0717028845 litigation@sreslegal.c [11-02-2025
Block-11 IKUSHWAHA IPATHAK(P), jom
ko, New CourtiCommercial IOMP (I) (COMM)/1598/2025[15-02-2025 AXIS BANK LTD Vs ARVIND [SANJEEV 0717028845 litigation@sreslegal.c [11-02-2025
Block-1T IKUMAR IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/1599/2025[15-02-2025 IKOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-1T IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

IPRIVATE LIMITED 986
ko, New CourtiCommercial IOMP (I) (COMM)/1600/2025[15-02-2025 IKOTAK MAHINDRA BANK Vs [parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINmahajan(P), lgmail.com

[PRIVATE LIMITED 1827
kho, New CourtiCommercial IOMP (I) (COMM)/1601/2025 [15-02-2025 IYES BANK Vs GAJENDRA IANANJAY 7030378800 lasaplegalandadvocatefi5-01-2025
Block-1T ISINGH(P), s@gmail.com
ko, New CourtiCommercial IOMP (I) (COMM)/1602/2025[15-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 1865
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Ko, ICommercial IOMP (I) (COMM)/1603/2025[15-02-2025 OTAK MAHINDRA BANK Vs parv 0643646534 parv.mahanjanoo7@ [16-01-2025
Block-1T IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 9075
ko, New CourtiCommercial IOMP (I) (COMM)/1604/2025[15-02-2025 [KOTAK MAHINDRA BANK Vs parv 0643646534 lparv.mahanjanoo7@ [16-01-2025
Block-11 IVENTURE SUPPLY CHAINjmahajan(P), lgmail.com

IPRIVATE LIMITED 740
ko, New CourtiCommercial ICS (COMM)/91/2025 18-02-2025 BANK OF BARODA Vs Shri Ram[Biswajit 0910193033 bkpatra@gmail.com [15-02-2025
Block-11 Balaji Traders [Patra(P),
ko, New CourtiCommercial IJARBTN/146/2025 21-02-2025 JAXIS BANK LIMITED Vs DINESHAbhay Kumarji141513189 INot given 17-02-2025
Block-11 IKUMAR NTRANKARI [Pandey(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1810/2025[24-02-2025 AXIS BANK LIMITED Vs ANUAbhay Kumarji141513189 INot given 17-02-2025
Block-11 JAGARWAL [Pandey(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1808/2025[24-02-2025 IYES BANK LTD Vs NARINDERSANJEEV 0717028845 litigation@srcslegal.c [11-02-2025
Block-1T IKUSHWAHA 56 IPATHAK(P), lom
ko, New CourtiCommercial [Execution (Comm)/31/2025 [24-02-2025 Gandhi Travel Vs country widelPranav 8588813333 INot given 14-02-2025
Block-11 travels Krishna(P),
ko, New CourtiCommercial ICS (COMM)/99/2025 24-02-2025 IENERGIZERS IT SERVICES PVTAdwait singhf7906846576 [dhyutidharallp@gmaife2-02-2025
Block-1T ILTD Vs PVR INOX LIMITED sirohi(P), l.com
ko, New CourtiCommercial ICS (COMM)/98/2025 24-02-2025 IMS NORTH EAST ORGANISED[LLOYD AND[8291108069 biju@lloydandjohnso [15-02-2025
Block-1T IFLORITECH PVT LTD Vs MSJOHNSON(P), In.com

[FFCO TOKIO GENERAL

INSURANCE CO LTD
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ko, ICommercial IOMP (I) (COMM)/1811/2025 [24-02-2025 JAXIS BANK LIMITED Vs ABHAYJAbhay Kumarji141513189 INot given 17-02-2025
Block-1T JAIN [Pandey(P),
ko, New CourtiCommercial IOMP (COMM)/7/2025 25-02-2025 JAustin Hyundai Austin Distributorsambuj ojha(P), [11421754 [delhi@sanghi.co 13-02-2025
Block-IT IPvt Ltd Vs Axalta Coating System|
India Pvt Ltd

ko, New CourtiCommercial [Execution (Comm)/32/2025 [25-02-2025 IMAHAVEER ENTERPRISES Vs UlSaket Gogia(P), 9739046560 saketgogia@lawatitudfi7-02-2025
Block-11 [First Healthcare Pvt Ltd le.com
kuo, New CourtiCommercial IOMP (I) (COMM)/1856/2025[25-02-2025 Axis Bank Ltd Vs SHANIA NAZIR |ASHISH 0999183119 lashish@agcpartners.cfi3-02-2025
Block-11 [KUMAR o.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1857/2025 [25-02-2025 lAxis Bank Ltd Vs BABLU IASHISH 9999183119 lashish@agcpartners.cfi3-02-2025
Block-1T [KUMAR jo.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1858/2025[25-02-2025 Axis Bank Ltd Vs ANOOP KUMARASHISH 9999183119 lashish@agcpartners.cf13-02-2025
Block-1T ISINGH IKUMAR o.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1859/2025[25-02-2025 Axis Bank Ltd Vs MEERA SINGH |ASHISH 9999183119 shish@agcpartners.cj13-02-2025
Block-11 KUMAR o.in

IGUPTA(P),
k4o, New CourtiCommercial JOMP (1) (COMM)/1860/2025[25-02-2025 Axis Bank Ltd Vs NIDHI |ASHISH 9999183119 lashish@agcpartners.cfi3-02-2025
Block-11 ISRIVASTAVA IKUMAR o.in

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1861/2025 [25-02-2025 Axis Bank Ltd Vs JAIPRAKASH |ASHISH 9999183119 lashish@agcpartners.cfi3-02-2025
Block-1T IYADAV IKUMAR o.in

IGUPTA(P),
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Ko, ICommercial IOMP (I) (COMM)/1862/2025[25-02-2025 Axis Bank Ltd Vs JAGDEV SINGHMAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-1T 61296 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1864/2025[25-02-2025 IKOTAK MAHINDRA BANK Vs S JMAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-11 IPROJECTS 1522 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1867/2025[25-02-2025 JAXIS BANK LIMITED Vs YOUNAS [Rahul 0971891788 info@aualegal.com [24-02-2025
Block-11 IChauhan(P),

ko, New CourtiCommercial JIOMP (I) (COMM)/1868/2025/25-02-2025 JAXIS BANK LIMITED Vs BACHAN [Rahul 0971891788 info@aualegal.com [24-02-2025
Block-11 ILAL IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1869/2025[25-02-2025 AXIS BANK LIMITED Vs [Rahul 9971891788 info@aualegal.com |24-02-2025
Block-11 IKIRANJEET KAUR IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1881/2025 [27-02-2025 Axis Bank Ltd Vs MAHESHMAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-1T IKUMAR 6838 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1882/2025[27-02-2025 Axis Bank Ltd Vs SUNNYMAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-11 [TRIPATHI 0523 IMAHAJAN(P), (@yahoo.com

k4o, New CourtiCommercial IOMP (1) (COMM)/1884/2025/27-02-2025 Axis Bank Ltd Vs IRFAN AHMADMAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-1T 5215 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1885/2025[27-02-2025 Axis Bank Ltd Vs VIJAY KUMARMAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-11 ISRIVASTAVA 2390 IMAHAJAN(P), (@yahoo.com
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ko, ICommercial ICS (COMM)/102/2025 27-02-2025 INewgen Software  Technologie 26922900 j.abhay@amsshandul [27-02-2025
Block-1T [Limited Vs Newgen IT TechnologiesKalia(P), .com
[Limited

ko, New CourtiCommercial IOMP (I) (COMM)/1930/2025[28-02-2025 Axis Bank Ltd Vs BABUDI WOASHISH 9999183119 lalitpandeyadv@ @gm|o7-02-2025
Block-1T IGORADHAN RAM IKUMAR lail.com

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1931/2025 [28-02-2025 Axis Bank Ltd Vs ASHISH KUMAR|ASHISH 9999183119 lalitpandeyadv@ @gm|o7-02-2025
Block-11 [KUMAR lail.com

IGUPTA(P),
kuo, New CourtiCommercial IOMP (1) (COMM)/1932/2025[28-02-2025 lAxis Bank Ltd Vs MAMTA DEVI  [ASHISH 9999183119 lalitpandeyadv@ @gm|o7-02-2025
Block-11 [KUMAR lail.com

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1933/2025[28-02-2025 Axis Bank Ltd Vs VINAY KUMARASHISH 9999183119 lalitpandeyadv@ @gm|o7-02-2025
Block-1T IPANDEY [KUMAR lail.com

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1934/2025[28-02-2025 Axis Bank Ltd Vs PRAKHARASHISH 9999183119 lalitpandeyadv@ @gm|o7-02-2025
Block-1T ISRIVASTAVA IKUMAR lail.com

IGUPTA(P),
ko, New CourtiCommercial IOMP (I) (COMM)/1935/2025[28-02-2025 Axis Bank Ltd Vs KULDEEP OJHA |ASHISH 9999183119 lalitpandeyadv@ @gm|07-02-2025
Block-11 KUMAR lail.com

IGUPTA(P),
k4o, New CourtiCommercial IOMP (1) (COMM)/1937/2025[28-02-2025 Axis Bank Ltd Vs RADHAMAYANK 0873347330 Imayank_mahajanos [28-02-2025
Block-1T ITRADING COMPANY 3676 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial IOMP (I) (COMM)/1936/2025[28-02-2025 Axis Bank Ltd Vs PREMI SINGHMAYANK 0873347330 Imayank_mahajanos [28-02-2025
Block-11 1527 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/1938/2025[28-02-2025 Axis Bank Ltd Vs DEEPAK NAGAR| 0873347330 Imayank_mahajanos [28-02-2025
Block-1T 0524 IMAHAJAN(P), (@yahoo.com
ko, New CourtiCommercial ICS (COMM)/104/2025 28-02-2025 RUDRA MANPOWER SERVICESAbhimanu(P), 9873347330 Imayank_mahajanos [28-02-2025
Block-IT IPVT LTD Vs GAMUT BUILDCON| (@yahoo.com

IPVT LTD
ko, New CourtiCommercial IOMP (I) (COMM)/1928/2025[28-02-2025 Axis Bank Ltd Vs JAIRAM YADAVIMAYANK 0873347330 Imayank_mahajanos [28-02-2025
Block-11 8o19 IMAHAJAN(P), (@yahoo.com
k4o, New CourtiCommercial IOMP (1) (COMM)/1929/2025[28-02-2025 Axis Bank Ltd Vs NANA LALASHISH 9999183119 lalitpandeyadv@ @gm|o7-02-2025
Block-11 JANWA [KUMAR lail.com

IGUPTA(P),

ko, New CourtiCommercial Misc DJ/33/2025 12-02-2025 IM/S SWASTIKSHOBHAN 9999998560 anant@anantamlegal [03-02-2025
Block-1T INFRASTRUCTURES Vs YFCSACHDEVA(P),

IPROJECTS LTD
ko, New CourtiCommercial Misc DJ/34/2025 12-02-2025 IM/S SWASTIKISHOBHAN 9999998560 lanant@anantamlegal [03-02-2025
Block-1T INFRASTRUCTURES Vs YFCSACHDEVA(P),

IPROJECTS P LTD
ko, New CourtiCommercial IOMP (I) (COMM)/1191/2025 [04-02-2025 AXIS BANK LTD Vs LAEEKSANJEEV 0717028845 litigation@srcslegal.c |24-01-2025
Block-11 AHMAD IPATHAK(P), om
ko, New CourtiCommercial IOMP (I) (COMM)/1192/2025 |04-02-2025 AXIS BANK LTD Vs MOHD [SANJEEV 0717028845 litigation@srcslegal.c [24-01-2025
Block-11 [TAHIR IPATHAK(P), lom
ko, New CourtiCommercial IOMP (I) (COMM)/1207/2025|04-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [03-02-2025
Block-1T ITARUN BHARDWAJ 7026 IMAHAJAN(P), (@yahoo.com
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ko, ICommercial IOMP (I) (COMM)/1210/2025|04-02-2025 OTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank_mahajanos [03-02-2025
Block-1T IMAA SHERAWALI TRADERS 0780 [MAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1211/2025 |04-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [03-02-2025
Block-11 ISHUBHAM KUMAR 5792 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1219/2025 [06-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [03-02-2025
Block-I1 PUSHPENDRA NAGAR 7794 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1220/2025/06-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [03-02-2025
Block-11 IYASH MITTAL 6685 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1221/2025 [06-02-2025 [KOTAK MAHINDRA BANK Vs RKMAYANK 0873347330 Imayank_mahajanos [03-02-2025
Block-11 ICONSTRUCTION 5089 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1236/2025|06-02-2025 IYes Bank Ltd Vs PRIYANKAADV. LALIT|81830383143 lalitpandeyadv@ @gmf28-01-2025
Block-1T IYADAV IPANDEY(P), lail.com

ko, New CourtiCommercial IOMP (I) (COMM)/1237/2025|06-02-2025 IYes Bank Ltd Vs MOHD AARIF IADV. LALIT|81830383143 lalitpandeyadv@ @gm|28-01-2025
Block-11 IPANDEY(P), lail.com

kho, New CourtiCommercial IOMP (1) (COMM)/1238/2025|06-02-2025 IYes Bank Ltd Vs NEERAJ NEERAJ |ADV. LALIT|81830383143 lalitpandeyadv@ @gm[28-01-2025
Block-1T IPANDEY(P), lail.com

ko, New CourtiCommercial IOMP (I) (COMM)/1239/2025(06-02-2025 AXIS BANK LTD Vs ABHINAV|Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 IKUMAR [Dev(P), l.com
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4o, ICommercial IOMP (1) (COMM)/1240/2025|06-02-2025 JAXIS BANK LTD Vs MOHAMMAD|Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T ISRAR [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1243/2025|06-02-2025 JAXIS BANK LTD Vs RANVIR [Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1245/2025(06-02-2025 AXIS BANK LTD Vs MOHITDharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 ISINGH [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1247/2025|06-02-2025 JAXIS BANK LTD Vs SARGID ALLM|Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1250/2025(06-02-2025 JAXIS BANK LTD Vs AAS MOHD |Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1315/2025 [10-02-2025 JAXIS BANK Vs RAM AWADH RAM|Dharamdev 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T Singh(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1316/2025 [10-02-2025 IAXIS BANK Vs RAJESH KUMAR|Dharamdev 0811192158 srshobhagupta@gmaijo1-02-2025
Block-11 ISINGH [Singh(P), l.com

kho, New CourtiCommercial IOMP (1) (COMM)/1317/2025 [10-02-2025 IAXIS BANK Vs NANDNI KUMARI [Dharamdev 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T Singh(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1319/2025 [10-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-11 IMANNAT TRANSPORT CO 5313 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/1320/2025[10-02-2025 OTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-1T [HARI CONSTRUCTION 4303 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1336/2025[11-02-2025 AXIS BANK LTD Vs HARCHARANADV 0871040589 lindolexlaw@gmail.co [07-02-2025
Block-1T ISINGH IDHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1337/2025 [11-02-2025 JAXIS BANK LTD Vs VISHNU IADV 0871040589 lindolexlaw@gmail.co [07-02-2025
Block-11 IDHEERAJ(P), m

ko, New CourtiCommercial IOMP (I) (COMM)/1346/2025[11-02-2025 IAXIS BANK LTD Vs DEEPAMALAADV 0871040589 indolexlaw@gmail.co [07-02-2025
Block-11 JAISWAL IDHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1360/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-1T IMAHENDER NATH SHUKLA 2062 [MAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1372/2025 [11-02-2025 IKOTAK MAHINDRA BANK Vs JAIMAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-1T IBHAGWATI ROAD LINES 1921 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1373/2025 [11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-11 ISUNIL KUMAR 0417 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1374/2025[11-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-11 INARESH YADAYV 7359 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1376/2025[11-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [10-02-2025
Block-11 IARSHAD 3877 IMAHAJAN(P), (@yahoo.com
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Ko, ICommercial IOMP (I) (COMM)/1430/2025[12-02-2025 IAXIS BANK Vs LOKESH KUMAR|Dharamdev 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T IDIXIT Singh(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1431/2025 [12-02-2025 JAXIS BANK Vs SHILPI [Dharamdev 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Singh(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1432/2025[12-02-2025 JAXIS BANK LTD Vs MOHD RAGIB|Dharamdev 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Singh(P), l.com
kuo, New CourtiCommercial IOMP (1) (COMM)/1433/2025[12-02-2025 IAXIS BANK LTD Vs RAJKUMAR [Dharamdev 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Singh(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1531/2025 [14-02-2025 JAXIS BANK LTD Vs JYOTI [Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Dev(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1532/2025[14-02-2025 JAXIS BANK LTD Vs BABLI [Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T [Dev(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1533/2025[14-02-2025 JAXIS BANK LTD Vs ALKA [Dharam 0811192158 srshobhagupta@gmaijo1-02-2025
Block-11 Dev(P), l.com
k4o, New CourtiCommercial IOMP (1) (COMM)/1535/2025[14-02-2025 IAXIS BANK LTD Vs KAVITA [Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T [Dev(P), l.com
ko, New CourtiCommercial IOMP (I) (COMM)/1537/2025 [14-02-2025 AXIS BANK LTD Vs AJAY|Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 ICHAUDHARY [Dev(P), l.com
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ko, ICommercial IOMP (1) (COMM)/1538/2025[14-02-2025 JAXIS BANK LTD Vs KALEEM [Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-1T [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1539/2025[14-02-2025 AXIS BANK LTD Vs  JAKIRDharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 JANSARI [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1540/2025[14-02-2025 AXIS BANK LTD Vs GAURAV|Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 IPANWAR [Dev(P), l.com

kuo, New CourtiCommercial IOMP (1) (COMM)/1541/2025 [14-02-2025 IAXIS BANK LTD Vs ROHIT [Dharam 0811192158 srshobhagupta@gmailo1-02-2025
Block-11 [Dev(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1587/2025[15-02-2025 [Kotak Mahindra Prime Ltd Vs |JAMIT KUMAR9990659331 kmpspartner@gmail. [12-02-2025
Block-11 IMANISH VERMA ISINHA(P), lcom

ko, New CourtiCommercial IOMP (I) (COMM)/1592/2025[15-02-2025 IYES BANK LTD Vs VIJAY KUMARSANJEEV 0717028845 litigation@srcslegal.c [11-02-2025
Block-1T IYADAV IPATHAK(P), jom

ko, New CourtiCommercial IOMP (I) (COMM)/1701/2025 [20-02-2025 IAXIS BANK LIMITED Vs SWATI [Rahul 0971891788 info@aualegal.com [14-02-2025
Block-11 IAWASTHI IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1702/2025[20-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [14-02-2025
Block-1T RAJINDER SINGH IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1703/2025[20-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [14-02-2025
Block-11 ISAVINDER SINGH IChauhan(P),
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ko, ICommercial IOMP (I) (COMM)/1704/2025[20-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [14-02-2025
Block-1T IKULWINDER SINGH IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1705/2025[20-02-2025 JAXIS BANK LIMITED Vs BACHAN[Rahul 0971891788 info@aualegal.com [14-02-2025
Block-11 ILAL IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1706/2025[20-02-2025 AXIS BANK LIMITED Vs [Rahul 0971891788 info@aualegal.com [14-02-2025
Block-11 ISANDEEP GOYAL IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1707/2025[20-02-2025 IAXIS BANK LIMITED Vs VIKAS [Rahul 0971891788 info@aualegal.com [14-02-2025
Block-11 [KUMAR IChauhan(P),

ko, New CourtiCommercial IOMP (I) (COMM)/1722/2025 [20-02-2025 AXIS BANK LTD Vs AVNEESHADV 0871040589 lindolexlaw@gmail.co [13-02-2025
Block-11 IKUMAR IDHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1723/2025 [20-02-2025 JAXIS BANK LTD Vs VIPIEN IADV 0871040589 lindolexlaw@gmail.co [13-02-2025
Block-1T IDHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1724/2025[20-02-2025 JAXIS BANK LTD Vs OMPRAKASHIADV 0871040589 lindolexlaw@gmail.co [13-02-2025
Block-11 IPANWAR DHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1725/2025 [20-02-2025 AXIS BANK LTD Vs |ADV 0871040589 lindolexlaw@gmail.co [13-02-2025
Block-1T ISUKHWINDER SINGH IDHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1805/202524-02-2025 AXIS BANK LTD Vs PRADEEP SANJEEV 0717028845 litigation@sreslegal.c [07-02-2025
Block-11 ISINGH IPATHAK(P), jom
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Ko, ICommercial IOMP (I) (COMM)/1809/202524-02-2025 IYES BANK LTD Vs MRIDUL GOEL[SANJEEV 0717028845 litigation@sreslegal.c [07-02-2025
Block-1T IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/1812/2025 [24-02-2025 AXIS BANK LTD Vs HARISHADV 0871040589 lindolexlaw@gmail.co [13-02-2025
Block-1T IKUMAR IDHEERAJ(P), Im

ko, New CourtiCommercial JIOMP (I) (COMM)/1863/2025[25-02-2025 IKOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-11 ISEEMA SHAH 8669 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1865/2025[25-02-2025 [KOTAK MAHINDRA BANK Vs [MAYANK 0873347330 Imayank_mahajanos [18-02-2025
Block-IT JARVIND YADAV 7557 IMAHAJAN(P), (@yahoo.com

ko, New CourtiCommercial IOMP (I) (COMM)/1866/2025[25-02-2025 AXIS BANK LTD Vs HIMANSHUADV 0871040589 lindolexlaw@gmail.co [13-02-2025
Block-1T ISINGH CHAUHAN IDHEERAJ(P), Im

ko, New CourtiCommercial IOMP (I) (COMM)/1875/2025 [27-02-2025 JAXIS BANK Vs Ram Awadh Ram |Dharamdev 0811192158 srshobhagupta@gmaifi5-02-2025
Block-1T Singh(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1876/2025[27-02-2025 JAXIS BANK Vs MAYANK SHARMA|VIRENDER 0811192158 srshobhagupta@gmaili5-02-2025
Block-11 KHITOLIYA(P), l.com

k4o, New CourtiCommercial IOMP (1) (COMM)/1877/2025[27-02-2025 IAXIS BANK Vs ABHISHEK IVIRENDER 0811192158 srshobhagupta@gmaifi5-02-2025
Block-1T [IKHITOLIYA(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1878/2025[27-02-2025 AXIS BANK Vs MAYANKVIRENDER 0811192158 srshobhagupta@gmaifi5-02-2025
Block-1T JAGARWAL IKHITOLIYA(P), l.com
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ko, ICommercial IOMP (1) (COMM)/1879/2025[27-02-2025 IAXIS BANK Vs MOHD KHALID 0811192158 srshobhagupta@gmaifi5-02-2025
Block-1T ITOLIYA(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1880/2025[27-02-2025 JAXIS BANK Vs TAIBA BANO IVIRENDER 0811192158 srshobhagupta@gmaifi5-02-2025
Block-11 IKHITOLIYA(P), l.com

ko, New CourtiCommercial IOMP (I) (COMM)/1883/2025[27-02-2025 Axis Bank Ltd Vs MAMTAMAYANK 0873347330 Imayank_mahajanos [27-02-2025
Block-11 IMAHANTA 4990 IMAHAJAN(P), (@yahoo.com

k4o, New CourtiCommercial IOMP (1) (COMM)/1901/2025[27-02-2025 [Kotak Mahindra Prime Ltd Vs [AMIT KUMARY990659331 kmpspartner@gmail. [21-02-2025
Block-11 [HEMRAJ SO BEER SINGH ISINHA(P), lcom

ko, New CourtiCommercial IOMP (I) (COMM)/1920/2025[28-02-2025 [IDFC FIRST BANK LTD Vs VINOD [SANJEEV 0717028845 litigation@sreslegal.c [14-02-2025
Block-1T IGUPTA IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/1923/2025[28-02-2025 IDFC FIRST BANK LTD Vs RAVI SANJEEV 0717028845 litigation@srcslegal.c [14-02-2025
Block-1T IKUMAR IPATHAK(P), lom

ko, New CourtiCommercial IOMP (I) (COMM)/1926/2025[28-02-2025 [IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [14-02-2025
Block-11 IVIKRAM MALHOTRA IPATHAK(P), om

ko, New CourtiCommercial IOMP (I) (COMM)/1927/2025[28-02-2025 IDFC FIRST BANK LTD Vs [SANJEEV 0717028845 litigation@srcslegal.c [14-02-2025
Block-11 ISARFARAJ MOHAMAD MUSTUFA [PATHAK(P), lom

ko, New CourtiCommercial [Execution (Comm)/28/2025 [15-02-2025 ADHUNIK AUTOMATION INDIARAJNDRA 9312217105 juristzone@yahoo.co |07-02-2025
Block-1T IVS AIRTECH AIR CONDITION ISONI Im
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IGANNON DUNKERLEY AND CO,
ILTD.

IMALHOTRA &
ANKIT GUPTA

ICS(COMM) 102/2025 01-02-2025 ISTATE BANK OF INDIA Vs ABHA 7011848842 lamit.adocate13@gma [30-01-2025
IKUMAR RAJPUT fil.com
IOMP(I) (COMM) p2/2025 10-02-2025 IYES BANK LIMITED Vs KA TIK 011-26211488 legal @katyalassociate[o3-01-2025
IMANDAL UMAR & s.com
ACHIN
TYAL
[EX(COMM) 61/2025 10-02-2025 ISTATE BANK OF INDIA Vs PINKIDHARMENDRA[8800784740 subhi1673@gmail.co [23-01-2025
IDIWAN ISINGH m
ICS(COMM) 120/2025 10-02-2025 IMUNNA KHAN Vs UPGRIDSACHIN 0811141060 INot Mentioned 04-02-2025
ISOLUTIONS PVT. LTD. IGOYAL
ICS(COMM) 121/2025 11-02-2025 IM/s OLYMPIC PETROPRODUCTSSANCHIT 8506812719 sanchitgarggg@gmaillo6-02-2025
ILTD. Vs M/S INDUS VALLEY|GARG & .com
BUILDCON LIMITED IMADHAV
JANAND
ICS(COMM) 129/2025 13-02-2025 ICANARA BANK Vs RAVINDE SHAN 999057700 krishenkumar@gmailfi5-01-2025
ISINGH KUMAR L.com
[EX(COMM) 68/2025 13-02-2025 IM/S SRI MAYURRA KITCHENSSANDEEP 0891434698 ladvsandeepk11@gmaifi0-02-2025
IPVT LIMITED Vs M/S SARAHKUMAR l.com
[HOSPITALITY PVT LIMITED AND|
IORS
ICS(COMM) 133/2025 14-02-2025 IBANK OF INDIA Vs M/s ASHITAISONU VIVEK &i9873033650 ladvocatehpbhardwaj [10-02-2025
IPRINT SERVICE AND ANR. H.P. (@gmail.com
IBHARDWAJ
[EX(COMM) I71/2025 15-02-2025 IMS ROOT PROJECT|SHARVAN 9313960607 contactdelhilaw@gm [13-02-2025
[ENGINEERING  CONSULTANCY[KUMAR lail.com
PVT LTD VS MS SIMPLEX]
INFRASTRUCTURE LTD
IOMP(I) (COMM) 27/2025 18-02-2025 IPARMINDER JIT KAUR VSSIDDHARTHA [9818501011 siddhant@asthanala [17-02-2025
ISPLENDOR BUILDWELL PVT. LTDINEGI & in
JAND ANR. ISIDDHANT
IASTHANA
IOMP (COMM) 16/2025 18-02-2025 ISPLENDOR BUILDWELL PVT LTDSARTHAK 8826615068 ladv.sarthakgupta@g [13-02-2025
AND ANR. Vs PARMINDERJJITIGUPTA Imail.com
IKAUR
IOMP (COMM) 17/2025 18-02-2025 ISPLENDOR BUILDWELL PVT LTDSARTHAK 8826615068 ladv.sarthakgupta@g [13-02-2025
JAND ANR. Vs MAJ. GEN. MANJITIGUPTA Imail.com
ISINGH SANDHU AND ANR. Manjit
Singh Sandhu
ICS(COMM) 150/2025 19-02-2025 ISBG ENGINEERING CO. LTD. VSMITHIL 8860441378 ladvankit2o@gmail.cofi2-02-2025

m
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ICS(COMM) 156/2025 21-02-2025 IMAHIPAL BHANDARI SINGH VsYOMESH 0810910048 INot Mentioned 18-02-2025
ISNNR PVT LTD ISHARMA
[EX(COMM) 82/2025 24-02-2025 Shri NAIPAL SINGH Vs GSBABKPANDEY [0811576230 bashisthapandey@g [17-02-2025
IBUILDERS PVT. LTD. Imail.com
ICS(COMM) 167/2025 25-02-2025 IPRECISION SYSTEM CONTROL VsPRANAV 0560205151 Imail @utkassociates.c [14-02-205
[PARNIKA COMMERCIAL ANDPROOTHI om
[ESTATES PVT. LTD. & ANR.
29 MS. NEELAMSOUTH- 14 ICOMMERCIAL SUIT ICS/COMM/32/2025 14.01.2025 ISYNCHRONISING DESTINATIONSVIVEK SINGH (9810182555 [LEXALLIANCE.VIVE[13.01.2025
ISINGH, DISSTRICITEAST IVS. SEVEN SEAZ VACATIONS LTD. [K@GMAIL.COM
JUDGE
ICS/COMM/50/2025 16.01.2025 BANK OF INDIA VS. M/S SINGHAMRENDRA [9910717081 IADVAMRENDRA22 [15.01.2025
ISOFT TOYS INATH SHUKLA (@GMAIL.COM
ICS/COMM/49/2025 17.01.2025 IMODI DISTILLERY VS. GLOWSONALIJOON 9810098154 [KARWASRAANDASS(16.01.2025
INFOCOM PVT. LTD. IOCIATES@GMAIL.C
oM
ICS/COMM/62/2025 22.01.2025 JAGDAMBA JYOTI SAM VDAYNIKHIMANSHU 0810441639 INFO@ADVOCATEH]21.01.2025
ISAMITI VS. INNOVATIVEJAIN IMANSHUJAIN.CO
IPROJECT MANAGEMENT M
ICS/COMM/63/2025 22.01.2025 IM/S HIGH FIELD DISTILTERSPRITESH 8586047570 IPRITESH2092@GM [21.01.2025
BROTHER VS. KUBER POPCORNKUMAR AIL.COM
IPVT. LTD.
ICS/COMM/64/2025 22.01.2025 JASHA DEVI PROP. OF M/S APSANKIT KUMAR 9015505737 INIYAMAMLAWOFFI|21.01.2025
IDRUG HOUSE VS. MEDREYV| ICES@GMAIL.COM
[HEALTHCARE PVT. LTD.
ICS/COMM/65/2025 22.01.2025 IM/S CRYSTAL AIR SYSTEMS VS|FATIMA UMAR [9868952944 IATTORNEY340@GM[21.01.2025
IM/S MIDAS MARKETING AIL.COM
ISERVICES
ICS/COMM/81/2025 28.01.2025 IPUNJAB NATIONAL BANK VSJA.K. SHAKYA [9810362626 IAKASHYA01@GMAI [27.01.2025
JAAMIT SAINI IL.COM
ICS/COMM/91/2025 29.01.2025 ILAXMI DEVI VS. SUNIL KUMARRAJENDRA 0312046733 IYADAVRAZEN@GM [28.01.2025
ISINGH IYADAV AIL.COM
[TRADEMARK/ COPYRIGHT ICS/COMM/31/2025 14.01.2025 [HALDIRAM SNACKS PVT. LTD. VS SANJEEV 9811129304 ILITIGATION@SING [13.01.2025
ILALITA PRASAD ISINGH I[HASSOCIATES.COM
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ICS/COMM/70/2025 24.01.2025 BENTLEY SYSTEMSAARSHIA 0810621272 IN/A 23.01.2025
INCORPORATED VS. HNR PRASADBEHL

ICS/COMM/90/2025 29.01.2025 IBENTLEY SYSTEMSANKUR 8800858923 IANKURKATYAL@AS|28.01.2025
INCORPORATED VS. MATRIX GEOKATYAL [KLEGAL.CO.IN
ISOLUTIONS PVT. LTD.

JARBITRATION U/S 9 IOMP(i)(COMM)/21/2025 20.01.2025 IYES BANK LTD. VS. NAJIM NAJIM EARTIK IN/A IN/A 19.01.2025
UMAR
IMISC CASES IMISC DJ/5/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SANKIT KHATRIN/A IN/A 02.01.2025

ISEIRRA INFRA

IMISC DJ/6/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SIANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/7/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/8/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SIANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/9/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/10/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SIANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/11/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SIANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/12/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/13/2025 03.01.2025 IM/S LIUGONG INDIA VS. M/SANKIT KHATRIN/A IN/A 02.01.2025
ISEIRRA INFRA

IMISC DJ/18/2025 09.01..2025 [HEMA RAWAT VS. M/S NSB BPO |[SHIVOM GARG [N/A IN/A 08.01.2025
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IMISC DJ/57/2025 14.01.2025 [UNION BANK OF INDIA VS/SUNIL IN/A IN/A 13.01.2025
JANAND BIHARI ICHOUDHARY
IMISC. DJ/111/2025 25.01.2025 AJAY INDUSTRIAL CORP. VS|VIKAS IN/A IN/A 24.01.2025
IBRAJENDRA VERMA ISHARMA
[EXECUTION [EXECUTION 10-01-2025 ISPJ CARGO PRIVATE LIMITED Vs [Navneet(P), IN/A IN/A 10.01.2025
(COMM)/17/2025 IM/S KAMDHENU FOODS AND|
IORS
[EXECUTION 22-01-2025 IM/S SUNDARAM FINANCE LTD|N/A IN/A IN/A 21.01.2025
(COMM.)/40/2025 Vs RAJEEV ARORA
[EXECUTION 22-01-2025 IGILLANDERS ARBUTHNOT ANDAnkur IN/A IN/A 21.01.2025
(COMM)/39/2025 ICO LIMITED Vs STEELSangal(P),
JAUTHORITY OF INDIA LIMITED
[EXECUTION 21-01-2025 IFARIDA KARMALI Vs MslRanjan IN/A IN/A 20.01.2025
(COMM)/37/2025 JOLYMPIA FITNESS PVT LTDMishra(P),
[Through former directors RAHUL
INARANG AND VINEET KUMAR
[EXECUTION 23-01-2025 [Levis Strauss and Co Vs Dilshad  [Shravan IN/A IN/A 22.01.2025
(COMM)/46/2025 [Bansal(P),
IEXECUTION 28-01-2025 IBERGER PAINTS INDIA LIMITED ARUN IN/A IN/A 27.01.2025
(COMM)/52/2025 Vs SANJEEV MITTAL KUMAR(P),
[EXECUTION 20-01-2025 IM/S JAGATJIT INDUSTRIES LTD [Vishal IN/A IN/A 28.01.2025
(COMM)/53/2025 Vs M/S ANP MEDICALPVT LTD [Khattar(P),
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IPROJECTS LIMITED

IPRIVATE LIMITED Vs SIMPLEXSINGHAL(P),

(@gmail.com

ICommercial Suit ICS (COMM)/101/2025 01-02-2025 [HART MOHAN SHARMA Vs |Raghavendra [9650608181 lanandsharma.advi@ [28.01.2025
ICHIRANJIV MARASINI kumar(P), lgmail.com
ICommercial Suit ICS (COMM)/98/2025 01-02-2025 IM/S MANPOWERGROUPABHISHEK +01- lgautam@mimansala [30.01.2025
ISERVICES INDIA PVT LTD Vs M/SSINGH(P), 9899809187,+91- [w.inparth@mimansal
ISOBEK AUTO INDIA PVT LTD 9810690505 law.in
ICommercial Suit ICS (COMM)/100/2025 01-02-2025 ICANARA BANK Vs SURESH SHAN 9990S77700 krishenkumar@ljIma|[30.01.2025
UMAR(P), il.oom
ICommercial Suit ICS (COMM)/108/2025 04-02-2025 RAJAN ARORA PROPRIETOR OFRishabh 9873709995 [Rishabh.lawoffice@q [30.01.2025
IM/S DHIMAN STEEL INDUSTRIES |Gulati(P), Imail.com
Vs M/S ENKEEBEE INFRATECH
INDIA PVTLTD
ICommercial Suit [EXECUTION 06-02-2025 WELL TRANS LOGISTICS (INDIA)Uttam Kumar8510013908 uttamdas1@gmail.co [03.02.2025
(COMM)/57/2025 IPRIVATE LIMITED Vs PUNITDas(P), m
IVERMA
ICommercial Suit ICS (COMM)/124/2025 12-02-2025 STATE BANK OF INDIA Vs [VARUN 0818365119 IOFFICE.CHANDIOK [10.02.2025
IABHISHEK KUMAR ICHANDIOK(P), (@GMAIL.COM
ICommercial Suit [EXECUTION 13-02-2025 SH RAM BABU SHAH Vs M/S[TARA 9910974803 starag312@gmail.co [10.02.2025
(COMM)/69/2025 IASHISH ENTERPRISES ISINGH(P), m
ICommercial Suit [EXECUTION 13-02-2025 ILEVI STRAUSS AND CO Vs MOHD|Shravan 26843455 lunitedmark@uniteda [11.02.2025
(COMM)/67/2025 ISHADAB AND ORS Bansal(P), ndunited.com
ICommercial Suit ICS (COMM)/134/2025 14-02-2025 IM/S KANGROO IMPEX Vs M/SHEM CHAND|0811039867 12.02.2025
ISHRI RAMA POLYMER IVASHISHT(P), juscorporatumlawoffi
ce@gmail.com
ICommercial Suit [EXECUTION 14-02-2025 [Krishiacharya Technologies Pvt Ltd |Akshay Goel(P), 9811783019 lakshay.goelio@agan [12.02.2025
(COMM)/70/2025 Vs Junobazaar Private Limited [dassociates.in
ICommercial Suit ICS (COMM)/138/2025 17-02-2025 IM/S PRECISION SYSTEM[Pranav 0560205151 IMAIL(iV,UTKASSOC [14.02.2025
ICONTROL Vs PARNIKA[Proothi(P), TATES.COM
ICOMMERCIAL AND ESTATES PVT]
ILTD
ICommercial Suit ICS (COMM)/137/2025 15-02-2025 INEHA JAIN Vs PINKI KUMARI |Alok Kumar(P), 9990650484 ladvkumaraloko81 14.02.2024
O @gmail.com
ICommercial Suit Misc DJ/197/2025 17-02-2025 SHALIMAR ENGINEERINGANKUR 98-11-126091 lankursinghaladvocatefi4.02.2025
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IPVT LTD.

ICommercial Suit IOMP (I) (COMM)/23/2025 [17-02-2025 IYES BANK LTD Vs AMIT AMIT IADV. LALIT|8130383143 ILALITPANDEYADV( |04.02.2025
IPANDEY(P), a) GMAIL.COM
ICommercial Suit IOMP (COMM)/15/2025 18-02-2025 IM/S SPLENDOR BUILDWELL PVT|Sarthak 8826615068 ladv.sarthakgupta@g [13.02.2025
ILTD AND ANR Vs MRS KAMINIGupta(P), Imail.com
IPURI
ICommercial Suit [EXECUTION 18-02-2025 ILEVIS STRAUSS AND CO Vs Mohd|Shravan 26843455 lunitedmark@uniteda [15.02.2025
(COMM)/79/2025 [Rafique Alam [Bansal(P), ndunited.com
ICommercial Suit [EXECUTION 19-02-2025 ISHYAM SUNDER PATI TRIPATHI JITANDER 0810176628 ladvocatekkdskpariha [13.02.2025
(COMM)/81/2025 Vs RANJEET SINGH KUMAR(P), r@gmail.com
ICommercial Suit ICS (COMM)/163/2025 25-02-2025 IONEg7 COMMUNICATIONS LTD |[SHOBHAN 9999998560 lanant@anantamlegal.[24.02.2025
Vs P KISHORE ISACHDEVA(P), lcom
ICommercial Suit ICS (COMM)/169/2025 27-02-2025 IPUNJAB NATIONAL BANK Vs [Quaisar Ali(P), 9999802592 aliquaisar110@gmail. [23.02.2025
ISULAGNA DAS GUPTA com
ICommercial Suit ICS (COMM)/170/2025 27-02-2025 [PUNJAB NATIONAL BANK Vs M/SQuaisar Ali(P), 0540049758 tanveerkausar110@g [29.01.2025
IBASIC HEALTH PRODUCTS LLP Imail.com
ICommercial Suit ICS (COMM)/175/2025 28-02-2025 IBIRENDRA RAWAT Vs JAISWALCharan Jeet [9540197757 cjsnjuris@gmail.ocm [25.02.2025
IGARMENTS Singh(P),
ICommercial Suit ICS (COMM)/166/2025 25-02-2025 ARUN KUMAR SHAH VS[Roshan 0560622223 roshan@chambersofr[24.02.2025
ISUBHASH CHAND CHOTRANI [Santhalia (P) santhalia.com
31 IMS. ANU GROVERSOUTH- 21 [Execution Petition ICS (COMM)/106/2025 03-02-2025 IM/S AUSTVINAYAK PLYWOODS VsYogesh Kumarj8010258125 ykgupta128@gmail.c [31-01-2025
IBALIGA [EAST IVIAK GROUP PRVIVATE LIMITED [Gupta lom
[Execution Petition [EXECUTION 07-02-2025 IKOTAK MAHINDRA PRIME LTD.[Kushal Kumar [7009793548 [Rishabh.erudigitalleg |31-01-2025
(COMM.)/59/2025 Vs RAJENDRA SINGH lal128 @gmail.com
[Execution Petition [EXECUTION 07-02-2025 IKOTAK MAHINDRA PRIME LTD VsKushal Kumar [7009793548 [Rishabh.erudigitalleg [31-01-2025
(COMM.)/60/2025 ISONU SONU SHARMA al128 @gmail.com
[Execution Petition ICS (COMM)/115/2025 07-02-2025 IM/S MAHADEV LIQUAR Vs M/SShrey Kapoor [9717755441 shrey.kapoor@gmail. [06-02-2025
IMILLENIUM  INFRAENGINEERS| lcom
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[Execution Petition ICS (COMM)/119/2025 10-02-2025 IGROG EVENTS ANDfSachin Bajpai  [9958992778 info@incennnslegal @07-02-2025
[ENTERTAINMENT PVT LTD Vs lgamil.com
IBOLLYBOOM INDIA PVT LTD

[Execution Petition ICS (COMM)/130/2025 13-02-2025 IM/S STINT SOLUTIONS Vs M/SAjay Kumarjo811104015 lakchopraadv@yahoo. [10-02-2025
IDAV EDUCATION AND WELFAREChopra co.in
ISOCIETY

[Execution Petition [EXECUTION 13-02-2025 SH. RAM BABU SHAH Vs. M/ST.S. Rajput 9910974803 starag312@gmail.co [10-02-2025

(COMM.)/69/2025 IASHISH ENTERPRISES Im

[Execution Petition ICS (COMM)/142/2025 17-02-2025 [UNION BANK OF INDIA Vs MS|Dhanajaya 0312872882 ladmin@lexstabilillis. [10-02-2025
ITAHSEEN ULLAH KHAN Kumar lcom

ICommercial suit JIOMP (1) (COMM.)/28/2025 [18-02-2025 IYES BANK LTD Vs SAHJOT SINGH]|Lalit Pandey 8130383143 lalitpandeyadv@gmailo4-02-2025
[BAINS l.com

ICommercial suit ICS (COMM)/161/2025 18-02-2025 ISMARTWORKS COWORKINGSumeet Anand (9953154353 suprapartnerslegal@go4-02-2025
ISPACES PVT. LTD. Vs PROBEROS] Imail.com
[TRADING PRIVATE LIMITED

ICommercial suit JOMP (COMM.)/19/2025 19-02-2025 IMR. NARESH KUMAR JAIN Vs M/SGurbaksh Singh j9810010333 gurbakshsinghadvi57|04-02-2025
IR.K. STOCKHOLDING PVT LTD (@gmail.com

ICommercial suit IOMP (COMM.)/20/2025 19-02-2025 IM/S SPLENDOR BUILDWELL PVT|Sarthak Gupta [8826615068 ladv.sarthakgupta@g [13-02-2025
ILTD Vs MR. Mukesh Taneja Imail.com

ICommercial suit [EXECUTION 19-02-2025 IMAHAVEER ENTERPRISES Vs M/SSaket Gogia 0845039139 saketgogia@lawttitud [15-02-2025

(COMM.)/80/2025 [EXPRESS CLONICS PRIVATE le.com

ILIMITED

ICommercial suit ICS (COMM)/153/2025 19-02-2025 IC L EDUCATE LTD Vs ROHAN|Vikas Padora (9999195702 vikas.padora@gmail. [15-02-2025
IGARG lcom

ICommercial suit ICS (COMM)/160/2025 22-02-2025 IM/S RECAZ CHEMICALS (INDIA)PP.S. Chauhan [8178925937 ladvocatenks393@gm [24-02-2025
IPVT LTD. Vs M/S MOHIT RUBBER| lail.com
I[FOAM INDIA PVT LTD.

ICommercial suit ICS (COMM)/178/2025 28-02-2025 IM/S SUVIDHA AIR SYSTEMS VsMohit Chadha (9999184123 IMCHADHA863@GM [25-02-2025
IM/S REHANI INDCON PVT. LTD. AIL.COM

32 ISH. BHUPESHSOUTH- 22 ICommercial Suit IOMP (I) (COMM.)/24/2025 [17-02-2025 IYES BANK LTD Vs GAJENDRAADV. LALIT|8130383113 ILALITPANDEYADV [04-02-2025
KUMAR [EAST IKUMAR IPANDEY (@GMAIL.COM
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[Execution Petition [EXECUTION 18-02-2025 SANDEEP SAXENA Vs M/SRohtash Kanwarj9811207995 rohkan147@gmail.co [14-02-2025
(COMM.)/78/2025 IBESPOKE INTERIORS LLP Im
[Execution Petition [EXECUTION 17-02-2025 IM/s. Hukum Chand Gupta FabricsgAshish 9811215280 lupadhdyaylawchamb [14-02-2025
(COMM.)/75/2025 Private Limited Vs M/s. SunnylUpadhayay ers@gmail.com
[nternational Limited
[Execution Petition [EXECUTION 13-02-2025 ILENSKART SOLUTIONS PVT. LTD Jpuneet bajaj 081 1700978 bajaj.bajaj128 11-02-2025
(COMM.)/65/2025 Vs MR. SAURAV DEB (@gmail. com
[Execution Petition [EXECUTION 12-02-2025 SALONY SINGHAL Vs  RRARCHIT 0599043045 legal @sigmalegal.in [10-02-2025
(COMM.)/64/2025 INDUSTRIES ISINGHAL
[Execution Petition [EXECUTION 11-02-2025 IM/S PALLADIUM SAFETY|Sheepali Patial (9871343259 IVINEETMUDGAL@ [09-02-2025
(COMM.)/63/2025 ISOLUTIONS PVT. LTD. Vs J.K| IGMAIL.COM
[ENTERPRISES
ICommercial Suit ICS (COMM)/131/2025 14-02-2025 INDERJIT KAUR Vs MSJ HOMESAmanjeet Singh [8860812051 sariaaman@gmail.co [11-02-2025
INFRATECH PVT. LTD. AND ORS. m
ICommercial Suit ICS (COMM)/125/2025 12-02-2025 IM/S OLYMPIC PETROPRODUCTSMadhav Anand [8506'812719 sanchitgarggg@gmailf11-02-2025
LTD. Vs M/S INDUS VALLEY] .com
[PROMOTERS LIMITED
ICommercial Suit ICS (COMM)/122/2025 11-02-2025 BENTLEY SYSTEMS AND ANR. VsAnkur Katyal [8800858923 lankurkatyal @asklegaljo7-02-2025
ICHETAK ENGINEERS .co.in
ICommercial Suit ICS (COMM)/117/2025 10-02-2025 IM/S MAHADEV LIQUOR Vs M/SSHREY 0717755441 ladv.shrey.kapoor@g [04-02-2025
IRAISEN MARKETING PVT. LTD. [KAPOOR Imail.com
ICommercial Suit ICS (COMM)/116/2025 10-02-2025 IM/S SAI FOODHOUSE PVT. LTD./Aman Kumar 987393 8816 Imittalpko8 @gmail.co| 31-01-2025
Vs M/S NEW SHOP CSTORE m
INETWORK PRIVATE LTD.
ICommercial Suit ICS (COMM)/103/2025 03-02-2025 IM/S GRAFIX SOLUTIONS Vs AJAY[RAKESH 0911125245 ladvocaterakeshsharm|31-01-2025
ICHAUHAN AND ORS. ISHARMA la2006@gmail.com
ICommercial Suit IContempt Petition/1/2025 |04-02-2025 IMANTEC CONSULTANT PVT. LTD{SUNEET - - 04-02-2025
Vs CASTA ENGINEERS PVT. LTD. [BHARDWAJ
[Execution Petition Misc DJ/224/2025 25-02-2025 IM/S KHOSLA ENTERPRISES Vgvishal kumar 9899040409 almedelhi@gmail.co [22-02-2025
IM/S MARKETING KING ONLINE m
IPVT. LTD.
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[Execution Petition ICS (COMM)/171/2025 28-02-2025 IM/S TAKKAR INDUSTRIES Vs M/SWASIM KHAN (9082268882 wasim.khano4@gmaif25-02-2025
[BHANSALI CABLES AND l.com
ICONDUCTORS PVT. LTD. AND
IORS.
33 MS. NEERASOUTH- ICommercial Suit [EXECUTION 01-02-2025 IM/S VALO AUTOMOTIVE PVT LTD|Mansoor Ansari 9868111799 infonaushad@gmail.c| 29-01-2025
IBHARIHOKE, [EAST (COMM.)/55/2025 Vs SPRINT CARS PVT LTD jom
IDISTRICT
JUDGE(COMMERCI
AL COURT) ICS (COMM)/109/2025 04-02-2025 ISTATE BANK OF INDIA Vs SHJAMIT SINGH (7011848842 lamit.advocate13@gm [31-01-2025
INAND KISHORE lail.com
[EXECUTION 06-02-2025 IR K DISTRIBUTORS Vs BONZO[SANDEEP 0810070898 rajeshchugh@gmail.c|03-02-2025
(COMM.)/58/2025 IKIDS APPARELS PVT LTD KUMAR jom
ICS (COMM)/111/2025 06-02-2025 ISMT. SAROJINI DEVI KOHLI ANDINITIN KUMAR 9999402692 justiceallied.lawoffice [ 04-02-2025
IORS. Vs SH. JAGMOHAN KAPOOR s@gmail.com
ICS (COMM)/113/2025 07-02-2025 IM/S. MAHADEV LIQUOR Vs M/S/SHREY 9717755441 ladv.shrey.kapoor@g [04-02-2025
IRAISEN MARKETING PVT. LTD. [KAPOOR Imail.com
ICS (COMM)/118/2025 10-02-2025 ANIL. KUMAR CHAUDHARY Vs 0oJ 08 18514477, ladvrajatjain@gmail.c |: 07-02-2025
IHARIJESH KUMAR GUPTA UMAR SINGH| jom
Misc DJ/173/2025 10-02-2025 IM/S HUAWEIGunjan Kumar 9313350568 lassociate@cqgk.leqa [07-02-2025
TELECOMMUNICATIONS  INDIA
ICO. PVT. LTD. Vs M/S ARUN|
INDUSTRIES
ICS (COMM)/123/2025 11-02-2025 ICANARA BANK Vs MURARIANSHUMAN 9990042642 sri.anshu83@gmail.c [08-02-2025
[KUMAR AND ANR. ISRIVASTAVA jom
IOMP (I) (COMM.)/25/2025 [17-02-2025 IYES BANK LTD. Vs ANKIT BHATI [LALIT PANDEY (8130383143 ILALITPANDEYADVA|04-02-2025
IGMAIL.COM
IOMP (I) (COMM.)/26/2025 [17-02-2025 YES BANK LTD. Vs MOHD[LALIT PANDEY 8130383143 ILALITPANDEYADVA|04-02-2025
ISADDAM IGMAIL.COM
[EXECUTION 17-02-2025 INEW INDIA TIMBER STORE Vs-- 9310905051 sslegalsolutions1201 [t1-11-2024
(COMM.)/72/2025 [HSK INFRA PVT LTD (@gmail.com
[EXECUTION 17-02-2025 IM/s. IMPERIAL CABLES PRIVATESahil Sharma 9811 072845, lawlegal@gmail.co [10-02-2025
(COMM.)/76/2025 ILIMITED Vs CANARA BANK Im
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[EXECUTION 17-02-2025 ISTEEL INFRA SOLUTIONSSUNIL KUMARI8826165577 vishnu.alland @zeus.fil14-02-2025

(COMM.)/77/2025 IPRIVATE LIMITED Vs M/STYAGI rm.in
ALLIIED INFRA PROJECTS AND|
JANOTHER

ICS (COMM)/140/2025 17-02-2025 STATE BANK OF INDIA VSAMITSINGH [7011848842 lamit.advocate13@gm [15-02-2025
IDEVENDRA YADAV lail.com

ICS (COMM)/143/2025 18-02-2025 IBERGER PAINTS INDIA LTD. VsPramanshi S 9910539533; [pramanshi(a)outlook.f15-02-2025
IM/S SUPER CITY DEVELOPERS lcom
IPVT. LTD.

Misc DJ/198/2025 18-02-2025 IM/S ANA DESIGN WORX PVTJ|VISHAL - - 11-02-2025
ILTD. Vs M/S MYPREFERREDSHARMA
[TRANSFORMATION AND|
[HOSPITALITY PVT. LTD. AND ORS.

ICS (COMM)/151/2025 19-02-2025 BHANU ARORA Vs PRIYANKA rajendra yadav (9312046733 lvadavrazen@gmail.cof17-02-2025

Im

ICS (COMM)/152/2025 19-02-2025 [.LB. PHARMA PVT. LTD. Vs OM|Prashant 09991119392, [PASSANDASSOCIAT |17-02-2025
IDISTRIBUTORS [Bhargava [ES@GMAJL.COM

ICS (COMM)/154/2025 20-02-2025 IM/S ROYAL FIRE SAFETY VsHIMAL 0810456889 I e gumlawf i18-02-2025
IFLIPSPACES TECHNOLOGY LABSAKHTAR rm@gmail. c om
IPVT. LTD.

ICS (COMM)/155/2025 21-02-2025 IM/S OXFORD EXPRESS PVT. LTD.RAVI KUMAR (9899610930 ladv.vipulaggarwal  1f19-02-2025
Vs M/S UNIPACK INDUSTRIES l994gmaii. corn
JAND ORS.

ICS (COMM)/159/2025 22-02-2025 ICANARA BANK Vs RAJU KUMARFFAHAD KHAN (9219701292 fahadadvocatekhan@ [20-02-2025
JAND ORS. lgmail.com

Misc DJ/215/2025 22-02-2025 [HARIOM ASHOK SONI Vs MUSCLE--- 8750396197 ladvsandeeplamba@g [19-02-2025
JAND STRENGTH INDIA LLP Imail.com

ICS (COMM)/165/2025 25-02-2025 IM/S JEWELS BY SAGARIKA VsMadhav Bhatia 9910572585 imadhavbhatia@verta |24-02-2025
IM/S TIRUPATI JEWELS AND ORS. rilegal.com

[EXECUTION 28-02-2025 BHUSHAN DEALMARK PRIVATEHIMANSHU [8750618722 sswaniassociates@gm| 21-02-2025

(COMM.)/86/2025 ILIMITED Vs Sanjay Kumar Tiwari |GARG lail.com
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m

I[EXECUTION 55/25 01.02.2025 IM/S Valo automative Vs Sprint Cars [Naushad Ahmadj9o868111799 infoenaushad @gmail.[29.01.2025
com
IOMP(COMM) 11/25 01.02.2025 Wone Management Vs Rama Arora [Prashant Mehta 9999590003 lprashantmohanmeht [23.01.2025
la@gmail.com
ICS(COMM) 99/25 01.02.2025 IM/s Man Power Group Vs M/S OLX|Parth Dixit 0810690505 parth@mimansalaw.i[30.01.2025
India In
ICS(COMM) 110/25 04.02.2025 State Bank of India Vs Rezaul Karim [Amit Kumarf7011848842 singhamitoo71@gmaif31.01.2025
Singh l.com
ICS(COMM) 114/25 07.02.2025 ICanara Bank Vs M/S KNP HomeFahad Khan 9219701292 fahadadvocatekhan@ |04.02.2025
Solution lgmail.com
IMISC DJ 165/25 07.02.2025 [Hari Singh Vs M/S Dynamic Aura  [Bharat Gupta |45640851 legistauxiliary@gmailfo4.02.2025
L.com
IMISC DJ 175/25 11.02.2025 [Uco Bank Vs Mrs Jyoti Srivastava  [[.S Chauhan 0811008367 ischauhanadvo1@gm [06.02.2025
lail.com
ICS (Comm) 3856/2024 18.11.2024 [Uco Bank Vs Mrs Jyoti Srivastava  [[.S Chauhan 9811008367 ischauhanadvoi@gm [13.11.2024
lail.com
IMISC DJ 180/25 12.02.2025 [Sanjay Jain Vs Alpere Technologies |Amit Kumarjo871291420 jurisprudenceo11@g [10.02.2025
Singh Imail.com
ICS(COMM) 128/25 13.02.2025 ICanara Bank Vs Parul Tank JAnshuman 9990042642 ISRIANSHU83@GMA|08.02.2025
[Shrivastav [L.COM
ICS(COMM) 127/25 13.02.2025 Artefact ~ Projects Vs  AirportiSameer 0953328394 contact@innovatusla [12.02.2025
Authority Abhayankar w.in
ICS(COMM) 135/25 14.02.2025 [Union Bank of India Vs MamtalLalit Kumar 9540009991 ladvlalitkumars5700@ [07.02.2025
[Sharma gmail.com
ICS(COMM) 141/25 17.02.2025 iGaurav Jain Vs R and R Consulting |Rajender Yadav [9312046733 lvadavrazon@gmail.cofi4.02.2025
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ICS(COMM) 149/25 18.02.2025 Central Bank of India Vs Sabya SachilHardik Bedi 0999968277 lhardikbedi2o@gmail.[14.02.2025
IDas lcom
IOMP(COMM) 18/25 18.02.2025 IM/s  Splender  Buildwell  VgSarthak Gupta [8826615068 ladv.sarthakgupta@g [13.02.2025
[Parminderjeet Kaur msil.com
I[EXECUTION 78/25 18.02.2025 Sandeep Saxena Vs M/S BespokeRohtash Kanwar{g811207995 rohkan147@gmail.co [14.02.2025
[Interiors Im
IOMP(I)(COMM) 30/25 27.02.2025 Yes Bank Vs Deepak Tiwari [Lalit Pandey 8130383143 ILALITPANDEYADV [04.02.2025
(@GMAIL.COM
IOMP(I)(COMM) 31/25 27.02.2025 IYes Bank Vs Santosh Parashar [Lalit Pandey 8130383143 [LALITPANDEYADV [04.02.2025
(@GMAIL.COM
IOMP(I)(COMM) 22/25 27.02.2025 Angel One Limited Vs Mrs UrmilKartik Dey 7982732837 chamberskdey@gmai [25.02.2025
IModi l.com
35 SH. RAJ KUMARSSOUTH- 39 BlockIi EX- CoMM [Ex COM/56/25 03.2.2025 IVATITA HOTLE VS LENSKARTMMAYANK 7016507411 laashimasinghal @envif27.1.2025
TRIPATHI, [EAST ISOLUTION IMISHRA roindial.in
IDISTRICT
WUDGE(COMMERCI
AL COURT)
ICS (COMM) ICS COM105/2025 03.1.2025 I[HARI CHAND VS RHD BUILDERS [[QBAL SINGH [8586925160 ladvacoteigbal  93@[31.01.2024
lgmail. Com
OMP CoMM IOMP/COM12/2025 04.02.2025 IMR R. R AGRATECH VS MSSHRIMAY 9810160176 Office @ mishra. Law[21.01.2025
ISOHAN LAL COMMODITY IMISHRA
OMP CoMM IOMP/COM13/2025 04.02.2025 THE INDURE PVT VS CR[VARUN GUPTAQ810476767 gupta.varun@gmail.c [03.02.2025
IDOCTOR VENTILANORS PVT lom
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EX- CoMM [EX COM/62/25 11.2.2025 ABHISHEK ENTERPRISE VS M CD ASEEM 081106351 Imehrotra 04.02.2025
[HEHROTRA laseem@yahoo.co in
ICS (COMM) ICS COM/136/2025 15.2.2025 SURENDER SINGH VS MS G3M.SARORA [0811512629 lgs 11.02.2025
IMAGINGH & HEALTH SERIVE larora@arroralawchm
bdr.com
EX- CoMM [EX COM73/25 17.2.2025 RAM BABU SHAU VS A VR |T.S RAJPUT (9910974803 starag312 @gmail. 10.02.2025
IENTERPRISE lcom
ICS (COMM) ICS COM1572025 21.2.2025 IMS MOGLI LABS VS VEER RAJUTARUN VERMA|9871495838 cstarunvarma@gmail [15.02.2025
IKANKKAM .com
CS COM/158/2025 22.02.2025 ISANGITA ENGINERING VS NBCCROHIT ROTU [9650875817 rohit.rattu@gmail.co [15.02.2025
INDIA LIMITED Im
ICS COM/162/2025 25.02.2025 [FORRUNT GOURMET|PUNEET 9899141610 pd.pdhawan@gmail.c[18.02.2025
ISPECIALITIES PVT IDHAWAN lom
ICS COM164/2025 25.02.2025 REETIMA GOEL VS MAPRONITESH 0871525679 ladvocatenitesh@yahof19.02.2025
[FOODS PVT LTD IKUMAR lo. com
[EX-COM-85/25 27.02.2025 IMS CK EXPERT VS ZASHEDMD FARIS 9654541882 faris@ahmedco.in  [21.02.2025
[FASHIONTOUCH
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IBAMBROO PROP
TECHNOLOGIES

VERSUS|

WALIA

[EX-COM-84/25 27.02.2025 INTERANITION COMBUSTION VS|[VARUN KAPUR 9871111556 ladvocate 18.02.2025
IGLOBAL CANESUGAR varunkapur@gmail.c
om
136 ISH. PITAMBER|EAST 209 ICS COMM 74 330/2025 04-02-2025 [RAVINDER KUMAR VSISH DEEPAK|8588826199 ldkj.adv@gmail.com [04.02.25
IDUTT, DISTRICT] IKALPATARU POWERJAIN
JUDGE [TRANSMISSION LTD EARLIER
(COMMERCIAL IKNOWN AS JMC PROJECT(I) PVT,
ICOURT) 209 ICS COMM 74 331/2025 04-02-2025 RAVINDER KUMAR VS YFCSH  DEEPAK8588826199 dkj.adv@gmail.com [04.02.25
IPROJECTS PVT. LTD. JAIN
209 ICS COMM 74 353/2025 12-02-2025 IGABION TECHNOLOGIES INDIASH DINESH|9811194067 advdinesh82@gmail. |07.02.25
ILTD. VS SHIVALIK BUILD TECH|YADAV lcom
IPVT. LTD.
209 ICS COMM 74 1371/2025 12-02-2025 IBANK OF MAHARASHTRA VSSH BIJAYj9015893668 ladvbmg2016@gmail. [10.02.25
IMANOJ READYMADE GARMENTSMOHAN lcom
THRU MANOJ SHRIVASTAV IGOSWAMI
209 ICS COMM 74 1397/2025 12-02-2025 ISOMIYA  CONSTRUCTION  VSSH AKASH|9999502427 lchamberofadvocateak|12.02.25
IMUKESH IGUPTA lashgupta@gmail.com
209 ICS COMM 74 h12/2025 13-02-2025 ICREATIX VENTURES VS XY ADSSH KUNAL8860092869 lassociatespkj@gmail. [13.02.25
IPVT. LTD. JAIN lcom
209 ICS COMM 74 h28/2025 14-02-2025 IPRABHAT KUMAR MAHESHWARISH SANJAY KR[g818336108 sanjayk.advocate@g [14.02.25
VS HARENDRA SINGH IMISHRA Imail.com
209 ICS COMM 74 463/2025 19-02-2025 IBANK OF MAHARASHTRA VSSH BIJAYj9015893668 ladvbmg2016@gmail. [19.02.25
INIRANJAN ENTERPRSIES IMOHAN lcom
IGOSWAMI
209 ICS COMM 74 466/2025 20-02-2025 TRISHNA FOOD AND BEVERAGES|SH V. S. DUBEY (9899237692 vvsdubey@gmail.comf20.02.25
IVS SKY PET PLASTICS PVT. LTD.
209 ICS COMM 74 87/2025 24-02-2025 BANK OF BARODA VS YOGESH|SH SUDESH|g015511224 sudeshadvocate12@g [24.02.25
ISHARMA [RANJAN Imail.com
ISINGH
209 ICS COMM 74 501/2025 25-02-2025 IPRAGATI MITTAL VS VIBHAVASUISH PANKKAJ[7042520048 infinitylegals@gmail. [25.02.25

Icom
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209 ICS COMM 74 506/2025 25-02-2025 [UNION BANK OF INDIA VSSH ARUNjp312400295 lconnect@snslegal.in |25.02.25
IMALKA UMAR
ISHUKLA
209 ICS COMM 74 516/2025 27-02-2025 IPUNJAB NATIONAL BANK VSSH MADHAV}[;838808850 lpathakmadhav17588 [27.02.25
IELECORR INC IKUMAR (@gmail.com
IPATHAK
209 ICS COMM 74 526/2025 28-02-2025 ICANARA BANK VS AP E SERVICESISH PRANAY873101002 pranay7advo@gmail. [27.02.25
IPVT. LTD. ISHARMA lcom
209 ICS COMM 74 535/2025 01-03-2025 JARDENT ENGINEERS VS|SH VARUNP999829477 varun@sarvottamlaw [28.02.25
ISUPREME INFRASTRUCTURESIGARG .com
INDIA LTD.
37 IMS. RUBY ALKA[EAST 101 ICS COMM 74 323/2025 06-02-2025 ISIRSA DEPOSITS AND ADVANCESSH PANKKAJ|9910706496 infinitylegals@gmail. [03.02.25
IGUPTA, DISTRICT] ILTD. VS GHAZIABAD ORGANICS|WALIA lcom
JUDGE ILTD.
(COMMERCIAL
ICOURT) 101 ICS COMM 74 324/2025 06-02-2025 ISIRSA DEPOSITS AND ADVANCES|SH PANKKAJ|9910706496 infinitylegals@gmail. [03.02.25
ILTD. VS MAYNAK GUPTA WALIA lcom
101 ICS COMM 74 326/2025 06-02-2025 JATIN JAIN PROP  JATINISH D. K{0650508945 ladvdk.yadavygo@gmailo4.02.25
IGARMENTS VS DAMANOREET|YADAV l.com
[KAUR PROP DC BLUES
101 IOMP COMM 73 338/2025 07-02-2025 INAP MOTORS AND FINANCE PVT|SH RAJESH|9319623152 rssharmao202@gmaif06.02.25
ILTD. VS SURESH SINGH ISHARMA l.com
101 IOMP COMM 73 342/2025 07-02-2025 INAP MOTORS AND FINANCE PVT.SH RAJESH|9319623152 rssharmao202@gmaij06.02.25
ILTD. VS SURESH SINGH ISHARMA l.com
101 ICS COMM 74 1354/2025 13-02-2025 [FREIGHTGURU PVT. LTD VSMS SEEMA[9212412289 lgseemagupta1968@g [07.02.25
[ENGLISH BROWNE INDIA LTD. |GUPTA Imail.com
101 ICS COMM 74 I370/2025 15-02-2025 IMILLENNIAL EXPORT HOUSE VSSH HARSHI8802834271 ladvocateharshkumar [10.02.25
IBANSAL STORE KUMAR (@gmail.com
101 ICS COMM 74 1377/2025 10-02-2025 IBANK OF BARODA VSISH UMESH9910568669 ladvumeshjoshi@gma [10.02.25
IMURLIDHAR JOSHI fil.com
101 ICS COMM 74 389/2025 12-02-2025 IPRADEEP BANSAL VS ADHARVISH AJAY9910440914 lajjusharma210@gmaif11.02.25
IENTERPRISES ISHARMA l.com




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

ILTDVsRAJ SURGICO

BHARDWAJ

(@nbassiciates.net

101 ICS COMM 74 h11/2025 14-02-2025 IADZ META SOLUTIONS PVT. LTD.]SH KUNAL]8860092869 lassociatespkj@gmail. [13.02.25
IVS XY ADS PVT. LTD. JAIN lcom
101 ICS COMM 74 k17/2025 15-02-2025 IMOHIT KUMAR GUPTA VSSH ADITYAl7760214223 swaroop9710@gmail. [14.02.25
TWENTY FOUR SYSTEMS PVT{SWAROOP lcom
ILTD.
101 ICS COMM 74 h23/2025 15-02-2025 ISAR EDUTEH LTD. VS|SH SACHIN873586359 skjainadvocateg@gm [14.02.25
IMAHENDER KUMAR IKUMAR JAIN lail.com
101 ICS COMM 74 k51/2025 19-02-2025 ISHARDA GUPTA VS MAYASHEELSH ABHISHEKl9718062292 thesuitlawfurm@gmal18.02.25
IRETAIL INDIA LTD. IGUPTA fil.com
101 ICS COMM 74 k491/2025 24-02-2025 IBANK OF BARODA VS PRABHATMS SUDHA{9899913203 ladvsudhashukla@gm [24.02.25
ICHOPRA ISHUKLA lail.com
101 ICS COMM 74 513/2025 27-02-2025 [UNION BANK OF INDIA VSSH ARUN[9312400295 connect@snslegal.in [25.02.25
IMUKESH KUMAR KUMAR
ISHUKLA
101 ICS COMM 74 514/2025 27-02-2025 IMADAN LAL VS AVINASH ISH AKSHAY|8802756524 thelawoffice17@gmaillz7.02.25
IKUMAR .com
38 ISH. SANJEEVINORTH 201, New Building|C.S.(COMM) 20/2025 01-02-2025 ISPEDITION INDIA LOGISTICS PVI|SHIVAM 0654545855 legal @shivamsharma [29.01.2025
KUMAR [EAST KKD ILTDVSNISWA ENGG SOLUTIONSSHARMA Linfo
IMALHOTRA, IPVT LTD
IDISTRICT JUDGE
(COMMERCIAL)-01 --do-- IC.S.(COMM) b1/2025 01-02-2025 ISAMI ENTERPRISESVsR KIGAURAV 9999898860 ladvgouravkumars@g [30.04.2025
IENTERPRISES KUMAR Imail.com
---do-- IC.S.(COMM) 22/2025 01-02-2025 ANAND JAIN PROP M/S CRAFIJAWAHAR 9312965659 chawla8jl@gmail.co [01.02.2025
IMETALVsASHOK KUMAR|CHAWLA m
ISHARMA PROP M/}
IAAAPOWERTECH
---do-- [Execution(Comm.) 8/2025 01-02-2025 ISTATE BANK OFGOPAL CHAND|j9810210832 vijayprakash9682@g |24.02.2025
INDIAVsKHUSBHU DHAMA ISHARMA Imail.com
---do-- [Execution(Comm.) /2025 03-02-2025 IDINESH KUMAR[PARTHIV Jj0811044353 lpjmehtaceo1@rediff [03.02.2025
TYAGIVsSBHUPENDER KUMAR IMEHTA Imail.com
---do-- [Execution(Comm.) 10/2025 04-02-2025 IM/S SUPER SURGMED PVIINAVEEN 0811899279 Imail 03.02.2025
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---do-- IC.S.(COMM) 23/2025 06-02-2025 [Lebroid Healthcare ISUDARSHAN [9752413505 lusingh8678 @gmail.c [13.01.2025
[LtdVsMustafa Traders [BANSAL om
~--do-- [Execution(Comm.) 11/2025 07-02-2025 ISTANDARD TRADERSVsBruckiGULSHAN 0891150888 lgulshansharma1974 [06.02.2025
[Pharma Private Ltd ISHARMA (@gmail.com
---do-- IC.S.(COMM) 24/2025 10-02-20254 IC FIRE PROTECTION PRIVATEJUTKARSH 9752413505 usingh8678@gmail.c [13.01.2025
ILIMITEDVsNAGI HYDRAULICS ISINGH lom
ISISODHIYA
~--do-- [Execution(Comm.) 12/2025 11-02-2025 IMUNIRUDDINVsRINKU JABHISHEK 0891304399 [deepakbhardwaj_adv[13.02.2024
KUMAR (@yahoo.co.in
---do-- IC.S.(COMM) >5/2025 12-02-2025 [Reshma CollectionVsNysaa RetailNAEEM 9210386190 Inaeemadv2021@gma [12.01.2025
Venture Pvt Ltd IAHMAD fil.com
---do-- IMISC DJ 60/2025 14-02-2025 [Rati RamVsHitachi PaymentPRASHANT 9811996757 prashant6757@gmail {14.02.2025
Services Pvt Ltd ISHARMA lcom
---do-- [Execution(Comm.) 13/2025 14-02-2025 INarsing DecorVsSS Steel FabricatorJANAND 0811057626 JADV.DILIPPANPITA |07.02.2024
land Contractors IDUGGAL (@GMAIL.COM
---do-- [Execution(Comm.) 14/2025 17-02-2025 ASHOK NISCHALVSJITENDERRUPESH 9711081770 rupeshkumarmishraz17.02.2024
ISINGH KUMAR 6@gmail.com
IMISHRA
~--do-- [Execution(Comm.) 15/2025 20-02-2025 S N ELECTEL PRIVATEANANT 9810026054 IRNSHARMA2079@Y[27.02.2024
ILIMITEDVsMAMTA DEVI IBHUSHAN IAIIO0.CO.IN
---do-- IMISC DJ 81/2025 24-02-2025 INANDAN SINGHVsKISHANHITESH 0891435340 IN.A 20.02.2025
ISWAROOP IPANDEY
~--do-- [Execution(Comm.) 16/2025 24-02-2025 ISHRI PRADEEP KUMAR| 0810148210 IN.A 06.03.2024
IAGGARWALVsSHRI NASIRUDDIN
---do-- IC.S.(COMM) 26/2025 25-02-2025 IDURGA FILTERS PVTIKAJAL 0971824432 ladvocates.rvrlegal(@ [22.02.2025
ILTDVsCHEMOLEUMS INDIA PVTIKESHWANI lemail.com
ILTD
---do-- IC.S.(COMM) 27/2025 25-02-2025 IDURGA  FILTERS PVT LTD[KAJAL 0971824432 ladvocates.rvrlegal(@ |22.02.2025
ITHROUGH ITSAUTHORIZEDIKESHWANI lemail.com
IDIRECTOR SHj
IPARVEENKUMARVSFIXIT AUTO|
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---do-- IC.S.(COMM) 28/2025 27-02-2025 [RAJ IRON RAHUL RAJ|9810705405 rahulrajmalik@gmail [25.02.2025
ICONSTRUCTIONVsN A RMALIK lcom
IDEVELOPERS PVT LTD
~--do-- IMISC DJ 89/2025 28-02-2025 IGUDDU GUPTA TRADING AS M/S[PULIK 9717953985 pulikluthraadv@gmail25.02.2025
ILEELACOSMETICSVsSURAJ ILUTHRA l.com
IGUPTA AND ANOTHER
---do-- IC.S.(COMM) 29/2025 28-02-2025 RADHA SHARMAVsNayatiRAM  KUMAR|9811908944 vipindilawari89@gm [27.02.2025
[Healthcare and ResearchSHARMA lail.com
[PrivateLimite
139 ISH. BRIJESHISHAHDARA (301, New CourtCS (COMMERCIAL) l03-02-2025 CS JANIL PITTI Vs VIJAY KUMAR [KUSHAGRA 9999448797 kushagrabansal@aka [30/01/2025
[KUMAR GARG, Building (COMM)/81/2025 BANSAL(P), ssociates.org.in
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT-01
301, New CourtiCS (COMMERCIAL) 3-02-2025 CS [Shree Shyam Textiles Vs ArmaanlAnkit Mehta(P), 9999244248 prakhyatsharma@gm|31/01/2025
Building (COMM)/80/2025|Ethnic Wear lail.com
301, New CourtCS (COMMERCIAL ) 4-02-2025 OMP (DHDFC BANK LTD Vs YOGENDRARjay uppal(P), [9811740125 virtuous.people@gmalo4/02/2025
Building (COMM)/36/2025/SINGH lil.com
301, New CourtiCS (COMMERCIAL ) l04-02-2025 OMP (DHDFC BANK LTD Vs RAHUL lajay uppal(P), [0811740125 virtuous.people@gmalo4/02/2025
Building (COMM)/35/2025 fil.com
301, New CourtiCS (COMMERCIAL) l04-02-2025 [Execution ISTATE BANK OF INDIA Vs [Gopal Chandjg810210832 vijayprakashg682@g [30/01/2025
Building (Comm)/36/2025 [HIRALAL PAREEK PROP OF RD{Sharma(P), Imail.com
ITRADING
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301, New CourtiCS/COMMERCIAL l04-02-2025 OMP (DHDFC BANK LTD Vs PRASHANTJajay uppal(P), [9811740125 virtuous.people@gmal30/01/2025
Building (COMM)/37/2025SHARMA lil.com
301, New CourtiCS (COMMERCIAL ) 4-02-2025 CS [Ravi Aggarwal Vs HARIKESH [Bharat 0268300000 bharat.guptarkca@g [29-01-2025
Building (COMM)/83/2025 [Prakash(P), Imail.com
301, New CourtiCS (COMMERCIAL) 7-02-2025 IMISC IM/S ROBOTECH PVT LTD Vs M/SMahendra 0818140979 Imahendersharmaadv [04-02-2025
Building IDJ/145/2025 [DEAL PUBLIC SCHOOL [Singh ocate@gmail.com
[Sharma(P),

301, New CourtiCS (COMMERCIAL ) lo7-02-2025 [Execution ARPIT KEYAL PROPRIETOR OKANKIT 8860353372 ladvocateankit199o@ [06-02-2025
Building (Comm)/38/2025 [M/S ASIAN FABRICS Vs SUMITIGUPTA(P), lgmail.com

JARORA PROPERITOR OF M/S

ISHRI MOTI RAM AND SONS
301, New CourtCS (COMMERCIAL) 11-02-2025 CS JAVED ANWAR Vs M S DHILLON|VASEEM 8800913558 vaseemkhangoo@gmfi5-02-2025
Building (COMM)/94/2025[FREIGHT CARRIER PVT LTD andKHAN(P), hil.com

ors
301, New CourtCS (COMMERCIAL) 12-02-2025 CS IKUSUM LATA Vs RAHUL GUPTA [SANKET 0811192957 lkohli.deepak@hotmailo8/02/2025
Building (COMM)/97/2025 IAGARWAL(P), l.com
301, New CourtiCS (COMMERCIAL) 12-02-2025 [Execution ISUNITA KHANNA AND Anr Vs [Zareef 9312610477 legalremedies2k@gm [10/02/2025
Building (Comm)/40/2025 [M/s NATIONAL TEXTILEAhmad(P), lail.com

ICORPORATION LIMITED
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301, New CourtCS (COMMERCIAL) 12-02-2025 [Execution IMukesh Kumar Jain Vs Hari Ram [LALIT 0958923541 sarikaoo78 @gmail.coft1/02/2025
Building (Comm)/41/2025 IYADAV(P), Im
301, New CourtiCS (COMMERCIAL) 13-02-2025 CS [Suman Rani Vs Yatin Arora IMohit 9717268268 ladvmohitshr@gmail. [12-02-2025
Building (COMM)/102/202 [Kumar(P), lcom
5
301, New CourtiCS (COMMERCIAL) 13-02-2025 CS IM/S  GAURAV  AND  DISHA[Shitanshu 9716068183 sarikao078 @gmail.colo4-02-2025
Building (COMM)/100/202|ASSOCIATES Vs M/s SonadGaur(P), Im
5 [Engineers and others
301, New CourtiCS (COMMERCIAL) 14-02-2025 CS ISTATE BANK OF INDIA Vs Sonu [Suchita Dixit(P),|8896932838 lagnihotrisuchita@gmf12/02/2025
Building (COMM)/104/202 lail.com
5
301, New CourtCS (COMMERCIAL) >1-02-2025 CS IM/S PARAS COLLECTION Vs M/SRAJAN 0718345050 trinitylawfirm@gmail[18/02/2025
Building (COMM)/110/202 [TRENDO CARD ISHARMA(P), .com87
5
301, New CourtCS (COMMERCIAL) 22-02-2025 CS R K PAPER AND FULES Vs [Shitanshu 0013158798 saturnlawfirm@gmailf18/02/2025
Building (COMM)/112/202 [HIMALAYA KRAFT IGaur(P), .com
5
301, New CourtCS (COMMERCIAL) 25-02-2025 CS [Saurav Srivastava Vs Basant Kumar [Pradeep Kumarj9811267148 pradeepgautam@gmaf21/02/2025
Building (COMM)/115/202 IGautam(P), lil.com
5
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5

301, New CourtCS (COMMERCIAL) >8-02-2025 CS [Bank of Baroda Vs Mohd Shahfaiz [Umesh joshi 0910568669 ladvocateumesh2005 [26/02/2025
Building (COMM)/126/202 (@gmail.com
5
40 IMS. KIRAN BANSAL,SHAHDARA ROOM NO 208 ICOMMERCIAL 6-02-2025 CS IMITTALICS NON FERROUS Vs |[Raghuveer 0899328630 raghuveerkapur@gm [06-02-2025
IDISTRICT JUDGE, (COMM)/87/2025|VICKY JARIWALA [Kapur(P), lail.com
(COMMERCIAL
ICOURT)
ROOM NO 208 [COMMERCIAL 7-02-2025 CS Ayush Jain Vs Encana Internationalchirag arora(P), [9716884477 chirag71@gmail.com [07-02-2025
(COMM)/91/2025 jand others
ROOM NO 208 [COMMERCIAL 12-02-2025 CS IRAJESH MEHRA Vs RIHAN [Kamal 0818882972 ladvnikhilg7@gmail.c [12-02-2025
(COMM)/99/2025 [Singh(P), lom
ROOM NO 208 [COMMERCIAL 13-02-2025 CS IMUDIT GARG Vs ARM[Padam Kumarg818539988 radamkumarkhanna [13-02-2025
(COMM)/101/202 [FINANCIAL MARKETING PRIVATEKhanna(P), (@gmail.com
5 ILIMITED
ROOM NO 208 [COMMERCIAL 13-02-2025 CS [Komal Prasad Vs Shri AniketfTALEWAR 0811179209 rndubeyandassociate [13-02-2025
(COMM)/103/202 [Kumar ISINGH(P), s202@gmail.com
5
ROOM NO 208 [COMMERCIAL 18-02-2025 CS IShri Phool Kumar Vs Shri DeepakiSubhash 9990568879 [dkaggarwal @gmail.coft8-02-2025
(COMM)/106/202|Aggarwal and Anr IChandra Im
5 [Lochakia(P),
ROOM NO 208 ICOMMERCIAL 19-02-2025 CS R K PAPER AND FULES Vs [Shitanshu 0013158798 saturnlawfirm@gmailf19-02-2025
(COMM)/108/202|PRASHANT PAPER AGENCY IGaur(P), .com
5
ROOM NO 208 [COMMERCIAL 22-02-2025 CS AR AGENCIES Through itsfZareef 0811702566 bpsalegal@gmail.com|22-02-2025
(COMM)/111/202 [Proprietor Raju Gupta Vs MayaAhmad(P),
5 [Saree Mahal
ROOM NO 208 ICOMMERCIAL 22-02-2025 CS ICANARA BANK Vs PRASHANT[Sanjeev 0711142200 chopra6791@gmail.c [22-02-2025
(COMM)/113/202 |GUPTA PROP SKL ENTERPRISES [Chopra(P), jom
5
ROOM NO 208 [COMMERCIAL 25-02-2025 CS RANJEET SINGH Vs MD|SHARAD 995301822 malhotrasharad2@g [25-02-2025
(COMM)/117/202 NURODHA ALI IMALHOTRA(P), Imail.com
5
IROOM NO 208 ICOMMERCIAL 25-02-2025 CS SH KOMAL PRASAD Vs SMTITALEWAR 7082546417 rajoratapan23@gmaill25-02-2025
(COMM)/120/202|SUCHITA SINGH ISINGH(P), L.com
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ROOM NO 208 [COMMERCIAL 28-02-2025 CS ISBC MINERALS PRIVATE LIMITEDKUSHAGRA 19999448797 kushagrabansal@aka [28-02-2025
(COMM)/128/202|Vs SANDY CLAY PRODUCT IBANSAL(P), ssociate.org.in
5
ROOM NO 208 ICOMMERCIAL >8-02-2025 CS ISTATE BANK OF INDIA Vs Rakesh [Suchita Dixit(P),|8896932838 lagnihotrisushita@gm [28-02-2025
(COMM)/132/202 lail.com
5
ROOM NO 208 [COMMERCIAL lo7-02-2025 [Execution IM/s Gaurav And Disha Associates [Shitanshu 9716068183 lpuneetkumartyagi@glo7-02-2025
(Comm)/37/2025 [Vs Sunita Mishra and Others IGaur(P), Imail.com
ROOM NO 208 |COMMERCIAL 13-02-2025 [Execution IRAKESH KUMAR JAIN Vs ROHIT|Piyush 8700925528 piyushkatyalg8 @gmafi13-02-2025
(Comm)/42/2025 |GUPTA Katyal(P), fil.com
ROOM NO 208 ICOMMERCIAL lo1-02-2025 IMISC IGEETA SHARMA AND ANOTHER [Pramod kumarj9811283658 Ipkslegal@yahoo.co.inj01-02-2025
IDJ/129/2025 Vs PAWAN LAKHOTIA ANDjsharma
IOTHERS
41 ISH. SANJAY[SHAHDARA 302 ICS (COMM)/129/2025 28-02-2025 IBANK OF BARODA Vs MOHDIGEETANJALI [8447833470 JAddvocate.134@gmai[25.02.2025
ISHARMA-II, [RFAN ISHARMA l.com
IDISTRICT JUDGE,
ICOMMERCIAL
ICOURT 302 IOMP (COMM)/1/2025 28-02-2025 IMENETA AUTOMOTIVEAJAY UPPAL  [9971353872 [KUNJANSINGH@G [09.02.2025
ICOMPONENTS PRIVATELIMITED| IMAIL.COM
Vs SALIL KANT
302 ICS (COMM)/130/2025 28-02-2025 BANK OF BARODA Vs AAMIR[UMES JOSHI 9910568669 ladvumeshjoshi@gma [26.02.2025
IKHAN fil.com
302 ICS (COMM)/116/2025 25-02-2025 IM/s Great India Pipes Limited VY§SHASHANK 0871051782 ICh.Piyushchoudhary [19.02.2025
IM/s Maa Vaishnav Infra ContracfVERMA (@gmail.com
[Limited
302 ICS (COMM)/118/2025 25-02-2025 AKSHAT JAIN Vs PRAVEEN|VIKAS BHATIA 7827755019 IVKSBHT6@GMAIL.C]24.02.2025
IKUMAR JHA Prop of M/s Maal OM
Panaki Enterprises
302 ICS (COMM)/119/2025 25-02-2025 IM/s Biocon Electric Pvt Ltd VSAMARENDRA [9599801188 lglobalvisionlawoffice [21.02.2025
Ashok Electrical KUMAR (@gmail.com
IDUDEY
302 ICS (COMM)/114/2025 24-02-2025 IDBI Bank Ltd Vs SUBHASHPARTHIV J0811044353 [Pjmehtaceo1@rediff [09.02.2025
ICHAND PROPRIETOR ADITYAMEHTA Imail.com
WIRE TRADING COMPANY
302 ICS (COMM)/107/2025 19-02-2025 paras collection Vs KIFAYTI BAZAR [RANJAN 9718345050 trinitylowfirm87@gm18.02.2025
ISHARMA lail.com
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302 ICS (COMM)/98/2025 12-02-2025 IRAM AVTAR Vs MANOJ VERMA  [POOJA 0811229636 trinitylowfirm87@gm|o8.02.2025
ICHANDHA lail.com
302 ICS (COMM)/95/2025 11-02-2025 IMADHAV PUFOAM PVT. LTD. VS[NEERAJ 0810061735 v4legalaid @yahoo.co [07.02.2025
INAIRA FOAM AND PACKAGINGKUMAR m
[THROUGH ITS PROPRIETOR SH]
IMUKUL BHATIA
302 ICS (COMM)/90/2025 07-02-2025 IBANK OF BARODA Vs Nizam Ali ~ [UMESH JOSHI (9910568669 ladvumeshjoshi@gma |05.02.2025
fil.com
302 ICS (COMM)/88/2025 06-02-2025 ISANJAY JAIN Vs RISHABH VI1J ISACHIN 0873586359 ISKJAlnadvocateg@g [01.02.2025
KUMAR JAIN Imail.com
302 ICS (COMM)/84/2025 04-02-2025 IDUPLEX CABLES PVT LTD Vs SSS[PARAS 0810600656 [Parasaggarwaladv@g [01.02.2025
IHARNESS PVT. LTD. IAGGARWAL Imail.com
302 IOMP (1) (COMM)/28/2025 [03-02-2025 [HDFC BANK LTD Vs ANISHAAJAY UPPAL [9811740125 Virtuous.People@gm [10.01.2025
IAASEEN lail.com
302 IOMP (I) (COMM)/29/2025 |03-02-2025 [HDFC BANK LTD Vs DEVENDRAJAJAY UPPAL (9811740125 Virtuous.People@gm [10.01.2025
ISAINT lail.com
302 IOMP (I) (COMM)/30/2025 [03-02-2025 [HDFC BANK LTD Vs PARVEENWAJAY UPPAL [9811740125 Virtuous.People@gm [10.01.2025
ICHAND lail.com
302 IOMP (I) (COMM)/31/2025 |03-02-2025 [HDFC BANK LTD. Vs KAMAILAJAY UPPAL [0811740125 Virtuous.People@gm [10.01.2025
JARORA lail.com
302 IOMP (I) (COMM)/32/2025 |03-02-2025 [HDFC BANK LTD. Vs PANKAJAJAY UPPAL (9811740125 Virtuous.People@gm [10.01.2025
IPANDIT lail.com
302 IOMP (I) (COMM)/33/2025 [03-02-2025 [HDFC BANK LTD. Vs DAVINDERIAJAY UPPAL [0811740125 Virtuous.People@gm [10.01.2025
IKUMAR SHARMA lail.com
302 IOMP (I) (COMM)/34/2025 [03-02-2025 [HDFC BANK LTD Vs KUNJAN JAJAY UPPAL 9811740125 Virtuous.People@gm [10.01.2025
lail.com
302 ICS(COMM)127/2025 28-02-2025 IM/s BALAR MARKETING PVT LTDHIMANSHU 9999809802 gdclawyerschamber@[24.02.2025
VS JAISWAL LIGHT HOUSE IGUPTA lgmail.com



http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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http://10.199.24.4/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

S.NO COURT

DISTRICT

COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID

FILING

302 [EX(COMM)45/2024 28.01.2025 INARESH KUMAR VS SANDEEP IVISHAL SONI 9818348100 Vishalsoniadv@gmail[24.02.2025
.com
302 [EX(COMM)43/2025 20-02-2025 IPNB VS MANJU PURANG ISUDHIR 0868927179 sksinghadvdelhi@gm [24.02.2025
IKUMAR SINGH lai.com
302 ICS (COMM)/109/2025 20-02-2025 VEE TRIPS LIP VS AMAZINGNIKHIL 0650061569 [Punityaduanshioo7@|25.9.2024
IPATAYA DESTINATION| lgmail.com
IMANAGEMENT CO
42 ISH. PAWAN KUMARSHAHDARA(C. No. 304 ICOMMERCIAL ICS (COMM)/82/2025 03-02-2025 RAVI AGGARWAL VS MOHD.Shubham 9268300000 bharat.cuptarkca@g [29-01-2025
IMATTO DJ (COMM-| IBABU JAN lAgarwal Imail.com
04)
ISh. Pawan KumarfCOMMERCIAL ICS (COMM)/86/2025 04-02-2025 IBANK OF BARODA VSJUMESH JOSHI 9910568669 ladvumeshjoshi@gma [03-02-2025
Matto DJ (COMM IRAHIMUDDIN fil.com
04)
ICOMMERCIAL ICS (COMM)/85/2025 04-02-2025 SHILPA CREATION VS SHREEADITYA JIAN [8383953944 jain.adityaraj@yahoo.]26-12-2024
ISHANKAR HANDLOOM lcom
ICOMMERCIAL ICS (COMM)/89/2025 06-02-2025 ISANJAY JAIN VS RAMESH KUMAR|SACHIN 0873586359 skjainadvocateg@gm [03-02-2025
ICHOPRA IKUMAR JAIN lail.com
ICOMMERCIAL ICS (COMM)/92/2025 07-02-2025 [PANKAJ GUPTA VS SANJEEV JAIN[K.P. SHARMA 9871693445 kp.sharma@gmail.co [07-02-2025
m
ICOMMERCIAL ICS (COMM)/93/2025 07-02-2025 IDHRUV MEDICOS PVT. LTD. VSANKIT KUMAR 9015505737 ladv.aankitarya@gmaijo4-02-2025
INEERU GANDHI l.com
ICOMMERCIAL ICS (COMM)/96/2025 11-02-2025 AMIT KUMAR VS SHYAM|SACHIN 0599249972 ladvsachinagg@gmail.[09-02-2025
IKISHORE MISRA & ANR. IAGGARWAL lcom
ICOMMERCIAL ICS (COMM)/105/2025 17.02.2025 ISBI VS BHUWNESHWAR SAHNI [ABHIJIT DAS |9716757382 [Puja.tiwario4@gmail.j02.02.2025
com
ICOMMERCIAL ICS (COMM)/123/2025 25.02.2025 K AND D COMPANY VS M/SRAHUL 0716324341 ladvrahul2017@gmail [21.02.2025
IDIMENSION CONSULTING PVT|KUMAR lcom
ILTD & ORS.
ICOMMERCIAL ICS (COMM)/122/2025 25.02.2025 ISH. RAJIV BATRA & ANR. V/S SH/GANESH 9810771535 nishantganesh@yaho [15.02.2025
IRAMESH KUMAR & ORS. KUMAR lo.co.in
ISHARMA
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ICOMMERCIAL ICS (COMM)/121/2025 25.02.2025 SHREE JEE GARMENTS VSUTKARSH 9752413505 25.02.2025
IMAYASHEEL RETAIL INDIA LTD. [SINGH
ISISODIYA
ICOMMERCIAL ICS(COMM)125/2025 27.02.2025 IBANK OF BARODA VS SAZID JUMESH JOSHI (9910568669 ladvumeshjoshi@gma [26-02-2025
fil.com
ICOMMERCIAL ICS(COMM)123/2025 27-02-2025 O.P. & SONS TRADERS PVT. LTD.,MANJU JAIN (9818321621 Imanjujain3.97@gmai[19-02-2025
IVS RADHEY SHARAN AGARWAL l.com
43 MS. PREETINORTH- 406 ICivil ICS (COMM)/83/2025 01-02-2025 ISTATE BANK OF INDIA Vs [HIMANSHU(P),lo716757382 puia.tiwaryo4@gmail[31.01.2025
IAGARWAL GUPTA,WEST IVINEET KUMAR SINGH L.com
IDISTRICT JUDGE,
(COMMERCIAL
ICOURT) ICS (COMM)/82/2025 01-02-2025 IMS JINDAL SANITARYWARE PVTJARCHIT 9599043045 legal @sigmalegal.in [31.01.2025
ILTD THROUGH ITS AR SIDHARTH|SINGHAL(P),
UJINDAL Vs HARYANA STATEH|
[HORTICULTURE DEVELOPMENT]
ICS (COMM)/85/2025 03-02-2025 SHUBHAM SINGHAL Vs MANUBARINDER 9811075392 ladvrssharmay14@gm [01-02-2025
WADHWA INGH lail.com
ALIK(P),
ICS (COMM)/86/2025 03-02-2025 Smt Shakuntala Jain Vs AR Salesjpreetpal 9958555055 chamberppsingh@gm|o1-02-2025
[[ndia and Anr singh(P), lail.com
ICS (COMM)/92/2025 06-02-2025 IM/S PRITAM INTERNATIONALMANOJ 0891445008 Imkahuja1978 @gmail.[o4.02.2025
IPRIVATE LIMITED Vs M/SKUMAR lcom
ICLENSTA INTERNATIONATJAHUJA(P),
IPRIVATE LIMITED
ICS (COMM)/93/2025 06-02-2025 IM/S SANTOSH TRADERS Vs [NIKHIL 9999959779 Inil 04-02-2025
IMADAAN FOOD AND FEEDS KHANDELWAL
(P),
ICS (COMM)/94/2025 06-02-2025 [Hero Invest Corp Private Limited Vsjaastha 9718209970 laastha@thelegist.com|o4-02-2025
Ashok Kumar lsharma(P),
ICS (COMM)/98/2025 07-02-2025 IManish Kumar Vs Bajaj AllianZAshok  Kumarjo811405910 INIL 06-02-2025
General Inusrance Company Ltd Dahiya(P),
ICS (COMM)/99/2025 07-02-2025 IPUNJAB NATIONAL BANK Vs [PARAS 0810600656 parasaggarwaladv@g [06-02-2025
IPIYUSH GUPTA IAGGARWAL(P), Imail.com
ICS (COMM)/100/2025 07-02-2025 IPUNJAB NATIONAL BANK Vs [PARAS 0811000126 ALOK.ADV2001 06-02-2025
IMahesh Kumar IAGGARWAL(P), (@GMAIL. COM
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ICS (COMM)/103/2025 10-02-2025 [UNION BANK OF INDIA ALOK 0811000126 JALOK.ADV2001 07-02-2025
ISANKET KUMAR UMAR(P), (@GMAIL. COM

ICS (COMM)/104/2025 10-02-2025 [UNION BANK OF INDIA Vs |ALOK 0811000126 IALOK.ADV2001 07-02-2025
ISHISHUPAL CHAUDHARY KUMAR(P), (@GMAIL. COM

ICS (COMM)/107/2025 11-02-2025 IM/S DELTECH SAFETY PVT LTD [Vineet 0718784365 kumarvinit.k@arnail. [10-02-2025
Vs Mohit Jindal [Kumar(P), lcom

ICS (COMM)/108/2025 11-02-2025 JUNION BANK OF INDIA Vs [ALOK 0911000126 IALOK.ADV2001 10-02-2025
IBHARAT KUMAR(P), (@GMAIL. COM

ICS (COMM)/116/2025 12-02-2025 IMysore Deep Perfumery House Vs |ANIL KUMAR{9810134793 allipcare@gmail.com [11-02-2025
JArun Kumar Mohta ISAHU(P),

ICS (COMM)/115/2025 12-02-2025 [CICI Bank Ltd Vs PULKIT BEHAL [PRANJAL 0818198899 Imarwah.advocate@g [11-02-2025

IMARWAH(P), Imail.com

ICS (COMM)/114/2025 12-02-2025 Ardh Sainik Canteen Vs Dev ExlPayal Arya(P), [8000700172 lardhsainiklegal @gmali1-02-2025
[Para Forces Canteen fil.com

ICS (COMM)/113/2025 12-02-2025 ICL PRODUCT INDIA LTD Vs [SAHIL 9899100615 INIL 11-02-2025
ISAURABH KUMAR AGRAWAL IMAHAJAN(P),

ICS (COMM)/112/2025 12-02-2025 ICL PRODUCT INDIA LTD Vs [SAHIL 9899100615 INIL 11-02-2025
JANKIT KUMAR BANSAL IMAHAJAN(P),

ICS (COMM)/121/2025 13-02-2025 [Perma Pipe India Pvt Ltd Vs Airrajiv kumar(P), [9811639365 IATTONEYA@yahoo,cf12-02-2025
Waves Engineers Pvt Ltd and Ors lo.in

ICS (COMM)/126/2025 18-02-2025 Anil Parkash Aggarwal Vs CapitalRaman 0911418802 ramantomar@gmail.c|17-02-2025
[Retail Private Limited [Tomar(P), lom

ICS (COMM)/127/2025 18-02-2025 IMANIK MITTAL Vs  JAIKEY[POOJA 0811515015 ladv.poojali@gmail.c [17-02-2025
IKUMAR SAHU BANSAL(P), lom

ICS (COMM)/128/2025 18-02-2025 JURVASHI VOHRA Vs SHYAMINEETU 9212257887 shailenderkamra@ya [17-02-2025
IKHOLI ISINDHI(P), lhoo.com
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ICS (COMM)/129/2025 19-02-2025 WILLETT COMMUNICATIONS Vs [Amanpreet 0891845353 wslegalsolutions@gm [18-02-2025
A1 SOLUTIONS [Singh(P), lail.com

ICS (COMM)/130/2025 19-02-2025 IM/s Ensure Innovations Pvt Ltd Vs [KAPIL DEV|8826406247 nil 18-02-2025
IM/s Delhi Refrigeration Enterprises [VISHWAKARM

A(P),

ICS (COMM)/132/2025 20-02-2025 IM/S M SURESH DIAMJEWEL PVT[Vineet Hans(P), 0811268978 lhansvineet@yahoo.cof19-02-2025
ILTD Vs KASHVIJEWELS PVT LTD Lin

ICS (COMM)/136/2025 21-02-2025 IM/S ASK AUTOMOTIVE LIMITED faastha 9718209970 aastha@thelegist.comf20-02-2025
Vs ASHOK SHARMA lsharma(P),

ICS (COMM)/138/2025 22-02-2025 ICanara Bank Vs Ranjeet SinhaVarun Mittal(P),j0953062629 vm@vkmlegal.com [21-02-2025
[Enterprises

ICS (COMM)/139/2025 22-02-2025 ANUJ JAIN Vs DELHISushil  Kumarj9654244955 sushilkumar132@gm [21-02-2025
IDEVELOPMENT AUTHORITY [Singh(P), lail.com

ICS (COMM)/140/2025 22-02-2025 IM/s MTI Industries Private Ltd Vs JANKUR 0891467200 casadv2000@gmail.c [21-02-2025
[Sandeep Verma ICHAWLA(P), lom

ICS (COMM)/141/2025 22-02-2025 ICL PRODUCT INDIA LIMITED Vs [SAHIL 9899100615 Inil 21-02-2025

ISHREESR TRADING PVT LTD IMAHAJAN(P),

ICS (COMM)/142/2025 24-02-2025 IM/S HARYANA PLASTICS Vs [AMAN 7082272154 lamandurga.adv@gmal22-02-2025
IRAVINDER KUMAR IDURGA(P), fil.com

ICS (COMM)/144/2025 25-02-2025 IM/S EMPOWERAMahesh 9999653994 laclumaheshchand110 [24-02-2025
[TECHNORGANICS PVT LTD Vs [Chand(P), lo@gmail.com

IM/S SLS PRINTING  AND|
IPACKAGING PVT LTD AND ORS

ICS (COMM)/151/2025 28-02-2025 IKAMAL BAGGA Vs HDFC ERGO[Mehul 0210057600 ladv.mehulgupta@gm [27-02-2025
IGENERAL INSURANCE Co LTD Gupta(P), lail.com
ICS (COMM)/152/2025 28-02-2025 IM/S HAN COWELL INDIA PVT LTD|Neeraj 0599222549 Ineeraj.justicein@gmale7-02-2025

Vs SANDEEP DEVGUN IGupta(P), lil.com




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-

REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

44 ISH.VINOD YADAV 316 ICS(Comm.)/84/25 01.02.25 [Shweta Jain Vs. Zamalto Industries [Risabh Jain 8368527217 Imiraclelegalfirm@gm|31.01.25
IWEST lail.com
ICS(Comm.)/87/25 03.02.25 [Precision Vs. Ravi Bhushan . S Arora 0811765540 jsarora58@gmail.co [31.01.25
m
ICS(Comm.)/88/25 04.02.25 INikunsh Aggarwal Vs. Ankur Mittal |Abhishek Gupta j9718062292 thesuitslawfirm@gmale7.01.25
fil.com
ICS(Comm.)/89/25 04.02.25 [Punjab And Sind Bank Vs. Suraj IChitra Malhotra [9212888057 chitramalhotra@gmai21.01.25
l.com
ICS(Comm.)/90/24 04.02.25 IMs. Rachita Rajput Vs. M/s CanaryMs. Charulg654278744 ladv.charunagpal @gml29.01.25
[Sabharwal INagpal lail.com
ICS(Comm.)/91/24 04.02.25 [Punjab And Sind Bank Vs. RahulMs. Charulg654278744 ladv.charunagpal @gm|29.01.25
[Khandelwal INagpal lail.com
ICS(Comm.)/95/24 06.02.25 PDaya Gupta Vs. M/s VarnadaAbhishek Gupta 9999959779 ladv.abhishekgupta@ [29.01.25
[ndustries Pvt. Ltd. gmail.com
ICS(Comm.)/96/24 06.02.25 Uitender Singh Yadav Vs. WitmatesKautilya 9711136583 ladv.kautilyakaushik [03.02.25
technologies Kaushik (@gmail.com
ICS(Comm.)/97/24 06.02.25 IM/s Sangeeta Steel Vs. M/s Jenex{Anuj Kishoren968367567 linfo@maximlawoffice|04.02.25
Impex [Saxena s.com
ICS(Comm.)/101/25 07.02.25 [Rajesh Kr. Vs. The New IndialNavneet Goyal [9811224831 Inavneetagoyal.adv@g|o1.02.25
JAssurance Co. Ltd. Imail.com
ICS(Comm.)/102/25 07.02.25 Sandeep Kumar Dalal Vs. OmlRajKr. Thakur [8130187787 ladv.rajkrthakur@gm [03.02.25
IPrakash Mittal lail.com
ICS(Comm.)/105/25 10.02.25 IM/s UV Colour Pvt. Ltd. Vs. Ardour|P. K Bhardwaj (9971929787 pradeep1980@gmail. [06.02.25
[Pack Pvt. Ltd. lcom
ICS(Comm.)/106/25 10.02.25 [Deepak Universal Sompo GeneralMohit Kr. 8708951836 rajatpathyan1@gmail J06.02.25
[[nsurance Co. lcom
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ICS(Comm.)/109/25 11.02.25 IMachino International Pvt. Ltd. Vs|Abhinay Gupta 9999886478 labhinay@legalknight [31.01.25
[Seamec Nirman Infra Ltd. ls.in
ICS(Comm.)/110/25 11.02.25 IM/s Cheena And Co. Vs. M/sMohd. Tasleem [8750509595 ta&advo670@gmail.c[o4.01.25
[Hindustan Construction Co. Ltd. lom
ICS(Comm.)/111/25 12.02.25 [Ensure Innovations Pvt. Ltd. Vs. M/sjShivangi Singh [8826406247 ladvshivangis@gmail. [29.01.25
IClimate Screw And Ors. lcom
ICS(Comm.)/117/25 12.02.25 INitin Chopra Vs. M/s EastronV.K Singhal l011-47015959 legal @signalegal.in  [04.01.25
Overseas
ICS(Comm.)/118/25 12.02.25 IM/s Cresta Footwear Industries Vs|Aman Durga 7082272154 lamandurga.adv@gmalo9.02.25
IM/s Singla Enterprises fil.com
ICS(Comm.)/119/25 13.02.25 [DBI Bank Ltd. Vs. Anju Shelly Vivek Kr. 0811867703 kumarvivekadv@gmalo6.02.25
lil.com
ICS(Comm.)/120/25 13.02.25 [[CICI Bank Ltd. Vs. Parveen Kr. [Pranjal Marwah (9818198899 Imarwah.advocate@g [18.01.25
Imail.com
ICS(Comm.)/122/25 13.02.25 IM/s SVS Buildwell (P) Ltd. Vs. KapillAchin Mittal 0811112729 lachin.mittali3@gmaill25.01.25
[Trehan .com
ICS(Comm.)/123/25 14.02.25 Bank of India Vs. M/s M One Spa  |V.P Tiwari 9990182901 vptiwariadvocate@g [23.08.24
Imail.com
ICS(Comm.)/124/25 14.02.25 IM/s Omsons Marketing Pvt. Ltd. Vslrshad Ahmad (9811962836 ladv.irshad@gmail.co [27.01.25
IM/s Avon Exports Pvt. Ltd. Im
ICS(Comm.)/125/25 17.02.25 Amit Gupta aka Amit Kr. Gupta Vs/Surinder Singh (9311325398 lconceptlegal @gmail.c15.02.25
[The Blues Orana jom
ICS(Comm.)/131/25 19.02.25 [Satpal Singh Vs. Tata AIG GeneralC.P Rajan 9971663119 rchandrashekhar194717.02.25
Insurance Co. Ltd. (@gmail.com
ICS(Comm.)/133/25 20.02.25 Vikas Jain Vs. M/s Sai Steel JAshok Gupta  [9968722450 ladv.seemagupta2018 [17.02.25
(@gmail.com
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ICS(Comm.)/134/25 20.02.25 JAshok Kr. Gupta Vs. Lalit Bansal [Sanjay Krjo811101108 sanjayaggarwal345@ [17.02.25
Aggarwal lvahoo.com

ICS(Comm.)/135/25 20.02.25 IM/s Decent Securities Pvt. Ltd. Vs RVR legal 0654471828 ladvocates@rvrlegal.c [18.02.25
[Ekta lom

ICS(Comm.)/137/25 21.02.25 IM/s Logical Engineers Pvt. Ltd. Vs/Nitesh Jain 9717955168 INJLAWCHAMBERS [20.02.25
[Rahul Kamra (@GMAIL.COM

ICS(Comm.)/143/25 24.02.25 ICanara Bank Vs. Chote SinghlSubhash Kr. Jha[g810840045 skjhaassociates@yah [13.02.25
[Kushwaha loo.com

ICS(Comm.)/145/25 25.02.25 IM/s Santosh Trader Vs. MahadevNikhil 9971031557 INIKHIL9221@GMAI |03.02.25
[Hecheries [Khandelwal IL.COM

ICS(Comm.)/146/25 25.02.25 Pai Shree Shyam Agro India Vs[Nikhil 0971031557 INIKHIL9221@GMAI [03.02.25
IMadaan Food & Feeds [Khandelwal IL.COM

ICS(Comm.)/147/25 27.02.25 Ajit Industries (P) Ltd. Vs. Amit Jain [Kartik Dabas 9868414528 ladvocatekartikdabas [|21.02.25

(@gmail.com
ICS(Comm.)/148/25 27.02.25 ICanara Bank Vs. Ruby Ashok Kr. 9560396555 [KAKKARASHOK@R [22.02.25
IEDIFFMAIL.COM

ICS(Comm.)/149/25 27.02.25 IM/s Oswal Crop. Protection Pvt. Ltd Jagriti Jain 8527506427 ILAWFIRM@UNSOL [18.02.25
Vs. Kisan Mirta IVEDLEGAL.COM

ICS(Comm.)/150/25 27.02.25 [Leena Chanana Vs. Vikram Singh|Dharamraj 8287367687 [dharamrajohlan@gm [20.02.25
[Bagadwal lOhlan lail.com

ICS(Comm.)/153/25 28.02.25 [Krishnu Mukopadhyaya Vs. BGSVishwendra 0871704611 vishwendra@yahoo.c |04.01.25
[nfratech Pvt. Ltd. Verma jo.in
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45  [SH. AMIT KUMAR,

IDISTRICT JUDGE,|
ICOMMERCIAL
ICOURT

INORTH

307

ICivil

THROUGH ITS AR NAVEEN|
AGGARWAL Vs MS SHAHIFOOD
INDIA

IOMP (I) (COMM.)/140/2022 [09-11-2022 ISHRI RAM TRANSPORT FINANCE] vikas chhabra(P), [NOT MENTIONEDINOT
ICO LTD Vs HARJEET SINGH AND| IAS SINGLE PAGE ISMENTIONED
JANR. IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/142/2022 [09-11-2022 ISHRI RAM TRANSPORT FINANCE INitesh INOT MENTIONEDINOT
ICO LTD Vs ANIL SHARMA AND| IDhankhar(P), AS SINGLE PAGE ISMENTIONED
JANR. IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/252/2022 13-05-2022 [UNION BANK OF INDIA Vg INitesh INOT MENTIONEDINOT
ISUNITA BENJAMIN IDhankhar(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/279/2023 18-05-2023 SHREE JEE ENTERPRISES Vg ARUN KUMARNOT MENTIONEDINOT
ILINK POLYMERS ISHUKLA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/254/2024 01-05-2024 Sri Sai Polytech India Through Its| IVIVEK KR(P), INOT MENTIONEDINOT
[Prop Smt Renu Bansal Vs Luxmi AS SINGLE PAGE ISMENTIONED
Wire Industries Through Its Prop Sh [RECIEVED AS  SINGLE
[Luxmi Narayan Bansal THROUGH MAIL [PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/8/2025 [15-01-2025 IMS CHEMI ENTERPRISES| ideepak kohli(P), [NOT MENTIONEDNOT

IRECIEVED
THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

AS  SINGLE
PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

[Execution (Comm.)/9/2025

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

15-01-2025

IMS CHEMI ENTERPRISES|
THROUGH ITS AR NAVEEN|

VSADVOCATE

ADVOCATE ADVOCATE EMAILDATE OF E-
MOBILE ID FILING
NUMBER

INOT MENTIONEDINOT
AS SINGLE PAGE ISMENTIONED

[Prasun Kumar(P),

IAGGARWAL Vs MAHIMA| IRECIEVED IAS SINGLE
I[ENTERPRISES [THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
[Execution (Comm.)/18/2025 [24-01-2025 IMUKESH KUMAR RATHORE Vg [RAJTV INOT MENTIONEDINOT
IGAURAV RAJPUT IKUMAR(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/724/2022 13-12-2022 RAJENDER KUMAR JAIN Vg IALOK KUMARINOT MENTIONEDINOT
IPARVEEN GARG IMISHRA(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/426/2021 04-12-2021 SEEMA AGARWAL Vs M/S B ISANJAY INOT MENTIONEDINOT
[ITHANWARDAS AND CO. IKUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/24/2024 20-04-2024 Arunabh Kshitiz Vs Hdb Financiall ISUMIT RANA(P), NOT MENTIONEDINOT
Services Limited IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM.)/28/2024 [20-04-2024 Arunabh Kshitiz Vs Hdb Financiall BHUPENDRA INOT MENTIONEDINOT
Services Limited KUMAR IAS SINGLE PAGE ISMENTIONED
ITYAGI(P), IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/274/2023 17-05-2023 PUNJAB NATIONAL BANK V§ TARUN INOT MENTIONEDINOT
ARUNIMA SAREE FASHION| ISHOKEEN(P), AS SINGLE PAGE ISMENTIONED
[HOUSE IRECIEVED IAS SINGLE
THROUGH MAIL [PAGE IS|
RECIEVED
ITHROUGH

IMAIL




DISTRICT COURT ROOM CASE TYPE CASE NUMBER

S.NO COURT

DATE

OFPETITIONER

NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-
ID FILING

IPRIVATE LIMITED THROUGH ITS
AR SH BHUPINDER SHOKEEN V5|
[TUSHAR ANAND

[Execution (Comm.)/44/2024 [11-03-2024 Singh Finlease Pvt Ltd Vs Geeta IMUNISH INOT MENTIONEDINOT
[Enterprises IVOHRA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
[Execution (Comm.)/45/2024 [11-03-2024 Singh Finlease Pvt Ltd Vs Geeta IGOURAV INOT MENTIONEDINOT
[Enterprises IGUPTA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/27/2022 |05-04-2022 ICLIDE INTERNATIONAL PVT LTD| Varun Gupta(P), [NOT MENTIONEDNOT
Vs ACME HEALTHCARE PVT LTD| AS SINGLE PAGE ISMENTIONED
JAND ANR IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/230/2022 06-05-2022 ISTATE BANK OF INDIA Vs SMT, [Satish Kumar(P), [NOT MENTIONEDINOT
IREENA IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/269/2023 15-05-2023 JANKUR GUPTA Vs YES BANK LTD JAWAHAR INOT MENTIONEDINOT
ICHAWLA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
[Execution 04-11-2024 IVENKA FOODS P LTD Vs MR JAGRITI JAIN(P),NOT MENTIONEDINOT
(Comm.)/142/2024 IMANISH PARWANI IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/71/2025 28-01-2025 IM/S FUTURE INFO EDGH| bhupender palNOT MENTIONEDINOT

lsharma(P),

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ID FILING

ICS (COMM.)/36/2021 16-01-2021 IBANK OF MAHARASHTRA Vs M/S [Sachin(P), INOT MENTIONEDINOT
IDAKSH TRADERS AND ORS IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
IOMP (COMM.)/10/2024 20-02-2024 [Balram And Ors Vs Au Small Finance| ADV. LALITINOT MENTIONEDINOT
Bank Ltd IPANDEY(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/302/2020 06-08-2020 ICANARA BANK Vs GURPREET] ISRIJAN INOT MENTIONEDINOT
ISINGH BHATIA AND ANOTHERS [TIWARI(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS DJ/84/2021 06-02-2021 IASISH BHASIN Vs M/S} IASHOK INOT MENTIONEDINOT
IMANAPURAM FINANCE LTD AND| IKUMAR(P), IAS SINGLE PAGE ISMENTIONED
IORS. RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/400/2021 11-11-2021 IM/S DVM PROTECH UNIT I Vs MR| IRAJENDER INOT MENTIONEDINOT
ABHINAV CHAUDHRY| IYADAV(P), IAS SINGLE PAGE ISMENTIONED
IPROPRIETOR OF M/S ADS IRECIEVED IAS SINGLE
I[ENTERPRISES [THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/512/2023 13-09-2023 SAMRITI ABROL Vs KAWAL IPRASHANT INOT MENTIONEDINOT
IMAHAJAN ISINGH(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/6849/2024 29-10-2024 [Bhoora Vs Ashish Jindal [RAM SURATINOT MENTIONEDINOT
IPRASAD(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMAIL
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ICS (COMM.)/6860/2024 07-11-2024 [Punjab National Bank Vs Rambir IADV NITISHINOT MENTIONEDNOT
Singh ISHARMA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/37/2022 24-01-2022 JUNION BANK OF INDIA Vs DOLLY| IADV NITISH[NOT MENTIONEDINOT
ISHARMA ISHARMA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/50/2024 10-01-2024 [CICI Bank Ltd. Vs Neeraj Kumar INAVEEN INOT MENTIONEDINOT
ITAYAL(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/50/2024 28-11-2024 IM/s Merakee Unisex Salon Vs M/S JAWAHAR INOT MENTIONEDINOT
INeo Growth Credit Pvt. Ltd. ICHAWLA(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/120/2021 17-02-2021 AJAY BANSAL Vs CHHEDI LAL [Shivangi Singh(P), NOT MENTIONEDNOT
IKUSHWAHA IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/256/2022 13-05-2022 IRAVI GUPTA Vs SANDEEP T D TIWARI(P), [NOT MENTIONEDINOT
IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/51/2023 23-01-2023 ISINGAL TRANSPORT] [Seema Gupta(P), [NOT MENTIONEDNOT
ICORPORATION THROUGH SH| IAS SINGLE PAGE ISMENTIONED
IVINOD KUMAR AR Vs S S SUPPLY] IRECIEVED IAS SINGLE
ICHAIN SOLUTION PVT LTD THROUGH MAIL [PAGE IS
RECIEVED
THROUGH
IMAIL




S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

VSADVOCATE

ADVOCATE
MOBILE
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ADVOCATE EMAILDATE OF E-
ID FILING

IOMP (1) (COMM.)/25/2024 [19-03-2024 Indus Towers Limited Vs Mahender [RAJTV INOT MENTIONEDINOT
Singh Rana IKUMAR(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/16/2025 [20-01-2025 IMs India Trade Link Pvt Ltd Vg [SHU BANSAL(P),[NOT MENTIONEDINOT
INAVKAR METALS IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/22/2025 [13-02-2025 [KOTAK MAHINDRA PRIME ISACHIN INOT MENTIONEDINOT
ILIMITED Vs PATAN DEEN IBANSAL(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/284/2025 13-02-2025 [Kawal Mahajan Vs Safar Polyfibre| IANSHUMAN INOT MENTIONEDINOT
pvt Ltd ISRIVASTAVA(P), [AS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/663/2022 16-11-2022 IM/S DETAILING DEVILS Vg ISHARAD INOT MENTIONEDINOT
IDETAILING DEVILS INDIA PVT] IMALHOTRA(P), [AS SINGLE PAGE ISMENTIONED
ILTD. IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/731/2022 17-12-2022 TECHNO PRIME RMC PVT LTD Vs ARUN KUMARNOT MENTIONEDINOT
IVIJAY SHARMA ISHUKLA(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/704/2023 29-11-2023 [detaing devils Vs Detailing Devils IKARTIK JAIN(P), NOT MENTIONEDINOT
IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
THROUGH

IMAIL




S.NO COURT DISTRICT COURT ROOM CASE TYPE CASE NUMBER DATE OFPETITIONER NAME VSADVOCATE ADVOCATE ADVOCATE EMAILDATE OF E-
REGISTRATION RESPONDENT NAME MOBILE ID FILING

NUMBER

ICS (COMM.)/51/2019 21-03-2019 TATA POWER DELH] B N GAUR(P), INOT MENTIONEDINOT
IDISTRIBUTION LTD. Vs KIRTI IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/447/2019 03-12-2019 [TATA POWER DELH] [Shivansh INOT MENTIONEDINOT
IDISTRIBUTION LTD. Vs RAJ| [Srivastava(P), IAS SINGLE PAGE ISMENTIONED
IGOYAL IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/473/2021 24-12-2021 IM/S OM INDUSTRIES Vs M/S ESS [Shivansh INOT MENTIONEDINOT
I[ENN AUTO TECH PVT LTD Srivastava(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/123/2022 09-03-2022 IGEMTREE NATURAL PRODUCH Raj KumargNOT MENTIONEDINOT
IPVT LTD Vs RAJENDRA ROY] [Rathore(P), IAS SINGLE PAGE ISMENTIONED
[PROPREITRO RDR FRUITS RECIEVED IAS SINGLE
IMERCHANTS [THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/60/2024 01-02-2024 State Bank Of India Vs Aman Kumar IBHAVESH INOT MENTIONEDINOT
IKUMAR IAS SINGLE PAGE ISMENTIONED
ISHARMA(P), IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
[Execution (Comm.)/20/2025 [31-01-2025 IMS OMKARA TRANSPORT Vs MS§ ABHEY RAM(P), [NOT MENTIONEDINOT
US Industries IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/69/2024 [04-05-2024 IM/S TRIDENT STEEL BUILDING [Sudarshan KumargNOT MENTIONEDNOT
ISOLUTIONS Vs M/S KAY| [Sharma(P), AS SINGLE PAGE ISMENTIONED
INTERNATIONAL PVT LTD IRECIEVED IAS SINGLE
THROUGH MAIL [PAGE IS|
RECIEVED
ITHROUGH
IMAIL
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ICS (COMM.)/127/2024 28-02-2024 IM/s Girja Engineers Vs Shri Balajil Vipin Pillai(P), INOT MENTIONEDINOT
[nfradevelopers Pvt Ltd AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/165/2024 20-03-2024 [Shiv Bhola Filaments Private Limited| IMOHIT INOT MENTIONEDINOT
Vs Abhishek Jain IAGARWAL(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/204/2019 20-07-2019 IM/S KLJ PARAFLEX INDIA LTD Vs [UDIT GUPTA(P), NOT MENTIONEDINOT
IMAKHAN LAL AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/55/2021 25-01-2021 [DBI BANK LTD Vs VIKASH KR IDEV RAJ(P), INOT MENTIONEDINOT
JAND ORS IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/1/2023 02-01-2023 IAMAN GUPTA Vs RAKESH KAILA JAnkur Agarwal(P),[NOT MENTIONEDNOT
IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/649/2022 07-11-2022 ICANARA BANK Vs R S TRADERS IHUNNY INOT MENTIONEDINOT
ISINGH(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/445/2019 20-11-2019 ISTATE BANK OF INDIA Vs M/S [HUNNY INOT MENTIONEDINOT
IBHAGWATI GLASS ISINGH(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
THROUGH MAIL [PAGE IS
RECIEVED
ITHROUGH
IMAIL
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ID FILING

[ENGINEERS

ICS (COMM.)/79/2023 07-02-2023 ROHIT JAIN PARTNER RAS] RAJAT GUPTA(P),NOT MENTIONEDINOT
TRADING COMPANY Vs M/S BSSI IAS SINGLE PAGE ISMENTIONED
IPACKAGING THROUGH ITS IRECIEVED IAS SINGLE
IPARTNERS [THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/193/2023 05-04-2023 ISUNIL AGGARWAL Vs SAURAV| ISHUBHAM INOT MENTIONEDINOT
IGERA IBUDHIRAJA(P), [AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/22/2025 [03-02-2025 IMS SANOBAR INDIA Vs MS N| IMUKESH INOT MENTIONEDINOT
ISONS PHARMA IKUMAR(P), AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/438/2019 27-11-2019 IM/S ALUTECH INDUSTRIES Vg IMUKESH INOT MENTIONEDINOT
IDUSHYANT KUMAR IKUMAR(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/439/2019 27-11-2019 IM/S ALUTECH INDUSTRIES Vg ISUNIRA JAIN(P), NOT MENTIONEDINOT
ISANJEEV KUMAR IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/725/2022 16-12-2022 ISURESH KUMAR Vs SHER SINGH R.K. SINHA(P), |NOT MENTIONEDNOT
IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/730/2022 17-12-2022 AJAX INDIA POWER CONTROL IANURADHA INOT MENTIONEDINOT
IPVT LTD Vs MICROTECH IMITTRA(P), AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ID FILING

ICS (COMM.)/58/2023 25-01-2023 ISGPS SECURITIAS PVT LTD Vj IMUKESH INOT MENTIONEDINOT
ITAPI PRESSTRESSED PRODUCTS] IKUMAR(P), IAS SINGLE PAGE ISMENTIONED
ILTD IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/285/2023 19-05-2023 ASHWMEGH SPICES PVT LTD Vg IDEEPAK INOT MENTIONEDINOT
IBINDU MAIZE MILLING EXPORT] ISHARMA(P), IAS SINGLE PAGE ISMENTIONED
IPVT LTD IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/6883/2024 14-11-2024 IMadhav Exim Private Limited Vg S.S.MITTAL(P), [NOT MENTIONEDINOT
[Mani Mahesh Ispat AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/261/2025 12-02-2025 [Monsoon Agro Chemicals Pvt Ltd Vs JANIL KUMARNOT MENTIONED|INOT
IM/S S N CROP SCIENCE ISAHU(P), IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[EX. CIVIL/540/2021 27-11-2021 IMANAPPURAM FINANCE LTD Vgl IRAKESH INOT MENTIONEDINOT
ISHRI MAHENDER KUMAR| [KUMAR(P), IAS SINGLE PAGE ISMENTIONED
JAIGURU IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/654/2022 10-11-2022 IM/S D-TEK ELECTRONICS Vg IShashi Kaushik(P),[NOT MENTIONEDINOT
IHINDUSTAN MANUFACTURING IAS SINGLE PAGE ISMENTIONED
IDIVISION IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
ICS (COMM.)/224/2023 27-04-2023 RAJ KUMAR MADHOGARIA V5 ISIDDHARTHA INOT MENTIONEDINOT
IKAMAL TOMAR ISINGH(P), AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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ISINGH 5469

ICS (COMM.)/643/2023 27-10-2023 IM/S MYSORE DEEP PERFUMERY| ICHITRA INOT MENTIONEDINOT
[HOUSE Vs SANT SINGH AND ANR ISINGH(P), IAS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/190/2024 03-04-2024 [Poonam Maggo Vs Bhaktamar Indial IPARAS INOT MENTIONEDINOT
Marketing Pvt IAGGARWAL(P), [AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/27/2025 [18-02-2025 DR MOREPEN LTD Vs MS§ A PINOT MENTIONEDINOT
IGURUKRIPA MARKETING ISIDHARTH(P), |AS SINGLE PAGE ISMENTIONED
IRECIEVED IAS SINGLE
ITHROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
IMISC DJ/118/2025 20-01-2025 IM/S Dorris Pharmaceutical Pvt Ltd| iGaurav Tyagi(P), [NOT MENTIONEDNOT
Vs OP Sharma IAS SINGLE PAGE ISMENTIONED
RECIEVED IAS SINGLE
[THROUGH MAIL PAGE IS
RECIEVED
THROUGH
IMAIL
46 SH. UMED SINGH,NORTH 110 ICivil IOMP (I) (COMM.)/15/2025 |03-02-2025 JAXIS BANK IMAYANK INOT INOT MENTIONEDINOT
IDISTRICT JUDGEH Vs NEELAM DEVI 3047 IMAHAJAN IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
(COMMERCIAL) SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM.)/16/2025 |03-02-2025 AXIS BANK VS MOHAMMADDO INOT INOT MENTIONEDINOT
IASHRAF GANIE 9759 IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/17/2025 [03-02-2025 AXIS BANK VS GAGANDEEPDO INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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S.NO COURT DISTRICT COURT ROOM

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

IMS SHARMA ELECTRIC CO. V§
IM/S HARSH ELECTRICALS

IMENTIONED
IN THE E-
[FILING

IOMP (I) (COMM.)/18/2025 [03-02-2025 JAXIS BANK VS MAHESH KUMARDO INOT INOT MENTIONEDINOT
6838 IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/91/2025 03-02-2025 ISVS INDUSTRIES VS ADDWELLVIKRANT INOT INOT MENTIONEDNOT
ILABELS P LTD. JARORA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/95/2025 03-02-2025 ICANARA BANK VS COBALTZEBRA[PRASHANT INOT INOT MENTIONEDINOT
INFO TECHNOLOGIES PVT. LTD. [KUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/92/2025 06-02-2025 ILALIT GARG VS ABHINAV KUMAR |GOURAV INOT INOT MENTIONEDINOT
IGUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE |[RECIEVED IAS SINGLE]
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/93/2025 06-02-2025 IKARAN KAPOOR VS ADITYA JAIN [RAVI KUMAR [NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/94/2025 06-02-2025 UNION BANK OF INDIA VSARUN KUMARNOT INOT MENTIONEDINOT
TRILOK KUMAR ISHUKLA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/26/2025 |07-02-2025 IPREM CHAND SHARMA PROP OFNOT INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATION RESPONDENT NAME

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

ILIMITED VS AKASH KUMAR IPANDEY

ICS (COMM.)/103/2025 07-02-2025 Rameshwar  Dass  bansal  vsRAJESH INOT INOT MENTIONEDINOT
[LAVANYA OLYFINE PVT. LTD. UMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGHLA SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (COMM.)/5/2025 10-02-2025 JAMAR SINH KALUBHAI SOLANKISUSHMA INOT INOT MENTIONEDNOT
IVS HDB FINANCIAL SERVICES IGUPTA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/104/2025 11-02-2025 Midson Chits Pvt Ltd Through Its A S JAISWAL [NOT INOT MENTIONEDINOT
Amit Gupta VS GAUTAM DHAWAN| IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IPROP. OF M/S JOLLY PLANET ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/105/2025 11-02-2025 [SHWAR FOOTWEAR VS AMANHITESH INOT INOT MENTIONEDINOT
ISHOE STORE ICHHABRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/106/2025 12-02-2025 IM/S JYNA ENTERPRISES VS M/SSANDEEP INOT INOT MENTIONEDINOT
ID P ENTERPRISES IGARG IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IMISC DJ/337/2025 12-02-2025 IBHARAT BHUSHAN SAWHNEY VSJUNAID INOT INOT MENTIONEDINOT
IM/S BASO HOSPITALITY LLP IQURESHI IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/28/2025 [13-02-2025 [KOTAK MAHINDRA PRIMEADV. LALITINOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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S.NO COURT

DISTRICT COURT ROOM CASE TYPE CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

IOMP (1) (COMM.)/29/2025 [13-02-2025 OTAK MAHINDRA BANK VSDO INOT INOT MENTIONEDINOT
IASFAK AHMAD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/30/2025 [13-02-2025 IKOTAK MAHINDRA PRIME LTD.DO INOT INOT MENTIONEDNOT
VS JITENDRA KUMAR YADAV IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/48/2025 [13-02-2025 IKOTAK MAHINDRA PRIMEDO INOT INOT MENTIONEDINOT
ILIMITED VS PINTOO HARI RAM IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/107/2025 13-02-2025 STATE BANK OF INDIA VS|Advocate- INOT INOT MENTIONEDINOT
IDANISH QURESHI Siddharth IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE |[RECIEVED IAS SINGLE]
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/31/2025 [14-02-2025 ITATA CAPITAL LIMITED VS DILIPADV. LALITINOT INOT MENTIONEDINOT
IAWASTHI IPANDEY IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/32/2025 [14-02-2025 ITATA CAPITAL LIMITED VS AMITIDO INOT INOT MENTIONEDINOT
IKUMAR GOEL IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/108/2025 14-02-2025 [UNION BANK OF INDIA VS/Advocate- rajiviNOT INOT MENTIONEDINOT
VITENDER SINGH kumar IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

ADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

ICS (COMM.)/109/2025 14-02-2025 [UNION BANK OF INDIA VS POOJADO INOT INOT MENTIONEDINOT
WELDING CORPORATION IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/110/2025 14-02-2025 M S KANISHQ FLOUR MILLS|Advocate- INOT INOT MENTIONEDNOT
[THROUGH ITS PROP SH PUNEETMayank Singhal MENTIONED ASAS SINGLE PAGE ISMENTIONED
IGARG VS M/S SHREE SALASAR| ISINGLE PAGE [RECIEVED IAS SINGLE]
TRADING COMPANY RECIEVED THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM.)/6/2025 15-02-2025 IANITA GAUHAR VS HDB| Advocate- INOT INOT MENTIONEDINOT
[FINANCIAL SERVICES LTD. ISURENDRA IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IYADAV SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm.)/32/2025 [15-02-2025 ISH BHARAT BHUSHAN MAHAJAN]| Advocate- INOT INOT MENTIONEDINOT
VS ANNAPURNA AGRONICSIDHIRENDRA |MENTIONED ASAS SINGLE PAGE ISMENTIONED
IMACHINERY PVT. LT.D ISINGH SINGLE PAGE |[RECIEVED IAS SINGLE]
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/338/2025 15-02-2025 ISURI AGRO FRESH PRIVATE LTD.|Advocate- KapilNOT INOT MENTIONEDINOT
VS SUDARSHAN ROY Malik IMENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
CS (COMM.)/118/2025 17-02-2025 IM/S SYNERGY MULTI SERVICES| Advocate- INOT INOT MENTIONED|NOT
VS M/S ALTERNATIVE LEARNINGABHEET IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISYSTEM LTD. IPAWAN ISINGLE PAGE [RECIEVED IAS SINGLE
ICHOUDHARY [RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/339/2025 17-02-2025 ROHIT GROVER VS CHIRAG|Advocate- INOT INOT MENTIONEDINOT
IGOYAL IMANU BAKSHI [MENTIONED ASAS SINGLE PAGE ISMENTIONED

SINGLE PAGE
IRECIEVED
THROUGH MAIL

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE NUMBER

DATE

OFPETITIONER

REGISTRATION RESPONDENT NAME

NAME VSADVOCATE

ADVOCATE
MOBILE
NUMBER

ADVOCATE EMAILDATE OF E-

ID FILING

VS LABH SINGH

[Kushal Kumar

IMISC DJ/340/2025 17-02-2025 [Rohit Grover VS RAJESH GOYAL |Advocate- INOT INOT MENTIONEDINOT
IMANU BAKSHI MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM.)/35/2025 [19-02-2025 TATA CAPITAL LIMITED VS Advocate- INOT INOT MENTIONEDNOT
IHEMANT WADHWA IADV. LALITIMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPANDEY ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM.)/36/2025 [19-02-2025 TATA CAPITAL LIMITED VSDO INOT INOT MENTIONEDINOT
IVINDHYA VASNI PANDEY IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/122/2025 19-02-2025 IBANSAL PIPE INDUSTRIES VS| Advocate- INOT INOT MENTIONEDINOT
[HASHATULLAH AND BROS Vishal Garg IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/123/2025 19-02-2025 IDIAMOND MODULAR PRIVATEl Advocate- INOT INOT MENTIONEDINOT
ILTD. VS DILIP KESHRI [Shiven Banga [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/124/2025 19-02-2025 IDBI BANK LTD VS M/S SDK|Advocate- INOT INOT MENTIONED|NOT
ICONTRACTORS PVT. LTD. IPARTHIV JIMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMEHTA ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Ex.Comm - Award by Arb.Conj20-02-2025 [KOTAK MAHINDRA PRIME LTD.Advocate- INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

ICS (COMM.)/125/2025

DATE

OFPETITIONER NAME

REGISTRATION RESPONDENT NAME

20-02-2025

ISUNIL JAIN VS M/S GOVERDHAN|

VSADVOCATE

Advocate- C P|

ADVOCATE

MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-

ID FILING

INOT MENTIONEDINOT

IKHAN

ILTD SAYRA ABDUR RAHMANRAJESH

JANGRA

JAND COMPANY RAJAN IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/126/2025 20-02-2025 IM/s Annu Sales VS M/S AMBI| Advocate- INOT INOT MENTIONEDINOT
IPHARMA [Bhaskar Vali IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/127/2025 21-02-2025 IM/S DEV BHUMI COLD CHAINAdvocate- AnkiiNOT INOT MENTIONEDINOT
IPRIVATE LTD. VS MYR FRUITDang IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ICOMPANY ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/131/2025 22-02-2025 [DBI BANK LTD VS SANJEEVJAdvocate- INOT INOT MENTIONEDINOT
IBANSAL PROPRIETOR OFPARTHIV JIMENTIONED ASAS SINGLE PAGE ISMENTIONED
IBALAJEE POLYMERS IMEHTA ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/132/2025 22-02-2025 BEER PAL SINGH VS M/S/Advocate- RajNOT INOT MENTIONEDINOT
ISANJEEV KUMAR AND COMPANY [Kamal IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM.)/133/2025 25-02-2025 [Topline Solutions Pvt Ltd VS/Advocate- AnilNOT INOT MENTIONEDINOT
ISARASWATHAMMA Kumar Mishra [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM.)/40/2025 [27-02-2025 ITOYOTA FINANCE SERVICE INDIA|Advocate- INOT INOT MENTIONEDINOT

IMENTIONED AS
SINGLE PAGE
IRECIEVED

THROUGH MAIL

AS SINGLE PAGE ISMENTIONED

IRECIEVED AS  SINGLE

THROUGH MAIL  [PAGE IS
RECIEVED
THROUGH

IMAIL
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S.NO COURT

DISTRICT COURT ROOM

CASE TYPE

CASE NUMBER

Misc Ex/4/2025

DATE

OFPETITIONER

NAME VS

REGISTRATION RESPONDENT NAME

28-02-2025

SANDEEP PANDEY VS P §

ADVOCATE

Advocate-

ADVOCATE
MOBILE
NUMBER

INOT

ADVOCATE EMAILDATE OF E-
ID FILING

INOT MENTIONEDINOT

[ENGINEERING [Pushkar Aryal [MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
IOMP (I) (COMM.)/41/2025 [28-02-2025 [dfc First Bank VS SUNIL KUMAR|Advocate- INOT INOT MENTIONEDINOT
2978 IMAYANK IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMAHAJAN ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/42/2025 [28-02-2025 [dfc First Bank VS ANKIT|Advocate- INOT INOT MENTIONEDINOT
IMAHESHWARI 7904 IMAYANK IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IMAHAJAN ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM.)/43/2025 [28-02-2025 [dfc First Bank VS SHRUTI BHATIA| Advocate- INOT INOT MENTIONEDINOT
1707 IMAYANK IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IMAHAJAN ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM.)/134/2025 28-02-2025 ISHWAR FOOTWEAR VS DEVRAJ|Advocate- INOT INOT MENTIONEDINOT
[FOOTWEAR [Hitesh Chhabra MENTIONED ASAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
47 ISH. PANKAJ GUPTA,SOUTH- 603 ICommercial Suit ICS COMM. 55/2025 03.02.2025 IM/S K C GUPTA TRADERS PVIMANDEEP 0212002049 [Kapoorin@yahoo.co [01.02.2025
DISTRICT JUDGEWEST ILTD VS RONIT BHASIN ISINGH Im
(COMMERCIAL KAPOOR
ICOURT-01
603 ICommercial Suit ICS COMM. 64/2025 07.02.2025 IM/S AUSTVINAYAK PLYWOODSYOGESH 8010258125 IYkgupta128 @gmail.c [06.02.2025
VS M/S ADS CIVIL ANDKUMAR GUPTA] lom
INTERIORS PVT LTD
603 ICommercial Suit ICS COMM. 69/2025 10.02.2025 ISAMSONITE IP HOLDING SARL VSGAUTAM 9999093893 leludication.legal@outf10.02.2025
ASHOK KUMAR BHASIN look.com



http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
http://10.199.40.3/swecourtis/kiosk/cases/cases.php?flag=civ_inst&appFlag=ecourtis&principal=N#
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603 ICommercial Suit ICS COMM. 76/2025 12.02.2025 IM/S AERMEC HVACJAI 0810874706 ladvocatejaidevsharm [12.02.2025
[ENGINEERING CO. VS M/S NCUBESHARMA la@gmail.com
IPLANNING AND DESIGN PVT LTD

603 ICommercial Suit ICS COMM. 77/2025 12.02.2025 RENU VS M/S SHREE SHAKTIVISHAL GARG [9810171302 lochavniteshoo3@gmfi1.02.2025
ISTEEL lail.com

603 ICommercial Suit ICS COMM. 82/2025 19.02.2025 ILIC HOUSING FINANCE LTD VSMANI KAUL [9717318398 ladvmanikaul@gmail. [18.02.2025
IPRADEEP VIDYADHARAN AND| lcom
ANR

603 ICommercial Suit ICS COMM. 83/2025 19.02.2025 ILIC HOUSING FINANCE LTD VSMANIKAUL |9717318398 ladvmanikaul@gmail. [18.02.2025
ISHATRUGHAN PRASAD lcom

603 ICommercial Suit ICS COMM. 84/2025 19.02.2025 IM/S DEVI KARAM ASSOCIATES VSINAVNEET 0868546432 Inavneetsharmaadvoc [15.02.2025
IM/S OM FIRE SAFETY COMPANY[SHARMA ate@gmail.com
IPVT LTD

603 ICommercial Suit ICS COMM. 86/2025 22.02.2025 IM/S RADHEY SHYAM  VSROBIN 9560905884 vandyvb.16 @gmail.co[21.02.2025
IMUNICIPAL CORPORATION OF m
IDELHI

603 ICommercial Suit ICS COMM. 93/2025 25.02.2025 IDBI BANK LTD VS M/S SHREENISHI 0899154299 INishieap@gmail.com [24.02.2025
ISHYAM GARMENTS ICHAUDHARY

603 ICommercial Suit ICS COMM. 97/2025 27.02.2025 [UCO BANK VS A KENTERPRISES |JARNESH 9306185801 JARNESHYADAV52@ [26.02.2025

IYADAV IGMAIL.COM

603 ICommercial Suit ICS COMM. 101/2025 28.02.2025 IPUNJAB NATIONAL BANK VS M/S|VED PRAKASH 9711900673 IVSRADVISORS@GM |[25.02.2025
IMUNNA TELECOM ATIL.COM

603 ICommercial Suit ICS COMM. 102/2025 28.02.2025 IDBI BANK LTD VS M/S SINGH[NISHI 0899154299 INishieap@gmail.com [25.02.2025
ISAAB TRANSPORT ICHAUDHARY

603 [Execution petition [EX. COMM. 30/2025 01.02.2025 ADANI WILMAR VS M/S A SMAYANK 8076753615 adv.gupamayank@g [30.01.2025
[TRADERS IGUPTA Imail.com

603 [Execution petition [EX. COMM. 50/2025 27.02.2025 [UNION BANK OF INDIA VSRAJENDRA 0312046733 lvadavrazen@gmail.cof24.02.2025
ISANGEETA YADAV IYADAV Im

603 [Execution petition [EX. COMM. 46/2025 20.02.2025 IM/S DEVI KARAM ASSOCIATES VSINAVNEET 08685464432 Inavneetsharmaadvoc [15.02.2025
JANOOP KUMAR ANGRISH ISHARMA ate@gmail.com
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603 [Execution petition [EX. COMM. 29/2025 01.02.2025 INARESH KUMAR GOYAL VS M/SDEEPAK RANA 0811553596 [deepakrana.adv@gm [31.01.2025
ITHE COUTURIERS lail.com
603 IMISC. APPLICATION IMISCDJADJ98/2025 13.02.2025 JAXIS BANK VS ALOK AWASTHI  [DHARAM DEV (9810072439 [dladevlawassociates [12.02.2025
(@gmail.com
48 ISH. VIKAS DHULL,SOUTH- 613 [Misc Application IM.Ex/31/2025 28-02-2025 ADITYA BIRLA FASHION AND|SH Varunlg650668623 varun.sharma@clasi [21-02-2025
IDISTRICT IWEST IRETAIL LIMITED Vs MAYANK[Sharma slaw.com
ICOMMERCIAL IGUPTA
ICOURT.
613 ICommercial Suit ICS (COMM)/89/2025 24-02-2025 IPRATEEK GOEL Vs DEEPAK|Sh Vishallg873330292 ladv.vishalchhabra@g [20-02-2025
IKAPOOR IChhabra Imail.com
613 ICommercial Execution lexecution (Comm.) 49/2025 [24-02-2025 RAJIV.  KUMAR VINAYAK /[Sh Manoj Khatrijg212010299 ladvocatem.khatri@g [19-02-2025
ISANJEEV KUMAR VINAYAK Imail.com
613 ICommercial Suit ICS (COMM)/85/2025 21-02-2025 [Happy Model School Vs ALTEZA|Sh Animesh|8800168606 kaslawoffices@gmail. [19-02-2025
JAluminium Window and Door Kumar Sinha lcom
613 [Misc Application IMISC DJ ADJ/116/2025 21-02-2025 IYOKOHAMA INDIA PVT LTD VsSh 0811434477 ladvocate.ypsingh@g [19-09-2024
IM/S CLICK TYRES ABD ANR [Harshvardhan Imail.com
singh
613 ICommercial Execution [Execution (Comm.)/45/2025 [19-02-2025 IDeepak Bansal Vs Akshay Kapoor  [Sh Vipinjg310875020 vipindilawari83@gm [18-02-2025
Dilawari lail.com
613 ICommercial Execution [Execution (Comm.)/42/2025 [18-02-2025 IPUNJAB NATIONAL BANK Vs VipinfSH Pranshulg999737225 [PRANSHU11.VASHIS|13-02-2025
[Kumar Tiwari Vashisth [HTH@GMAIL.COM
613 ICommercial Execution [Execution (Comm.)/41/2025 [15-02-2025 ISHRI SAGAR NAINWANI Vs GRIDSh. Rajiv Kumarjg811427893 jainrk691@gmail.comli4-02-2025
INDIA POWER CABLES PRIVATEJain
ILTD
613 ICommercial Execution [Execution (Comm.)/40/2025 [14-02-2025 IMS MAA DURGA INDUSTRIES Vs|Sh Bed Prakash [8826382553 lawyer.bedprakash@ [13-02-2025
IMS EKOM AGARO OVERSEAS lgmail.com
613 ICommercial Execution [Execution (Comm.)/37/2025 [12-02-2025 IMS FIRE ENGINEERING[Sh Ravi Kant  [9817676434 ravikantlaw@gmail.c [07-02-2025
TECHNOLOGY Vs MS FLYING lom
IFIRE SERVICES PVT LTD
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613 ICommercial Execution [Execution (Comm.)/38/2025 [12-02-2025 [Sanjog Jain Vs Lal mohammadSh VeeruPal [9311041979 ladvsudhirbaghel @gmfi0-02-2025
Ansari lail.com
613 ICommercial Suit ICS (COMM)/74/2025 12-02-2025 IM/s GEE KEY FABRIC Vs M/sSh. M.R. Jangid |9212428911 ladvocatemrj@gmail.cf10-02-2025
INEETU CREATIONS jom
613 ICommercial Suit ICS (COMM)/70/2025 11-02-2025 IM/s Patanjali Ayurved Limited VsSh Harshit Batral7838828878 lharshit.batray@gmailf21-01-2025
IMukesh ~ Yadav  proprietor  off .com
[Rajender Yadav Dairy
613 ICommercial Suit ICS (COMM)/71/2025 11-02-2025 [Puma Se Vs Ashok Kumar ISh Gautam{9p999093893 11.gautambhasin@gml10-02-2025
Bhasin lail.com
613 ICommercial Execution [Execution (Comm.)/36/2025 [07-02-2025 [Sanjeev Kumar Goel Vs MothersSh Digvijayn611617416 sanjaygoel@gmail.colo4-02-2025
IPride Dwarka ( A UNIT OF SANT[Singh i
INAMDEV EDUCATIONAL
ISOCIETY)
613 ICommercial Suit ICS (COMM)/56/2025 04-02-2025 [Puma Se Vs Sumit Agarwal ISh Navlin Swain 9999306881 ludication.legal @ou J03-02-2025
tlook.com
613 ICommercial Suit ICS (COMM)/58/2025 04-02-2025 IEAST INDIA TRANSPORT AGENCY|Sh Sanjay[p899754330 sanjay @justitialaw.c|31-01-2025
Vs PROVEDA MARKETING INDIAKumar m
IPVT LTD
613 ICommercial Execution [Execution (Comm.)/35/2025 [07-02-2025 RAJAN CHUGH Vs JAGDISH|Sh. Harshitj8076578356 harshitdhamij 04-02-2025
IPRASAD GOYAL [Dhamija la2018 @gmail.com
49 ISH. AMIT BANSAL,SOUTH- 614 JARBITRATION IOMP (COMM.)/3/2025 01-02-2025 IGORVERMENTN OF NCT OFKSH. PRAVESHjg958355777 IPRAVESH.ADV@GM|31.01.2025
IDISTRICT JUDGE[WEST IDELHI VS M G TOOL ISHARMA ATIL.COM
ICOMMERCIAL
ICOURT-03
614 [EXECUTION IEXECUTION 01-02-2025 IPRADEEP SINGH LAMBA PROP R|SH. CHAUSp811145131 IAACHAUS@GMAIL. [31.01.2025
(COMM.)/28/2025 IS ENTERPRISES VS L C PAKERSABDUL ICOM
IPVT LTD
614 ICOMMERCIAL SUIT ICS (COMM)/54/2025 01-02-2025 JAYON ALLOYS PRIVATE LIMITEDMS. YASHSAVIQ971117715 IMAIL@BLACKCOAT [31.01.2025
VS KUBE AUTOTECH PRIVATESHARMA ICOUNCEL.IN
ILIMITED
614 [EXECUTION [EXECUTION 04-02-2025 SHELLZ INDIA PVT LTD VSSH. P.KJj0868920473 IPKAGG.ADV@GMALI |01.02.2025
(COMM.)/33/2025 IGIRIJESH KUMAR JHA IAGGARWAL IL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/61/2025 07-02-2025 IKOTAK MAHINDRA PRIME LTD|SH. KUSHAIj9958724670 IKUSHAL.KUMAR@E|06.02.2025
VS VIJAY KUMAR (BORROWER), [KUMAR IRUDITELEGAL.ASIA|
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614 ICOMMERCIAL SUIT ICS (COMM)/62/2025 07-02-2025 OTAK MAHINDRA PRIME LTDSH. KUSHAL9958724670 USHAL.KUMAR@EJ06.02.2025
IVS RAHUL VERMA (BORROWER) [KUMAR IRUDITELEGAL.ASIA|
614 ICOMMERCIAL SUIT ICS (COMM)/63/2025 07-02-2025 IKOTAK MAHINDRA PRIME LTD|SH. KUSHAILj9958724670 [KUSHAL.KUMAR@E|06.02.2025
VS LALIT SIROHI (BORROWER) [KUMAR IRUDITELEGAL.ASIA|
614 ICOMMERCIAL SUIT ICS (COMM)/72/2025 11-02-2025 ICANARA BANK VS ANKUR KUMAR|SH.  RAJIV.B.9811343911 RBSAMAIYAR.ADV [10.02.2025
ISAMAIYAR (@ GMAIL.COM
614 IEXECUTION IEXECUTION 12-02-2025 IKOTAK MAHINDRA PRIME LTD|SH. KUSHAL}7009793548 IRISHABH.ERUDITE (01.02.2025
(COMM.)/39/2025 VS VIKRANT TYAGI KUMAR ILEGAL@GMAIL.CO
IM
614 ICOMMERCIAL SUIT ICS (COMM)/73/2025 12-02-2025 IM/S GEE KEY FABRICS VS M/S[SH. M.R[0810828193 IADVOCATEMRJ@G [10.02.2025
IDSSR CREATIONS PVT LTD JANGID IMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/75/2025 12-02-2025 RAMJI LAL AND ANR VSSH.RUDRAH [8800895406 IRUDRAHSHARMAS [10.02.2025
IGHAMANDI AND ANR 5@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/78/2025 13-02-2025 IAERMEC HVAC ENGINEERING COSH. JAI DEV|9810874706 IADVOCATEJAIDEVS|12.02.2025
IVS BLUE PRINT DESIGN STUDIOSHARMA [HARMA@GMAIL.CO|
IPVT LTD IM
614 ICOMMERCIAL SUIT ICS (COMM)/79/2025 13-02-2025 AERMEC HVAC ENGTNEERTNGSH. JAI DEV|9810874706 IADVOCATEJAIDEVS|12.02.2025
ICO VS SAS TNFOTECH PVT LTD ISHARMA IHARMA@GMAIL.CO
IM
614 JARBITRATION JARB. A. (COMM.)/1/2025 17-02-2025 ISUMANT AGGARWAL VS COSMOS|SH. SATYAJITj9930245807 ISATYAJIT@SATYAJI|01.02.2025
RETAIL SOLUTIONS PRIVATESARNA ITSARNA.COM
ILIMITED
614 JARBITRATION IOMP (COMM.)/4/2025 18-02-2025 IVENKATESHWARA RAO K VS SBISH. M. SARADA[8447871289 13.02.2025
ICARDS AND PAYMENT SERVICES
ILIMITED
614 I[EXECUTION [EXECUTION 18-02-2025 IM/S SHREYA ENTERPRISES VS[SH. M.P 8588826768 IMPCHAUDHARYo07 [14.02.2025
(COMM.)/44/2025 IMANVEER SINGH ICHAUDHARY (@GMAIL.COM
614 [EXECUTION [EXECUTION 24-02-2025 IRAJ KUMAR BANSAL VS BRIGHT|SH. VIPINj9312203957 IVIPINDILAWARIS83 [18.02.2025
(COMM.)/48/2025 [ENTERPRISES DILAWARI (@ GMAIL.COM
614 [EXECUTION IEXECUTION 24-02-2025 SAHIL. CHAWLA VS CAVANASSH. ARJUN[9910922635 IGARGARJUNA@GM [17.02.2025
(COMM.)/51/2025 ICLOTHING IGARG AIL.COM
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614 ICOMMERCIAL SUIT ICS (COMM)/90/2025 24-02-2025 ILIC HOUSING FINANCE LTD VSMS. 9717318398 ADVMANIKAUL@G [19.02.2025
JANIL SAJWAN AUL IMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/91/2025 24-02-2025 ILIC HOUSING FINANCE LTD VSMS. MANI9717318398 IADVMANIKAUL®@G [19.02.2025
IKALPANA SINGH KAUL IMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/92/2025 25-02-2025 BANK OF INDIA VS M/S BARAHISH. 9910717081 IADVAMRENDRA22 [22.02.2025
I[ENTERPRISES IAMRENDER (@GMAIL.COM
INATH SHUKLA
614 ICOMMERCIAL SUIT ICS (COMM)/98/2025 28-02-2025 IDEVI KARAM ASSOCIATES VSISH. NAVNEET[9868546432 INAVNEETSHARMA [24.02.2025
TRIUMPH SOLUTIONS PRIVATE[SHARMA IADVOCATE@GMAIL
ILIMITED .COM
614 ICOMMERCIAL SUIT ICS (COMM)/99/2025 28-02-2025 [DBI BANK LIMITED VS M/SMS. NISHIl9899154299 INISHI.CAP@GMAIL.|]25.02.2025
[TARGET ACADEMY ICHAUDHARY ICOM
50 ISH. RAKESHISOUTH- 509 [Execution (COMM) 31/2025 04.02.2025 IPUNJAB NATIONAL BANK IVIKAS KUMAR [9650795147 131.01.2025
PANDIT, DISTRICI|WEST Vs ANIL KUMAR AND ANR.
JUDGE,
ICOMMERCIAL
ICOURT-04
509 ICS(COMM) 57/2025 04.02.2025 [EKTA CHOUDHARY PROP EKTAGUFRAN ALI [9868671320 130.01.2025
[ENTERPRISES Vs M/S GUJARAT]
ICO OP MILK MARKETING
IFEDERATION LTD THROUGH ITS|
ISALES MANAGER DELHI ORS
509 IOMP(I)(COMM) lo4/2025 06.02.2025 ISMFG India Credit Co. Ltd. Vs OM|KARAN 01.02.2025
ISONS ICHHIBBER
509 ICS(COMM) 59/2025 06.02.2025 |GEE KEY FABRICS Vs DIVINEM.R.JANGID [0810828193 ladvocatemrj@gmail.c[31.01.2025
ICREATIONS lom
509 ICS(COMM) 60/2025 06.02.2025 ICANARA BANK VS BHUMISUMIT 9873245548,9873 [virmanilawco@gmail.[31.01.2025
ISHARMA IVIRMANI 45547 lcom
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509 EXECUTION (COMM) 134/2025 07.02.2025 IPERFECT CONNECT LOGISTIGJITENDER 0818138452 01.02.2025
IPVT LTD THROUGH ITSPANDEY
IDIRECTOR GAURAV JOSHI V.
IBLUE MARINE FREIGH
[FORWORDERS PVT LTD
[THROUGH ITS DIRECTOR

509 ICS(COMM) 65/2025 07.02.2025 [KOTAK MAHINDRA PRIME LTDJKUSHAL 9958724670 kushalkumar@erudit [04.02.2025
Vs VINOD KUMAR (BORROWER) [KUMAR lelegal.asia

509 ICS (COMM) 66/2025 10.02.2025 IVARUN RAJPUT VS FAST ORVISHAL GARG [9810171302 vishalgarg777@gmail [01.02.2025
IFOOTWEAR lcom

509 ICS (COMM) 67/2025 10.02.2025 VARUN RAJUPUT VSVISHAL GARG [9810171302 vishalgarg777@gmail [01.02.2025
[THERMOKING lcom

509 ICS (COMM) 68/2025 10.02.2025 [IDBI BANK LTD Vs M/S KAMRAN| 20.01.2025
[ENTERPRISES

509 ICS (COMM) 80/2025 14.02.2025 ISHYAM SUNDER GOEL VS R P GINITESH 0810171302 lochavniteshoo3@gm|i1.02.2025
ISTEEL TRADERS ILOCHAV, lail.com

IVISHAL GARG

509 ICS(COMM) 81/2025 19.02.2025 STATE BANK OF INDIA VSMS. S. SOOD &9811786067 Imsssoodadvocate@g [19.11.2025
IMAINPAL IASSOCIATES Imail.com

509 Execution (COMM) 7/2025 21.02.2025 IPUNJAB NATIONAL BANK VSSATYA 9718877012 satyaprakash15@gmal18.02.2025
IDEEPAK KUMAR VIJAY IPRAKASH fil.com

ISINGH

509 ICS(COMM) 87/2025 24.02.2025 ILIC HOUSING FINANCE LTD VSMANIKAUL |9717318398 ladvmanikaul@gmail. [18.02.2025

IMOHD AZHARUDDIN KHAN lcom
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509 ICS(COMM) 88/2025 24.02.2025 ILIC HOUSING FINANCE LTD VSMANI KAUL [9717318398 ladvmanikaul@gmail. [18.02.2025
[TUSHAR SHARMA lcom

509 ICS (COMM) 04/2025 27.02.2025 [B2B HOSPITALITY PVT LTD VSINISHANT 0631082831 vermanishant62520 [24.02.2025
[FORTUNE INN GARZIA IVERMA (@gmail.com

509 ICS(COMM) 95/2025 27.02.2025 VISHWANATH SHARMA VS M/SSHUBHAM 0643119225 linbox.shubhamo4@g [12.02.2025
IRAUNAK CONSTRUCTION ANDISHARMA Imail.com
IDEVELOPERS AND ANR.

509 ICS(COMM) 06/2025 27.02.2025 IPUNJAB NATIONAL BANK Vs ANILJARVIND 8851667096 larvind.wishwabandh [17.02.2025
IGARG WISHWABAND lu@gmail.com

HU

509 ICS (COMM) 100/2025 28.02.2025 [DBI BANK LTD Vs M/S KRISHNAINISHI 0899154299 nishi.eap@gmail.com|10.02.2025

ISTEEL WORKS ICHAUDHARY

TOTAL

2000
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ISH. SANJEEV KUMAR|CENTRA[301, Extension[Recovery ICS COMM-+03.02.2025 IABDUL 18587848515  [ar.rasheedadvo [03.02.2025
IAGGARWAL, DISTRICT|L Block, Tis| 148/2025 [HAMEED VS|/RASHEED ate@gmail.co
PUDGE (COMMERCIAL [Hazari Courts,| RUDRA
ICOURT)-01 Delhi IDEVELPERS
1301, Extension[Recovery ICS COMM-+04.02.2025 IPUNJAB [PARAS 9810600656  [parasaggarwala [04.02.2025
[Block, Ti| 164/2025 INATIONAL IAGGARWA [dv@gmail.com
[Hazari Courts,) IBANK VSJL
IDelhi IDINESH KUMAR|
TYAGI
1301, Extension[Recovery ICS COMM-+04.02.2025 IBABLANT IRADHEY (9811041494 radheyshyamad|o4.02.2025
[Block, Tis| 165/2025 JAIRCON VS|SHYAM @gmail.com
[Hazari Courts,| [TRILOK KUMAR|
[Delhi WHA
1301, ExtensionfRecovery ICS COMM-+06.02.2025 IDEEPAK ISAURAV (9899331166  [sauravbhasini0[06.02.2025
Block, Ti 167/2025 IKAPOOR VS.BHASIN (@gmail.com
[Hazari Courts,) IRAHUL KUMAR
IDelhi
301, ExtensionfRecovery ICS COMM-14.02.2025 IBANK OHGEETANJA (8447833470 [Advocate.134@ [14.02.2025
IBlock, Ti 195/2025 IBARODA VS|LI SHARMA lgmail.com
Hazari Courts,) INITISH MALIK
IDelhi
301, ExtensionfRecovery ICS COMM-17.02.2025 [CICI BANK VSJHEMANT [9899009971 [juris@hemantg [17.02.2025
Block, Tis| 206/2025 IGULATI  PAINTIGUPTA pta.in
[Hazari Courts,)| & HARDWARE
[Delhi ISTORE
301, Extension/Trademark ICS COMM-{17.02.2025 IKARIM HOTELSCHANGHEZ8076293778  [service@diwan [17.02.2025
IBlock, Tis| l205/2025 IPVT. LTD. VS[KHAN ladvocates.com
[Hazari Courts,)| [AL-KARIM
IDelhi [RESTAURANT
IPVT. LTD.
1301, Extension[Recovery ICS COMM-19.02.2025 ISTATE BANK OHTIRATH 9643228307  [advtirath@gma [19.02.2025
[Block, Tis| l214/2025 INDIA VS|LAL YADAV il.com
[Hazari Courts,) IBHAGWATI
IDelhi IDEVI
1301, Extension[Recovery ICS COMM-{27.02.2025 INSK BEARINGSATUL 9810040036 [atulhighcourt2 [27.02.2025
[Block, Tis| [228/2025 [[INDIA PVT. LTDJKUMAR looo@yahoo.co
[Hazari Courts,| [VS. MANMEETPJAIN m
IDelhi ISINGH
2 [SH. RAJESH KUMAR|CENTRA 306 ICS (COMM)/ [145/2025 01-02-2025 ISARR FREIGHTS[Divyam 91 11 4747 0761 fadmin@alclegal30.10.2023
IGOEL, DISTRICT JUDGELL ICORPORATION [Agarwal(P), lin
COMMERCIAL COURT)- s PUNJAB AND|
o2 ISIND BANK
06 ICS (COMM)/ [150/2025 03-02-2025  [STATE BANK OHTTIRATH 9643228307  Jadvtirath@gma [21.10.2024
[INDIA Vs [LAL il.com
ISAIRAM IYADAV(P),
TALAGERI
06 [CS (COMM)/ [197/2025 14-02-2025 ISLAMUDDIN  [Mohd. 9873058495  [mohdi3igbal@ [28.01.2025
s M/S SANJAY[Igbal(P), lgmail.com
[EXPORT CO
1306 ICS (COMM)/ [198/2025 14-02-2025 M/S TRUPATIBHARAT 9910403763, Jadvbharatbhus [11.02.2025
IELECTRICALS [BHUSHAN( an@gmail.co
[PVT LTD Vs MSP), m
MV LPS
[LIMITED
1306 ICS (COMM)/ [209/2025 17-02-2025 [SUNIL. GUPTA |Anil Kumarg810438858 lakpandeyadv@ [28.01.2025
s BEENA BEHL[Pandey(P), yahoo.co.in
1306 ICS (COMM) l213/2025 19-02-2025 [CANARA BANK [SUDESH |9015511224 lsudeshadvocate [05.02.2025
s SUNILJRANJAN 12@gmail.com
[TALAN ISINGH(P),
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1306 ICS (COMM)/  [232/2025 28-02-2025 |DABUR  INDIAManish 9873553269  |manish@inttla [25.02.2025
ILIMITED Vs [Mishra(P), vocare.com
IANCHOR
ICONSUMER
IPRODUCTS PVT]
ILTD
I3 [SH. ILLA RAWAT,CENTRA[303, ExtensionSuit folCSCOMM 178/2025[12.02.20225 [STATE BANK OFRHEA 9917079999  JADVRTALCHA [28.01.2025
[DISTRICT JUDGE,L [Block, Tis[Recovery [[INDIA VSLUTHRA [MBERS@GMAI|
COMMERCIAL COURT)- [Hazari Courts,) ILALBUATSAHAI IL.COM
lo3, TIS HAZARI COURT),| IDelhi
IDELHI
1303, ExtensionSuit forCS COMM]|14.02.2025 JARVIND GUPTAJKAPIL 9873164160  JADVKAPILGUPJ27.01.2025
Block, TisRecovery 192/2025 IVS ICICI BANKGUPTA [TA@GMAIL.C
[Hazari Courts,| ILTD IOM
IDelhi
03, ExtensionjSuit forlCSC [(4.02.2025  [STATE BANK OFSUNIL 0212100624  |DELHILAWAY [03.12.2024
Block, TisRecovery ICOMM193/2025 INDIA VSSEHRAWAT] [ERS76@YAHO
[Hazari Courts,)| IRAJAN 0.CO.IN
[Delhi

3

03, ExtensionfSuit ICSCOMM 201/2025(17.02.2025 [M/S  BHARATINIKHIL 9899836932  [NIKHILYRIPA [14.02.2025

[Block, Tis[Recovery [BHAWAN VSTRIPATHI [THI63@GMAI
[Hazari Courts,) [ARVIND IL.COM
IDelhi [NARYAN RA(
[TAMBE
1303, ExtensionSuit forCS COMM|17.02.2025 [RAM NIWAS VSPRATEEK 9971775882 IBLACKGEM;E [08.01.2025
[Block, Tis[Recovery 202/2025 IM/S IGUPTA IGAL@HOTMALI|
[Hazari Courts,| [MAHALUXMI IL.COM
Delhi [TAXIM

1303, ExtensionSuit folCSCOMM 203/2025/17.02.2025 [FITWELL M. 9811202991 [TARIQUE379@[04.02.2025
[Block, Tis|Recovery [HOSIERY CORP[TARIQUE IGMAIL.COM
[Hazari Courts,| VS AJAY|SIDDIQUI
IDelhi IBHALLA
1303, ExtensionSuit forCS COMM]}18.02.2025 SHIV PRAKASH|KARAN 19999935429 JADVOCATEKA [03.02.2025
[Block, Tis[Recovery 210/2025 S FATEHARORA IRANARORA19
[Hazari Courts,) ISINGH 91@GMAIL
[Delhi
303, ExtensionfSuit forlCSCOMM 212/2025[19.02.2025 M/S IROHIT 9312248785  [ROHITGOEL19[NOT
Block, Tis[Recovery IR.S.TEXTILE VSGOEL 75@GMAIL.CO [PROVIDED
[Hazari Courts,| M/S KANIKA| M
IDelhi IFABRICS
1303, ExtensionSuit forCS COMM]J24.02.2025 [CANARA BANKISANJAY 9811179171 ILEGALYUKTI®6 [30.01.2025
[Block, Tis[Recovery 218/2025 S RAVINDERAGGARWA I3@GMAIL.CO
[Hazari Courts,)| AGG IL (M
[Delhi
1303, ExtensionSuit forlCS COMM231/2025[28.02.2025 IANUPAM JAINVINEET 9716141409 INOT 24.01.2025
[Block, Tis[Recovery VS ASHWANIJAIN IPROVIDED
[Hazari Courts,) IAGGARWAL
Delhi
4 [MS ANIL KUMARICENTRAROOM NO.304 [RECOVERY ICS(COMM)- 04.02.2025 ISTATE BANK OHFSH. ADAITA9999132159 JAKROUTADVO(21.01.2025
[SISODIA, DISTRICT|L 156/2025 INDIA VS |KUMAR ICATE@G
PUDGE, COMMERCIAL [RAMAN KUMARROUT [MAIL.COM
ICOURT-04 IDUGGAL
[ROOM NO.304 [RECOVERY ICS (COMM)-11.02.2025 [M/S HARBANSH|SH. 8826824663  [tyagibhuvnesh [29.01.2025 &
177/2025 ILAL FOODS PVTBHUVNESH] war@yahoo.co [11.02.2025
ILTD. VS. M/SWAR TYAGI m
[NAHAR FROZEN|

[FOODS & ICH
ICREAM PVT,|

ICS 13.02.2025 I[HOLYFAITH IPAWAN 7678499388 A 23.12.2024
(COMM)186/2025 [NTERNATIONA [KUMAR

IL PVT LTD V/§
ISARMAH BOOK]

IROOM NO.304 [RECOVERY

ISTALL
IROOM NO.304 [RECOVERY ICS (COMM)-{14.02.2025 IM/S GAME[SH. 9911770005  [pharatdeepsing [03.02.2025
194/2025 ICHANGERS BHARAT @gmail.com

[TEXFAB PVTDEEP
ILTD. VS. M/SSINGH
IDEVYA

[OVERSEAS
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[ROOM NO.304 [RECOVERY ICS 25.02.2025 ISTATE BANK OFR.K. SINHA (9811255673 AD [20.02.2025
(COMM)222/2025 INDIA V/S RITU| [VOCATESINH
JAND ANR JA@REDIFFMA
IL.COM
IROOM NO.304 [RECOVERY ICS [27.02.2025 IM/S RADIANR. 9814011052 IOFFICE.OILIP [22.02.2025
(COMM)227/2025 [TECHNOMAC [KARTHIK ISINGH@GMAI
/S L.COM
IDHARAMPAL
IGUPTA
I5 [SH. MANOJ KUMAR|CENTRA 305 IRECOVERY ICS 28-02-2025 [CANARA BANKANUJ 9999490798  [advocateanujag [20.02.2025
IDISTRICT JUDGEL (COMM)/235/2025 [Vs DEEPANSHU |[AGARWAL( larwal @gmail.co|
COMMERCIAL COURT)- P), Im
105
305 IRECOVERY ICS 27-02-2025  [NEERU [Rahul 8368889156 [advocatevarva [20.11.2024
(COMM)/230/2025 IMAHAJAN VslKumar(P), (@gmail.com
ISAHREYAR
IAMIR
6 [SH. NIKHIL CHOPRA, DJ|CENTRAl10 ICS (COMM.) [CS 03-02-2025 S SNITIN .(P), 9717920718 INA 3.07.2024
ICOMM-06 TIS HAZRIL (COMM)/147/2025 [ENTERPRISES
ICOURT CENTRAL DELHI s KIRAN]|
ISINGH
(DIRECTOR)
k1o ICS (COMM.) [CS l07-02-2025  [LALIT CHADHA |Akshit 9711968186 jujharsinghadv [28.01.2025
(COMM)/169/2025 s M/SSawal(P), locate@gmail.co
[MAHANAGAR fm
[TELEPHONE
[NIGAM
ILIMITED
k1o ICS (COMM.) [CS 25-02-2025  |SANJAY KUMARKALPANA (9211033533 ladvocate_kalpa [15.02.2025
(COMM)/221/2025 IGUPTA Vs [HINGORAN na@yahoo.com
[YOGESH [[(P),
ILAXMANDAS
IKANJANT
k1o ICS (COMM.) [CS l25-02-2025  [ROHIT JAINMUNISH  [9811427955//9 [munishlaw.voh [22.01.2025
(COMM)/225/2025 IPARTNER Vs [VOHRA(P), 990540099 ra@gmail.com
[RAVINDER
IKUMAR
IPROPRIETOR

7 [SH. MUKESH KUMARICENTRA[COURT ROOMICIVIL SUIT IOMP(I) COMM]|03.02.2025 [TATA CAPITALJANISH 9811452022 |Anish_bhola17 [NA
IGUPTA, DISTRICT JUDGE,L 1302 146/2025 ILTD. VSBHOLA (@yahoo.com
ICOMMERCIAL COURT-07 [RAKESH

ICOURT ROOM|CIVIL SUIT OMP(I) COMM [03.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
1302 148/2025 ILTD. VS VIKASH[BHOLA (@yahoo.com
IKUMAR

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|03.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
02 149/2025 ILTD. VS RAVIBHOLA (@yahoo.com
IKUMAR

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|03.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
02 150/2025 ILTD. VSBHOLA (@yahoo.com
IKAMRUDDIN
IKHAN

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|03.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
1302 151/2025 ILTD. VS N.R/BHOLA (@yahoo.com
ISONS UTENSILS|
IPVT. LTD.

ICOURT ROOM[CIVIL SUIT IOMP(I) COMM]|03.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
1302 152/2025 ILTD. VSBHOLA (@yahoo.com
IRAMVEER
ISINGH

[COURT ROOMICIVIL SUIT IOMP(I) COMM]|03.02.2025 IHDFC BANKIANISH 0811452022 lAnish_bhola1y [NA
1302 153/2025 ILTD. VSBHOLA (@yahoo.com
ISALMAN KHAN
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ROOM(CIVIL SUIT ICS (COMM)|04.02.2025 ISHAILJA IPRANAV 9810660640  [pranay.trivedi
1302 159/2025 IPAPERS LTD. VSTRIVEDI (@yahoo.co.in
INEERU SURI
ICOURT ROOM[CIVIL SUIT ICS(COMM) 04.02.2025 ICANARA BANKANSHUMA (9990042642 A 17.01.2025
1302 157/2025 VS SABANAN
IKHATOON ISRIVASTAV
A
[COURT ROOMICIVIL SUIT ICS(COMM) 04.02.2025 IRITU THAREJASATYAJIT (9868088168 [cinmoyassociat [22.01.2025
302 158/2025 VS MCD IKUMAR les@gmail.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 07.02.2025 IBANK OHGEETANJA 8447833470  [Advocate.134@ [03.02.2025
1302 170/2025 IBARODA VS|LI SHARMA| lgmail.com
IRESHMAALI
[COURT ROOMICIVIL SUIT ICS(COMM) 07.02.2025 IRAJKAMAL JARVIND 7070019798  |bakeelsab@gm [03.02.2025
1302 171/ /2025 IPRAKASHAN AIN lail.com
[PVT. LTD. V§
ISANJIV
IPRAKASHAN,
JAIPUR
ICOURT ROOMICIVIL SUIT IOMP(T) COMM]10.02.2025 IDMI  HOUSINGANISH 9811452022 [Anish_bhola17 [NA
1302 179/2025 IFINANCE PVT/BHOLA (@yahoo.com
ILTD. VS DOSH]
IMOHMAD
ICOURT ROOM|CIVIL SUIT ICS(COMM) 12.02.2025 M/S SHIVSUBHASH [9810459344 chandraadv31@[30.01.2025
1302 183/2025 IRATNA [CHANDRA lgmail.com
IPACKAGING

IPVT. LTD. VS
IM/S ORIENTAL

vz
ICOURT ROOM|CIVIL SUIT ICS(COMM) 12.02.2025 ISTATE BANK OFRHEA 9917079999  Jadvrtalchamber|01.02.2025
1302 179/2025 [INDIA VS BIJAN[LUTHRA s@gmail.com

[RAJ KUMAR
ICOURT ROOM|CIVIL SUIT ICS(COMM) [13.02.2025 IM/S VANSHIADHISH  [9810519459 ffice@adhishs [28.01.2025
1302 189/2025 [ELECTROMECH |[SRIVASTAV rivastava.com

JANICAL A

IDEVICES  PVT|
ILTD. VS M/S|

IKONCEPT
lor cotinar e
ICOURT ROOM|CIVIL SUIT ICS(COMM) 14.02.2025 'ARUNA ISATYENDR (9811161525 sksingh116 @gm|20.09.2024
1302 191/2025 ERMA VSA KUMAR| lail.com
[MUNICIPAL ISINGH
ICORPORATION
|OF DELHI
ICOURT ROOM[CIVIL SUIT ICS(COMM) [15.02.2025 'ANT IPRATEEK (0999320409 [ritwikoff@outlofi3.02.2025
02 199/2025 IPRAKASHAN VS[SRIVASTAV k.com
IKOLHAN A
[UNIVERSITY
ICS(COMM) [17.02.2025 ICANARA BANKSANJEEV |9711142200 [NA [30.01.2025
l204/2025 VS PREETI ICHOPRA

IOMP(I) COMM]|24.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
l205/2025 ILTD. VS OMBHOLA (@yahoo.com
IPRAKASH
ISINGH

IOMP(I) COMM]|24.02.2025 I[HDFC BANKIANISH 9811452022  |Anish_bhola17 [NA
l206/2025 ILTD. VSBHOLA (@yahoo.com
IPRANAV
ISHARMA

IOMP(I) COMM]J24.02.2025 [HDFC BANKIANISH 9811452022  [Anish_bhola17 [NA
l207/2025 ILTD. VS SUMITIBHOLA (@yahoo.com
IKUMAR
JAESDYHI
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19891467200  [CASADV2000 |[11.02.2025

8 GORAKH NATH|CENTRANIL
'ANDEY, DISTRICT|L
UDGE, COMMERCIAL
OURT
lo  [|sH. DEEPAK GARG,|CENTRA 309 THIRD(CS (COMM.) [CS 01-02-2025 ISS INITIN .(P), |9717920718 [NA
IDISTRICT JUDGE,L IFLOOR ((COMM)/146/2025 [ENTERPRISES
ICOMMERCIAL COURT-09 [EXTENTION s NIRMALOK|
[BLOCK ISINGH
1309 THIRD(CS (COMM.) [CS 03-02-2025  [Manjula IMANOJ 9313345075  Jadvocatesunild [01.02.2025
[FLOOR (COMM)/154/2025 |Goswami Vs |[KUMAR(P), lutti@gmail.co
[EXTENTION [Rajiv Oberio .
[BLOCK
1309 THIRD(CS (COMM.) [CS 03-02-2025  [M/S SCM|DINESH 9873104009, [devshuklago@gf01.02.2025
[FLOOR ((COMM)/152/2025 IPROTECTION  [KUMAR 9354526178  |mail.com
[EXTENTION PVT LTD Vs [BHATI(P),
[BLOCK IM/S LOGICASH]
ISOLUTIONS
[PRIVATE
ILIMITED
1309 THIRD(CS (COMM.) [CS 06-02-2025 |Raman Narula [Rohit 9810646822 ffice@lexpro.c 06.02.2025
[FLOOR (COMM)/168/2025 Vs Surender|Puri(P), o.in
[EXTENTION [Mahajan
[BLOCK
1309 THIRDIEXECUTION  [Execution 06-02-2025  [SAJIJOSEPH VSDEV ~ RAJ|8111387613 devsharmaadvo|04.02.2025
[FLOOR ((Comm)/89/2025 OPERA GLOBALISHARMA(P) lcate@gmail.co
[EXTENTION [PRIVATE A m
[BLOCK ILIMITED
09 THIRDICS (COMM.) [CS 10-02-2025 ICANARA BANK [Sanjeev 9711142200 ich 7.02.2025
[FLOOR (COMM)/176/2025 s HARYANA[Chopra(P), ra6791 @lgmail.
[EXTENTION ISAREE fecnm
[BLOCK ISELECTION
1309 THIRD(CS (COMM.) [CS 13-02-2025 IRAMESH lsatyendra  |9811161525 sksinghll [07.02.2025
[FLOOR ((COMM)/187/2025 JAGGARWAL Vs [kumar 6@gmail.com
[EXTENTION [Municipal singh(P),
[BLOCK ICorporation  off
IDelhi
1309 THIRDCS (COMM.) [CS 13-02-2025 IGAMECHANDER[Bharat Deep991177000 [NA 12.02.2025
IFLOOR ((COMM)/190/2025 PVT LTD Vs [Singh(P),
[EXTENTION ISIDDHARTH
[BLOCK [MEHRA
09 THIRD(CS (COMM.) [CS 13-02-2025 M/S S KIROHIT 9810189223  [rohit1996vashisfi2.02.2025
[FLOOR (COMM)/188/2025 [EDUCATIONS  [VASHIST(P) t@gmail.com
[EXTENTION PVT LTD Vs |,
[BLOCK ICHAHAKTA
IBACHPAN PLAY|
ISCHOOL ~ AND|
[ORS
1309 THIRDCS (COMM.) [CS 17-02-2025 STATE BANK OFSuchita 1896932838 laonihotrisuchit |15.02.2025
[FLOOR ((COMM)/208/2025 INDIA Vs Sweta[Dixit(P), @gmall.com
[EXTENTION Singh
[BLOCK
1309 THIRD(CS (COMM.) [CS 20-02-2025  |CANARA BANK [Sanjeev 9868089772  [sanjiv.pandey2 [19.02.2025
[FLOOR (COMM)/216/2025 s SH NARESH[Pandey(P), o
[EXTENTION IGUPTA llo@gmail.com
[BLOCK
1309 THIRD(CS (COMM.) [CS 24-02-2025  [Krishan Suden [Dheeraj 9811412191 idheerajguptaig [22.02.2025
[FLOOR ((COMM)/220/2025 s IGupta(P), 82@gmail.com
[EXTENTION ICommissioner
[BLOCK [Municipal
ICorporation  off
IDelhi
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1309 THIRD| OMP [27-02-2025 [Pantley ~FashionfAnant 9312401165 bhushan 25.02.2025
[FLOOR ((COMM)/5/2025 IPrivate Limited [Bhushan(P), lanant@hotmail
[EXTENTION s Ankit Agarwal lcom
[BLOCK
09 THIRD[EXECUTION  [Execution l04-02-2025  [M/S SUPER| 9899619440 dvtandon2151 [03.02.2025
[FLOOR (Comm.)/88/2025 IHOZE (@gmail.com
[EXTENTION INDUSTRIES
[BLOCK IPVT LTD Vs
ISARVESH GOEL
IPROP
1309 THIRDIEXECUTION  [Execution 17-02-2025 ILAL CHANDIASHISH 9313994317 15.02.2025
[FLOOR ((Comm.)/107/2025 JAND CO VSSHARMA
[EXTENTION IBENTWOOD
[BLOCK ISEATING
ISYSTEM
1309 THIRD[EXECUTION  [Execution 18-02-2025 M/s  VAISHALIAMIT [7011961538,89 [17.02.2025
[FLOOR (Comm.)/109/2025 ICARD, IKUMAR 20634302
[EXTENTION [THROUGH ITS|
[BLOCK IPROPRIETOR
ISH. KHADAK]
ISINGH Vs
ISHAKTI ~ CARD)|
09 THIRDMISC. DJ Misc DJ/93/2025 [10.02.2025 I[HARE KRISHNA|KANISHK (9999457850 [kanishk.kharba |07.02.2025
[FLOOR IFABRICS VSKHARBAND| Inda2o@gmail.c
[EXTENTION [HARVINDER A jom
[BLOCK IPAL SINGH
1309 THIRDOMP (DloMPpP (D[20-02-2025  [HDFC Bank LTDANISH 9811452022  |Anish_bhola@gf19.02.2025
IFLOOR ICOMM. ((COMM.)/185/2025 Vs NADEEM[BHOLA(P), Imail.com
[EXTENTION [MALIK
[BLOCK
1309 THIRDOMP (DloMP (Djz0-02-2025 [HDFC Bank VSANISH 9811452022 [Anish_bhola@gf19.02.2025
[FLOOR ICOMM. (COMM.)/186/2025 IAMAAN RAZA  [BHOLA(P), imail.com
[EXTENTION
IBLOCK
1309 THIRDOMP (DloMP (Dj20-02-2025 [HDFC Bank VSANISH 9811452022  [Anish_bhola@gf19.02.2025
[FLOOR “OMM. ((COMM.)/187/2025 ISAKIR YAKUB  [BHOLA(P), Imail.com
[EXTENTION
[BLOCK
o [SH. AJAY PANDEY ,CENTRA 307 ICivil ICS 15-02-2025 [BANK OFGeetanjali 8447833470 [advocate.134@ [12.2.2025
IDISTRICT JUDGE,L ((COMM)/200/2025 IBARODA Vs [Sharma lgmail.com
ICOMMERCIAL COURT [Mamta Goswamij
land Anr
1307 (Civil °S 18-02-2025 ILOREAL SA Vs [Shravan 6201970125 unitedmark@u [13.2.2025
(COMM)/211/2025 INIMIT KAPOOR|Bansal itedandunited.|
land ORS om
1307 (Civil ICS 21-02-2025 IMAGNUM TOUR|DEEPAK 9811504426  [mgalawoffice@ [17.2.2025
(COMM)/217/2025 IAND TRAVELSGUPTA lgmail.com
[PRIVATE
ILIMITED Vs
[MUKESH
MOHAN AND)|
1307 (Civil ICS l25-02-2025  [RAJESH KUMARSOUMIL 9999877470  [shubhamagarw [13.2.2025
(COMM)/224/2025 IBANSAL Vs |[GONSALVE lal1308 @gmail.c|
ISANJAY GUPTA S jom
i1 [SH. S.S RATHI, DISTRICTICENTRAI|COURT ROOMICS (COMM) ICS l03-02-2025 [[cici BankVikas 9212036118 vikaschopraadv [29.01.2025
PUDGE, COMMERCIALJL 310 (COMM)/151/2025 ILimited Vs{Chopra cate@gmail.co
ICOURT IPARITOSH
ISINGH
ICOURT ROOMICS (COMM) CS 10-02-2025  [STATE BANK OFAmit Singh [7011848842  [Singhamit0o071 [24.01.2025
1310 (COMM)/174/2025 [INDIA Vs BEENA| (@gmail.com
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ICOURT ROOMCS (COMM) ICS 27-02-2025  [M/S ASHOK|Satyendra 9811161525 131.01.2025
310 (COMM)/226/2025 KUMAR  BAHIJKumar

s MUNICIPALSingh

[CORPORATION

F DELHI
ICOURT ROOMCS (COMM) ICS 14-02-2025 IBANK OFGeetanjali (8447833470 |Advocate.134@
1310 ((COMM)/196/2025 IBARODA VeSharma(P), lgmail.com

[INAGINA

IAGGARWAL
ICOURT ROOMCS (COMM) ICS l24-02-2025  |[M/S EMARSONS[Dalip Anand (9873476464  |dalipanand991 [13.02.2025
1310 (COMM)/219/2025 [COURIERS (@gmail.com

[Through its Prop|
[Karan Prakash V|

IM/S
JAUTOKARTZ
“x:nmnmn‘_mm:'_
iz [SH. RAVINDER BEDICENTRAj01 [cs coMm 144/2025 or.02.2025 HE  PUNJABPARVEEN [9811141706  |PARVEEN 28.01.2025
IDISTRICT JUDGE,L JAND SING BANKIKUMAR IGARG
ICOMMERCIAL COURT /S ANUPAM|GARG IOFFICIAL@G
IKHURANA [MAIL.COM
ko1 [EX COMM 81/2025 03.02.202 [RAJ KUMARMAYANK 9711718716 JADVMAYANK
ISETH V/S M/SMAINI IMAINI@GMAI
ICHOLAMANDAL| IL.COM
AM
INVESTMENT &|
IFINANCE
ko1 [MISC DJ 189/2025 04.02.2025 EGRENDER [SATYENDR (9811161525

IKUMAR VERMAA KUMAR|
[V/S MCD & ANR.[SINGH

ko1 [EX COMM 85/2025 04.02.2025 [M/S MATHURA|
IDASS AHUJA &
ISONS v/9
IDELHI

[TOURISM AND|
[TRANSPORTATI

AT
ko1 [MISC DJ 92/2025 07.02.2025 JALSTONE IASHRAF 19891525383
INDUSTRIES ALT
PVT LTD &
IRUBBER TRADE|
ICENTER PVT)

ILTD
ko1 [CS COMM 173/2025 07.02.2025 INIRANJAN [CHIRAG 19716884477 ICHIRAG71@G [31.07.2025
IKUMAR BANSALJARORA IMAIL.COM
V/S UKANSH|
ICREATIONS
IPVTLTD
ko1 [EX COMM 96/2025 10.02.202 IDEEPAK GUPTA| 18.02.2025
/S NELSON|
[[PEM
ko1 [EX COMM 100/2025 13.02.2025 [CENTRAL BANKSUBODH (9811375940 IADVSUBODHK]
IOF INDIA V/SKUMAR [UMARSINGH
[MR. AMARNATHI|SINGH (@GMAIL.COM
ISAHNI
uo1 [EX COMM 101/2025 13.02.2025 ILEDERAMAN  [MOHD 9899467518 THEGHAZIASS
[EXPORTS  PVIWASIQ IOCIATES@GM
ILTD V/S EKTAKHAN JAIL.COM
IREHMAN & ORS
ko1 [EX COMM 108/2025 18.08.2025 ISATISH JANJANEYA 9871061138 IAMIKUSLAW
IGAMBHIR  V/SMISHRA (@GMAIL.COM
INOD KUMAR]
IGUPTA
ko1 ICS COMM 215/2025 19.02.2025 IPUNJAB &ANSHU 9210043774  JADVOCATEAN [29.01.2025
ISINGH BANKISHUKLA ISHU@GMAIL.
/S ICOM
ISHAKUNTALA
ko1 MP I COMM [199/2025 21.02.2025 [HDFC BANKIANISH 9811452022 IANISHBHOLA1|
ILTD V/SBHOLA [7@YAHOO.CO
[MOHINDER M

ISINGH




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

ko1 MP I COMM [200/2025 21.02.2025 I[HDFC BANK] 9811452022 IANISHBHOLA1|
ILTD V/SBHOLA [7@YAHOO.CO
ISHAKEEL (M
JAHMAD

ko1 IMISC DJ 116/2025 24.01.2025 IRAKESH GUPTAAMIT 9212545654 IADVAMITNAH
V/S RJNAHATA IATA@GMAIL.C|
IPROJECTS PVT IOM
ILTD

ko1 [MISC DJ 117/2025 [24.01.2025 AWAL JANMOL 9718844007  [KAPURASSOCI
IKISHORE SONIKAPUR IATES235@GM

/S GANESH| JATL.COM

IPRASAD

uo1 [EX COMM 4/2025 28.02.2025 [TATA CAPITAISAVYASAC (9910081428  [SACYASACHI.S]
ILIMITED Vs M/SHI K| IAHAI@GMAIL.
SHREE ISAHAI(P), coMm
INTERNATIONA
IL

ko1 [MISC DJ 109/2025 [20.02.2025 [M/S INVICTUSYASHPAL (9810220380 [ADVOCATES.E
IDIGITAL Vs M/S[SINGH IKLAWYA@GM
IBINDRA [AIL.COM
IELECTRICALS

3 [SH. M.K NAGPAL,CENTRA|COURT ROOMICS (COMM) ICS l03-02-2025  [[cici Bank|Vikas 9212036118 vikaschopraadv [29.01.2025
IDISTRICT JUDGE,L 310 (COMM)/151/2025 ILimited Vs{Chopra cate@gmail.co
ICOMMERCIAL COURT IPARITOSH Im

ISINGH

ICOURT ROOMCS (COMM) ICS [10-02-2025 ISTATE BANK OFAmit Singh 7011848842 |§inghamitou71 24.01.2025

1310 (COMM)/174/2025 [INDIA Vs BEENA| (@gmail.com

ICOURT ROOMCS (COMM) ICS o7-02-2025  [M/S ASHOK|Satyendra 9811161525 sksingh116 @gm|31.01.2025
1310 (COMM)/226/2025 IKUMAR  BAHIJKumar lail.com

Vs MUNICIPALSingh

[CORPORATION

|OF DELHI
ICOURT ROOMCS (COMM) ICS 14-02-2025 IBANK OFGeetanjali 8447833470 |Advocate.134@
1310 (COMM)/196/2025 IBARODA VgSharma(P), lgmail.com

[NAGINA

IAGGARWAL
ICOURT ROOMCS (COMM) ICS l24-02-2025  [M/S EMARSON§Da1ipAnand9873476464 [dalipanandgo1 [13.02.2025
1310 (COMM)/219/2025 "OURIERS (@gmail.com

[Through its Prop|
[Karan Prakash Vs

IM/S
JAUTOKARTZ
Inrrcpaer oo
14 [SH. ASHUTOSH KUMAR,WEST ICS ICS 01-02-2025 IKRISHAN [Vipin 9312203957 vipindilwari83 33430
IDISTRICT JUDGE ((COMM)/90/2025 IKUMAR JINDALDilawari(P), (@gmail.com
COMMERCIAL COURT) [PROPRIETOR

OF  M/S  JAI
IGANESH STEEL|
Ico - Vs M/

INDI T

ICS ICS 03-02-2025  [Indian OverseasRAJEEV 9212002825  [advrajeevupadhfi3920
((COMM)/95/2025 [Bank Vs [UPADHAYA layay84@gmail.
IGURPEET Y(P), om
ISINGH
[PROPRIETOR
IOF M/S TREK]
I a
ICS ICS 04-02-2025 [DALJIT SINGHMEENAKS 8920174069 [Meenakshillb [09-01-2025
((COMM)/99/2025 - Vs THEHI(P), (@gmail.com
IDIRECTOR
IBAJAJ
IAPPLIANCES
[LIMITED  AND)|
Do
ICS ICS 06-02-2025  [BANK OHSHAILESH (0891285888  [advshaileshku [28-01-2025
(COMM)/103/2025 IMAHARASHTRA[KUMAR(P), ar@gmail.co
Vs AVNEET m
ICHOPRA
ICS ICS 10-02-2025  [CANARA BANK [Ashok 9560396555 |[KAKKARASHO [17-01-2025
(COMM)/110/2025 Vs GOURI[Kakkar(P), IK@REDIFFMA

INIMESH SINGH [L.COM




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

ICS 11-02-2025 ICICI BankfHemant 9899009971 [juris@hemantg [10-12-2021
((COMM)/113/2025 [Limited Vs  |Gupta(P), pta.in
ISOHAN LAY
(PROPRIETOR

F INZIN INDIA|
ICO)

ICS ICS 12-02-2025 M/S RIDH|Sobhik 9818200873  [not mentioned [09-09-2024
((COMM)/121/2025 ISIDHI [Tanwar(P),
I[ENTERPRISES

ICS ICS 15-02-2025 [UNION  BANKALOK 9911000126 lalok.adv2001@ |01-02-2025
((COMM)/128/2025 [OF INDIA Vs [KUMAR(P), lgmail.com
IMAL KUMAR]
[PROP OF M/S
IBABA  SHYAM|
[TRADERS

ICS ICS [17-02-2025 State Bank OffAshok 9811896060  [kumarashokadvjo3-02-2025
(COMM)/133/2025 [[ndia Vs AnandKumar(P), cate@gmail.co

[Verma m

ICS ICS [17-02-2025 [TRIPTI ASRI Vs|AAKASH (9818388241 (filing@sethiaas [14-02-2025
(COMM)/132/2025 [HARMEET IKUMAR(P), sociates.in
ISINGH/HARME
IET SINGH|
IKOHLI

ICS ICS 18-02-2025 IMAHASHIAN DIMANISH (9811529112 Imangla.ipr@gmf12-02-2025
((COMM)/138/2025 HATTI PRIVAT% GHAL(P lail.com

ILIMITED Vs
AJAY KUMAR]
ISUNIL KUMAR

ICS 19-02-2025 ICHAMPION ELKUSHAGRA[9999448797  [kushagrabansal 11-02-2025
(COMM)/144/2025 ICOM  PRIVATEBANSAL(P), (@akassociates.

[LIMITED Vs rg.in
[NEETU RAJPUT|
[PROPRIETOR

F M/S ADITYA

5 [MS. HEMANI MALHOTRA [WEST ICS COMM 87/2025 01.02.2025 IPARVEEN [VIPIN 9310875020 vipindilawari83[27.01.2025
IDISTRICT JUDGE| IKUMAR VS.DILAWARI (@gmail.com
COMMERCIAL COURT)- ISANJAY KUMAR|
2 ICHANDRA

ICS COMM 188/2025 01.02.2025 IPARVEEN [VIPIN 9310875020  [vipindilawari83[27.01.2025
IKUMAR KANSALDILAWARI (@gmail.com
[VS. ASHOK]
GAMBHIR

ICS COMM 91/2025 ISANJAY MADANJAKANKSHA 8178703036  [akankshamehta[28.01.2025
[VS. RBL BANKMEHTA llegal@gmail.co
ILTD

ICS COMM 92/2025 IM/S AAAINEERAJ 9811267045 info@juslawoffi29.01.2025
IPHARMATRADE [GUPTA ces.com
IPVT LTD VS. MS|
IANASUYA DEV]|
IGOPU

ICS COMM 104/2025 07.02.2025 IGSI 'ALI & CO. [990358225 ffice@vali.co.i 02.02.2025
I[ENTERPRISES n
Vs. M/S|
ISUNRISE

[TRADE & CO.

ICS COMM 106/2025 IPLATINEX ISTUTI 9811227766 vasonandwaso [17.01.2025
IBATHWARE VSWASON In@gmail.com
IBHAVESH

IKUMAR JHA

ICS COMM 107/2025 ICANARA BANKASHOK 9560396555 akkarashok@r[29.01.2025
IVS. SHREEKUMAR lediffmail.com
ILAMINATES

ICS COMM 111/2025 11.02.2025 THE SOUTH|S.K. GARG (9811141706 [parveengarg@g [30.01.2025
[INDIAN BANK] ail.com

S. UJJWAL
IGUPTA




COURT

DISTRIC COURT
T ROOM

CASE TYPE

ICS COMM

CASE NUMBER

117/2025

DATE

REGISTRATI NAME

ON

12.02.2025

OFPETT
VSE
RESPONDENT
NAME

IMARMO

ISOLUTION
ILTD VS. BETON|
ISTONE

NER ADV(

JAYESH
PVI[YADAV

ICAT ADVOCATE
MOBILE
NUMBER

9899635938

ADVOCATE
EMAIL ID

lawpartners.co
m

soicate@indell

DATE OF E-|
PAYMENT
OF COURT]|
FEES

7.02.2025

ISOLUTION
ICS COMM 122/2025 13.02.2025 IRAI  INNOTEH|VISHAL 981071302 llochavniteshoo [07.02.2025
IPOLYMERS PVTIGARG I3@gmail.com
ILTD VS. KVS§
ICOMPONENTS
ICS COMM 127/2025 [15.02.2025 [UNITED IALOK 9811105362 lalok@bhachaw [13.02.2025
IPETROCHEM [BHACHAW jat.com
S. BESTAT
IROADWAYS LTD
ICS COMM 136/2025 18.02.2025 IPUNJAB IAVADHESH|9810362628  [akshakyao1@g [13.02.2025
INATIONAL IKUMAR ail.com
IBANK A&
'ARSHA
ICS COMM 137/2025 18.02.2025 INAVKAR [VIVEK 7210003074  [viveksharma2o0 [14.02.2025
INTERNAATION [SHARMA 20093 @gmail.c
AL VS. DEEPAK| m
ISHARMA
ICS COMM 137/2025 18.02.2025 INAVKAR [VIVEK 7210003074  [viveksharma20 [21.11.2024
INTERNAATION [SHARMA 20093 @gmail.c
AL VS. DEEPAK| m
ISHARMA
ICS COMM 146/2025 20.02.2025 IPERFECT IGULAB 9818798970  [advocategeyadv 17.02.2025
[TOOLS VS/,CHANDRA (@gmail.com
IGAUTSNI [YADAV
IDESIGN
ICS COMM 147/2025 20.02.2025 [DBI BANK LTD|PJ MEHTA (9811044353 [pjmehtaceo01@[18.02.2025
S. RAKESH| lgmail.com
IKUMAR BATRA
16 |SH. DIG VIJAY SINGH,’V_VEST ICS 01-02-2025 IDEEPA TUTEJA [VAIBHAV 8447465059 'AIBHAVI2897]28-01-2025
IDISTRICT JUDGH (COMM)/89/2025 Vs PAWANJAIN(P), @GMAIL.COM
COMMERCIAL COURT)- IDUBE
103
[Execution 01-02-2025 [MANOJ KUMAR [BASANT
((Comm)/39/2025 Vs ABJORKUMAR
[INTERIO INGH(P),
IOMP (D[o6-02-2025  [Shriram FinanceManoj 9811133644 IMANOJK.ADV
(COMM)/108/2025 ILtd Vs MANISH[Kumar(P), (@GMAIL.COM
[TYAGI 6521
OMP (D[o6-02-2025  [Shriram FinanceManoj 9811133644 [IMANOJK.ADV
((COMM)/107/2025 ILtd Vs MOSAM[Kumar(P), (@GMAIL.COM
IKHAN
loMP (Dlp6-02-2025 |YES BANK LID [KARTIK  NOT egal @Katvalas
(COMM)/106/2025 Vs JAYVEERKKUMAR(P), MENTIONED [sociates.com
INAGAR
IC 06-02-2025  [Centurion IChakit 9818613613, [lexchakitsingha [31-01-2025
((COMM)/102/2025 [Packaging pvt 1td [Singhal(P), 9350613613 @gmail.com
s Nine plus]
hoes pvt 1td
OMP (D[10-02-2025 IAXIS BANK LTD [ADV 8920586266 |[INDOLEXLAW
(COMM)/114/2025 Vs DALJEETIDHEERAJ( (@GMAIL.COM
KAUR P),




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

OMP (Dj11-02-2025 IJAXIS BANK LTD |ADV. LALIT]8130383143 ILALITPAND
((COMM)/127/2025 Vs  ABDUL [PANDEY(P), [EYADV
[HANIF IGMAIL.COM
OMP (Dj11-02-2025 [Yes Bank Ltd Vs[ADV. LALIT8130383143 [LALITPAND
(COMM)/126/2025 [BR LOGISTICS [PANDEY(P), [EYADV
IGMAIL.COM
ICS 11-02-2025 ICICI BanklHemant 9899009971 [juris(@bemant [10-12-2021-
((COMM)/112/2025 [Limited Vs  |Gupta(P), lg!futa.in 13-02-2025

Manish Kumar

IOMP (Dj12-02-2025 IJAXIS BANK LTD |ADV. LALIT8130383143 [LALITPAND
(COMM)/136/2025 Vs DINKAR [PANDEY(P), IEYADV
ICHAUHAN IGMAIL.COM
OMP (Dj12-02-2025 [Yes Bank Ltd Vs|ADV. LALIT|8130383143 [LALITPAND
(COMM)/135/2025 HARIKESH [PANDEY(P), [EYADV
IKUMAR IGMAIL.COM
ICS 12-02-2025 M/S SIRCAlParth 9810866704 fficeofparthsh [21-01-2025
(COMM)/120/2025 IPAINTS  INDIASharma(P), larma@gmail.co
ILIMITED Vs RD| Im
[Furniture
ICS 12-02-2025 [RADIANT [PARAS 18882470090,7 |parasarora7428/06-02-2025
(COMM)/119/2025 IPOLYCHEM PVTIARORA 01180037 (@gmail.com,vis
ILTD Vs  [VISHALI halinaharg7@g
ISEEDLINGS [NAHAR(P), Imail.com
[[INDIA PVT AND|
RS
IOMP (Dj13-02-2025 IAXIS BANK LTD |ADV
(COMM)/139/2025 s FIROZ IDHEERAJ(
P),
ICS 14-02-2025 [Parveen KumarSameer 9999918302, [Sameer.sidhar( [24-01-2025
(COMM)/123/2025 IGarg Vs NMRSidhar(P), (0444446565 |@metropolitanl
[Phyrochem  pvi legal.in
td
OMP (Dj15-02-2025 IAXTS BANKIADV. LALIT|8130383143  [LALITPAND
(COMM)/156/2025 LIMITED Vs [PANDEY(P), [EYADV
INEENA IGMAIL.COM
ICHOUDHARY
IOMP (Df15-02-2025 IAXIS BANKIADV. LALIT|8130383143 ILALITPAND
(COMM)/155/2025 ILIMITED Vs [PANDEY(P), IEYADV
ISURENDRA IGMAIL.COM
IBAHADUR
ISINGH
ICS 15-02-2025 YOTI B Ko811576230 bashishthapandfi2-02-2025
(COMM)/126/2025 [EQUIPMENTS [Pandey(P), ley@gmail.com
[PRIVATE
ILIMITED Vs
IBIVA FOOD)|
IPRODUCTS
DD ATDY
ICS 15-02-2025 ISwastik Pipe Ltd [SANJAY
((COMM)/125/2025 Vs Rays PowerJAIN(P),

[Infra Limited

OMP (Dj17-02-2025 [YES BANK LTD [KARTIK INOT egal@Katvalas
((COMM)/169/2025 Vs SURANDERKUMAR(P), MENTIONED |sociates.com
IKUMAR
Cs [17-02-2025 ICHAMPION ELKUSHAGRA9999448797 |OFFICE@AKA [11-02-2025
((COMM)/134/2025 ICOM PRIVATEBANSAL(P), ISSOCIATES.OR|
ILIMITED Vs G.IN
IPING
[TELEMATICS

IPRIVATE

krngrron




DISTRIC COURT
T ROOM

CASETYPE CASENUMBER DATE OFPETT NER ADV(
REGISTRATI NAME VSE
ON RESPONDENT

ICAT ADVOCATE
MOBILE
NUMBER

ADVOCATE DATE OF E-
EMAIL ID PAYMENT
OF COURT]|

COURT

NAME

FEES

ILIMITED

ICS 18-02-2025  [Shellz IndiafShellz India8588886858 |CS@SHELLZ.I [25-01-2025
((COMM)/140/2025 IPrivate Limited [Pvt. Ltd.(P), INg
s Sondur]
[Raghavendra
[Execution 19-02-2025 IRADHIK ARORA |Amit
((Comm)/47/2025 Vs RUCHIKumar(P),
IAHUJA
ICS 20-02-2025  [Union Bank OffDeepa 9312292558  [advocate.deepa.
((COMM)/148/2025 [[ndia Vs  [Gupta(P), lgupta@gmail.c
ISANTOSH m
IKUMAR
ISHARMA
ICS 21-02-2025 [Hero MotoCorpjaastha 9810481016  |mail@thelegist. 15-02-2025
(COMM)/154/2025 [Limited Vs sharma(P), om,
'wner
[Proprietor
IOMP (Df1-02-2025 IJAXIS BANK LTD ADV 8920586266 [INDOLEXLAW
(COMM)/186/2025 Vs TAMMANA |[DHEERAJ( (@GMAIL.COM
P),
IOMP (Df1-02-2025 IJAXIS BANK LTD ADV 8920586266 [INDOLEXLAW
(COMM)/185/2025 s FAIZULLAHDHEERAJ( (@GMAIL.COM
ISATF P),
IOMP (Dj24-02-2025  [AXIS BANKIADV 18920586266 [[INDOLEXLAW
(COMM)/191/2025 LIMITED Vs |[DHEERAJ( @GMAIL.COM
ISHAMBHU P),
IBHATTACHARJ
[EE
ICS 25-02-2025  [Punjab NationallSaurav 9899331166  [SAURAVBHASI[19-02-2025
(COMM)/162/2025 [Bank Vs AARTI [Bhasin(P), 10@GMAIL.C
IOM
IOMP (Dfg7-02-2025 JAXIS BANK LTD |ADV. LALIT|8920586266 [[INDOLEXLAW
(COMM)/192/2025 Vs  SANJAY [PANDEY(P), @GMAIL.COM
ISINGH
[ExXCOMM - Award28-02-2025 [Punjab NationalSaurav
y Arh| Bank Vs ADITIBhasin(P),
IComm/5/2025 [INDIA
[Execution 28-02-2025  |Ajay gupta Vs [SAGIR
((Comm)/56/2025 [Maxo udyog IKHAN(P),
ICS 28-02-2025  [OPTICADO PJatin 9899054303  [jatinsapra1312 [22-02-2025
((COMM)/167/2025 [INDIA LLP Vs [Sapra(P), (@gamil.com
IASTF JAMEEL
ICS 18-02-2025 IASHVINDER
((COMM)/139/2025 IKAUR AND ANR|
s SARBESTOS|
JAUTO  SPARES|
IPRIVATE
[LIMITED
Misc DJ/136/2025 [10-02-2025 |A and S Steel
[Private  Limited|
s Pankaj
7 [SH. SANJAY JINDAL,WEST IOMP (I) COMM [OMP (Do1-02-2025 [YES BANK LTD[LALIT 8130383143 alitpandeyadv [Nil
IDISTRICT JUDGE| (COMM.)/91/2025 VS 4 KIPANDEY (@gmail.com
COMMERCIAL COURT) [BUILDCON
[PRIVATE




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETITIONER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
NO. T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|
NAME FEES

MP (I) COMM [OMP (Djo3-02-2025  [YES BANK LTD| 8130383143 [lalitpandeyadv
((COMM.)/93/2025 VS SUNILJPANDEY (@gmail.com
IKUMAR JOSHI
MP (I) COMM [OMP (I)03-02-2025 [YES BANK LTDLALIT 8130383143 [lalitpandeyadv [Nil
((COMM.)/94/2025 IVS RAJAT TYAGI[PANDEY @gmail.com
[OMP (I) COMM[OMP (Ijo3-02-2025 |[YES BANK LTD|LALIT 8130383143 [lalitpandeyadv [Nil
(COMM.)/95/2025 VS RAKESHPANDEY (@gmail.com
INAGAR
ICS(COMM) _ [CS 04-02-2025  [BANK OFSHAILESH 9891285888  [advshatleshku [28-01-2025
(COMM)/97/2025 IMAHARASHTRA [KUMAR ar@gmail.co
VS AISHWARYA| Im
ISHAHI
[OMP (I) COMM [OMP (Djo4-02-2025  [SHRIRAM MANOJ 981T133644  |manoj.adv@gm [NIL
(COMM.)/102/2025 [FINANCE LTDKUMAR lail.com
[VS OMPRAKASH
ICS (COMM) ICS 07-02-2025  [BANK OHHUNNY 9650501903  Jaclvliunnyshar [21-12-2024
(COMM)/105/2025 IBARODA Vs MDSHARMA Ima.28@gmai.c
IAKRAM AND| m
IANRS
[OMP (I) COMM [OMP (Djo7-02-2025  [AXIS BANK LTD|LALIT 8130383143 alitpandeyadv [NIL
(COMM.)/110/2025 s ABARAR [PANDEY (@gmail.com
IAHAMAD
[cS(coMM)  [cS l0-02-2025  |[CANARA BANKSUMIT 873245548 /irmanilawco@ j06-02-2025
(COMM)/108/2025 s ANOOPVIRMANI lgmail.com
ISINGH
IOMP (I) COMM [OMP (Dj11-02-2025 [YES BANK LTDISACHIN 18802757235 egal @Katvalas [NIL
(COMM.)/119/2025 Vs SANJUKATYAL lsociates.com
ISHARMA
IOMP (I) COMM [OMP (Dj11-02-2025 [YES BANK LTDISACHIN 18802757235 egal@Katvalas [NIL
((COMM.)/120/2025 [Vs  YATENDRAKATYAL ociates.com
IKUMAR
IOMP (I) COMM [OMP (Dfr1-02-2025 [YES BANK LTDSACHIN 8802757235 egal@Katvalas [NIL
(COMM.)/121/2025 Vs BHARAT IKATYAL sociates.com
ICS (COMM) ICS 12-02-2025 IM/S SIRCAIPARTH 98108 66704 fficeofparthsh [21-01-2025
(COMM)/116/2025 IPAINTS INDIASHARMA larma@gmail.co
LTD Vs HD|
[HARDWARE
IAND
[FURNITURE
ICS (COMM) ICS 12-02-2025 M LOGISTICSARUN 9810163624  [advocatearun23(28-01-2025
((COMM)/118/2025 ILIMITED VSAGGARWA (@gmail.com
SHUBH IL
JAUTOMOTIVE
IACCESSORIES
[PVT LTD
MP (DOMP (Dj12-02-2025 [YES BANK LTD/LALIT 8130383143 [lalitpandeyadv [Nil
(COMM) ((COMM.)/132/2025 Vs MD NASEEM [PANDEY @gmail.com
IOMP (HoMP (Df12-02-2025 [YES BANK LTD|LALIT 8130383143 alitpandeyadv [Nil
(COMM) ((COMM.)/134/2025 Vs AJAY KUMARIPANDEY @gmail.com
WAISWAL




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

(HyompP (Dj15-02-2025 JAXIS BANK LTD|LALIT 8130383143 [lalitpandeyadv
(COMM) ((COMM.)/149/2025 Vs MOHAMMAD|PANDEY (@gmail.com
UMAR
MP (DOMP (Dj15-02-2025 JAXIS BANK LTD|LALIT 8130383143 [lalitpandeyadv [Nil
(COMM) ((COMM.)/152/2025 Vs ATUL KUMARPANDEY @gmail.com
IMISHRA
IOMP (nyomp (Dfi5-02-2025  |AXIS BANK LTD|LALIT 8130383143 [lalitpandeyadv [Nil
(COMM) ((COMM.)/153/2025 Vs SUKHVEER [PANDEY @gmail.com
ISINGH
[OMP (HYoMP (Dft5-02-2025  [Yes Bank Ltd VSLALIT 8130383143 [lalitpandeyadv |Nil
(COMM) ((COMM.)/154/2025 JASHOK KUMAR [PANDEY @gmail.com
ICS (COMM) ICS [17-02-2025 ICHAMPION ELKUSHANG (9999448797 |kushagrabansal 11-02-2025
(COMM)/129/2025 [COM PRIVATEBANSAL (@akassociates.
ILIMITED Vs M/S| rg.in
IPARADISE
IPLASTICS
IENTERPRISES
loMP (DjoMP (Dli7-02-2025  [YES BANK LTDPSACHIN 8802757235 [legal@Katvalas |NIL
(COMM) (COMM.)/164/2025 s SUMEET|KATYAL sociates.com
[VIRMANI
ICS (COMM) ICS 18-02-2025 ISANJAY JAIN V§MADHA Vj9560366379 [advmadhavkum|i5-02-205
(COMM)/135/2025 IGOPAL SINGH |KUMAR lar@gmail.com
ICS (COMM) ICS 19-02-2025 LEVI STRAUSSSHRAVAN [6201970125 nitedmark@u [17-02-2025
(COMM)/142/2025 IAND CO VSKUMAR nitedandunited.
JASHOK KUMAR [BANSAL com
ICS (COMM) ICS 20-02-2025  [FOOTWEAR IRAMVIR 9818503611 atsadvocate19 [07-12-2025
(COMM)/149/2025 IKLICK INDIAVATS 78 @gmail.com
PVT LTD Vg
'ANDANA
I[LALWANI
ICS (COMM) ICS 21-02-2025 IKOHINOOR IARVIND 9811317311 [dvocatearvindg [18-02-2025
((COMM)/152/2025 IRIBBON IGUPTA lgpta@gmail.co
[FACTORY
IPRIVATE
ILIMITED Vs
IGINI AND JONY]
I rrren
ICS (COMM) Cs 21-02-2025 PANKAJ IRONSHWETA [9871324432  [shwetagoel2106[20-01-2025
(COMM)/153/2025 ISTORE IGOEL @)yahoo.co.in
[THROUGH
IPANKAJ GOEL
s RAHULJ
IGAUTAM
IOMP (Homp (Dj21-02-2025 IJAXIS BANK LTDISUNITA 9871040589  [indolexlawa@g [NIL
(COMM) ((COMM.)/184/2025 Vs LAKHMISINGH mail.com
ICHAND MEENA
ICS (COMM) ICS 24-02-2025 |AMARJEET ISONAL 9811101222 sanand@asa-  [13-12-2024
((COMM)/157/2025 ISINGH KHANNAJANAND artner.com
IAND ANR Vg
ISPECTRUM H
[TECH PVT LTD
ICS (COMM) ICS 24-02-2025  [M/S YUKEN[PARIKSHIT [8800386667 [20-02-2025
((COMM)/158/2025 [NDIA LTD VSSINGH [parikshit@agra
IM/S MARSHALL lalegal.com
[MACHINES LTD
ICS (COMM) ICS 25-02-2025  [PUNJAB ISAURAV 9899331166 [sauravbhasinio [19-02-2025
((COMM)/161/2025 INATIONAL [BHASIN @gmail.com
IBANK Vs AARTI
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ICS (COMM) ICS 28-02-2025 [PUNJAB ISAURAV 9899331166  [sauravbhasinio [19-02-2025
((COMM)/164/2025 INATIONAL BHASIN) (@gmail.com
BANK Vs VIJAY|
IKUMARI
18 [SH. AJAY GUPTA,WEST ICS (COMM)/ [CS 04-02-2025  |Gangotri [Kartik 8126399945  [Advocatebhagatfo4-02-2025
IDISTRICT JUDGE ((COMM)/98/2025 [Electronics ~ Pvt{Bhagat 24 @gmail.com
COMMERCIAL COURT) ILtd Vs Madhyal
[Bharat
[Electronics
[Private Limited
ICS (COMM) ICS 06-02-2025 |CHEMELYNE  |OJASVI 9905039001  |mail@ravichau |06-02-2025
(COMM)/100/2025 [POLYSTABS LLPKHANEJA han.co.in
s ROHAN|
INDUSTRIES
[THROUGH
[PROPRIETOR
[Counter Claim [Counter 15-02-2025 ISIPRA SALEﬁanjay K Jhal7011276064, skjha614 @gmaifi5-02-2025
(Claim/8/2025 ICORPORATION 9868129550 .com
[THROUGH ITS§
IPROPRIETOR
ISITA RAM JAIN|
Vs PLATINEX|
ICS (COMM) ICS 19-02-2025 ma seth Vs SunilManeesh 9911315304 19-02-2025
(COMM)/141/2025 [Kapoor IGumber lascentlawfirm
@ gmail.com
ICS (COMM) ICS 20-02-2025 [SUNIL GARG VSRISHABH 9810425246  [rsinghal3062@ [20-02-2025
(COMM)/145/2025 1JAY DHALIA [SINGHAL lgmail.com
ICS (COMM) ICS 24-02-2025  [Manpreet SinghVishvendra (9871704611 verma.vishwen [24-01-2025
(COMM)/155/2025 s ramVerma [dra@yahoo.co.i
Sheeraz Zia) n
ICoconut
ICS (COMM) ICS 24-02-2025  [Manpreet SinghVishvendra [9871704611 verma.vishwen [24-01-2025
(COMM)/156/2025 s Vicky [Verma ldra@yahoo.co.i
n
ICS (COMM) ICS 28-02-2025  |GSI Enterprises’l?haskarVali9910358225 ffice@vali.co.1 [27-01-2025
((COMM)/165/2025 Private  Limited| n
Vs M/s Gupta
[Electrical and)
[Light House
ICS (COMM) ICS 28-02-2025 |[DEEPAK [Vipul 8447267458 lallegiancelegal [27-01-2025
(COMM)/166/2025 IBANSAL Vs VH{Sharma (@gmail.com
[RESTAURANT
IPVT LTD
19 [SH. NARESH KUMARWEST ICS ICS 03-02-2025  |[STATE BANK OFRajiv Bhupalig811343911 rbsamaiyar.adv [01-02-2025
IMALHOTRA, DISTRICT] (COMM)/93/20|(COMM)/93/2025 [INDIA Vs SunilSamaiyar (@gmail.com
PUDGE (COMMERCIAL 25 [Kumar
ICOURT)
ICS ICS 03-02-2025  [Hero MotoCorp{Aastha 9718209970  faastha@thelegi [31-01-2025
(COMM)/94/20|(COMM)/94/2025 [Limited VsfSharma st.com
25 [OWNER
IPROPRIETOR
ICS ICS 04-02-2025  [Swastik jasavi 9990503001  [khanejalaw@g [04-02-2025
(COMM)/96/20|(COMM)/96/2025 [[nterchem PvtfKaneja imail.com
25 Ltd Vs Aruw
[Kumar Duttf
[Proprietor of AK|
[Dutt and Co
OMP (Djo4-02-2025  [SHRIRAM [Manoj 9811133644 2-02-2025
((COMM.)/101/2025 [FINANCE  LTDKumar
s HARI RAM
IOMP (HoMP (Djog4-02-2025  |[SHRIRAM Manoj 9811133644 3-02-2025
(COMM.)/101/2|(COMM.)/101/2025 [FINANCE  LTD|Kumar
025 s SUNIL
IKUMAR
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MP (Hyomp (Djo7-02-2025  |AXIS BANK LTD|Lalit Pandey|8130383143 [lalitpandeyadv [05-2-2025
(COMM.)/111/2|(COMM.)/111/2025 [Vs DUSHYANT] (@gmail.com
025 IKUMAR
[UPMANYU
[Misc Misc DJ/135/2025 [07-02-2025 IRCK  LEASINGMeenu 9212322100 Imeenudilwari7 [06-02-2025
IDJ/135/2025 IAND IDilwari (@gmail.com

[FINANCING Vs
IRAM  SURESH]|

ISINGH
ICS ICS 10-02-2025  |[Ekome Furniture(Chitra Singh 8930304830  |harpreetsingh7 [06-02-2025
(COMM)/109/2|(COMM)/109/2025 [Vs Woods Villa o@gmail.com
025
IOMP (DoMP (Dj11-02-2025 I[YES BANK LTD[Kartik 011-26211488  [legal @katyalass|08-02-2025
(COMM.)/124/2(COMM.)/124/2025 [Vs AFROJ BANO [Kumar ociates.com
025
IOMP (DoMP (Dj11-02-2025 [YES BANK LTD[Kartik 011-26211488  [legal @katyalass|08-02-2025
(COMM.)/125/2|(COMM.)/125/2025 Vs MANISH|[Kumar ociates.com
025 IKUMAR

[Ex.COMM 4Ex.COMM - Awardj12-02-2025 I[HARVINDER

IAward by Arblby Arb| ISINGH SETHI Vs
IComm./3/2025 [Comm./3/2025 IADHARV
I[ENTERPRISES A
[PARTNERSHIP
ICONCERN
ICS ICS l12-02-2025  |SUNIL GARG VsRisabh 7503414900  [rsinghal3062@ [09-02-2025
(COMM)/114/2 |(COMM)/114/2025 IPINKU BANIK  [Singhal lgmail.com
025
ICS ICS 12-02-2025 IALTECH Waspreet 9899641617 jaspreet.law@g [10-02-2025
(COMM)/115/2 |(COMM)/115/2025 [EQUIPMENTS [Singh Imail.com
025 PVT LTD V.
IKAMAR
INFRASTRUCTU
RE PRIVATE|
b rrron
IOMP (DoMP (Dj12-02-2025 [Yes Bank Ltd VsLalit Pandey 8130383143 alitpandeyadv [10-02-2025
(COMM.)/130/ |[(COMM.)/130/2025 JAKHIL KUMAR| (@gmail.com
2025 ISRIVASTAVA
IOMP (DoMP (Dj13-02-2025 IAXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gmf11-02-2025
(COMM.)/138/ |[(COMM.)/138/2025 [Vs KAVITA JAIN lail.com
2025
ICS ICS 15-02-2025 ICHANDER [Sameer 9810134864  [sameerdewan12[13-02-2025
(COMM)/124/2|(COMM)/124 /2025 [MOHAN [Dewan I3@rediffmail.col
025 IDUGGAL Vs M/S|
[FOOD VISTA|
[INDIA PVT LTD
IOMP (Hyomp (Dj15-02-2025 IAXIS BANK LTDJLalit Pandey(8130383143 [lalitpandeyadv [13-02-2025
(COMM.)/148/ |(COMM.)/148/2025 [Vs NEHA SARAF| (@gmail.com
2025
MP (nomp (Dj15-02-2025 IYes Bank Ltd VgLalit Pandey(8130383143 [lalitpandeyadv [13-02-2025
(COMM.)/150/ |[(COMM.)/150/2025 IPUUSHPENDER (@gmail.com
2025 IPUSHPENDER
MP (IYomp (Dft5-02-2025  [Yes Bank Ltd VsLalit Pandey|8130383143 [lalitpandeyadv [13-02-2025
(COMM.)/151/2|(COMM.)/151/2025 ISHER SINGH (@gmail.com
025
ICS ICS 17-02-2025 [MS SIMKAST|Risabh 8586534657  [risabhgupta.lawfi3-02-2025
(COMM)/130/2|(COMM)/130/2025 IALLOYS LLPGupta yer@gmail.com
025 THOUGH ITS

IPARTNER SHRI|
ISURINDER JAIN|
[Vs NOORJAHAN]

s mapaTvArAT O
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ICS ICS 17-02-2025 State Bank OffSiddharth 9643524909 ddharth31j14-02-2025
(COMM)/131/2 |(COMM)/131/2025 [[ndia Vs Sunn; 1992 @gmail.co
025 [Kumar Im
MP (DOMP (Dj17-02-2025 I[YES BANK LTD[Kartik 011-26211488  [legal @katyalassfi4-02-2025
(COMM.)/167/2(COMM.)/167/2025 Vs SANJAY[Kumar ciates.com
025 IKIRPLANI
IOMP (DoMp (Dj17-02-2025 I[YES BANK LTD[Kartik 011-26211488  [legal @katyalassfi4-02-2025
(COMM.)/168/ |(COMM.)/168/2025 Vs BHADANA[Kumar lociates.com
2025 IROADWAYS
ICOMPANY
[THROUGH ITS|
IPROP HARISH
IOMP (DoMP (Dj19-02-2025 [Shriram FinanceManoj 9811133644 [17-02-2025
(COMM.)/177/2|(COMM.)/177/2025 ILtd Vs BHIM[Kumar
025 TTWARI
IOMP (DoMP (Dj19-02-2025 IAXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gm|18-02-2025
(COMM.)/180/ |(COMM.)/180/2025| [Vs YOGENDER lail.com
2025
IOMP (DOMP (Dj19-02-2025 IAXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gm|18-02-2025
(COMM.)/181/2|(COMM.)/181/2025 s KIRANDEEP| lail.com
025 KAUR
ICS ICS 20-02-2025  [FOOTWEAR [Shram  Vir9818365011 vatsadvocae197 [18-02-2025
(COMM)/150/2|(COMM)/150/2025 IKLICK INDIAVats 8@gmail.com
025 PVT LTD V.
[HIDAYATH
[PASHA
INAYATH
ICS ICS 20-02-2025  [Central Bank offAmar Singh 9810047059 |apexlaw261@m i7-02-2025
(COMM)/151/2 |(COMM)/151/2025 India Vs N § lail.com
025 ICOMMUNICATI
ION THROUGH]
[[TS
IPROPRIETOR
LAY/DDAT
IOMP (DoMP (Dj20-02-2025  |AXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gmf18-02-2025
(COMM.)/182/ [(COMM.)/182/2025 Vs SAWAN| lail.com
2025 [EARTH MOVERS|
[PROPRIETOR
|OF SHIV|
[NARAYAN
linAnA cao
[Execution [Execution 22-02-2025 |GAUTAM RANA|
(Comm.)/50/20|(Comm.)/50/2025 Vs PRAMOD)|
25 IBAJAJ
IOMP (HYomp (D24-02-2025  |AXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gmf22-02-2025
(COMM.)/190/ |(COMM.)/190/2025 Vs ZAVED] lail.com
2025 IAKHTAR
IANSARI
ICS ICS 27-02-2025  PJIS HEAD LIGHT{Sarandeep (8448840902 |adv.saeandeep [24-02-2025
(COMM)/163/2|(COMM)/163/2025 IGLASS Vs MH|Singh (@gmail.com
025 INDUSTRIES
MP (HompP (Df27-02-2025  |AXIS BANK LTD|Lalit Pandey (8130383143 [lalitpandeyadv [24-02-2025
(COMM.)/197/2(COMM.)/197/2025 [Vs VIKAS MALIL (@gmail.com
025
MP (DOMP (Dg7-02-2025  |AXIS BANK LTD|Lalit Pandey (8130383143 [lalitpandeyadv [24-02-2025
(COMM.)/198/ |(COMM.)/198/2025 Vs JAWAHAR] (@gmail.com
2025 ILAL GANDHI
IOMP (HoMP (Df27-02-2025  |AXIS BANK LTD|Lalit Pandey 8130383143 alitpandeyadv [24-02-2025
(COMM.)/199/ |(COMM.)/199/2025 [Vs MEENU (@gmail.com
2025
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MP (HompP (Df27-02-2025  |AXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gmf17-02-2025
(COMM.)/200/ [(COMM.)/200/202 Vs HARISH| jail
2025 5 IKUMAR BANSAL|
MP (DOMP (Df27-02-2025  |AXIS BANK LTD[Dheeraj 9871040589  [indolexlaw@gmf17-02-2025
(COMM.)/201/ |(COMM.)/201/2025 [Vs JAI SRI RAM| lail.com
2025 IKRIPA
ICONTRACTOR
IAND
[TRANSPORT
20 [SH. ANURAG SAIN [NEW It [CS(COMM) [75/2025 01.02.2025 ICOMPUTER IAJA Y/9811104015 IAKCHOPRA_A [12.02.2025
IDISTRICT JUDGEDELHI WUNCTION [KUMAR IDV@YAHOO.I
COMMERCIAL COURT)- IPRIIVATE ICHOPRA
jo1 ILIMITED VS|
ISKILL KITS|
[PRIVATE
I e
n ICS(COMM) 76/2025 01.02.2025 ICOMPUTER IAJA Y9811104015 JAKCHOPRA_A [24.01.2024
WUNCTION IKUMAR IDV@YAHOO.I
IPRIVATE ICHOPRA
ILIMITED VS|
[TRIADSS
ICONSULTING
L [OMP(COMM) [19/2025 04.02.2025 [UNION ORJYOTI 9716978896  JYOTIADVOCA[24.12.2024
[INDIA VS/ADVOCATE [TE96@GMAIL.
IBANSAL ICOM
ISPINNING
[MILLS LTD.
L ICS(COMM) 180/2025 04.02.2025 ILABROATE [STDDHART 9811327014 [STDDHARTH@ 130.01.2024
IPHARMACETIC [H BAMBHA| IBNCS.IN
IALS INDIA LTD./BNCS
IVS. GLOW|PARTNERS
PHARMA  PVT|
ILD.
L ICS(COMM) 97/2025 10.02.2025 [RAM BILASHPARVEEN (9873935534, |NOT [02.08.2024
IAGGARWAL VS|KUMAR IAVAILABLE
M/S NKGAGGARWA
INFRASTRUCTU L
[RE LTD.
L ICS(COMM) 96/2025 10.02.2025 IDEUTSCHE [SURT &9971357074 ILITIGATION@ [28.01.2025
IBANK AG VS|COMPANY ISURICO.IN
M/S VARADA
[MANUFACTURI
ING CO.
i ICS(COMM) 95/2025 10.02.2025 IDEUTSCHE [SURT &9971357074 ILITIGATION@ [28.01.2025
BANK AG VS|COMPANY ISURICO.IN
IM/S RAMER|
[INDIA PVT. LTD.
L ICS(COMM) 94/2025 10.02.2025 IDEUTSCHE ISURT &9971357074 ILITIGATION@ [28.01.2025
BANK AG VS/COMPANY ISURICO.IN
IM/S MR. SUNIL
DAIN,K
L ICS(COMM) 93/2025 [10.02.2025 IKRBL LIMITEDISHRAVAN (26843455, [UNITEDMARK [03.02.2025
VS. SUPRIYAKUMAR 1465608814 (@UNITEDAND
JAND CO. ANDBANSAL JUNITED.COM
RS.
L ICS(COMM) 100/2025 11.02.2025 ISTATE BANK OHFSHIV 9811059032  |[SHIVKTYAGI1 04.02.2025
[[INDIA VSKUMAR (@GMAIL.COM
ISANJAY KUMARTYAGI
ISINGH
1l ICS(COMM) 99/2025 11.02.2025 [WINGS ISIDDHART (9811327014 ISIDDHARTHB [10.02.2025
IPHARMACETIC |[H BAMBHA| IAMBHA@GMA
IALS PVT. LTD/BNCS IL.COM
[VS. GLENSMITHPARTNERS
ILABS PVT. LTD."
L ICS(COMM) 107/20258 12.02.2025 INISAR ANSARIANIMESH (9971772047, [ANIMESH.LEG[27.01.2025
VS. NISARRSTOGI (9999089680 |ALCARE@GM
IAHMAD & ANR. JAIL.COM
It ICS(COMM) 106/2025 12.02.2025 IPUNJAB IANKIT 19540411965 IANKITAGRAW [03.02.2025
[NATIONAL IAGRAWAL JALADV@GMAI
IBANK VS| IL.COM
IPAMMY
ISANDHU
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ICS(COMM) 108/2025 13.02.2025 ISTATE BANK OFSHIV 9811059032, |[SHIVKTYAGI1 07.02.2025
INDIA VSJKUMAR 0643242952  |@GMAIL.COM
CHHATAR PALTYAGI
ISINGH
L ICS(COMM) 111/2025 14.02.2025 IAPEX IBHARAT 45640851 ILEGISTAUXILI|06.02.2025
IPHENOLIC IGUPTA, IARY@GMAIL.C|
IPRIVATE 'ARUN IOM
ILIMITED VS[TYAGI
IANSA BRAKES|
[PRIVATE
It ICS(COMM) 112/2025 14.02.2025 JAMIT RATTAN|D. N.9811572979 ILEGALSOLUTI [04.02.2025
[VS. CRESTOS|PANDEY IONS.1500@RE
[TRADERS PVT| IDIFFMAIL.CO
ILTD. (M
n ICS(COMM) 116/2025 [15.02.2025 IANANTA INITIN 9811322965  INITIN@NMLO [31.01.2025
INTERNATIONA MANGLA & L IN
IL MARKETING PASSOCIATE
ILTD. VSS
[PRAMOD BISHT]
L ICS(COMM) 118/2025 [17.02.2025 IPUNJAB JARUN 9899138242, |ARUNBHARD [02.01.2025
INATIONAL BHARDWA (9999337580 [WAJ1206@GM
BANK VS. SHY JAIL.COM
JABHISHEK
IKUMAR
IMISHRA
L ICS(COMM) 122/2025 18.02.2025 ICOMPUTER IAJAY 9811104015 IAKCHOPRA_A [28.01.2025
WUNCTION IKUMAR IDV@YAHOO.I
IPVT.LTD. VS. |CHOPRA & N
[VAISHALI IASSOCIATE
[TRANSCARRIER |S
IPVT. LTD.
L ICS(COMM) 125/2025 19.02.2025 IGAURAV [SHUBH 7982778928  [SHUBHI.LEXI [21.01.2025
CHHIBBER VSSINHG INDIGO.@GMA
[TATA SIA| IL.COM
JAIRLINE ~ PVT|
ILTD.
L ICS(COMM) 126/2025 20.02.2025 IM/S MICROTEKACHIN 9811112729 IACHIN.MITTA |07.02.2025
INTERNATIONA MITTAL IL13@GMAIL.C
IL PVT. LTD. VS| IOM
[MR. ZAKIR|
[HUSSAIN
IASSANAR
i ICS(COMM) 127/2025 21.02.2025 IEMERGE IANKIT RAJ,|9968368407 |ADV.ANKIT.M [15.02.2025
INFOSYSTEM  |ALI JAIL@GMAIL.C
[VS. SANSQUAREMOHAMME| IOM
IAUTOMATION D KHAN,|
[PVT. LTD. IAKASH
[HANDRFAY
AT
L ICS(COMM) 129/2025 22.02.2025 IMONEY IDR. ANKIT|9891803692 'AKILANKITG [29.01.2025
IFINANCE IGUPTA [UPTA@GMAIL
[LIMITED .COM,
ERSUS [WWW.ADVOC
IPRADEEP IATEANKITGU
IKUMAR IPTA.COM
L ICS(COMM) 130/2025 22.02.2025 IM/S ANNU|VALI & CO. (9910358225  [OFFICE@VALI [14.02.20254
ISALES VS, .CO.IN
ISHELLZ INDIA|
IPVT. LTD.
L ICS(COMM) 133/2025 24.02.2025 ISTATE BANK OFVARUN  R(9818365119 IOFFICE.CHAN [19.02.2025
[[INDIA VS/,CHANDIOK IDIOK@GMAIL,|
[VIKRAM ICOM
1l ICS(COMM) 132/2025 24.02.2025 [MR. FIROZSUDARSHA 9810132015 ILEGAL@UNIT [20.02.2025
IKHAN VS. MR/N KUMAR)| [EDWORLD.CO|
ISHAIK ~ IRFAN[BANSAL N
IPASHA & ANR. [UNITEDIP@U
ITEDWORLD
.CO.IN
L ICS(COMM) 136/2025 25.02.2025 [M/S ORCHIDEX[DHARMEN (8447495056, [DHARMENSG [03.02.2025
ILINE PVT. LTD.,DRA SINGH(9818088956 |@YAHOO.COM
S. M/S|
IKITCHENRAMA
I[FOOD SERVICE
[EQUIPMENT
lpyrr 1o
it ICS(COMM) 138/2025 [27.02.2025 ISTATE BANK OFVARUN  R818365119 OFFICE.CHAN [21.02.2025
[INDIA VS/CHANDIOK [DIOK@GMAIL,
ISEPOY DESAI ICOM
[MOHAN
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IARB. J4/2025 [27.02.2025 IM/S GUPT. 9811554435 KUMAR@KA [21.02.2025
(COMM) [TRADERS E [NDKASSOIATE
/2025 [THROUGH IT: S.IN
[PROPRIETOR
IVS. DELH]|
[TRANSCO
21 [SH. VIDYA PRAKASH,NEW 25 ICS ICS 01-02-2025 ISHRIRAM [[SHANK 10995124754 oT [25.01.2025
[DISTRICT JUDGEDELHI (COMM)/72/20|(COMM)/72/2025 [FINANCE LTD [GUPTA(P), IPROVIDED
COMMERCIAL COURT) 25 s SUMIT
25 ICS °S 01-02-2025  |COMPUTER |Ajay Kuman9811104015 JAKCHOPRA_A [27.01.2025
(COMM)/74/20{(COMM)/74/2025 DUNCTION IChopra(P), IDV@YAHOO.I
o5 PRIVATE
ILIMITED
Vs  TRIADSS|
TECH
25 ICS ICS 01-02-2025 ings [SACHIN 9811180270 linfo@litlegal.in [22.01.2025
(COMM)/73/20|(COMM)/73/2025 IPharmaceuticals |{GUPTA(P),
o5 P Ltd Vs
Wingspan
IPharmaceuticals
P Ltd
25 ICS ICS 01-02-2025 [RAVI KANT}vikas 9212416114 *hhabravikas44 [18.01.2025
(COMM)/71/20|(COMM)/71/2025 IMANGA Vs [chhabra(P), lo@gmail.com
25 IMUKESH
[YADAV
25 ICS 03-02-2025 [Sachin 9811962836  jadv.irshadl@g [30.01.2025
(COMM)/78/20|(COMM)/78/2025 Malik(P), Imail.com
25
25 ICS ICS 06-02-2025  |[HT Media Ltd VgMadhur 9999467283 [RAKESH@AM [29.01.2025
(COMM)/82/20|(COMM)/82/2025 Noesis Broadcom|Dhingra(P), ISASSOCIATES.
o5 Pvt Ltd CO.IN
25 ICS ICS l07-02-2025 IGAURAV 9873687595 [office@legal- [04.02.2025
(COMM)/84/20|(COMM)/84/2025 [TOKAS(P), lacumen.com
25
25 ICS ICS l07-02-2025 [TV TODAY[RADHIKA 9958387755 fliceofradhika (01.02.2025
(COMM)/85/20|(COMM)/85/2025 [NETWORK IGUPTA(P), lgupta@gmail.c
25 [LIMITED Vs m
[UPDHARA
IMEDIA
25 ICS 10-02-2025  [Valvoline IAKSHAY (9811072845 wlawlegal@gm [06.02.2025
(COMM)/90/20((COMM)/90/2025 ICummins PrivateSHARMA(P) lail.com
25 ILimited Vs A
Mis VVL Mining|
land Allied|
Services
[Daiccato T imitad
25 ICS Cs [11-02-2025 ISTATE BANK OFShiv 9643242952  [SHIVKTYAGI@[07.02.2025
(COMM)/98/20|(COMM)/98/2025 [[INDIA Vs [Tyagi(P), IGMAIL.COM
25 IBHAGWAN
ISINGH
25 ICS ICS 12-02-2025 IRSMS ArchitectsRaghav 9654909889  fadvraghavmarw{10.02.2025
(COMM)/104/2|(COMM)/104/2025 [Private Limited [Marwaha(P) laha@gmail.com)|
025 Vs A
Priyanka Panda;
lsole proprietor
Of  Primuk]
25 ICS S [17-02-2025 IPUNJAB |Arun 9899138242  [Arunbhardwaj [14.02.2025
(COMM)/117/2 [(COMM)/117/2025 INATIONAL [Bhardwaj(P) 1206 @gmail.co
025 IBANK Vs | Im
IGHANSHYAM
SINGH PROP OF|
ISHYAM BANGAL|
25 ICS C 18-02-2025 ISANJAY 9818336108  [sanjayk.advocatf12.02.2025
(COMM)/121/2 |(COMM)/121/2025 [KUMAR(P), le@gmail.com
025
25 ICS ICS 24-02-2025  [Canara Bank Vs [NILENDU (9999050853 [NOT 16.02.2025
(COMM)/131/2 |(COMM)/131/2025 BINA KUMARI [VATSYAYA PROVIDED
025 IN(P),
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25 ICS ICS 28-02-2025 9990659331  [KMPSPARTNE [25.02.2025
(COMM)/142/2|(COMM)/142/2025 IKUMAR IR@GMAIL.CO
025 INHA(P), (M
25 ICS ICS 28-02-2025 IAMIT 9990659331  [KMPSPARTNE [18.02.2025
(COMM)/141/2 |(COMM)/141/2025 [KUMAR IR@GMAIL.CO
025 ISINHA(P), (M
25 ICS °S 19.02.2025 Mayank 9711564578 oT 18.02.2025
(COMM)/387/2|(COMM)/387/2024 [Barua IPROVIDED
024
o2 [SH. VINEETA GOYAL, g [SOTT FOR[CS 01-02-2025  [Tnsi retail pvt Itd [Varun 0818895165 _ varunshankar@[e;7-01-2025
IDISTRICT JUDGE IRECOVERY (COMM)/77/2025 s raja fun foodsshankar(p), antab.net
COMMERCIAL COURT) pvt 1td
103
g [SOTT FOR[CS 04-02-2025  [Megh shyam[Shrikant _ [NOT ot available  [15-01-2025
IRECOVERY (COMM)/81/2025 isharma vs [lakhera(p), |[AVAILABLE
balvinder singh
kg [SOTT FOR[CS 06-02-2025  [Momentumtechs [Chandra 9654643317 _ [cb.tiwarilaw@g [29-01-2025
IRECOVERY (COMM)/83/2025 s pvt Itd vs nkgbhushan Imail.com
linfrastructure tiwari(p),
imited
24 [SUTT FOR[CS 07-02-2025  |Sneh lata vs ram/Sourav 9250062361  |bajajlawfirm1@ [06-08-2024
IRECOVERY (COMM)/86/2025 [dwara ajaj(p), lgmail.com
onstruction
lcompany
24 [SUTT FOR[CS l07-02-2025  [Kotak mahindraKushal 9958724670  Jadv.kushalkum [30-01-2025
IRECOVERY (COMM)/87/2025 Iprime Itd vs anujkumar(p), lar@gmail.com
umar panwar
24 ISUIT FOR[CS 10-02-2025  [Deutsche bank agGurvinder (9871692197 [litigation@suric28-01-2025
IRECOVERY (COMM)/91/2025 vs ms rms [uri(p), .in
lenterprises
24 ISUIT FOR[CS 10-02-2025 [Deutsche bank agiGurvinder [9871692197 litigation @suric[28-01-2025
IRECOVERY (COMM)/92/2025 vs ms bespoke fsuri(p), .in
linteriors llp
24 ISUIT FOR(CS 11-02-2025 State bank offShiv 9811059032  [shivktyagii@g [04-02-2025
IRECOVERY (COMM)/102/2025 india vs anthonyjtyagi(p), Imail.com
david
24 ISUIT FOR[CS 11-02-2025 State banKShiv 9811059032  [shivktyagii@g [05-02-2025
IRECOVERY (COMM)/103/2025 findia vs sureshityagi(p), Imail.com
thapa
24 ISUIT FOR[CS 11-02-2025 State  bank  ofjShiv 9811059032  [shivktyagii@g [05-02-2025
IRECOVERY ((COMM)/101/2025 india vs rameshltyagi(p), Imail.com
umar sharma
24 SUIT FORCS 12-02-2025 |V s packaging vs [Amit 9312267089  [not available  |11-02-2025
IRECOVERY (COMM)/105/2025 [mac enterprises [kumar(p),
24 ISUIT FORICS 14-02-2025 Hedecaux [Balkrishan 9761950699  [sharma26296@[10-01-2025
IRECOVERY ((COMM)/109/2025 ladvertising indiafsharma(p), lgmail.com
pvt Itd vs beltek]
canandian
[beverages pvt ltd
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24 ISUIT FOR(CS 14-02-2025 IM/s garg steel[Amit 9899474884  famitg.advocate [31-01-2025
IRECOVERY ((COMM)/110/2025 ssociates  vs [gupta(p), (@gmail.com
Im/s sanja;
[builders
24 ISUIT FOR(CS 15-02-2025 State  bank of{Shiv 9811059032 shivktyagii@g [10-02-2025
IRECOVERY (COMM)/113/2025 lindia vs virendrajtyagi(p), Imail.com
lsingh
24 ISUIT FOR(CS 15-02-2025 lAnand agarwal [Punit 9810024729  |punitjainadvocal23-07-2024
IRECOVERY (COMM)/114/2025 S garudajjain(p), te@gmail.com
lconstruction and|
lengineering  pvi]
td thr its director
4 [SUTT FOR[CS l17-02-2025 _ [Sona _ engineersShekhar  [8851287157  [shekharnanavatj30-01-2025
IRECOVERY (COMM)/119/2025 land consultants manavaty(p), @gmail.com
s ruchi infocom|
pvt 1td
4 [SUTT FOR[CS [i7-02-2025  Pay pedSubhash 8882753043  [subhashadv/6 [o7-01-2025
IRECOVERY (COMM)/120/2025 lenterprises  vs [chandra (@gmail.com
Iprima telecom Itd [lochakia(p),
kg [SOTT FOR[CS [l9-02-2025  |Veer singh malik [Pradeep  [NOT ot available  [28-01-2025
IRECOVERY (COMM)/124/2025 S workingfchaurasia(p) AVAILABLE
[business pvtltd |,
24 [SUTT FOR[CS 19-02-2025 Ms berrioParveen 9711085678 [parveent60@g [09-01-2025
IRECOVERY (COMM)/123/2025 llogistics india pvt kumar(p), Imail.com
td vs m
lsannesh shipping|
land logistics
24 [SUTT FOR[CS 21-02-2025 [Annu sales vs [Bhaskar 9910358225  |bhaskar.vali@g [14-02-2025
IRECOVERY  |[(COMM)/128/2025 [prosegur and ors vali(p), Imail.com
24 ISUIT FOR[CS [24-02-2025  [Sabih ur rahmanSiddhant  [NOT siddhant.upma [12-02-2025
IRECOVERY ((COMM)/134/2025 han vs maximaupmanyu(p) AVAILABLE  [nyu@gmail.co
glass pvt ltd b
24 ISUIT FOR[CS 25-02-2025  [Kamaljeet singh [Aaftaab 9717387076 laftaabk2@gmai f17-02-2025
IRECOVERY ((COMM)/135/2025 S paramjeetikhan(p), .com
lsingh
24 ISUIT FOR(CS 27-02-2025 Rspl ltd vs [Shravan 9810017859  [skbansalipr@g [30-01-2025
TRADEMARKS [(COMM)/140/2025 Imohammed Ibansal(p), Imail.com
lsaleem trading as|
amber consumer|
[products
24 SUIT FORCS 7-02-2025 [State bank offShiv 9811059032  [shivktyagii@g [14-02-2025
RECOVERY  ((COMM)/139/2025 india vs ashishityagi(p), mail.com
[porwal proprietor]
m/s yuvraj
lenterprises
24 ISUIT FOR[CS 28-02-2025  [Kotak mahindraAmit kumar9999814620 |not available [11-02-2025
IRECOVERY ((COMM)/145/2025 prime Itd vs [sinha(p),
tushar singh
24 SUIT FOR(CS 28-02-2025  [Hitachi systemsNitendra 9350292404 [sharmanitendrafi2-02-2025
IRECOVERY (COMM)/144/2025 findia pvt ltdsharma(p), 775@gmail.com|
through
uthorised
representative vs
famnex
SRR
o4 ISUIT FOR[CS 28-02-2025  [Shri suhas chandPk rawal 9810008623  [not available 5-02-2025
IRECOVERY ((COMM)/143/2025 lgupta vs  mif
raghavendra naik
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24 ISUIT FOR(CS 28-02-2025  [Kotak mahindrafAmit kumar9999814620 |not available  [14-02-2025
IRECOVERY ((COMM)/146/2025 prime ltd vs [sinha(p),
lamit

23 [MS. SAVITA RAO,SOUTH [12, New CourtlCivil Suit ICS l03-02-2025 [THE POLOfShravan 011-26843455 [unitedmark@u [14.01.2025
IDISTRICT Block-T (COMM)/65/2025 LAUREN [Bansal(P), itedandunited
PUDGE(COMMERCIAL ICOMPANY LP fcom
ICOURT) [Vs POLO INDIA

2, New Court{Civil Suit ICS 03-02-2025 MV SHOE CAREJAkshit 9999276662  |akshit@reignle [31.01.2025
[Block-1 (COMM)/64/2025 IPRIVATE [Navaney(P), lgal.in

ILIMITED Vs

ICKM

IENTERPRISES
2, New CourtCivil Suit ICS 12-02-2025 ISAYYAD MOHDjanwar 8130773668  [anwar.khalil70529.01.2025
[Block-1 (COMM)/78/2025 IANWAR Vs [khalil(P), (@gmail.com

IFAHIMAN
12, New CourtlCivil Suit ICS [17-02-2025 IBANK Oﬁfiiswajit 9910193233  |pkpatra@gmail.t3.02.2025
[Block-1 (COMM)/89/2025 IBARODA Vs [Patra(P), om

Shri Balajil

[Store(Proprietors

ip Concern)
12, New CourtCivil Suit ICS 25-02-2025  [NAYAN [Rashi 9811229212 lsaurabh@orion [17.02.2025
[Block-I (COMM)/100/2025 IKHEMANI  SoleBansal(P), lislegal.com

[Proprietor NK]

IDESIGN

IALLIANCE

IOSAANJ Vs

D ArrrTr 1A1n]

24 [MS. ANURADHA SHUKLASOUTH [6, New CourtiCommercial ICS(COMM) 13-02-2025 IDEEPAK ARORA|VIVEK 9555909380  [LC2ASSOCIAT |09-02-2025
|[BHARDWAJ, DISTRICT] [Block-I 82/2025 S INDUS|SHEEL [ESLAW@GMALI
PUDGE(COMMERCIAL [TOWERS IL.COM
ICOURT) ILIMITED

25 [SH. SANDEEP YADAV [SOUTH |17, New CourfCommercial ICS 04-02-2025  [NIKE [Shravan 9650682928  unitedmark@u 03-02-2025

[Block-I (COMM)/67/2025 INNOVATE CV [Bansal(P) nitedandunited.

Vs ASHOK| om

IKUMAR
17, New CourtCommercial ICS 06-02-2025  [Bank ofKADAMBIN 7838821105  |[kkmudgil2g9@g [25-01-2025
Block-I (COMM)/70/2025 IMaharashtra Vs |[[ KUMAR) Imail.com

|Archit Kumar IMUDGIL(P)
17, New CourtCommercial ICS 07-02-2025  [True Logistics Vs[Kunal 8743904246 [ch.aakash86@g[24-01-2025
IBlock-1 (COMM)/71/2025 miki exports [Yadav(P) Imail.com
17, New CourtCommercial ICS 11-02-2025 [True Logistics VsKunal 8743904246  [ch.aakash86@g[24-01-2025
IBlock-1 ((COMM)/77/2025 al noor [Yadav(P) Imail.com
17, New CourtCommercial ICS 14-02-2025 IM/S [Shravan 9650682928  unitedmark@u [03-02-2025
[Block-I (COMM)/85/2025 IGOLDMEDAL  [Bansal(P) itedandunited

I[ELECTRICALS om

IPVT LTD Vs

ISURYA PALLI

ISANKARA RAOQ|

lbpADDIDTAD
17, New CourtCommercial ICS 18-02-2025  [Canara bank Vs [Ankur Singhig808888806 [ankursinghbha [14-02-2025
[Block-1 (COMM)/90/2025 [Savita Yadav (P) idana@gmail.co

[m

17, New CourtCommercial ICS 19-02-2025 |S M Bagley andHEM 9311039867  [juscorporatuml [06-12-2024
[Block-1 (COMM)/95/2025 |Associates PviiCHAND lawoffice@gmail|

ILtd through itSVASHISHT( l.com

IAR Shiv KumarP)

Sharma Vs Om|

ISai Steel Traders|
17, New CourtiCommercial Cs 19-02-2025  [BANK O}?ﬁ%iswajit 9910193233  [bkpatra@gmail.13-02-2025
[Block-1 (COMM)/94/2025 IBARODA Vs [Patra(P) om

Krishna

BartanBhandar
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INot provided

26

INGH,
ICOURT.

H. SANJEEV KUMARSOUTH
COMMERCIAL

29, New
[Block-1I

Courtf

ICommercial

CS
(COMM)/61/2025

01-02-2025

IM/S LOREAL SA [Shravan
Vs HERBHEALBansal(P),
ICOSMETICS
IAND ANR

011-26843455,
1011-32959881

lunitedmark@u
itedandunited
com

[22.01.2025

29, New
[Block-1I

Courtf

ICommercial

CS
(COMM)/63/2025

03-02-2025

ILOREAL INDIAShravan

IPRIVATE [Bansal(P),
ILIMITED Vs
IPROKARE AND|
IORS

011-26843455,
011-46560881

unitedmark@u
nitedandunited.|
lcom

[22.01.2025

29, New
[Block-1I

Courtf

ICommercial

CS
(COMM)/74/2025

[10-02-2025

PREM PANWAR[Rishabh
IAND ORS Vs [Thakur(P),
IM/S TANWAR|
[ENTERTAINME
[NTS PVT LTD

9599276599

rishabh.thakur.
ladv@gmail.com|

16.08.2023

[29, New
[Block-1I

Courtf

ICommercial

CS
(COMM)/75/2025

[11-02-2025

RSP HEALTH[Shravan
PRIVATE [Bansal(P),
LIMITED
HIMANSHU
SEKHAR  BHOJ
PROPRIETOR

Vs

011-26843455,
011-26936783

unitedmark@u
initedandunited.|
lcom

[23.01.2025

29, New
[Block-1I

Courtf

ICommercial

ICS
(COMM)/79/2025

[13-02-2025

[DIAMOND [Shravan
IMODULAR PVT[Bansal(P),
ILTD Vs
ISOURABH
ISINGLA
[Proprietor of|

9650682928

rishi@unitedan [10.02.2025
dunited.com

29, New
[Block-1I

Courtf

ICommercial

ICS
(COMM)/80/2025

[13-02-2025

BANK OFEram
IBARODA Vs [khan(P),
ISUNIL

9717099220

leramadv2000
(@gmail.com

07.02.2025

29, New
[Block-1I

Courtf

ICommercial

ICS
(COMM)/81/2025

l13-02-2025

[Shravan
[Bansal(P),

IGOLDMEDAL
I[ELECTRICALS
IPVT LTD Vs
IRAMESH
IKUMAR
IPROPRIETOR
B

LAl

9650682928

unitedmark@u
nitedandunited.
om

11.02.2025

29, New
Block-IT

Courtf

ICommercial

ICS
(COMM)/84/2025

l14-02-2025

o
ILEAYAN
IGLOBAL
IPRIVATE
ILIMITED Vs
IKRISHNA SALES|
IAND ANR

IANIL
IKUMAR
ISAHU(P),

9810134793

lallipcare@gmai [11.02.2025
.com

[29, New
[Block-1T

Courtf

ICommercial

ICS
(COMM)/87/2025

l17-02-2025

BANK OFBiswajit
IBARODA Vs [Patra(P),
M/S RAJ|
ICOLLECTION
JAND ANR

9910193233

[bk.patra@gmaill13.02.2025
L.com

29, New
[Block-1T

Courtf

ICommercial

ICS
(COMM)/88/2025

[17-02-2025

BANK OFBiswajit
IBARODA Vs [Patra(P),
IM/S AGGARWAL
ICOLLECTION
IAND ANR

9910193233

k.patra@gmailf13.02.2025
L.com

29, New
[Block-1I

Courtf

ICommercial

Cs
(COMM)/101/2025

[25-02-2025

INETCOM IMPOpinod
[EXPO PVT LTD|khanna(P),
[THROUGH ITS§
IDIRECTOR Vs
IPRADEEP
IKUMAR

I ATy

9953455478

[khanna_asso@
ahoo.co.in

1.10.2024

27

SH. LOKESH
[SHARMA,
JUDGE(COMMERCIAL
ICOURT)

KUMARISOUTH
DISTRICT]

INIL

28

PUDGE

[SH. LAL SINGH, DISTRICT]

ISOUTH-
IEAST

18 BLOCK 1

ICS(COMM)

102/2025

01-02-2025

ISTATE BANK O
[INDIA Vs ABHA
IKUMAR RAJPUT

IT
INGH

7011848842

lamit.adocate13
(@gmail.com

16-01-2025

ICS(COMM)

120/2025

l10-02-2025

IMUNNA KH. ACHIN
Vs UPGRID|GOYAL
ISOLUTIONS

IPVT. LTD.

9811141060

INot MentionedNot filed
fin Paint
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ICS(COMM) 121/2025 11-02-2025 IM/s  OLYMPICSANCHIT (8506812719  [sanchitgarggg [20-01-2025
IPETROPRODUC [GARG & (@gmail.com
TS LTD. Vs M/SMADHAV
[INDUS VALLEYANAND

[BUILDCON
[LIMITED
ICS(COMM) 129/2025 13-02-2025 ICANARA BANKKRISHAN (999057700 krishenkumar [14-01-2025
Vs  RAVINDERKUMAR (@gmail.com
ISINGH
ICS(COMM) 133/2025 14-02-2025 IBANK OF INDIAISONU 9873033650  [advocatehpbharf10-02-2025
Vs M/s ASHITAVIVEK & Idwaj@gmail.co
IPRINT SERVICEH.P. m
IAND ANR. [BHARDWA
3]
ICS(COMM) 150/2025 19-02-2025 ISBG [MITHIL 8860441378  [advankit2o@g [12-02-2025
[ENGINEERING [MALHOTR imail.com
ICO. LTD. VsA & ANKIT]
IGANNON IGUPTA
IDUNKERLEY
JAND CO. LTD.
ICS(COMM) 156/2025 21-02-2025 IMAHIPAL [YOMESH (9810910048 [Not Mentioned [10-02-2025

IBHANDARI [SHARMA
ISINGH Vs SNNR|

IPVT LTD
ICS(COMM) 1167/2025 25-02-2025  [PRECISION [PRANAV (9560205151 ail@utkassoci[20-07-2024
ISYSTEM IPROOTHI lates.com
ICONTROL A%
IPARNIKA
ICOMMERCIAL
IAND ESTATES
T 1o o
29 [MS. NEELAM  SINGH,SOUTH- |14 RECOVERY OHCS/COMM/101/202(01.02.2025 IBANK OF INDIAANSHUMA 9990042642 [ianshumanadv [31.01.2025
IDISSTRICT JUDGE [EAST ISUIT 5 S VINAYN (@gmail.com
IKUMAR [SRIVASTAV
A
ICS/COMM/107/20203.02.2025 ISBI VS PARVINDAMIT  KR[N/A lsinghamitoo71 |01.02.2025
5 IKUMAR [SINGH (@gmail.com
ICS/COMM/112/202(06.02.2025 IM/S RECAZN.K. 18178925937  |advocatenks393/04.02.2025
5 CHEMICALS ISHARMA (@gmail.com
[INDIA VS M/S|
ISAM
I[ENTERPRISES

ICS/COMM/126/202[11.02.2025 ILANDMARK [PUNEET  |9015020584 fadvpuneetsingh(10.02.2025
5 ILABELS VS P & GSINGH |@yahoo.com
[ENTERPRISES

ICS/COMM/132/202[12.02.2025 IM/S JAGISHPUNEESH (9999401584  [amitthakur200 [11.02.2025
5 [THEAD CO. VSGARG 6@gmail.com
IAMIT THAKUR

ICS/COMM/139/202[14.02.2025 [UNION  BANKDHANAJAY 9312872882 dvlalitkumars [13.02.2025
5 IOF INDIA VSKR. [7oo@gmail.co
INISHA RANI m

ICS/COMM/144/20 [15.02.2025 IPRECISION IPRANAV 9560205151 mail@utkassocifi4.02.2025
25 ISYSTEM [PROOTHI lates.com
ICONTROL \E|
IPARNIKA

ICOMMERCIAL &
[ESTATES PVT,

ICS/COMM/146/20 [18.02.2025 IANIRUDH IDIVYAM (8595047596 [admin@alclegalli5.02.2025
25 IBANSAL VSAGARWAL Lin

ISHIKHA

IBHARDWAJ

ICS/COMM/145/202[15.02.2025 ISHRI KRISHNASOHIL 8447932780 ohilyadav@gm|14.02.2025
5 [ENTERPRISES |YADAV lail.com
S P & G
I[ENTERPRISES




COURT

DISTRIC COURT

T

ROOM

CASETYPE CASENUMBER DATE

REGISTRATI
ON

OFPETT

NER
NAME
RESPONDENT
NAME

ADVOCAT

VSE

ADVOCATE
MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

ICS/COMM/147/202[18.02.2025 ISBI VS PRADEEPA 7011843842  [amit.advocatel [17.02.2025
5 IKUMAR INGH |3@gmail.com
ICS/COMM/148/20 [18.02.2025 ISBI VSVARUN 9818365119 office.chandiok [17.02.2025
25 [HARMANPREET CHANDIOK (@gmail.com
IKAUR
ICS/COMM/168/20 [24.02.2025 IROCK ASIA PVT,DIVYAM  [011-47470761 [admin@alclegal23.02.2025
25 ILTD. VS SHIKHAAGARWAL lin
[BHARDWAJ &
IANR.
ICS/COMM/174/202[27.02.2025 [INDERJOT [STDDHARH [8080989023 _ [adv.siddharthacl6.02.2025
5 ISINGH VS M/STH lharya@gmail.c
INTEC CAPITALJPRAVEEN m
ILTD. JACHARYA
ICS/COMM/173/202[27.02.2025 ISHYAM 'URENDER 9910860320 urendra.law@ [26.02.2025
5 ISPECTRA  PVTJKR. & AJIT] lgmail.com
ILTD. VS BOBBY|SINGH
[T SERVICES
ICS/COMM/172/202[27.02.2025 ISBI VS ZEBAVARUN 9818365119 office.chandiok [26.02.2025
5 [FIRADAUS ICHANDIOK (@gmail.com
ICS/COMM/176/202[28.02.2025 SBI VS RAHUISUCHITA [8896932838 lagnihotrisuchit [27.02.2025
5 IGURANG IDIXIT [ra@gmail.com
[TRADE ICS/COMM/177/202[28.02.2025 IBENTLEY [RAHUL 9910044787  [rahul.beruar@bje7.02.2025
IMARK/COPY |5 ISYSTEMS ANDBERUAR leruar.com
IRIGHT IORS \E|
IRAGHAVENDRA
IGOND
IBOYAPALLY
30 [SH. AJAY KUMAR JAIN ISOUTH- |20 [EXECUTION  [|29-01-2025 IM/S JAGATJITVishal IN/A IN/A 28.01.2025
[EAST (COMM)/53/20| INDUSTRIES [Khattar(P),
o5 LTD Vs M/S|
IANP MEDICAL
IPVT LTD
[Commercial ICS 15-01-2025 ILUXOR [Rounak 7042835171 imail@nayaklaw|28.10.2024
Suit (COMM)/27/2025 INTERNATIONA [Nayak(P), offices.com
IL PVT LTD Vs
CLEARPACK
JAUTOMATION
IPRIVATE
It rrren
ICommercial Cs [15-01-2025 IBENTLEY |Aarshia 9810621272 |- [19.12.2024
Suit ((COMM)/28/2025 ISYSTEMS Behl(P),
[INCORPORATED|
Vs LALIT
CHHABRA
ICommercial Cs [16-01-2025 ISANDEEP Prateek 9717521893 [prateekjain.adv [08.1.2025
Suit (COMM)/40/2025 IBHATNAGAR VsJain(P), (@gmail.com
M/S  YSR
IENTERPRISES
ICommercial Cs 24-01-2025  [BHUSHAN HIMANSHU|8750618722  [sswaniassociate|08.12.2024
Suit (COMM)/71/2025 IDEALMARK IGARG(P), ls@gmail.com
IPRIVATE
ILIMITED Vs
IKRISHNA
Commercial ICS 27-01-2025 M/S TAKKARWASIM 7982268882  |wasimm.khano [18.01.2025
ISuit (COMM)/74/2025 INDUSTRIES Vs |[KHAN(P), 4@gmail.com
IM/S HADRON|
ISYSTEM
IPRIVATE
[LIMITED
ICommercial Cs 28-01-2025  |PUNJAB Vikram 9811244209  [Vikramgola201 [20.01.2025
Suit (COMM)/79/2025 INATIONAL IGola(P), lo@gmail.com
IBANK Vs AJEET]
ISHARMA




COURT

DISTRIC COURT
T ROOM

CASE TYPE

ICommercial
Suit

CASE NUMBER

Cs
(COMM)/87/2025

DATE

OFPETT NER
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E
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18860242352
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lanupam@kigg.
0.in

DATE OF E-|
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FEES

24.01.2025

Commercial
ISuit

CS
(COMM)/88/2025

[29-01-2025

[HARI SINGH Vs
M/S PENNQ|
I[FASHION LLP

IGAURAV
[TOKAS(P),

9599157095

27.01.2025

ICommercial
Suit

CS
(COMM)/89/2025

[29-01-2025

IM/S  SHIVANI|
[TEXTILES LTD

[TRANSKNITS

IPRAVEEN
[KAPOOR(P)
s M/S,

9999955453

swayampahi@g
[mail.com

9.01.2025

[Commercial
Suit

CS
(COMM)/95/2025

[31-01-2025

M/S

IGREATWITS
SERVICES PVT
LTD Vs M/
IVIHAAN
[TRADING

ANID ANTY

Rohit

erma(P),

9811199659

rajeshgulati22
(@gmil.com

8.01.2025

[MS. ANU GROVER BALIGA[SOUTH- jo1

I[EAST

ICommerecial suit|

ICS
(COMM)/106/2025

03-02-2025

M/S
JAUSTVINAYAK
PLYWOODS  V:
IAK  GROUP|
PRVIVATE
LIMITED

[Yogesh
[Kumar
Gupta

18010258125

kgupta128@g
[mail.com

[22-01-2025

ICommercial suifEXECUTION

(COMM.)/59/2025

07-02-2025

IKOTAK
IMAHINDRA
IPRIME LTD. V:
[RAJENDRA
ISINGH

[Kushal
[Kumar

7009793548

[Rishabh.erudigil
tallegal128 @gm|
fail.com

24-01-2025

ICommerecial suit|

[EXECUTION
(COMM.)/60/2025

07-02-2025

IKOTAK
IMAHINDRA
IPRIME LTD V:
ISONU SONU|
ISHARMA

[Kushal
[Kumar

7009793548

[Rishabh.erudigil
tallegal128 @gm|
il.com

5681

ICommerecial suit|

ICS
(COMM)/115/2025

07-02-2025

[M/S MAHADE
LIQUAR Vs M/
IMILLENTUM
INFRAENGINEE
RS PVT LTD.

hrey
IKapoor

9717755441

ishrey.kapoor@
lgmail.com

30-01-2025

[Execution
[Petition

ICS
(COMM)/119/2025

10-02-2025

IAND
[ENTERTAINME
INT PVT LTD Vg
IBOLLYBOOM
INDIA PVT LTD

IGROG  EVENTS[Sachin
Bajpai

9958992778

info@incennnsl
legal@gamil.co
Im

[30-01-2025

[Execution
[Petition

ICS
((COMM)/130/2025

l13-02-2025

M/S STINT|
ISOLUTIONS  V:
M/S DAV
EDUCATION
JAND WELFARE|
SOCIETY

JAjay Kumar9811104015

Chopra

lakchopraadv@y
lahoo.co.in

8-01-2025

ICommerecial suit|

IEXECUTION
((COMM.)/69/2025

l13-02-2025

ISH. RAM BABU|
SHAH Vs. M/S|
IASHISH
[ENTERPRISES

[T.S. Rajput

9910974803

lstarag312@gma|
iil.com

[19-11-2024

ICommerecial suit|

CS
(COMM)/142/2025

l17-02-2025

[UNION  BANK]|
|OF INDIA Vs MS||
[TAHSEEN
[ULLAH KHAN

IDhanajaya
[Kumar

0312872882

ladmin@lexstab
[ilillis.com

1-02-2025

ICommerecial suit|

lomMP 1)
(COMM.)/28/2025

(D[18-02-2025

[YES BANK LTD|
Vs SAHJOT|
ISINGH BAINS

[Lalit Pandey 8130383143

lalitpandeyadv
(@gmail.com

[30-02-2024

ICommerecial suit|

CS
((COMM)/161/2025

18-02-2025

ISMARTWORKS
ICOWORKING
ISPACES PVT)
ILTD. Vi
IPROBEROS
TRADING

IppzATD

[Sumeet
|Anand

9953154353

T
uprapartnersle

lgal@gmail.com

0-02-2025

ICommercial suit|

IOMP
(COMM.)/19/2025

l19-02-2025

IMR. NARESH]

IM/S RK|
STOCKHOLDIN
G PVT LTD

IGurbaksh
IKUMAR JAIN VsSingh

9810010333

urbakshsingha

[17-04-2023

[dvi57@gmail.c
m
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[Commercial suittOMP 19-02-2025  [M/S SPLENDOR 8826615068  [adv.sarthakgup
((COMM.)/20/2025 IBUILDWELL IGupta ta@gmail.com
IPVT LTD Vs MR|
IMukesh Taneja
ICommercial suifEXECUTION 19-02-2025 [MAHAVEER ISaket Gogia (9845039139  [saketgogia@lawf----
((COMM.)/80/2025 [ENTERPRISES lttitude.com
's M/S EXPRESS|
ICLONICS
IPRIVATE
[LIMITED
ICommercial suitiCS 19-02-2025 IC L EDUCATEVikas 19999195702 ikas.padora@g|31-01-2025
(COMM)/153/2025 ILTD Vs ROHAN[Padora mail.com
IGARG
[Commercial suifCS b2-02-2025  |M/S RECAZP S. 8178925037  |advocatenks393j07-01-2025
(COMM)/160/2025 ICHEMICALS [Chauhan (@gmail.com
(INDIA) PVT]|
LTD. Vs M/
[MOHIT RUBBER|
[FOAM INDIA|
REREETN
ICommercial suit{CS 28-02-2025 [M/S  SUVIDHAMohit 9999184123  [MCHADHAS863[10-02-2024
(COMM)/178/2025 JAIR SYSTEMS VsiChadha |(@GMAIL.COM
IM/S  REHANI|
INDCON PVT|
ILTD.
132 [SH. BHUPESH KUMAR [SOUTH- |22 [Commercial ICS 01-02-2025 [HART MOHAI\ﬂ—Raghavendr 9650608 lanandsharma.a [27.01.2025
[EAST Suit (COMM)/101/2025 ISHARMA Vs [a kumar(P), Idvi@gmail.com|
ICHIRANJIV
[MARASINT
ICommercial ICS 01-02-2025  [M/S IABHISHEK [+91- lgautam@mima [29.01.2025
Suit (COMM)/98/2025 IMANPOWERGR [SINGH(P), 9899809187 [nsalaw.inparth
UP SERVICES L+91- (@mimansalaw.if
[[NDIA PVT LTD 9810690505
Vs M/S SOBEK]
IAUTO INDIA|
IPVT LTD
ICommercial ICS 01-02-2025  |CANARA BANK [KRISHAN [9990S77700  |krishenkumar [28.01.2025
ISuit (COMM)/100/2025 Vs SURESH IKUMAR(P), (@ljImail.oom
ICommercial CS 04-02-2025  [RAJAN ARORARishabh 9873709995  [Rishabh.lawoffi[31.01.2025
Suit (COMM)/108/2025 IPROPRIETOR  |Gulati(P), lce@gmail.com
|OF M/S
IDHIMAN STEEL
INDUSTRIES Vs
[M/S ENKEEBEE
INFRATECH
[[NDIA PVTLTD
[Commercial ICS 12-02-2025 STATE BANK OFVARUN 9818365119 [OFFICE.CHAN [10.02.2025
Suit (COMM)/124/2025 [INDIA Vs (CHANDIOK IDIOK@GMAIL.
IABHISHEK (P), ICOM
IKUMAR
[Commercial CS 14-02-2025 [M/S KANGROOHEM 9811039867  [juscorporatuml [16.01.2025
ISuit (COMM)/134/2025 IMPEX Vs M/SCHAND lawoffice@gmail|
ISHRI RAMAIVASHISHT( l.com
POLYMER P),
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ICommercial ICS [17-02-2025 IM/S PRECISION|Pranav 9560205151 [MAIL(iV,UTKA [20.07.2024
ISuit ((COMM)/138/2025 ISYSTEM [Proothi(P), ISSOCIATES.CO)
ICONTROL Vs M
[PARNIKA
ICOMMERCIAL
JAND ESTATES
IPVT LTD
[Commercial ICS 15-02-2025 INEHA JAIN Vs |Alok 9990650484  jadvkumaraloko|01.02.2025
ISuit (COMM)/137/2025 IPINKI KUMARI [Kumar(P), 81
I0@gmail.com
[Commercial ICS 25-02-2025  |ONEg7 [SHOBHAN 9999998560 |anant@ananta |
Suit (COMM)/163/2025 ICOMMUNICATI [SACHDEVA imlegal.com
IONS LTD Vs P|(P),
IKISHORE
[Commercial ICS 27-02-2025  |PUNJAB IQuaisar 9999802592 faliquaisar110@ [23.02.2025
ISuit (COMM)/169/2025 INATIONAL IAli(P), lgmail.com
IBANK Vs
SULAGNA DAY
IGUPTA
ICommercial ICS 27-02-2025 IPUNJAB IQuaisar 9540049758  [tanveerkausar1128.01.2025
ISuit ((COMM)/170/2025 INATIONAL |ALi(P), lo@gmail.com
BANK Vs M/
IBASIC HEALTH|
IPRODUCTS LLP
[Commercial ICS 28-02-2025 [BIRENDRA [Charan Jeet (9540197757 cjsnjuris@gmai [19.02.2025
Suit (COMM)/175/2025 IRAWAT Vs [Singh(P), .ocm
WAISWAL
IGARMENTS
[Commercial ICS 25-02-2025  [ARUN KUMA];E(oshan 9560622223  [roshan@chamb|17.02.2025
Suit (COMM)/166/2025 ISHAH VSSanthalia lersofrsanthalia.
ISUBHASH (P) 0m
ICHAND
ICHOTRANI
IMS. NEERA BHARIHOKE,| [Commercial ICS 04-02-2025  [STATE BANK OFAMIT 7011848842  famit.advocate1 [16-01-2025
IDISTRICT Suit (COMM)/109/2025 [INDIA Vs SH/SINGH I3@gmail.com
PUDGE(COMMERCIAL [NAND KISHORE
ICOURT)
[Commercial ICS 06-02-2025 [SMT. SAROJININITIN 9999402692  [justiceallied.law23-12-2024
ISuit (COMM)/111/2025 IDEVI KOHLIKUMAR offices@gmail.c
JAND ORS. Vs SH| m
WAGMOHAN
IKAPOOR
[Commercial ICS l07-02-2025  [M/S. MAHADEVSHREY 9717755441 dv.shrey.kapo [30-01-2025
Suit (COMM)/113/2025 ILIQUOR Vs M/S|KAPOOR lor@gmail.com
[RAISEN
IMARKETING
[PVT. LTD.
[Commercial ICS 10-02-2025 |ANIL ~KUMARMANOJ 98 18514477, [advrajatjain@g [24-01-2025
Suit (COMM)/118/2025 ICHAUDHARY VSKUMAR [mail.com
[HARIJESH INGH
IKUMAR GUPTA
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ICommercial ICS 11-02-2025 9990042642 [sri.anshu83@g [06-01-2025
Suit (COMM)/123/2025 Vs MURARI[! imail.com

IKUMAR AND[SRIVASTAV

IANR. A
Commercial ICS 17-02-2025 ISTATE BANK OFAMIT 7011848842  [amit.advocate1 [14-02-2025
Suit ((COMM)/140/2025 [INDIA VSSINGH I3@gmail.com

IDEVENDRA

[YADAV
ICommercial ICS 18-02-2025 IBERGER PAINTSPPramanshi $9910539533; [pramanshi(a)ouf05-09-2024
Suit (COMM)/143/2025 [NDIA LTD. Vg ftlook.com

IM/S SUPER CITY]|

IDEVELOPERS

IPVT. LTD.
[Commercial ICS 19-02-2025 |[BHANU ARORAfrajendra 9312046733 yadavrazen@g [14-02-2025
ISuit (COMM)/151/2025 [Vs PRIYANKA adav imail.com
[Commercial ICS 19-02-2025 IL.B. PHARMA[Prashant 09991119392, [PASSANDASSOf11-12-2024
ISuit (COMM)/152/2025 [PVT. LTD. Vs OM[Bhargava ICIATES@GMA

IDISTRIBUTORS WL.COM
[Commercial ICS l20-02-2025 [M/S ROYALHIMAL 9810456889 [I e gumlawf j07-02-2025
Suit (COMM)/154/2025 FIRE SAFETY VJAKHTAR rm@gmail.

IFLIPSPACES m

[TECHNOLOGY

[LABS PVT. LTD.
[Commercial ICS 21-02-2025 IM/S  OXFORD[RAVI 9899610930  [adv.vipulaggar [17-02-2025
Suit (COMM)/155/2025 [EXPRESS PVT/KUMAR al 1 994gmail.

ILTD. Vs M/S orn

[UNIPACK

INDUSTRIES

IAND ORS.
ICommercial ICS 22-02-2025 [CANARA BANKFFAHAD 9219701292 ffahadadvocatek [12-02-2025
ISuit (COMM)/159/2025 s RAJU KUMARKHAN lhan@gmail.co

IAND ORS.
[Commercial ICS 25-02-2025  [M/S JEWELS BYMadhav 9910572585 [madhavbhatia [20-02-2025
Suit (COMM)/165/2025 ISAGARIKA  VgBhatia (@vertarilegal.c

IM/S TIRUPATI jom

WEWELS AND|

IORS.

134 [MS. NIRJA BHATIA, LD.,SOUTH- [NIL
IDISTRICT JUDGHEEAST
COMMERCIAL COURT
7)DIGITAL SOUTH-EAST,

[SAKET COURT

135 [SH. RAJ KUMAR[SOUTH- [NIL
[TRIPATHI, DISTRICT[EAST
PUDGE(COMMERCIAL
ICOURT)

136 [SH. PITAMBER DUTT,EAST
[DISTRICT JUDGE|
COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA,|EAST 101 [CS COMM 42/2025 12-02-2025 IBANK OFUMESH 19910568669 DVUMESHJO|07-02-2025
IDISTRICT JUDGE| [BARODA VSJOSHI ISHI@GMAIL.C
COMMERCIAL COURT) [MURLIDHAR IOM

o1 ICS COMM I52/2025 15-02-2025 ISAR  EDUTECH|SACHIN 9873586359 ’S_KJAINADVOC13—02—2025
[V/S MAHENDERKUMAR IATEQ@GMAIL.
IKUMAR AIN ICOM

101 [CS COMM I54/2025 19-02-2025 ISHARDA GUPTAABHISHEK |9718062292  [THESUITSLA [17-02-2025
V/S IGUPTA [WFIRM@GMA
IMAYASHEEL IL.COM
IRETAIL  INDIA|
ILTD.
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138 [SH. SANJEEV KUMARNORTH-]201, NewC.S.(COMM) [20/2025 01-02-2025 ISPEDITION [SHIVAM 9654545855  [legal@shivams
IMALHOTRA, DISTRICT[EAST [Building KKD INDIA [SHARMA harma.info
PUDGE (COMMERCIAL)- ILOGISTICS PVT]
jo1 ILTDVSNISWA
[ENGG
ISOLUTIONS PVT]|

F-do-- IC.S.(COMM) [22/2025 01-02-2025  |ANAND JAINJAWAHAR (0312965659  [chawla8jl@gmal29.01.2025
IPROP M/SCHAWLA il.com
ICRAFT
IMETALVSASHO
K KUMAR|
ISHARMA PROP|
139 [SH. BRIJESH KUMARSHAHD 301, New CourtiCS(COMMERCI|CS 03-02-2025  |[ANIL PITTI Vs [KUSHAGRA| [23/01/2025
IGARG, DISTRICT JUDGE,ARA [Building IAL) (COMM)/81/2025 [VIJAY KUMAR [BANSAL(P),
ICOMMERCIAL COURT

[15.01.2025

01, New CourtiCS(COMMERCI|CS 03-02-2025 [Shree Shyam{Ankit [24/01/2025
[Building IAL) (COMM)/80/2025 [Textiles Vs |Mehta(P),
|Armaan  Ethnid|

ear

01, New CourtiCS(COMMERCI|CS l04-02-2025  |Ravi Aggarwal V: [Bharat l17/01/2025
[Building IAL) (COMM)/83/2025 HARIKESH IPrakash(P),
1301, New CourtCS(COMMERCI|CS 11-02-2025 VAVED ANWAR [VASEEM l0/02/2025
[Building IAL) (COMM)/94/2025 s M SKHAN(P),

IDHILLON

IFREIGHT

ICARRIER  PVT|

ILTD and ors
1301, New CourtCS(COMMERCI|CS 12-02-2025 IKUSUM LATA [SANKET l07/02/2025
[Building IAL) (COMM)/97/2025 s RAHULAGARWAL(

IGUPTA P),
1301, New CourtCS(COMMERCI|CS 13-02-2025 [Suman Rani Vs [Mohit 11/02/2025
[Building |AL) (COMM)/102/2025 [Yatin Arora [Kumar(P),
Bo1, New CourtfCS(COMMERCI|CS i3-02-2025 |M/S  GAURAV[Shitanshu lb9/01/2025
Building |AL) (COMM)/100/2025 JAND DISHA|Gaur(P),

JASSOCIATES Vs

IM/s Sonaq|

[Engineers  and|
thers

1301, New CourtCS(COMMERCI|CS 14-02-2025 ISTATE BANK OFSuchita 12/02/2025
[Building |AL) (COMM)/104/2025 INDIA Vs Sonu [Dixit(P),
1301, New CourtCS(COMMERCI|CS l21-02-2025 IM/S PARASRAJAN 17/02/2025
Building IAL) ((COMM)/110/2025 ICOLLECTION VS§SHARMA(P)
M/S TRENDO |
ICARD
1301, New CourtjCS(COMMERCI|CS [22-02-2025 IR K PAPER AND[Shitanshu 17/02/2025
[Building IAL) (COMM)/112/2025 IFULES Vs  [Gaur(P),
[HIMALAYA
IKRAFT
1301, New CourtjCS(COMMERCI|CS l25-02-2025 [Saurav SrivastavaPradeep l14/01/2025
[Building IAL) ((COMM)/115/2025 Vs Basant [Kumar
[Kumar Gautam(P),
1301, New CourtCS(COMMERCI|CS 28-02-2025  [Bank of Baroda |Umesh Joshi [24/02/2025
[Building IAL) ((COMM)/126/2025 Vs Mohd)
[Shahfaiz
4o [MS. KIRAN BANSAL,!S_HAHD [ROOM NO 208 [COMMERCIAL |CS 06-02-2025 [MITTALICS NOI\ﬂ—Raghuveer 3.02.2025
IDISTRICT JUDGE,ARA ((COMM)/87/2025 FERROUS Vs [Kapur(P),
COMMERCIAL COURT) ICKY

WARITWALA
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[ROOM NO 208 [COMMERCIAL [CS 07-02-2025  |Ayush Jain Vs [chirag 04.02.2025
((COMM)/91/2025 [Encana larora(P),
[International and|
thers
[ROOM NO 208 [COMMERCIAL [CS 12-02-2025 IRAJESH MEHRAKamal 11.02.2025
(COMM)/99/2025 Vs RIHAN |Singh(P),
[ROOM NO 208 [COMMERCIAL |CS 13-02-2025 IMUDIT GARG [Padam 0.02.2025
((COMM)/101/2025 Vs ARM[Kumar
I[FINANCIAL [Khanna(P),
IMARKETING
IPRIVATE
ILIMITED
[ROOM NO 208 [COMMERCIAL [CS 13-02-2025 [Komal Prasad VYTALEWAR 6.02.2025
(COMM)/103/2025 Shri  Aniket [SINGH(P),
[Kumar
[ROOM NO 208 [COMMERCIAL [CS 18-02-2025 [Shri Phool KumarSubhash 1.10.2024
(COMM)/106/2025 Vs Shri Deepak|Chandra
lAggarwal and Anr|Lochakia(P),
[ROOM NO 208 [COMMERCIAL [CS [l9-02-2025 _ |R K PAPER AND[Shitanshu 17.02.2025
(COMM)/108/2025 IFULES Vs [Gaur(P),
IPRASHANT
IPAPER AGENCY
[ROOM NO 208 [COMMERCIAL |CS [22-02-2025 AR AGENCIESZareef 19.02.2025
(COMM)/111/2025 Through itdAhmad(P),
[Proprietor  Rajul
[Gupta Vs Maya|
[Saree Mahal
[ROOM NO 208 [COMMERCIAL |CS 06.02.2025 MITTALICS NONI-T{aghuveer [03.02.2025
(COMM)/87/2025 IFERROUS Vs[Kapur
[VICKY
WARTWALA
[ROOM NO 208 [COMMERCIAL |CS [22-02-2025 ICANARA BANK [Sanjeev 22.02.2024
(COMM)/113/2025 s PRASHANT|Chopra(P),
IGUPTA PROP|
ISKL
[ENTERPRISES
[ROOM NO 208 [COMMERCIAL |CS l25-02-2025 IRANJEET ISHARAD 19.02.2025
(COMM)/117/2025 ISINGH Vs MDMALHOTR
INURODHA ALI |A(P),
[ROOM NO 208 |[COMMERCIAL |CS [25-02-2025 ISH KOMALTALEWAR 24.02.2025
(COMM)/120/2025 IPRASAD Vs [SINGH(P),
ISMT  SUCHITA|
ISINGH
[ROOM NO 208 |[COMMERCIAL |CS 28-02-2025 ISBC MINERALSKUSHAGRA| 23.01.2025
(COMM)/128/2025 [PRIVATE IBANSAL(P),
ILIMITED Vs
ISANDY CLAY|
IPRODUCT
[ROOM NO 208 [COMMERCIAL [CS 28-02-2025 ISTATE BANK OFSuchita 26.02.2025
((COMM)/132/2025 INDIA Vs  [Dixit(P),
[Rakesh
41 |SH. SANJAY SHARMA-ILISHAHD [303, New CourCS(COMMERCI|CS 28-02-2025 IBANK OFGEETANJA [25/02/2025
[DISTRICT JUDGE,ARA [Building IAL) (COMM)/129/2025 [BARODA VsLI SHARMA
ICOMMERCIAL COURT IMOHD IRFAN
1303, New CourtjCS(COMMERCI|CS 28-02-2025 [BANK OHUMES [26/02/2025
Building IAL) ((COMM)/130/2025 BARODA VSJOSHI
JAAMIR KHAN




COURT

DISTRIC COURT

T

ROOM

1303, New Court|
[Building

CASETYPE CASENUMBER DATE

ICS(COMMERCTI|
IAL)

CS
((COMM)/116/2025

REGISTRATI NAME

ON

[25-02-2025

OFPETT NER
VS
RESPONDENT

NAME

IM/s Great Indiaf
[Pipes Limited Vs
IM/s Ma:
[Vaishnav ~ Infr:
IContract Limited

ADV
E

ISHASHANK
(VERMA

ICAT ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

[25/02/2025

1303, New Court|
[Building

ICS(COMMERCTI|

CS
((COMM)/118/2025

[25-02-2025

JAKSHAT JAIN V:
[PRAVEEN
IKUMAR JHA
[Prop of M/s Ma
Panaki
[Enterprises

\VIKAS
[BHATIA

[24/02/2025

1303, New Courtf
[Building

“S(COMMERCI

ICS
(COMM)/119/2025

[25-02-2025

M/s Biocon|

s Ashok|
[Electrical

IAMAREND

[Electric Pvt LtdRA KUMAR)

IDUDEY

[25/02/2025

03, New Courtf
[Building

ICS(COMMERCT
IAL)

ICS
(COMM)/114/2025

[24-02-2025

[IDBI Bank Ltd V:
ISUBHASH
ICHAND
IPROPRIETOR
IADITYA  WIRE
[TRADING

ONID ANTY

IPARTHIV J.|
IMEHTA

[21/02/2025

03, New Court
[Building

ICS(COMMERCT]|

ICS
(COMM)/107/2025

[19-02-2025

[paras  collection|
Vs
IBAZAR

IRANJAN

KIFAYTISHARMA

l17/02/2025

1303, New Courtf
[Building

ICS(COMMERCT]
L

ICS
(COMM)/98/2025

12-02-2025

IRAM AVTAR V:
IMANOJ VERMA

IPOOJA
ICHANDHA

l0/02/2025

1303, New Court]
[Building

ICS(COMMERCTI]
laL)

cS
(COMM)/95/2025

11-02-2025

IMADHAV
IPUFOAM  PVT|
ILTD. Vs NAIRA|
[FOAM AND|
IPACKAGING
[THROUGH

IDDADDIDTAD

ITS|

INEERAJ
IKUMAR

ll0/02/2025

1303, New Court]
[Building

ICS(COMMERCT
IAL)

ICS
(COMM)/90/2025

07-02-2025

[BANK
IBARODA
[Nizam Ali

OF|
Vi

[UMESH
YJOSHI

lo4-02-02025

1303, New Court]
Building

ICS(COMMERCT
IAL)

ICS
(COMM)/88/2025

06-02-2025

ISANJAY JAIN Vs
IRISHABH V1J

ISACHIN
IKUMAR
AIN

l05/02/2025

1303, New Court]
[Building

ICS(COMMERCT
IAL)

ICS
(COMM)/84/2025

04-02-2025

IDUPLEX
ICABLES PVT]
ILTD Vs SS§
[HARNESS PVT,
ILTD.

IPARAS
JAGGARWA
L

l03/02/2025

1303, New Court]
[Building

ICS(COMMERCT]
laL)

ICS
((COMM)/109/2025

|20-02-2025

VS AMAZING
IPATAYA
IDESTINATION
IMANAGEMENT
ICO

EE TRIPS LIPNIKHIL

19/02/2025

la2

[SH. PAWAN

IMATTO DJ (COMM-04)

KUMARISHAHD
IARA

IC No 304

ICOMMERCIAL

ICS
(COMM)/82/2025

l03-02-2025

IRAVI
IAGGARWAL VS
IMOHD.. BABU|
AN

[Shubham
JAgarwal

19268300000

harat.cuptarke
la@gmail.com

l17-1-2025

ISh. Pawan|
[Kumar  Matt
IDJ (COMM-04)

ICOMMERCIAL

ICS
(COMM)/86/2025

l04-02-2025

IBANK OF
IBARODA \E'
IRAHIMUDDIN

[UMESH
yJOSHI

19910568669

ladvumeshjoshi
(@gmail.com

3-02-2025

ICOMMERCIAL

CS
((COMM)/85/2025

l04-02-2025

ISHILPA
ICREATION  V§
ISHREE
ISHANKAR
[HANDLOOM

IADITYA
JIAN

8383953944

jain.adityaraj@
yahoo.com

[20-12-2024

ICOMMERCIAL

ICS
((COMM)/89/2025

06-02-2025

IRAMESH
IKUMAR
ICHOPRA

ISANJAY JAIN VSSACHIN

IKUMAR
AIN

9873586359

skjainadvocateo
(@gmail.com

29-01-2025




COURT

DISTRIC COURT

T

ROOM

CASE TYPE

CASE NUMBER

DATE OFPETT

REGISTRATI NAME

ON RESPONDENT
NAME

NER

ADV

VSE

ICAT ADVOCATE

MOBILE
NUMBER

ADVOCATE
EMAIL ID

DATE OF E-|
PAYMENT
OF COURT]|
FEES

ICOMMERCIAL [CS 07-02-2025 IPANKAJ GUPTAK.P. 9871693445 kp.sharma@gm|06-02-2025
(COMM)/92/2025 HARMA
JAIN
ICOMMERCIAL [CS l07-02-2025 IDHRUV IANKIT 19015505737 ladv.aankitarya [03-02-2025
((COMM)/93/2025 IMEDICOS PVTJKUMAR @gmail.com
ILTD. VS NEERU]|
IGANDHI
ICOMMERCIAL [CS 11-02-2025 IAMIT KUMARSSACHIN 9599249972  [advsachinagg@ [09-02-2025
((COMM)/96/2025 Vs SHYAMAGGARWA lgmail.com
IKISHORE IL
IMISRA & ANR.
ICOMMERCIAL |CS [17.02.2025 ISBI VSABHIJIT 9716757382 [Puja.tiwario4@ j07-08-2024
(COMM)/105/2025 IBHUWNESHWA |DAS lgmail.com
IR SAHNI
ICOMMERCIAL [CS 25.02.2025 K AND DRAHUL 9716324341 ladvrahul2017@ [13-02-2025
(COMM)/123/2025 ICOMPANY  VSKUMAR lgmail.com
M/S
IDIMENSION
ICONSULTING
IPVT. LTD & ORS.
ICOMMERCIAL [CS 25.02.2025 ISH. RAJIVIGANESH 9810771535 nishantganesh [14-02-2025
(COMM)/122/2025 BATRA & ANR[KUMAR @yahoo.co.in
V/S SH/SHARMA
IRAMESH
IKUMAR & ORS.
[COMMERCIAL |CS 25.02.2025 ISHREE JE 'KARSH (9752413505 - [23-12-2024
(COMM)/121/2025 GARMENTS VSSINGH
[MAYASHEEL ISODIYA
RETAIL  INDIA|
ILTD.
ICOMMERCIAL [CS(COMM)125/202 [27.02.2025 IBANK OHUMESH 9910568669  [advumeshjoshi [26-02-2025
5 IBARODA VSJOSHI (@gmail.com
ISAZID
[COMMERCIAL [CS(COMM)123/202 [27-02-2025 _ [0.P. & SONSMANJU 9818321621 anjujaing.97 [24-03-2025
5 [TRADERS PVTJAIN (@gmail.com
ILTD. \E|
IRADHEY
ISHARAN
IAGARWAL
43 [MS. PREETI AGARWAINORTH-NIL
IGUPTA, DISTRICT JUDGE,WEST
COMMERCIAL COURT)
44 [SH.VINOD YADAV [INORTH- NIL
[WEST
la5 [SH. AMIT KUMAR,NORTH |NIL
[DISTRICT JUDGE,
ICOMMERCIAL COURT
46 [SH. UMED SINGH,/NORTH [NIL
[DISTRICT JUDGE|
COMMERCIAL)
7 [SH. PANKAJ GUPTA,SOUTH- [603 [Commercial ~ [CS COMM. 55/2025(03.02.2025  [M/S K C GUPTAMANDEEP (9212002049  [Kapoorin@yah [23.01.2025
IDISTRICT JUDGEWEST Suit [TRADERS  PVT|SINGH [oo.com
COMMERCIAL) ILTD VS RONITIKAPOOR
[BHASIN
03 ICommercial ICS COMM. 64/2025(07.02.2025 M/S I[YOGESH (8010258125  |Ykgupta128@g [06.02.2025
Suit JAUSTVINAYAK [KUMAR ail.com
IPLYWOODS VSGUPTA
IM/S ADS CIVIY
JAND INTERIORS|
IPVT LTD




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1603 ICommercial ICS COMM. 69/2025[10.02.2025 ISAMSONITE IPIGAUTAM 9999093893 ludication.legal06.02.2025
ISuit [HOLDING SARIBHASIN @outlook.com
S ASHOK]
IKUMAR
1603 ICommercial ICS COMM. 76/202512.02.2025 IM/S  AERMECJAI DEV|9810874706  fadvocatejaidevs|04.02.2025
ISuit IHVAC [SHARMA lharma@gmail.c|
[ENGINEERING m
co. vs M/
CUBE
[PLANNING AND)|
1603 [Commercial ICS COMM. 77/2025 [12.02.2025 RENU VS M/SVISHAL 9810171302 llochavniteshoo [10.02.2025
ISuit ISHREE SHAKTIGARG |3@gmail.com
ISTEEL
03 [Commercial ICS COMM. 82/2025(19.02.2025 ILIC HOUSINGMANI KAUL9717318398 ladvmanikaul@ [29.01.2025
Suit [FINANCE  LTD| lgmail.com
S PRADEEP|
IDYADHARAN
JAND ANR
03 [Commercial ICS COMM. 83/2025(19.02.2025 ILIC HOUSINGMANI KAUL9717318398 ladvmanikaul@ [30.01.2025
ISuit [FINANCE  LTD| lgmail.com
S
ISHATRUGHAN
IPRASAD
03 [Commercial ICS COMM. 84/2025[19.02.2025 M/S DEVINAVNEET (9868546432 |navneetsharma [14.02.2025
ISuit IKARAM ISHARMA ladvocate@gmai
JASSOCIATES VY .com
IM/S OM FIRE
ISAFETY
ICOMPANY PVT]
L
03 [Commercial ICS COMM. 86/2025[22.02.2025 M/S RADHEY[ROBIN 9560905884  [vandyvb.16@g [03.02.2025
ISuit ISHYAM \E Imail.com
[MUNICIPAL
ICORPORATION
|OF DELHI
03 [Commercial ICS COMM. 93/2025[25.02.2025 [[DBI BANK LTDNISHI 9899154299  [Nishieap@gmaif24.02.2025
Suit S M/S SHREECHAUDHA .com
ISHYAM IRY
IGARMENTS
03 [Commercial ICS COMM. 97/202527.02.2025 J[UCO BANK VS AARNESH 9306185801 |ARNESHYADA [22.01.2025
Suit IK ENTERPRISES [YADAV 52@GMAIL.C
IOM
1603 [Commercial ICS COMM J28.02.2025 IPUNJAB VED9711900673 SRADVISORS[24.02.2025
Suit 101/2025 ATIONAL IPRAKASH (@GMAIL.COM
BANK VS M/
[MUNNA
[TELECOM
603 ICommercial CS COMM.[28.02.2025 IDBI BANK LTD|NISHI 9899154299  [Nishieap@gmaif24.02.2025
Suit 102/2025 VS M/S SINGHCHAUDHA .com
ISAAB IRY
[TRANSPORT
48 [SH. VIKAS DHULL,SOUTH- [613 ICommericial  |CS (COMM)/89/j24-02-2025  |PRATEEK GOELfSh  Vishalig873330292 |adv.vishalchhabfi8-02-2025
IDISTRICT JUDGE,WEST Suit 2025 Vs DEEPAK|Chhabra ra@gmail.com
ICOMMERCIAL COURT. IKAPOOR
1613 [Commericial ~ [CS (COMM)/85/21-02-2025 [Happy ModellSh Animeshi8800168606 aslawoffices@ [11-02-2025
Suit 2025 ISchool Vs{Kumar lgmail.com
IALTEZA [Sinha
|Aluminium
[Window and)
[Door
1613 ICommericial ~ |CS (COMM)/74/|12-02-2025 IM/s GEE KEY[Sh. M.R[9212428911 ladvocatemrj@g [28-01-2025
Suit 2025 [FABRIC Vs M/sfJangid Imail.com
INEETU
[CREATIONS
613 ICommericial ~ |CS (COMM)/70/[11-02-2025 IM/s Patanjal—ils_h Harshitj7838828878  |harshit.batray [20-01-2025
Suit 2025 |Ayurved Limited[Batra (@gmail.com
s Mukesh Yaday
[proprietor of]
[Rajender Yada
[Dairy




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1613 ICommericial ~ |CS (COMM)/71/J11-02-2025 Puma Se VsgSh Gautam9999093893 [t1.gautambhasi [23-09-2024
ISuit 2025 |[Ashok Kumar IBhasin n@gmail.com
1613 ICommericial ~ |CS (COMM)/56/[04-02-2025 [Puma Se  VgSh  Navling999306881 [eludication.leg [01-02-2025
Suit 2025 ISumit Agarwal  [Swain lal@outlook.co
s
1613 ICommericial ~ |CS (COMM)/58/[04-02-2025  [EAST INDIASh  Sanjay9899754330 [sanjay@justitiaz9-01-2025
Suit 2025 [TRANSPORT [Kumar law.com
IAGENCY Vs
IPROVEDA
[MARKETING
INDIA PVT LTD
4o SH.  AMIT  BANSAL,SOUTH- [614 [ARBITRATION [OMP 01-02-2025  [GORVERMENTN[SH. 9958355777  |PRAVESH.ADV|NA
IDISTRICT JUDGE,WEST (COMM.)/3/2025 [OF NCT OFPRAVESH (@GMAIL.COM
ICOMMERCIAL COURT-03 IDELHI VS M GSHARMA
TOOL
14 [EXECUTION |EXECUTION 01-02-2025 IPRADEEP ISH. CHAUS9811145131 IAACHAUS@G [NA
(COMM.)/28/2025 ISINGH LAMBAABDUL [MAIL.COM
IPROP R S|
I[ENTERPRISES
[VS L C PAKERS
IPVT LTD
14 [COMMERCIAL |CS 01-02-2025 JAYON ALLOYSMS. 9971117715 [MAIL@BLACK [09.05.2024
ISUIT (COMM)/54/2025 IPRIVATE 'ASHSAVI ICOATCOUNCE
ILIMITED VSSHARMA IL.IN
IKUBE
JAUTOTECH
IPRIVATE
b ron
14 [EXECUTION [EXECUTION l04-02-2025 [SHELLZ INDIA|SH. P.K|9868920473 [PKAGG.ADV@ [NA
(COMM.)/33/2025 PVT  LTD VSAGGARWA GMAIL.COM
IGIRIJESH IL
IKUMAR JHA
14 [COMMERCIAL |CS l07-02-2025 IKOTAK ISH. 9958724670  [KUSHAL.KUM [30.01.2025
SUIT (COMM)/61/2025 [MAHINDRA IKUSHAL IAR@ERUDITE
PRIME LTD VSKUMAR I[LEGAL.ASTA
[VIJAY KUMAR|
(BORROWER),
14 [COMMERCIAL |CS l07-02-2025 IKOTAK ISH. 9958724670  [KUSHAL.KUM [30.01.2025
SUIT (COMM)/62/2025 IMAHINDRA IKUSHAL IAR@ERUDITE
PRIME LTD VSKUMAR I[LEGAL.ASTA
IRAHUL VERMA|
(BORROWER)
614 [COMMERCIAL [CS l07-02-2025 IKOTAK ISH. 9958724670  [KUSHAL.KUM [30.01.2025
ISUIT (COMM)/63/2025 [MAHINDRA IKUSHAL JAR@ERUDITE
PRIME LTD VSKUMAR [LEGAL.ASTA
ILALIT  SIROH]
(BORROWER)
614 [COMMERCIAL [CS 11-02-2025 [CANARA BANKISH. 19811343911 IRBSAMAIYAR. [28.01.2025
ISUIT (COMM)/72/2025 VS ANKURRRAJIV.B. IADV@GMAIL.
IKUMAR ISAMAIYAR ICOM
1614 [EXECUTION |EXECUTION 12-02-2025 IKOTAK ISH. 7009793548  |RISHABH.ERU|NA
(COMM.)/39/2025 [MAHINDRA IKUSHAL IDITELEGAL@
IPRIME LTD VSKUMAR IGMAIL.COM
TKRANT TYAGI
1614 [COMMERCIAL [CS 12-02-2025 IM/S GEE KEY|SH. M.R[9810828193 [ADVOCATEMR|28.01.2025
SUIT (COMM)/73/2025 IFABRICS VS M/SJANGID P@GMATIL.CO
IDSSR. (M
[CREATIONS PVT|
ILTD
1614 [COMMERCIAL [CS 12-02-2025 IRAMJI LAL ANDISH. 18800895406 |[RUDRAHSHAR|03.02.2025
SUIT (COMM)/75/2025 JANR VSRUDRAH IMA85@GMAIL
IGHAMANDI .COM
JAND ANR
614 [COMMERCIAL [CS 13-02-2025 JAERMEC HVACSH. JAII9810874706  |ADVOCATEJAI|04.02.2025
ISUIT (COMM)/78/2025 [ENGINEERING [DEV IDEVSHARMA
ICO VS BLUESHARMA (@GMAIL.COM
IPRINT DESIGN]|
ISTUDIO PVT)
ILTD




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

1614 [COMMERCIAL [CS 13-02-2025 JAERMEC HVACSH. JAI9810874706  |ADVOCATEJAI|04.02.2025
SUIT (COMM)/79/2025 [ENGTNEERTNG [DEV IDEVSHARMA
ICO VS SASSHARMA (@GMAIL.COM
[TNFOTECH PVT|
ILTD
1614 JARBITRATION [ARB. Al17-02-2025 ISUMANT [SH. 9930245807  |[SATYAJIT@SA [NA
(COMM.)/1/2025 IAGGARWAL VSSATYAJIT [TYAJITSARNA.
ICOSMOS ISARNA ICOM
[RETAIL
ISOLUTIONS
[PRIVATE
614 JARBITRATION [OMP 18-02-2025 ENKATESHWA [SH. M.8447871289  [ADVVIDUR23 [NA
(COMM.)/4/2025 [RA RAO K'VS SBISARADA (@GMAIL.COM
ICARDS AND|
IPAYMENT
ISERVICES
ILIMITED
14 [EXECUTION |EXECUTION 18-02-2025 M/S SHREYA|SH. M.P.8588826768 |MPCHAUDHA [NA
(COMM.)/44/2025 [ENTERPRISES |CHAUDHA IRYo7@GMAIL.
S MANVEERRY ICOM
ISINGH
14 EXECUTION _[EXECUTION b4-02-2025  [RAJ KUMARSH. VIPING312203957  [VIPINDILAWA [NA
(COMM.)/48/2025 IBANSAL VSDILAWARI [RI83@GMAIL.
IBRIGHT ICOM
I[ENTERPRISES
14 [EXECUTION [EXECUTION [24-02-2025 ISAHIL CHAWLA[SH. ARJUN|9910922635 |GARGARJUNA [NA
(COMM.)/51/2025 S CAVANAIGARG (@GMAIL.COM
ICLOTHING
14 [COMMERCIAL |CS [24-02-2025 ILIC HOUSINGMS. MANI9717318398 [ADVMANIKAU [27.01.2025
SUIT (COMM)/90/2025 FINANCE ~ LTD[KAUL L@GMAIL.CO
VS ANTY (M
ISAJWAN
14 [COMMERCIAL |CS [24-02-2025 ILIC HOUSINGMS. MANI9717318398 IADVMANIKAU [27.01.2025
SUIT (COMM)/91/2025 FINANCE ~ LTD[KAUL L@GMAIL.CO
VS KALPANA| (M
ISINGH
14 [COMMERCIAL |CS [25-02-2025 IBANK OF INDIA[SH. 19910717081 IADVAMREND [21.02.2025
SUIT (COMM)/92/2025 S M/S BARAHIAMRENDE [RA22@GMAIL.
[ENTERPRISES [R NATH]| ICOM
[SHUKLA
614 [COMMERCIAL [CS [28-02-2025 IDEVI KARAM|SH. 10868546432 [NAVNEETSHA [22.02.2025
ISUIT (COMM)/98/2025 IASSOCIATES VS|[NAVNEET IRMAADVOCAT]
[TRIUMPH [SHARMA [E@GMAIL.CO
ISOLUTIONS (M
IPRIVATE
ILIMITED
614 [COMMERCIAL [CS 28-02-2025 [DBI BANKMS. NISHI9899154299 [NISHI.CAP@G [24.02.2025
ISUIT (COMM)/99/2025 ILIMITED VSCHAUDHA [MAIL.COM
IM/S TARGETRRY
JACADEMY
50 [SH. RAKESH PANDIT,SOUTH- [509 [Execution 31/2025 04.02.2025 IPUNJAB IKAS 9650795147
[DISTRICT JUDGE,WEST (COMM) [NATIONAL IKUMAR
ICOMMERCIAL COURT-04 [BANK
s ANIL KUMAR|
JAND ANR.
509 ICS(COMM) I57/2025 04.02.2025 I[EKTA IGUFRAN 9868671320 27.01.2025
[CHOUDHARY |ALI
IPROP EKTA|
I[ENTERPRISES
] M/S
IGUJARAT CO OP|
509 MP(I) l04/2025 06.02.2025 ISMEF IndiaKARAN 1.02.2025
(COMM) ICredit Co. Ltd. VSCHHIBBER
IOM SONS
509 ICS(COMM) I59/2025 IGEE KEYM.R. 9810828193  fadvocatemrj@g [28.01.2025
06.02.2025 IFABRICS VSJANGID Imail.com
IDIVINE
[CREATIONS




COURT DISTRIC COURT CASETYPE CASENUMBER DATE OFPETT NER ADVOCAT ADVOCATE ADVOCATE DATE OF E-
b T ROOM REGISTRATI NAME VSE MOBILE EMAIL ID PAYMENT
ON RESPONDENT NUMBER OF COURT,|

NAME FEES

509 ICS(COMM) 60/2025 06.02.2025 ICANARA BANKSUMIT 9873245548,98virmanilawco@
VS BHUMIVIRMANI (73245547 lgmail.com

ISHARMA

21.01.2025

509 [EXECUTION  [34/2025 07.02.2025 IPERFECT PVITENDER (9818138452
(COMM) ICONNECT [PANDEY
ILOGISTIC  PVT
ILTD THROUGH]
TS DIRECTOR|
IGAURAV JOSHI|

509 ICS(COMM) 65/2025 07.02.2025 IKOTAK IKUSHAL (9958724670  [kushalkumar@ [30.01.2025
IMAHINDRA IKUMAR leruditelegal.asi
IPRIME LTD. Vs 2
INOD KUMAR]
(BORROWER)

509 [CS (COMM) 66/2025 10.02.2025 [VARUN RAJPUT|VISHAL 9810171302 vishalgarg777@[31.01.2025
S FAST OFGARG lgmail.com
IFOOTWEAR

509 ICS (COMM) 67/2025 10.02.2025 [VARUN [VISHAL 9810171302 vishalgarg777@[31.01.2025
[RAJUPUT VSGARG lgmail.com
[THERMOKING

509 ICS (COMM) 68/2025 10.02.2025[IDBI BANK LTD
s M/S KAMRAN|
I[ENTERPRISES

509 ICS (COMM) I80/2025 14.02.2025 ISHYAM INITESH 9810171302 ochavniteshoo [10.02.2025
ISUNDER GOELLOCHAV, |3@gmail.com
[VS R P G STEEVISHAL
[TRADERS IGARG

509 [CS(COMM) 81/2025 19.02.2025 ISTATE BANK OFMS. S0811786067 sssoodadvoca [18.11.2024
INDIA VSSOOD & te@gmail.com
[MAINPAL IASSOCIATE
1S

509 [Execution l47/2025 21.02.2025 IPUNJAB ISATYA 9718877012 lsatyaprakash1s
(COMM) [NATIONAL IPRAKASH (@gmail.com
[BANK VSSINGH
IDEEPAK
IKUMAR VIJAY

509 [CS(COMM) 187/2025 24.02.2025 ILIC HOUSINGMANI KAUL9717318398 ladvmanikaul@ [28.01.2025
[FINANCE  LTD| lgmail.com
VS MOHD)
JAZHARUDDIN
IKHAN

509 [CS(COMM) 88/2025 24.02.2025 ILIC HOUSINGMANI KAUL9717318398 ladvmanikaul@ [27.01.2025
[FINANCE  LTD| lgmail.com
S TUSHAR|
ISHARMA

509 ICS (COMM) 94/2025 27.02.2025 [B2B INISHANT 9631082831  [vermanishant6 [17.02.2025
[HOSPITALITY |[VERMA 2520 @gmail.co
IPVT LTD VS m

[FORTUNE INN|
IGARZIA

509 ICS(COMM) 95/2025 27.02.2025 ISHWANATH [SHUBHAM (9643119225 inbox.shubham [12.02.2025

ISHARMA VSSHARMA l04@gmail.com

IM/S ~ RAUNAK|

[CONSTRUCTION|

IAND

IDEVELOPERS

AN ANR

509 ICS(COMM) 96/2025 27.02.2025 IPUNJAB JARVIND  [8851667096 [arvind.wishwab[07.02.2025
INATIONAL [WISHWABA| landhu@gmail.c

BANK Vs ANILNDHU m

IGARG

509 ICS (COMM) 100/2025 28.02.2025 IDBI BANK LTD [NISHI 9899154299  [nishi.eap@gmail04.09.2024
s M/SCHAUDHA .com
IKRISHNA STEELJRY
ORKS

[TOTAL 550




IST OF CASES IN WHICH ELECTRONIC SERVICE OF PROCESS HAS TAKEN PLACE DURING THE MONTH OF FEBRUARY 2025

DISTRICT COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF
ROOM REGISTRATIO RESPONDENT NAME E MOBILE  TE ELECTRONIC
N NUMBER  EMAIL IDSERVICE OF
PROCESS
i [SH. SANJEEV KUMAR AGGARWAL,CENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-01
2 [SH. RAJESH KUMAR GOELJCENTRAL INIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02
B [SH. ILLA RAWAT, DISTRICIICENTRAL INIL

WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

4 [MS ANIL KUMAR SISODIA,,CENTRAL NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

I5 [SH. MANOJ KUMAR DISTRICTICENTRAL INIL

WUDGE (COMMERCIAL COURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL INIL
06 TIS HAZRI COURT CENTRAL|
IDELHI
7 [SH. MUKESH KUMAR GUPTA,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 |SH. GORAKH NATH PANDEY,CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL [309 ICS CS/COMM./[13.02.2025 [M/S S K EDUCATIONS [ROHIT 9810189223frohit1996v [28.02.2025
WUDGE, COMMERCIAL COURT-09 [THIRD 188/2025 [PVT LTD Vs ASHIST ashist@gm
[FLOOR [CHAHAKTA BACHPAN il.com
[EXTENTI [PLAY SCHOOL AND
ION RS
[BLOCK
1309 ICS CS/COMM./[17.02.2025 [STATE BANK OF INDIA[Suchita 896932838aonihotrisuf24.02.2025
[THIRD 208/2025 s Sweta Singh IDixit chita@gma
IFLOOR l.com
[EXTENTI
ION

IBLOCK




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
CS/COMM./[11.03.2025 IM/S INVICTUS 'ASHPAL | 9810220380jadvocates.e[21.02.2025
295/202. IDIGITAL Vs M/S ISINGH klawya@g
[FLOOR ISHREE DURGA ail.com
[EXTENTI [ENTERPRISES
ON
BLOCK
09 [CS CS/COMM./[22.01.2025 [KARIGARI DESIGNS PVIMUKESH | 9718053860INA [12.02.2025
HIRD 103/2025 IKUMAR
LOOR
XTENTI
N
LOCK
1309 ICS CS/COMM./|25.01.2025 [Vansh Khurana Vs G7 W¢S.K. 9811479499INA [12.02.2025
[THIRD 117/2025 [TTIWARI
[FLOOR
[EXTENTI
ION
[BLOCK
1309 ICS CS/COMM./[03.10.2023 IRAJENDER KUMAR MAVIJAY K.Slf 9873403435viiavadvs5 [01.02.2025
[THIRD 1277/2027 B@gmai 1|
[FLOOR rn 111
[EXTENTI
N
[BLOCK
1o |[SH. AJAY PANDEY, DISTRICTICENTRAL 307 Civil ICS (COMM)/| 18-12-2024 [HPL Electric and Power [l Kumar Ja| 9810210832 [vijayprakas| 24.2.2025
WUDGE, COMMERCIAL COURT [Ltd through its ho682@gm|
Authorised il.com
[Representaive Vs
ISubhash Chandra
[Proprietor of S S
[Electricals
307 Civil ICS (COMM)/| 30-07-2024 [Nike Innovate C.V. Vs As{Aastha 9818209970 faastha@the[ 12.2.2025
[Singh legist.com
307 Civil ICS (COMM)/| 28-05-2024 [IDG Infraengineering [RAJEEV (9873560776 [rajeevgupta] 4.2.2025
[Pvt Ltd Vs M/s National awyer@gm|
IConstruction lail.cm
307 Civil IOMP (I) (CO] 12-08-2024 [TATA CAPITAL LTD Vs NISH BHOI] 9811452022 fanish_bhol 1.2.2025
17@yahoo
L.com
11 |[SH. S.S RATHI, DISTRICT JUDGE,CENTRAL [COURT [CS(COMM) °S (COMM)/34307-03-2024 /s Agrico Organics Vs Nunal Mada| 9810821712 [kunalmada [10.02.2025
ICOMMERCIAL COURT JROOM In@kmalaw
1310 ffice.com
ICOURT [CS (COMM) S (COMM)/49(24-11-2021 IM/S SAMUNDER osh Kumai| 9250277818 | [10.02.2025
IJROOM [SAREE CENTRE Vs M/S]
1310 JANNAT



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT

COURT
ROOM

CASE TYPE

CASENO. DATE

OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER EMAIL IDSERVICE OF
PROCESS

ICS (COMM) °S (COMM)/25901-11-2019 [RAVINDRA AGGARWAIfrsha Ahme: [L0.02.2025
IJROOM
310
ICOURT [CS (COMM) S (COMM)/54/l14-01-2025 IOMEGA SILICONE IND] Anurag [9999683501 fadvanurag [19.02.2025
IJROOM Nasiar nasiar@gm
310 il.com



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

COURT CASE TYPE CASE NO. OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM T0 RESPONDENT NAME E MOBILE TE ELECTRONIC]|
NUMBER EMAIL IDSERVICE OF
PROCESS
h2 [SH. RAVINDER BEDI, DISTRI (OMP I COMM 82/2025 [22.01.2025 'ATA CAPITAL LTD 0811452022 |JANISHBH [03.02.2025
WUDGE, COMMERCIAL COURT /S ANURAG SHARMA LA17@YA|
[HOO.COM
ko1 (OMP I COMM 93/2025 23.01.2025 [TATA CAPITAL LTD IANISH BH|9811452022 JANISHBH [03.02.2025
/S ANUBHAV LA17@YA
[PANDEY [HOO.COM
ko1 IOMP I COMM 103/2025 [27.01.2025 [HDFC BANK LTD V/S |ANISH BH{9811452022 [ANISHBH [03.02.2025
[RISHI PAL SINGH LA17@YA]
[HOO.COM
ko1 MP I COMM 102/2025 [27.01.2025 [HDFC BANK LTD V/S |[ANISH BH|9811452022 |ANISHBH [03.02.2025
[SUNIL SEHRAWAT JOLA17@YA|
[HOO.COM
ho1 MISC DJ U47/2024  [26.07.2024 ICANARA BANK V/S ISANTOSH (9990432878 [SKRLAWFI|06.02.2025
[RAM KUMAR [KUMAR [RMS@GM
ROUT JAIL.COM
ko1 (OMP I COMM 128/2025 [29.01.2025 [HDFC BANK LTD V/S |ANISH BH{9811452022 [ANISHBH [06.02.2025
ISUSHIL AGGARWAL JOLA17@YA
[HOO.COM
ko1 [CS COMM 1250/2024 [14.11.2024 [M/S DEEP BLUE [HIMANSU[7988358702 PJAIN.HIM [25.02.2025
[EXPRESS P LTD V/S JANSHUS87
[RAJESH KR MIGLANI [@GMAIL.C|
M
ko1 [CS COMM 136/2025  [29.01.2025 'ASHPAL KHURANA VYJAGRITI (8527506427 [LAWFIRM [11.02.2025
UAIN ([@UNSOLV
[EDLEGAL.
ICOM
o1 °S COMM 1238/203 [06.09.2023 [HARMIT SINGH V/S  [KUNAL KA9871028645 [KKALRA.A [17.02.2025
[RAVI BHAI [DV@GMAI
L..COM
ko1 [CS COMM 137/2025  [29.01.2025 IAAKASH IMANISH [9811529112 |JADV.MANI[23.02.2025
[EDICATIONAL ERVICE [SINGHAL ISHSINGH
[ILTD V/S AKASH IAL@GMAI
[NSTITUTE OF IL.COM
[NFORMATION
[TECHNOLOGY




COURT
ROOM

CASE TYPE

CASE NO.

DATE
REGISTRA'
N

OFPETITIONER NAME VSADVOCAT ADVOCATE
10 RESPONDENT NAME E

MOBILE
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ADVOCA DATE OF]

TE ELECTRONIC

EMAIL IDSERVICE OF
PROCESS

ko1 (OMP I COMM 127/2025 [29.01.2025 DFC BANK LTD V/S 9811452022 |JANISHBH [06.02.2025
IRACHIT SHARMA LA17@YA|
[HOO.COM
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL COURT
14 |SH. ASHUTOSH KUMAR, DISTRICTWEST lcs(comm)87 |07-10-2024 lAqualite Industries Vs.[Archit 9899043045 [legal@sigm| 06.02.2025
WUDGE (COMMERCIAL COURT) 0/2024 [Prateek Roy Barman  [Singhal alegal.in
lcs(comm)98 [20-11-2024 [Happy Foot CarefSanjay 9811112087 [spjainlawfir| 04.02.2025
8/2024 [ndustries Vs.  KaliPadam @gmail.c
[Raman Industries Pain m
5 [MS. HEMANI MALHOTRA,WEST 209 OMP i COMM 265/2024 12.11.2024 YES BANK LTD VS SACHIN | 9811015339 [KATYALSA| 25.01.2025
IDISTRICT JUDGE (COMMERCIAL| VANDANA ARORA KATYAL ICHIN2008
ICOURT)-02 (@GMA1L.C|
JIOM
209 OMP i COMM 267/2024 12.11.2024 [YES BANK LTD VS SACHIN | 9811015339 [KATYALSA| 20.01.2025
ISUMIT KUMAR KATYAL ICHIN2008
[@GMA1L.C|
M
OMP i COMM 262/2024 12.11.2024 [YES BANKLTD VS SACHIN | 9811015339 [KATYALSA| 20.01.2025
[PREMPAL SIYARAM KATYAL ICHIN2008
(@GMA1L.C|
M
OMP i COMM 264/2024 12.11.2024 [YES BANK LTD VS RAJ | SACHIN | 9811015339 [KATYALSA| 20.01.2025
SHARMA KATYAL ICHIN2008
(@GMAIL.C|
jIOM
CS COMM 33/2025 14.01.2025 [SATYA NARAIN GPTA USHA | 9811317311 JARVINDG | 24.01.2025
S PUNEET VERMA KIRAN [UPTA@GM|
JAIL.COM
CS COMM 999/2024 26.11.2024 [OM TRANS LOGISTICS | ARUN | 9810163624 JADVOCAT | 02.02.2025
[ILTD VS NEHAL AGGARW [EARTJN23
ISUTARIYA AL [@GMAIL.C|
jIOM




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]

ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC]|
N NUMBER EMAIL IDSERVICE OF
PROCESS
16 |[SH. DIG VIJAY SINGH, DISTRI COMMERCIAL |CS (Comm)| 07-11-2024 IFG Hardware P LTD 0811352998 [vibhor@ba | 17-12-2024
WUDGE (COMMERCIAL COURT)-03 1005/2024 Vs garg legal.in
Jayanti Shashi Kumar
COMMERCIAL | c¢s (Comm) | 29-11-2024 |Ms PSA Polymers P Ltd [Ritik Malikl 8076078466 [RLBAJURI| 24-01-2025
1012/2024 Vs IST@GAMI
Priya Ravindera IL.COM
COMMERCIAL |CS (Comm)| 20-05-2024 |M/SBEST ROADWAYS|REHANA | 8376927278 [NOT 30-01-2025
447/2024 Vs ARUN GUPTA | AHMAD IMENTION
[ED
COMMERCIAL |CS (Comm)| 05-12-2024 M/S GLOBEX SURIEND| 9212226354 JASVSURIE | 05-01-2025
5844/2024 BATHING SOLITIONS |ER SINGH INDERSIN
V/S SMT. SULEKHA IGH@GAMI]
IL.COM
17 |[SH. SANJAY JINDAL, DISTRICTWEST INIL
WUDGE (COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT JUDGEWEST INIL
I((COMMERCIAL COURT)
o [SH. NARESH KUMAR MALHOTRA,WEST INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
20 [SH. ANURAG SAIN, DISTRICTINEW DELHI NIL
WUDGE (COMMERCIAL COURT)-01
21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI 25 OMP (COMM.) | 260 /2024 11.12.2024 Indian Academy of |SARTHAK] 9354096301 [12.02.2025
WUDGE (COMMERCIAL COURT) Highway Engineers Vs | RAIZADA
Ms Vanya Marketing Pvt
Ltd
CS (COMM.) 821/2024 | 01.10.2024 M/S ORIENT ANAND | 9873273410 [18.02.2025
BLACKSWAN PVT LTD| SINGH
Vs SHRI VED
PRAKASH GUPTA
SOLE PROPRIETOR OF]
M/S KRISHNA BOOK
DEPOT (SINCE
DECEASED THROUGH
LEGAL HEIR)




COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER NAME VSADVOCAT ADVOCATE
REGISTRATIO RESPONDENT NAME E
N
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TE
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CS (COMM.) 129 /2024 | 24.05.2024 | Hll Infra Tech Services [MANMOH| 9999446727 [21.02.2025
Limited Vs Bhullar  |AN SINGH]
Construction NARULA
22 |[SH. VINEETA GOYAL, DISTRICTINEW DELHI 24 SUIT FOR Cs 28/11/24 Ridgeway Energy vs |PRASHAN| NOT 5689
WUDGE (COMMERCIAL COURT)-03 RECOVERY (COMM)/57 Ernst and young [T PATHAK| AVAILABLE
39/2024
SUIT FOR [ 07/12/24  [Zydus Wellness Productss RAHUL NOT k5715
TRADEMARKS |(COMM)/57 Ltd. v. Golechha  |BHUJBAL|AVAILABLE
65/2024 Bioscience Pvt. Ltd &
Anr
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, New U/s 9 of the 1203/25 04.02.2025 AXISBANKLTDVS [SANJEEV|8285002845manjul.soo | 10.02.2025
WUDGE(COMMERCIAL COURT) Court Arbitration & BINSYS PATHAK( @sreslega
Block-I | Conciliation Act TECHNOOGIES P LTD P), .com
12, New U/s 9 of the 1205/25 04.02.2025 KOTAK MAHINDRA |MAYANK [ 9873347330 [mayank_m| 13.02.2025
Court Arbitration & BANKLTD VS MAHAJA ahajanos@
Block-I | Conciliation Act UPADHYAY N(P), yahoo.com
TRANSPORT
12, New U/s 9 of the 824/25 24.01.2025 MAHINDRA RAJESH | 9958726491 [delhi.jangr [ 09.02.2025
Court Arbitration & FINANCIAL VS JANGRA( hadvocate
Block-I | Conciliation Act IRSHAD ALAM P), (@gmail.co
m
12, New U/s 9 of the 917/25 27.01.2025 AXIS BANK LTD VS ADV | 9871040589 |indolexlaw | 09.02.2025
Court Arbitration & YASHODA KUMARI |DHEERAJ (@gmail.co
Block-I | Conciliation Act (P), n
12, New U/s 9 of the 916/25 27.01.2025 AXIS BANK LTD VS Sunita | 9871040589 [indolexlaw | 09.02.2025
Court Arbitration & BABLOO Singh(P), (@gmail.co
Block-I | Conciliation Act m
12, New U/s 9 of the 912/25 27.01.2025 AXIS BANK LTD VS Sunita |9871040589 [indolexlaw [ 09.02.2025
Court Arbitration & RAKESH KUMAR Singh(P), (@gmail.co
Block-I | Conciliation Act m
12, New U/s 9 of the 1000/25 20.01.2025 YES BANKLTD VS |ANANJAY|7030378800 jasaplegalan| 13.02.2025
Court Arbitration & VANSHIKA ROAD  [SINGH(P), [dadvocates
Block-I | Conciliation Act (@gmail.co
m
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12, New U/s 9 of the 666/25 21.01.2025 YES BANKLTD VS |SANJEEV|8285002845manjul.soo | 09.02.2025
Court Arbitration & MANOJ MISHRA PATHAK( ld@srcslega

Block-I | Conciliation Act P), .com

12, New U/s 9 of the 1148/25 03.02.2025 AXISBANKLTDVS [MAYANK (9873347330 jmayank_m| 09.02.2025
Court Arbitration & AJAY KUMAR MAHAJA hajanos@

Block-I | Conciliation Act N(P), yahoo.com

12, New U/s 9 of the 1153/25 03.02.2025 AXISBANK LTD VS [MAYANK | 9873347330 jmayank_m| 09.02.2025
Court Arbitration & JAY PRAKASH MAHAJA hajanos@

Block-I | Conciliation Act N(P), yahoo.com

12, New U/s 9 of the 1146/25 03.02.2025 AXIS BANKLTD VS [SANJEEV|8285002845[manjul.soo | 09.02.2025
Court Arbitration & SONIA PATHAK( @sreslega

Block-I | Conciliation Act P), .com

12, New U/s 9 of the 1145/25 03.02.2025 AXIS BANKLTD VS [SANJEEV|8285002845[manjul.soo | 09.02.2025
Court Arbitration & UDAY KUMAR OJHA |PATHAK( d@sreslega

Block-I | Conciliation Act P), .com

12, New U/s 9 of the 1147/25 03.02.2025 AXISBANKLTD VS [SANJEEV|8285002845]manjul.soo | 10.02.2025
Court Arbitration & PUNEET BHATIA PATHAK( @sreslega

Block-I | Conciliation Act P), .com

12, New U/s 9 of the 725/25 22.01.2025 AXIS BANKLTD VS [MAYANK | 9873347330 [mayank_m| 09.02.2025
Court Arbitration & PRASHWAR AZAD | MAHAJA hajanos@

Block-I | Conciliation Act N(P), yahoo.com

12, New U/s 9 of the 151/25 10.01.2025 AXIS BANK LTD VS Sunita [9871040589 [indolexlaw | 15.02.2025
Court Arbitration & VED PRAKASH Singh(P), (@gmail.co

Block-I | Conciliation Act m

12, New U/s 9 of the 479/25 15.01.2025 AXISBANKLTDVS [ ASHISH | 9999183119 januj@agep | 19.02.2025
Court Arbitration & HEMRAJ MEENA KUMAR rtners.co.i

Block-I | Conciliation Act IGUPTA(P),| In

12, New U/s 9 of the 168/2025 10.01.2025 AXIS BANK LTD VS Rahul | 9971891788 [info@auale| 21.02.2025
Court Arbitration & MOHIT KUMAR  [Chauhan(P| lgal.com

Block-I | Conciliation Act 3




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N
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PROCESS

12, New U/s 9 of the 169/2025 10.01.2025 AXIS BANK LTD VS Rahul | 9971891788 |info@auale| 21.02.2025
Court Arbitration & MENKA IChauhan(P| lgal.com
Block-I | Conciliation Act ),

12, New U/s 9 of the 335/2025 14.01.2025 KOTAK MAHINDRA parv | 9643646534 Jparv.mahaj| 21.02.2025
Court Arbitration & BANK LTD VS SHYAM |mahajan(P| noo7@gm
Block-I | Conciliation Act BIHARI ), lail.com

12, New U/s 9 of the 338/2025 14.01.2025 KOTAK MAHINDRA parv | 9643646534 [parv.mahaj| 21.02.2025
Court Arbitration & BANK LTD VS ROHIT |mahajan(P| noo7@gm|

Block-I | Conciliation Act SACHAN ), lail.com

12, New Civil Case 10/2025 10.01.2025 RUBICON ANKUR [ 9971420555 fofficial@m | 21.02.2025
Court INSPECTIONS GARG(P), laplegal.in

Block-I SYSTEMS VS PARAS

RAILTECH

12, New Civil Case 17/2025 14.01.2025 | M/s LOREALINDIAP | Shravan [{9990605966 [rishi@unite] 21.02.2025
Court LTD VS ASHOK Bansal(P), dandunited

Block-I KUMAR & ORS L.com

12, New U/s 9 of the 582/2025 18.01.2025 AXISBANKLTDVS [MAYANK | 9873347330 jmayank_m| 21.02.2025
Court Arbitration & RAJVEER MAHAJA ahajanos@
Block-I | Conciliation Act N(P), ahoo.com

12, New U/s 9 of the 583/2025 18.01.2025 AXIS BANKLTD VS [MAYANK (9873347330 |mayank_m| 21.02.2025
Court Arbitration & RENU GARG MAHAJA hajanos@
Block-I | Conciliation Act N(P), yahoo.com

12, New U/s 9 of the 584/2025 18.01.2025 AXIS BANKLTD VS |MAYANK (9873347330 |mayank_m| 21.02.2025
Court Arbitration & ASHA DOUNDIYAL |MAHAJA hajanos@
Block-I | Conciliation Act N(P), ahoo.com

12, New U/s 9 of the 727/2025 22.01.2025 AXISBANKLTDVS [MAYANK | 9873347330 jmayank_m| 21.02.2025
Court Arbitration & EXPRESS SERVICES | MAHAJA ahajanos@
Block-I | Conciliation Act N(P), yahoo.com

12, New U/s 9 of the 586/2025 18.01.2025 AXISBANKLTDVS [MAYANK | 9873347330 jmayank_m| 21.02.2025
Court Arbitration & GULFAN MAHAJA hajanos@
Block-I | Conciliation Act N(P), yahoo.com
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12, New U/s 9 of the 717/2025 22.01.2025 AXISBANKLTDVS [MAYANK | 9873347330 jmayank_m| 21.02.2025
Court Arbitration & SARA TRADING MAHAJA hajanos@
Block-I | Conciliation Act COMPNAY N(P), yahoo.com
24 [MS. ANURADHA SHUKLASOUTH 6, New Commercial CS 15.10.2022 (CANARA BANK Vs MR.|ANSHUM 9990042642 |SRI.ANSH | 01.02.2025
IBHARDWAJ, DISTRICT] Court (COMM)/59 JAIPAL AN [US3@GMA
WUDGE(COMMERCIAL COURT) Block-I 6/2022 [SHRIVAST] [[L.COM
AVA
6, New Commercial [ 09.01.2025 IKSULA SERVICES |ASHKRIT| 7708748786 fashkrit464 | 01.02.2025
Court (COMM)/6/ PRIVATE LIMITED Vs | TIWARI (@gmail.co
Block-I 2025 COSPACES OPTECH m
PRIVATE LIMITED
6, New Commercial Execution 27.01.2025 M/S CHRYSALIS  [ASHUTOS| 9810120000 JALOHIAA | 04.02.2025
Court (Comm.)/20 CREATION Vs RENU | H LOHIA IDV@GMAI
Block-T /2025 GUPTA I.coM
6, New Commercial OMP (I) 22.01.2025 | AXIS BANK LIMITED | RAHUL | 9971891788 [INFO@AU | 10.02.2025
Court ((COMM.)/76| Vs VIVEK KUMAR | CHAUHA [LEGAL.CO
Block-I 1/2025 PANDEY N M
6, New Commercial OMP (I) 22.01.2025 | AXIS BANK LIMITED | RAHUL [ 9971891788 INFO@AU | 10.02.2025
Court ((COMM.)/76| Vs SHOBHA VERMA | CHAUHA [LEGAL.CO
Block-1 4/2025 N M
6, New Commercial OMP (I) 22.01.2025 | AXIS BANK LIMITED | RAHUL [ 9971891788 INFO@AU | 10.02.2025
Court ((COMM.)/76| Vs NEHA CHAUHA ILEGAL.CO
Block-I 7/2025 ENTERPRISES N IM
6, New Commercial OMP (I) 22.01.2025 | AXIS BANK LIMITED | RAHUL | 9971891788 INFO@AU | 10.02.2025
Court (COMM.)/76| Vs HAMENT KUMAR |CHAUHA [LEGAL.CO
Block-1 9/2025 N M
6, New Commercial Ccs 28.01.2025 |MS SAHARA TRADERS| SHAHID | 9910536696 [SHAHIDA | 11.02.2025
Court (COMM)/55 Vs MS SHEELA AHMAD [HMEDAD'
Block-1 /2025 GEHLOT PVT LTD CATE@G
IMAIL.COM
6, New Commercial CS 03.06.2024 | Union Bank Of India Vs | KAMALJI| 9890410729 [KAMALJIT| 12.02.2025
Court (COMM)/26 Vijender And Rakesh | T SINGH ISINGHRA
Block-I 8/2024 INOT@GM
JAIL.COM
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6, New Commercial CS 27.02.2023 | SHUBHAM GOLDIEE |S.K.BANS| 1126843455 [UNITEDM | 17.02.2025
Court (COMM)/11 MASALE PVT. LTD. Vs AL JARK@UNI
Block-1 4/2023 CHAUDHARY TEDANDU
SWADIST MASALA INITED.CO
UDHYOG M
6, New Commercial CS 08.11.2024 [Punjab National Bank VSISARAVJIT| 9711785812 [SARAVJEE| 17.02.2025
Court (COMM)/51 Bhawna Walia YADAV TYADAVO0S|
Block-I 1/2024 [@GMAIL.C|
jIOM
6, New Commercial Cs 31.01.2025 |RAJENDRA GUPTAVs| SUNIL | 9711747642 [SUNILLEG| 17.02.2025
Court (COMM)/59 NAZIA NASIR SHARMA IAL103@G
Block-T /2025 IMAIL.COM|
6, New Commercial Execution 25.01.2025 SMALL FARMERS NITESH | 9810197092 [DSADV13 17.02.2025
Court (Comm.)/17, AGRIBUSINESS KUMAR [@GMAIL.C|
Block-I 2025 CONSORTIUM Vs jIOM
ALPINE FRESH PVT
LTD
6, New Commercial Execution | 02.05.2023 HTMEDIALTD Vs |MADHUR|9999467283 |MADHUR | 27.02.2025
Court (Comm.)/16 MUKUL VASHISHT |DHINGRA| (@AMASSO
Block-I 8/2023 PROPRIETORR R CIATES.CO|
SOLUTION LIN
25 |[SH. SANDEEP YADAV SOUTH INIL
26 [SH. SANJEEV KUMAR SINGH,SOUTH 29, New Commercial OMP (I) 17-12-2024 AXIS BANKLTD Vs |MAYANK | 9873347330 jmayank_m| 06.02.2025
ICOMMERCIAL COURT. Court (COMM)/34 ASHANAND MAHAJA hajanos@
Block-1T 78/2024 N(P), yahoo.com
29, New Commercial OMP (I) 17-12-2024 AXIS BANKLTD Vs |MAYANK | 9873347330 jmayank_m| 06.02.2025
Court (COMM)/34, MADHU MAHAJA hajanos@
Block-11 79/2024 N(P), ahoo.com
29, New Commercial OMP (I) 17-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 mayank_m| 06.02.2025
Court (COMM)/34 MOHSIN KHAN MAHAJA hhajanos@
Block-11 80/2024 N(P), ahoo.com
29, New Commercial OMP (1) 17-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 mayank_m| 06.02.2025
Court (COMM)/34| PHOP SINGH MAHAJA hhajanos@
Block-1T 81/2024 N(P), yahoo.com
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29, New Commercial OMP (1) 17-12-2024 AXIS BANKLTD Vs |MAYANK 9873347330 mayank_m| 06.02.2025
Court (COMM)/34 VANDANA TALWAR | MAHAJA hhajanos@
Block-11 84/2024 N(P), yahoo.com
29, New Commercial CS 18.07.2022 | M/S R.K GUPTA AND C.M. (9810652956 CMGOYAL| 06.02.2025
Court (COMM)/41 IASSOCIATES AND ANR| GOYAL JADVOCAT
Block-IT 7/2022 VS M/S PRISTINE [E@GMAIL.
PUBLICATIONS PVT ICOM
LTD
29, New Commercial OMP (I) 15-01-2025 AXIS BANKLTD Vs |MAYANK |9873347330 mayank_m| 06.02.2025
Court (COMM)/41 RUKHSANA BEGUM | MAHAJA hajanos@
Block-IT 8/2025 N(P), yahoo.com
29, New Commercial OMP (I) 15-01-2025 AXIS BANKLTD Vs |MAYANK |9873347330 [mayank_m| 06.02.2025
Court (COMM)/41 PARVEEN KUMAR | MAHAJA hhajanos@
Block-11 9/2025 MISHRA N(P), ahoo.com
29, New Commercial CS 21-01-2025 AARK Prashant | 9991119392, [PASSAND 06.02.2025
Court (COMM)/36, PHARMACEUTICALS |Bhargava(| 9991116006 JASSOCIAT
Block-1I /2025 Vs CYGNUS P), [ES@GMAI
MEDICARE PVT LTD IL.COM
29, New Commercial CS 21-01-2025 AARK Prashant | 9991119392, [PASSAND | 06.02.2025
Court (COMM)/37, PHARMACEUTICALS |Bhargava(| 9991116006 JASSOCIAT
Block-11 /2025 Vs INDIANA PHARMA P), [ES@GMAI
L.COM
29, New Commercial CS 01-02-2025 M/SLOREAL SA Vs | Shravan o11- unitedmark| 06.02.2025
Court (COMM)/61 HERBHEAL Bansal(P),| 26843455, |@unitedan
Block-1I /2025 COSMETICS AND ANR o11- [dunited.co
32959881
29, New Commercial Cs 25-01-2025 M/S KAMDHENU [SUDARSH| 9810132015 [legal@unit | 06.02.2025
Court (COMM)/53 LIMITED Vs M/S AN ledworld.co.
Block-11 /2025 YASHODA NANDAN | KUMAR in
ISPAT PRIVATE BANSAL
LIMITED AND ANR
29, New Commercial OMP (I) 09-01-2025 AXIS BANKLTD Vs Shobha | 9811192158 frshobhagu| 10.02.2025
Court (COMM)/11 ROSHAN LAL Gupta(P), Ipta@gmail.
Block-I1 6/2025 lcom
29, New Commercial OMP (1) 09-01-2025 [[FFCO KISAN FINANCE| SAGAR |9266434364 jadvocatesa [ 10.02.2025
Court (COMM)/117] LTD Vs BALVIR AGGARW lsaraggawal
Block-1T /2025 PRATHVI AL (@gmai.co
m
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29, New Commercial OMP (1) 14-01-2025 KOTAK MAHINDRA AMIT | 9990659331 [kmpspartn | 10.02.2025
Court (COMM)/39 PRIME LTD Vs KUMAR ler@gmail.c
Block-1I 8/2025 GIRDHARI SINGH  [SINHA(P), m
29, New Commercial OMP (1) 13-01-2025 AXIS BANK Vs Ajay | Anupam [9654926809 fanupamjsin/ 10.02.2025
Court (COMM)/22 Sharma Singh(P), lgh@gmial.c]
Block-1T 5/2025 m
29, New Commercial OMP (I) 13-01-2025 AXIS BANK Vs Anupam [9654926809 fanupamjsin| 10.02.2025
Court (COMM)/22 RAJENDER KUMAR | Singh(P), lgh@gmial.c]
Block-IT 6/2025 m
29, New Commercial OMP (I) 09-01-2025 AXIS BANKLTD Vs Shobha | 9811192158 fsrshobhagu| 10.02.2025
Court (COMM)/11 KAPIL SIKRI Gupta(P), Ipta@gmail.
Block-I1 5/2025 om
29, New Commercial Cs 23-01-2025 MAX HEALTHCARE [ RAUNAQ | 9999947699 office@ira.l] 10.02.2025
Court (COMM)/47 INSTITUTE LIMITED |KAMATH aw
Block-1I /2025 Vs KKROY
HEALTHCARE
PRIVATE LIMITED
29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 10.02.2025
Court (COMM)/63 KIRAN BISWAS MAHAJA lahajanos@
Block-11 2/2025 N(P), ahoo.com
29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 10.02.2025
Court (COMM)/62 VIMAL KUMAR MAHAJA hajanos@
Block-1T 9/2025 N(P), yahoo.com
29, New Commercial OMP (I) 13-01-2025 AXIS BANKLTD Vs |MAYANK | 9873347330 jmayank_m| 10.02.2025
Court (COMM)/23 YOGESH KUMAR MAHAJA hajanos@
Block-1T 9/2025 GUPTA N(P), ahoo.com
29, New Commercial OMP (I) 13-01-2025 AXIS BANKLTD Vs |MAYANK |9873347330 [mayank _m| 10.02.2025
Court (COMM)/24 SHALINI MAHAJA ahajanos@
Block-11 2/2025 N(P), ahoo.com
29, New Commercial OMP (1) 18-01-2025 [Axis Bank Ltd Vs ANIL [ MAYANK | 9873347330 jmayank_m| 10.02.2025
Court (COMM)/63 SHARMA MAHAJA hajanos@
Block-1T 1/2025 N(P), yahoo.com
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29, New Commercial OMP (1) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 10.02.2025
Court (COMM)/63 BHAVESH DEV MAHAJA hhajanos@

Block-11 0/2025 SANGER N(P), yahoo.com

29, New Commercial OMP (1) 04-01-2025 AXIS BANKLTD Vs Sunita |9871040589,[indolexlaw | 10.02.2025
Court (COMM)/57| RAVI SHARMA Singh(P), [8920586266 |[@gmail.co

Block-1T /2025

29, New Commercial OMP (I) 14-01-2025 AXIS BANKLTD Vs Sunita 9871040589, jJindolexlaw | 10.02.2025
Court (COMM)/40 VIJAY KUMAR YADAV | Singh(P), | 8920586266 |[@gmail.co

Block-IT 2/2025 m

29, New Commercial OMP (1) 14-01-2025 AXIS BANKLTD Vs Sunita |9871040589,[indolexlaw | 10.02.2025
Court (COMM)/40 SUNIL KUMAR GUPTA| Singh(P), [8920586266 [@gmail.co

Block-I1 5/2025 m

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/63, SHAHRUKH KHAN |MAHAJA hhajanos@

Block-1T 9/2025 N(P), yahoo.com

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/64 RISHIPAL SINGH |MAHAJA lahajanos@

Block-11 1/2025 N(P), ahoo.com

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/64 PRASHWAR AZAD | MAHAJA hajanos@

Block-1I 0/2025 N(P), yahoo.com

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/63 ABHISHEK SAXENA | MAHAJA hajanos@

Block-1T 3/2025 N(P), ahoo.com

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 [mayank_m| 11.02.2025
Court (COMM)/63 AABID KHAN MAHAJA ahajanos@

Block-11 4/2025 N(P), ahoo.com

29, New Commercial OMP (1) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/63, RANJEET SINGH | MAHAJA hhajanos@

Block-1T 8/2025 N(P), yahoo.com
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29, New Commercial OMP (1) 22-01-2025 | Axis Bank Ltd Vs AK | MAYANK [ 9873347330 [mayank_m| 11.02.2025
Court (COMM)/70| ENTERPRISES MAHAJA hajanos@

Block-11 3/2025 N(P), yahoo.com

29, New Commercial OMP (1) 22-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/70 KHATRI ROADLINES | MAHAJA hajanos@

Block-1T 4/2025 N(P), yahoo.com

29, New Commercial OMP (I) 22-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/70 GURPAL SINGH MAHAJA hajanos@

Block-IT 5/2025 N(P), yahoo.com

29, New Commercial OMP (1) 22-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/70, NAVEEN VERMA | MAHAJA hhajanos@

Block-11 8/2025 N(P), ahoo.com

29, New Commercial OMP (I) 22-01-2025 | Axis Bank Ltd Vs M K [ MAYANK [ 9873347330 [mayank_m| 11.02.2025
Court (COMM)/70, CHOUDHARY MAHAJA hhajanos@

Block-1T 7/2025 CONSTRUCTION N(P), yahoo.com

COMPANY 0014

29, New Commercial OMP (I) 22-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/69 MUKHTAR ALI MAHAJA lahajanos@

Block-11 3/2025 N(P), ahoo.com

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/63 RAHUL MAHAJA hhajanos@

Block-1I 6/2025 N(P), yahoo.com

29, New Commercial OMP (I) 18-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/63 RAHUL MAHAJA hajanos@

Block-1T 7/2025 N(P), ahoo.com

29, New Commercial OMP (I) 31-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 SHAMA PARAVEEN |MAHAJA hhajanos@

Block-11 65/2025 N(P), ahoo.com

29, New Commercial OMP (1) 31-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 DHANRAJ YADAV | MAHAJA hhajanos@

Block-1T 63/2025 N(P), yahoo.com
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29, New Commercial OMP (1) 31-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 RAMESH KUMAR | MAHAJA hajanos@

Block-11 66/2025 N(P), yahoo.com

29, New Commercial OMP (1) 31-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 HARVANSH MAHAJA hhajanos@

Block-1T 64/2025 N(P), yahoo.com

29, New Commercial OMP (I) 31-01-2025 |Axis Bank Ltd Vs ANIL|MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 KUMAR DUBEY MAHAJA hajanos@

Block-IT 68/2025 N(P), yahoo.com

29, New Commercial OMP (I) 31-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 RAMHIT R MAHAJA hhajanos@

Block-11 69/2025 CHAUDHARY N(P), ahoo.com

29, New Commercial OMP (I) 30-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 NIRMAL SHARMA | MAHAJA hajanos@

Block-1T 35/2025 N(P), yahoo.com

29, New Commercial OMP (I) 30-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 SHANI SRIVASTAVA | MAHAJA lahajanos@

Block-11 33/2025 N(P), ahoo.com

29, New Commercial OMP (I) 30-01-2025 Axis Bank Ltd Vs MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/10 JAHANGEER KHAN | MAHAJA hajanos@

Block-1T 34/2025 N(P), yahoo.com

29, New Commercial OMP (I) 01-02-2025 AXIS BANKLTD Vs |MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM) /111 ANURAG KUMAR | MAHAJA hajanos@

Block-1T 3/2025 SINGH N(P), ahoo.com

29, New Commercial OMP (I) 01-02-2025 AXIS BANKLTD Vs |MAYANK | 9873347330 [mayank_m| 11.02.2025
Court (COMM) /111 HARJIT KAUR MAHAJA hhajanos@

Block-11 5/2025 N(P), ahoo.com

29, New Commercial OMP (1) 20-12-2024 AXIS BANKLTD Vs |MAYANK 9873347330 [mayank_m| 11.02.2025
Court (COMM)/35 RAJPAL SINGH MAHAJA hajanos5@

Block-1T 70/2024 N(P), yahoo.com
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29, New Commercial OMP (1) 20-12-2024 AXIS BANKLTD Vs |MAYANK | 9873347330 [mayank_m| 11.02.2025
Court (COMM)/35 JUNGJIT SINGH MAHAJA hajanos5@
Block-11 71/2024 N(P), yahoo.com
29, New Commercial OMP (1) 20-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 mayank m| 11.02.2025
Court (COMM)/35 ARSHAD HUSSAIN | MAHAJA hhajanos@
Block-1T 72/2024 N(P), yahoo.com
29, New Commercial OMP (I) 20-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 mayank_m| 11.02.2025
Court (COMM)/35 ARUN PRATAP MAHAJA hhajanos@
Block-IT 77/2024 DHAKARE N(P), yahoo.com
29, New Commercial OMP (I) 20-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 mayank_m| 11.02.2025
Court (COMM)/35 SHASHI PRTAP SINGH| MAHAJA ihajanos@
Block-11 78/2024 N(P), ahoo.com
29, New Commercial OMP (I) 20-12-2024 AXIS BANKLTD Vs |MAYANK 9873347330 [mayank_m| 11.02.2025
Court (COMM)/35 SHAHZAD ALI MAHAJA ihajanos@
Block-1T 73/2024 N(P), yahoo.com
29, New Commercial OMP (I) 20-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 [mayank_m| 11.02.2025
Court (COMM)/35 DEVENDRA SINGH | MAHAJA lahajanos@
Block-11 74/2024 TOMAR N(P), ahoo.com
29, New Commercial OMP (I) 20-12-2024 AXIS BANKLTD Vs |MAYANK |9873347330 jmayank_m| 11.02.2025
Court (COMM)/35 ROHIT KUMAR | MAHAJA hhajanos@
Block-1T 75/2024 N(P), yahoo.com
29, New Commercial OMP (I) 20-12-2024 AXIS BANKLTD Vs |MAYANK | 9873347330 jmayank_m| 11.02.2025
Court (COMM)/35 INDERJEET KAUR | MAHAJA hajanos@
Block-1T 76/2024 N(P), ahoo.com
29, New Commercial OMP (I) 01-02-2025 AXIS BANKLTD Vs |MAYANK | 9873347330 [mayank_m| 11.02.2025
Court (COMM)/111 JALOK KUMAR PANDEY| MAHAJA ahajanos@
Block-11 2/2025 N(P), ahoo.com
29, New Commercial OMP (1) 09-01-2025 YES BANKLTD Vs [ANANJAY|70303 78800JASAPLEGA| 14.02.2025
Court (COMM)/11 SHUBHAM SINGH [SINGH(P), [LANDADV
Block-1T 4/2025 JOCATES@
IGMAIL.CO
M
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29, New Commercial OMP (1) 10-01-2025 | HDFC BANKLTD Vs |SANJEEV| 9717028845 [litigation@ | 14.02.2025
Court (COMM)/13 VEERVATI THAKUR |PATHAK( lsreslegal.co

Block-11 2/2025 DASS P),

29, New Commercial OMP (1) 13-01-2025 TOYOTA FINANCE | RAJESH [ 99587264091 fjangraadvo [ 14.02.2025
Court (COMM)/21 SERVICE INDIALTD |JANGRA( lcate@gamil|

Block-IT 0/2025 Vs SULTAN MUSA P), L.com

PATIL

29, New Commercial OMP (I) 13-01-2025 AXIS BANKLTD Vs Sunita |9871040589,Jindolexlaw | 14.02.2025
Court (COMM)/22 ADITYA SHARMA Singh(P), [8920586266 [@gmail.co

Block-IT 3/2025 m

29, New Commercial OMP (1) 13-01-2025 AXIS BANKLTD Vs Sunita |9871040589,[indolexlaw | 14.02.2025
Court (COMM)/22| GOVIND RAM MEENA | Singh(P), | 8920586266 |@gmail.co

Block-IT 7/2025 m

29, New Commercial OMP (I) 13-01-2025 AXIS BANKLTD Vs [SANJEEV| 9717028845 [litigation@ | 14.02.2025
Court (COMM)/23 DHANRAJ SO RANG |PATHAK( sreslegal.co

Block-1T 6/2025 LAL P),

29, New Commercial OMP (I) 14-01-2025 YES BANKLTD Vs |ANANJAY|70303 78800JASAPLEGA| 14.02.2025
Court (COMM)/39 Surender SINGH(P),| [LANDADV

Block-11 7/2025 JOCATES@

IGMAIL.CO
M

29, New Commercial OMP (I) 18-01-2025 AXIS BANKLTD Vs [SANJEEV| 9717028845 [litigation@ | 14.02.2025
Court (COMM)/63 BASTI RAM YADAV |PATHAK( lsreslegal.co

Block-1T 5/2025 P), n

29, New Commercial OMP (I) 18-01-2025 TOYOTA FINANCE | RAJESH | 9958726491 fjangraadvo | 14.02.2025
Court (COMM)/64 SERVICE INDIA LTD |JANGRA( ate@gamil|

Block-1T 2/2025 Vs HITESH RAMESH P), .com

DESARDA

29, New Commercial OMP (I) 22-01-2025 TOYOTA FINANCE | RAJESH [ 9958726491 fjangraadvo [ 14.02.2025
Court (COMM)/69 SERVICE INDIA LTD |JANGRA( ate@gamil

Block-11 6/2025 Vs RAJBAPU P), .com

MUTTAYA DURGE

29, New Commercial OMP (1) 22-01-2025 TOYOTA FINANCE | RAJESH [ 9958726491 fjangraadvo [ 14.02.2025
Court (COMM)/69 SERVICE INDIA LTD |JANGRA( lcate@gamil

Block-1T 4/2025 Vs NAWALE P), L.com

ENTERPRISES
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29, New Commercial OMP (1) 22-01-2025 TOYOTA FINANCE 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/69 SERVICE INDIA LTD |JANGRA( lcate@gamil
Block-11 5/2025 s SONAWANE TOURS| P), L.com
AND TRAVELS
29, New Commercial OMP (1) 21-01-2025 KOTAK MAHINDRA | RAJESH (9958726491 fjangraadvo [ 14.02.2025
Court (COMM)/66 PRIME LIMITED Vs |JANGRA( lcate@gamil|
Block-II 3/2025 NEK CHAND P), | com
PURANDRE
29, New Commercial OMP (I) 22-01-2025 |YesBank Ltd Vs AJAY| ADV. [8130383143 [lalitpandey| 14.02.2025
Court (COMM)/70 KUMAR JAISWAL LALIT dv@gmail |
Block-IT 1/2025 PANDEY( com
P),
29, New Commercial OMP (I) 22-01-2025 TOYOTA FINANCE RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/70 SERVICE INDIA LTD |JANGRA( cate@gamil
Block-11 2/2025 Vs KHAN NAJMA P), .com
FARHAT FAROOQ
KHAN
29, New Commercial OMP (I) 25-01-2025 AXIS BANKLTD Vs [SANJEEV| 9717028845 [litigation@ | 14.02.2025
Court (COMM)/ 88 NARAYAN LAL PATHAK( sreslegal.co
Block-1T 0/2025 GURJAR P),
29, New Commercial OMP (I) 25-01-2025 AXIS BANKLTD Vs |SANJEEV| 9717028845 [litigation@ | 14.02.2025
Court (COMM)/ 88 KISHOR SO SHANKAR | PATHAK( sreslegal.co
Block-11 1/2025 LAL P),
29, New Commercial OMP (I) 25-01-2025 AXIS BANKLTD Vs [SANJEEV| 9717028845 [litigation@ | 14.02.2025
Court (COMM)/88| HAKARU SO HURAJI | PATHAK( lsreslegal.co
Block-1T 3/2025 P), n
29, New Commercial OMP (I) 24-01-2025 MAHINDRA AND RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/80 MAHINDRA JANGRA( ate@gamil|
Block-11 8/2025 FINANCIAL SERVICES P), L.com
LIMITED Vs GLOBAL
AUTO SYSTEM
29, New Commercial OMP (I) 25-01-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/87| AND HOUSEING JANGRA( ate@gamil
Block-II 2/2025 FINANCE LIMIITED Vs|  P), | com
KALATYARASAN
KANDEEBAN K
29, New Commercial OMP (1) 25-01-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/87| AND HOUSEING JANGRA( lcate@gamil
Block-II 3/2025 FINANCE LIMIITED Vs|  P), | com
AKRAM MOHAMMAD
ASLAM
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29, New Commercial OMP (1) 25-01-2025 MAHINDRA AND 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/87| MAHINDRA JANGRA( lcate@gamil
Block-11 4/2025 FINANCIAL SERVICES P), .com
LTD Vs SIGNATURE
INTERNATIONAL
CORPORATION
29, New Commercial OMP (1) 25-01-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 fjangraadvo [ 14.02.2025
Court (COMM)/87 AND HOUSEING JANGRA( lcate@gamil|
Block-IT 8/2025 IFINANCE LIMIITED Vs P), L.com
FATHIMA SANU P
29, New Commercial OMP (I) 25-01-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/87 AND HOUSEING JANGRA( ate@gamil|
Block-IT 9/2025 IFINANCE LIMIITED Vs P), L.com
MUKESH SINGH
29, New Commercial OMP 17-01-2025 SHREE SHYAM SANJAY | 9810959432 mail2sanja | 14.02.2025
Court (COMM)/4/ ENTERPRISES Vs  [BANSAL(P| /bansal @y
Block-11 2025 INDIRA GANDHI ), lahoo.com
NATIONAL OPEN
UNIVERSITY
29, New Commercial OMP (I) 18-01-2025 | Cnh Industrial Capital [ RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/60 India Pvt Ltd Vs JANGRA( cate@gamil|
Block-1I 9/2025 NIKESH BHIM SINGH |  P), | com
29, New Commercial OMP (I) 18-01-2025 | Cnh Industrial Capital | RAJESH | 9958726491 [jangraadvo | 14.02.2025
Court (COMM)/61 [[ndia Pvt Ltd Vs SUGNI| JANGRA( ate@gamil
Block-11 1/2025 RAM KUMAR P), L.com
29, New Commercial OMP (I) 10-01-2025 AXIS BANKLTD Vs Sunita 9871040589, [indolexlaw | 18.02.2025
Court (COMM)/11 BRIJESH SRIVASTAVA(| Singh(P), | 8920586266 |@gmail.co
Block-1I 8/2025 n
29, New Commercial OMP (I) 13-01-2025 AXIS BANKLTD Vs Sunita |9871040589,[indolexlaw | 18.02.2025
Court (COMM)/22 ADITYA SHARMA Singh(P), [ 8920586266 |[@gmail.co
Block-11 3/2025 m
29, New Commercial OMP (I) 13-01-2025 AXIS BANKLTD Vs Sunita [9871040589,Jindolexlaw | 18.02.2025
Court (COMM)/24 ANJU SURYAVANSHI | Singh(P), | 8920586266 |@gmail.co
Block-I1 0/2025
29, New Commercial OMP (I) 30-01-2025 | AXIS BANKLTD Vs Sunita [9871040589,Jindolexlaw | 18.02.2025
Court (COMM)/10 MANISH CHOUDHARY| Singh(P), | 8920586266 |@gmail.co
Block-1T 32/2025
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29, New Commercial OMP (1) 18-01-2025 | Cnh Industrial Capital 9958726491 [jangraadvo | 27.02.2025
Court (COMM)/61 India Pvt Ltd Vs JANGRA( lcate@gamil

Block-11 0/2025 DINESH HUKUM P), .com

SINGH

29, New Commercial OMP (I) 29-01-2025 | AXIS BANKLIMITED | Sunita |9871040589,[indolexlaw [ 27.02.2025
Court (COMM)/99| Vs SHYAMVEER Singh(P), | 8920586266 [@gmail.co

Block-1T 5/2025 SINGH

29, New Commercial OMP (I) 10-01-2025 KOTAK MAHINDRA | RAJESH [ 9958726491 fjangraadvo [ 27.02.2025
Court (COMM)/13 PRIME LIMITED Vs |JANGRA( ate@gamil|

Block-II 7/2025 APARNA CHAUDHARY| P), | com

29, New Commercial OMP (1) 28-01-2025 TOYOTA FINANCE RAJESH | 9958726491 [jangraadvo | 27.02.2025
Court (COMM)/96 SERVICE INDIA LTD |JANGRA( cate@gamil

Block-11 4/2025 Vs SHAREEK SHAKIL |  P), | com

PARVEZ

29, New Commercial OMP (I) 27-01-2025 AXIS BANKLTD Vs | SUNITA (9871040589, findolexlaw | 27.02.2025
Court (COMM)/90 VINAY MISHRA SIINGH |8920586266 |@gmail.co

Block-1T 7/2025

29, New Commercial OMP (I) 31-01-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 fjangraadvo [ 27.02.2025
Court (COMM)/10 AND HOUSEING JANGRA( ate@gamil

Block-11 67/2025 I[FINANCE LIMIITED Vs P), L.com

DINESH KUMAR JAT

29, New Commercial OMP (I) 04-02-2025 | AXIS BANKLTD Vs [ Dharam |9810072439 |[dladevlawa| 27.02.2025
Court (COMM)/11 MOHD IMRAN Dev(P), lssociates@

Block-1I 69/2025 lgmail.com

29, New Commercial OMP (I) 06-02-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 [jangraadvo [ 27.02.2025
Court (COMM)/12 AND HOUSEING JANGRA( ate@gamil|

Block-11 14/2025 IFINANCE LIMIITED Vs P), .com

BHUPENDRA KUMAR
GAUTAM

29, New Commercial OMP (I) 06-02-2025 PIRAMAL CAPITAL | RAJESH | 9958726491 [jangraadvo | 27.02.2025
Court (COMM)/12 AND HOUSEING JANGRA( ate@gamil

Block-11 13/2025 IFINANCE LIMIITED Vs P), .com

NEERAJ KUMAR

29, New Commercial OMP (1) 07-02-2025 | AXIS BANKLTD Vs Sunita |9871040589,[indolexlaw | 27.02.2025
Court (COMM)/12 VIDHI MALHOTRA | Singh(P), |8920586266 |@gmail.co

Block-1T 61/2025
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29, New Commercial OMP (1) 07-02-2025 | AXIS BANKLTD Vs Sunita |9871040589,[indolexlaw | 27.02.2025
Court (COMM)/12 RAGHUVEER SINGLA | Singh(P), | 8920586266 [@gmail.co
Block-I1 60/2025
29, New Commercial CS 10-02-2025 | PREM PANWAR AND | Rishabh [9599276599 [rishabh.tha| 27.02.2025
Court (COMM)/74| ORS Vs M/S TANWAR [Thakur(P),| lkur.adv@g
Block-IT /2025 ENTERTAINMENTS mail.com
PVT LTD
27 |SH. LOKESH KUMAR SHARMA,SOUTH INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICTSOUTH- 14 Commercial Suit |{CS/COMM/| 10.02.2025 JAGDAMBA JYOTIV |HIMANSH] N/A IN/A 11.02.2025
WUDGE [EAST 62/2025 INNOVATICE PROJECT| U JAIN
MANAG.
CS/COMM/| 10.02.2025 ASHA DEVI VS ANKIT N/A IN/A 11.02.2025
64/2025 MEDREW KUMAR
HEALTHCARE
ICS/COMM/1 15.02.2025 |M/SJAGDISH TREAD | PUNEET N/A IN/A 14.02.2025
32/2025 VS AMIT THAKUR GARG
CS/COMM/| 19.02.2025 |M/S NIVESA ADIRONS| GARUAV N/A IN/A 20.02.2025
384/2024 VS M/S BEKUM INFRA| TYAGI
PROJECTS
130 [SH. AJAY KUMAR JAIN [SOUTH- INIL
[EAST
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Commercial suit |CS 03-02-2025 IM/S AUSTVINAYAK ogesh 8010258125 [ykgupta128
(COMM)/10 [PLYWOODS Vs VIAK  [Kumar (@gmail.co
6/2025 IGROUP PRVIVATE iGupta Im
[LIMITED
Commercial suit [EXECUTIO [07-02-2025 [KOTAK MAHINDRA  [Kushal 7009793548 [Rishabh.er -
N [PRIME LTD. Vs [Kumar idigitallega
(COMM.)/59| IRAJENDRA SINGH 128 @gmai
2025 .com
Commercial suit [EXECUTIO |07-02-2025 IKOTAK MAHINDRA  [Kushal 7009793548 [Rishabh.er -
N [PRIME LTD Vs SONU  [Kumar ndigitallega
(COMM.)/6 ISONU SHARMA 128 @gmai
0/2025 .com
Commercial suit |CS 07-02-2025 M/S MAHADEV [Shrey 9717755441 [shrey.kapo -
(COMM)/11 ILIQUAR Vs M/S [Kapoor r@gmail.c
l5/2025 IMILLENTUM m
[NFRAENGINEERS
[PVT LTD.
Execution Petition |CS [10-02-2025 IGROG EVENTS AND  [Sachin 9958992778 finfo@incen -
(COMM)/11 [ENTERTAINMENT PVT Bajpai nnslegal
9/2025 [ILTD Vs BOLLYBOOM mil.com
[NDIA PVT LTD
Execution Petition |CS 13-02-2025 M/S STINT Ajay 9811104015 fakchopraad -
(COMM)/13 ISOLUTIONS Vs M/S [Kumar @yahoo.c
0/2025 IDAV EDUCATION AND [Chopra jo.in
ELFARE SOCIETY
Commercial suit [EXECUTIO [13-02-2025 ISH. RAM BABU SHAH [T.S. Rajput| 9910974803 fstarag312@ -
IN s. M/S ASHISH lgmail.com
(COMM.)/6 [ENTERPRISES
9/2025
Commercial suit |CS 17-02-2025 [UNION BANK OF IDhanajaya [ 9312872882 fadmin@lex -
(COMM)/14 INDIA Vs MS. [Kumar Istabilillis.c
[2/2025 [TAHSEEN ULLAH m
[KHAN
Commercial suit [OMP (I) 18-02-2025 [YES BANK LTD Vs [Lalit 8130383143 [lalitpandey -
(COMM.)/2 ISAHJOT SINGH BAINS [Pandey ladv@gmail |
8/2025 lcom
Commercial suit [CS 18-02-2025 ISMARTWORKS [Sumeet 9953154353 [suprapartn -
(COMM)/16 ICOWORKING SPACES |Anand lerslegal@g
/2025 [PVT. LTD. Vs mail.com
[PROBEROS TRADING
[PRIVATE LIMITED
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Commercial suit [OMP 19-02-2025 IMR. NARESH KUMAR 9810010333 [g
(COMM.)/19) DAIN Vs M/S R.K. Singh Inghadvisy
2025 ISTOCKHOLDING PVT (@gmail.co
[LTD
Commercial suit [OMP 19-02-2025 IM/S SPLENDOR [Sarthak 8826615068 fadv.sarthak| -
(COMM.)/2 [BUILDWELL PVT LTD (Gupta lgupta@gm
lo/2025 [Vs MR. Mukesh Taneja il.com
Commercial suit [EXECUTIO [19-02-2025 IMAHAVEER [Saket 9845039139 [saketgogia -
IN [ENTERPRISES Vs M/S [Gogia (@lawttitud
(COMM.)/8 [EXPRESS CLONICS le.com
0/2025 [PRIVATE LIMITED
Commercial suit |CS 19-02-2025 IC LEDUCATE LTD Vs  |Vikas 9999195702 [vikas.pador -
(COMM)/15 [ROHAN GARG [Padora a@gmail.co
[3/2025 Im
Commercial suit |CS 22-02-2025 IM/S RECAZ [P.S. 8178925937 ladvocatenk -
(COMM)/16 ICHEMICALS (INDIA)  [Chauhan 393@gmai
0/2025 [PVT LTD. Vs M/S .com
[MOHIT RUBBER FOAM]
[[NDIA PVT LTD.
Commercial suit |CS 28-02-2025 M/S SUVIDHA AIR Mohit 9999184123 [MCHADH -
(COMM)/17 ISYSTEMS Vs M/S IChadha lA863@GM
8/2025 [REHANI INDCON PVT. JAIL.COM
[LTD.
132 [SH. BHUPESH KUMAR [SOUTH- INIL
[EAST
133 [MS. NEERA BHARIHOKE,SOUTH- INIL
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
134 [MS. NIRJA BHATIA, DJ, DIGITAL-SOUTH- 30 Misc (DJ) 421/2024 | 24.05.2024 |Meenu Sharma Vs Nine | Sh Vinod | 9891269053 [vs770449@| 17.02.2025
07, SOUTH EAST DISTRICT, [EAST Cafe 9 Hospitality Kumar lgmail.com
Services Pvt. Ltd. Srivastava
CS (COMM.) 2939/2024 | 01.08.2024 | M/s Balaji Enterprises [Sh Utkarsh| 8860211682 [utkarshlega| 25.02.2025
Vs M/S KVS Plast India| Gupta 96@gmail.
Pvt. Ltd lcom
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CS (COMM.) 3964/24 20.12.2024 [M/s Seashell Vs Backlog 9769075181 [shivammeh| 18.02.2025
shiping Mehra ra@gmail.c
m
CS (COMM.) 3850/2024 [ 16.11.2024 M/S Krishi Rasayan G.S 9717211123 [gangwar@g| 10.03.2025
Exports Vs M/S Mahesh| Gangwar lsgangwar.c
Krishi Seva Kendra m

CS (COMM.) 3968/2024 [ 21.12.2024 |Heemanshu Publication| Naman 9868547959 fchambersof| 19.02.2025

Vs Mother Teresa  |Sabharwal lgg@gmail.c
m
CS (COMM.) 110/25 04.02.2025 State Bank of India Vs Amit 7011848842 [singhamito| 18.02.2025
Rezaul Karim Kumar lo71@gmail |
Singh lcom
CS (COMM.) 6/2025 09.01.2025 Manorama Vs M/S Ajay 9871681168 Jajay111969 [ 25.02.2025
Bharti Airtel Itd Kumar (@gmail.co
Singh Im

CS (COMM.) 48/2025 17.01.2025 State Bank of India Vs | Mr. R.K. [ 9811255673 fadvocatesin| 13.02.2025

Dilli Kumar Sinha lha@rediff
Imail.com
CS (COMM.) 99/25 01.02.2025 | M/s Man Power Group [Parth Dixit| 9810690505 [parth@mi | 13.02.2025
Vs M/S OLX India Imansalaw.i
MISC DJ 165/25 07.02.2025 Hari Singh Vs M/S Bharat | 45640851 [legistauxili | 15.02.2025
Dynamic Aura Gupta ary @gmail.
lcom
CS (COMM.) 60/2025 22.01.2025 Jumax foam Vs Lalit | 8130383143 [lalitpandey [ 19.02.2025
Shamsons Polymers Pandey ladv@gmail |
lcom
CS (COMM.) 17/2025 10.01.2025 One 97 Mr Rohit | 9811074162 [rohitjn200 [ 28.02.2025
CommunicationsVs Jain I3@gmail.co|

Welcome Theatre Im
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CS (Comm) 3856/2024 | 18.11.2024 Uco Bank Vs Mrs Jyoti LS 9811008367 fischauhana| 21.02.2025
Srivastava Chauhan ldvo1@gmai
.com
CS(COMM) 135/25 14.02.2025 | Union Bank of India Vs Lalit |9540009991 jadvlalitku 18.02.2025
Mamta Sharma Kumar Imar5700@
lgmail.com
CS (COMM.) 3689/2024 [ 20.09.2024 |RX Infotech Vs Kaushal | Maneesh | 9911315304 fascentlawfi| 25.02.2025
Kishore Gupta Gumber rm@gmail.
om
CS(COMM) 128/25 13.02.2025 Canara Bank Vs Parul |[Anshuman|9990042642|SRIANSHU| 19.02.2025
Tank Shrivastav I8B3@GMAI
IL.COM
MISC DJ 165/25 07.02.2025 Hari Singh Vs M/S Bharat 45640851 [legistauxili [ 22.02.2025
Dynamic Aura Gupta ary @gmail.
com
CS(COMM) 127/25 13.02.2025 Artefact Projects Vs Sameer |9953328394 [contact@in| 05.03.2025
Airport Authority  [Abhayanka| Inovatuslaw
r Lin
CS(COMM) 110/25 04.02.2025 | State Bank of India Vs Amit | 7011848842 [singhamito| 11.03.2025
Rezaul Karim Kumar lo71@gmail|
Singh lcom
CS(COMM) 99/25 01.02.2025 | M/s Man Power Group [Parth Dixit{ 9810690505 [parth@mi | 24.02.2025
Vs M/S OLX India Imansalaw.i
In
CS(COMM) 93/25 31.01.2025 | M/S Trimaster Pvt Ltd. | Manoj | 999936580 [liticorpjuris| 11.03.2025
Vs Sudip Roy Kumar ts@gmail.c
m
CS(COMM) 3863/24 19.11.2024 Rapid Credits and ~ {J.P Pathak 8588965838 fjaipathako1| 11.03.2025
Holdings Pvt Ltd Vs (@gmail.co
Abhilasha Jain & Anr. Im
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CS(COMM) 3856/25 18.11.2024 Uco Bank Vs Mrs Jyoti LS 9811008367 fischauhana| 10.03.2025
Srivastava Chauhan [dvo1@gmai
.com

CS (COMM.) 48/2025 17.01.2025 State Bank of India Vs | Mr. R.K. | 9811255673 fadvocatesin| 05.03.2025
Dilli Kumar Sinha lha@rediff
mail.com

CS (COMM.) 48/2025 17.01.2025 UCO Bank Vs Mamta Lalit |9540009991 jadvlalitku 07.03.2025
Sharma Kumar [mar5700@
lgmail.com

OMP(I) Comm 31/2025 27.02.2025 Yes Bank Vs Santosh Lalit 8130383143 [LALITPAN | 06.03.2025
Prashar Pandey IDEYADV@
IGMAIL.CO
M

OMP(I) Comm 30/2025 27.02.2025 Yes Bank Vs Deepak Lalit 8130383143 [LALITPAN | 06.03.2025
Tiwari Pandey IDEYADV@
IGMAIL.CO
M

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-
IDISTRICT JUDGE(COMMERCIALEAST
ICOURT)
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136 [SH. PITAMBER DUTT, DISTRI
WUDGE (COMMERCIAL COURT)

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST 101 [CSCOMM 333/2024 | 28-10-2024 [STATE BANK OF INDIA|CHITA DI} 8896932838 fagnihotrisu| 12-02-2025
WUDGE (COMMERCIAL COURT) V/S MR. HEMRAJ @ Ichita@gma
HEMRAJ il.com
SHREEKHEMCHAND
101 |CS COMM 28/2025 25-01-2025 GRADES ILAL AHM4 9690318731 |pilal2febg3 | 13-02-2025
HEALTHCARE PVT. (@gmail.co
LTD. V/S SANGI m
HEALTHCARE PVT.
LTD.
101 [CSCOMM 25/2025 23-01-2025 PUNJAB NATIONAL | SUNAV |7838389845 sunavrustgi| 14-02-2025
BANKV/SIMRAN | RASTOGI (@gmail.co
m
101 [CSCOMM 338/2024 | 08-11-2024 ROHIT GARG V/S KIT KUM{ 9015505737 niyamamla | 15-02-2025
ATLANTA voffices@g
MEDIWORLD PVT. ail.com
LTD.

101 [CS COMM

101 [CSCOMM 23/2025 20-01-2025 | MR. ABDULJABBAR ANT MAID{ 9910352622 [nishantmai| 15-02-2025
V/S MR. MOHAMMAD [dasani@gm|
ALI SIDDIQUI & ORS. ail.com
101 [CS(COMM) 344/2024 11-11-2024 BANK OF MOHAN G( 9015893668 fadvbmg201| 17-02-2025
MAHARASHTRA V/S @gmail.co|
MRS. POOJA VAISH m
101 ICS COMM 2/2025 03-01-2025 CANARA BANK V/S  [UJ AGARW 9999490798 jadvocatean | 17-02-2025
ANKITA GUPTA jagarwal
(@yahoo.co
101 [CSCOMM 368/2024 20-11-2024 [BANK OF BARODA V/SPER SINGY 8130237770 [shailender. | 19-02-2025
PETRONIX INFO isodia@g

SYSTEM PVT. LTD. ail.com
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ICS COMM 12/2025 14-01-2025 [ YUGVIR SINGH ARYA D. K. SINGH 9811108641 |[dksinghhas| 20-02-2025
V/S ZOOMCAR INDIA ociates20
PVT. LTD. & ORS. 7@rediff
mail.com
101 |[OMP(I)(COMM) 1/2025 24-01-2025 |SUNEET FINMAN PVT.[B. SHARM| 9891887145 |- 22-02-2025
LTD. V/S SH. MANOJ
KUMAR
101 [CSCOMM 416/2022 24-12-2022 [BABA COMPUTERS V/SBHAM VE]J 7017930978 | 22-02-2025
AADHAR COMPUTER
PVT. LTD. & ORS.
101 [CS(COMM) 367/2024 20-11-2024 PAWAN KUMAR  ANOJ KUM]| 7827052969 jadv.manoj1| 24-02-2025
MAHESHWARI V/S IB@gmail.c
ANURAG GUPTA m
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- 201, New/CS(COMM) 112/2024  [29.10.2024 INOD KUMAR, SOLE [[SHU 95823664 77advocateraift8.02.2025
IDISTRICT JUDGE (COMMERCIAL)-EAST [Building [PROPRIETOR OF M/S [KUMAR putikr@i>
o1 IKKD IONLY I Vs M/S ail.com
ICAVANA CLOTHING
IPRIVATE LIMITED
IDO ICS(COMM) 107/2024  [16.10.2024 M/S SANSKAR [TILAK 9999180330mysantosh [04.02.2025
[BROTHERS Vs M/S J M[RAJ | 5@rediff
ID INDUSTRIES (UP) [SINGH ail.com
139 [SH. BRIJESH KUMAR GARG,SHAHDARA [301, New [CS ICS (COMM) ji4-01-2025 [Dheeraj Kumar Vs AjibuliGaurav Shy 9811695953fvashisthga [10-02-2025
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [Haque Juravo7@g
ICOURT [Building, nail.com
[KKD/Delh
01, New [CS ICS (COMM) J19-10-2024 [Sanstuti Pharmaceutical [T R Arora | 9211786420fkapilraaviklji2-02-2025
ICourt COMMERCIAL) s Kapil Chawla abs @gmail.
[Building, lcom
IKKD/Delh|
1301, New [CS ICS (COMM) J11-09-2024 IM/S BIOCON AMREND| 9599801188GLOBALVI |25-02-2025
ICourt COMMERCIAL) [ELECTRIC PVT LTD VS ER| ISIONLAW
[Building, IDASS SALES KUMAR] FFICE@
IKKD/Delh DUBEY| IGMAIL.CO
i M
1301, New [CS ICS (COMM) J16-01-2025 shree bankey behari akesh nau| 9718565756rakesh.nautfi2-02-2025
ICourt COMMERCIAL) fabrics pvt Itd Vs ashu iyal21@gm
[Building, lsharma lail.com
[KKD/Delh
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1301, New [CS ICS (COMM) /[31-07-2023 IMUKESH JAIN ditya jain | 8383953944jjain.adityar 17-02-2025
ICourt COMMERCIAL) IPROPRIETOR OF M/S j@yahoo.c
[Building, ISAMYAK EXPORTS Vs m
IKKD/Delh IARORA ENTERPRISES
i [THROUGH ITS
[PROPRIETOR

l4o [MS. KIRAN BANSAL, DISTRICISHAHDARA [ROOM NOCOMMERCIAL [OMP COMM]|06-12-2024 [[nstitute of Human Beha[TUSHAR 9911991166advtushars | 10.02.2025
WUDGE, (COMMERCIAL COURT) ICIVIL ISANNU nnu@gma
[DAHIYA il.com

IJROOM NOCOMMERCIAL ICS COMM 4(27-07-2024 [Smt Sushila Vs Ashok  [Manish Ku| 9311003050vishaloo22 | 10.02.2025
ICIVIL [Raghav (@yahoo.co
m

[ROOM NOCOMMERCIAL ICS COMM 2¢21-08-2021 INGB DIAGNOSTICS THIRAJ KUMA 9811010286¢frathorerajk | 10.02.2025
ICIVIL mar@yah
0.c0.in

JROOM NOCOMMERCIAL ICS COMM 6(02-12-2024 IMS BASIC HEALTHCARIRAKESH K| 9899454835rks108@g 14.02.2025
ICIVIL mail.com

JROOM NOCOMMERCIAL ICS COMM 3431-05-2024 [Rajeev Mehra Vs Mohd FARUN KUN 9210004370fvyasarun@ | 19.02.2025
ICIVIL gmail.com

[ROOM NOCOMMERCIAL ICS COMM 5§18-11-2024 ICAMPUS EAI INDIA PV Siddharth 9311969485adv.siddha | 19.02.2025

ICIVIL Intchaturve

[di@gmail.c
m

[ROOM NOCOMMERCIAL ICS COMM 4418-01-2025 [Levikas Enterprises Pvt IJAnkit Kum{ 9015505737advaankita [ 25.02.2025

ICIVIL Irya@gmail.
lcom
41 [SH. SANJAY SHARMA-II, DISTRICT]| 1303, New [CS (COMMERCIAL)|CS 23-12-2024 IM/S SURESH IR.S KELA, [ 9268300000harat.gupt(13-01-2025
WUDGE, COMMERCIAL COURT ICourt (COMM)/65 IAPPARELS Vs SACHIN rkca@gmal
[Building, 6/2024 [KUMAR il.com
[KKD/Delh
1303, New [CS (COMMERCIAL )|CS 16-03-2024 ISaurabh Gupta Vs Munis[KAPIL KUY 9871040215Kapilkuma [13-01-2024
ICourt (COMM)/17 Irlawoffice
[Building, 7/2024 (@gmail.co

[KKD/Delh m




COURT
ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCA’

REGISTRATIO RESPONDENT NAME E
N

ADVOCATE
MOBILE
NUMBER

ADVOCA DATE OF]

TE ELECTRONIC

EMAIL IDSERVICE OF
PROCESS

IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)

WEST

1303, New [CS (COMMERCIAL )|CS 28-03-2024 JANIL PITTI Vs M/S 999448797 KushagraB [03-01-2025
ICourt (COMM)/19 [D.S.P. BHATTA ansal @Aka
[Building, l9/2024 ICOMPANY sociates.or|
IKKD/Delh lg.in
1304, New [CS (COMMERCIAL )|CS [15-02-2024 [Saurabh Gupta Vs [Kapil Kumg 9871040215Kapilkuma 13/01/2025
ICourt (COMM)/12 IMaheshwari Sudhir Irlawoffice
[Building, l0/2024 (@gmail.co
IKKD/Delh m
1305, New [CS (COMMERCIAL)|CS [15-02-2024 [Saurabh Gupta Vs IKAPIL KUY 9871040215Kapilkuma [13-01-2024
ICourt (COMM)/12 [Hiralal Odich Proprietor lawoffice
[Building, 2/2024 I0f Ms Endana (@gmail.co
IKKD/Delh Mateshwari Enterprises

42 [SH. PAWAN KUMAR MATTO DJ INIL

I((COMM-04)
l43 [MS. PREETI AGARWAL GUPTA,NORTH- INIL




COURT CASE TYPE CASENO. DATE OFPETITIONER NAME VSADVOCAT ADVOCATE ADVOCA DATE OF]
ROOM REGISTRATIO RESPONDENT NAME E MOBILE TE ELECTRONIC
N

NUMBER  EMAIL IDSERVICE OF
PROCESS

ISH.VINOD YADAV

WEST

K5 [SH. AMIT KUMAR, DISTRICTNORTH INIL
WUDGE, COMMERCIAL COURT

46 [SH. UMED SINGH, DISTRICTINORTH INIL
WUDGE (COMMERCIAL)

k47 [SH. PANKAJ GUPTA, DISTRICTSOUTH INIL
WUDGE (COMMERCIAL) WEST

48 [MS. SAVITA RAO, DISTRICT] INIL

WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICI]
WUDGE, COMMERCIAL COURT.

4o [SH. RAKESH SYAL, DISTRICT] INIL
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICI]
WUDGE, COMMERCIAL COURT-03

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH INIL
WUDGE, COMMERCIAL COURT-04 (WEST

[TOTAL

1
N|




IList of total no. of cases randomly allocated during the month of FEBRUARY-2025

DISTRICT COURT NAME CASE TYPE CASE COUNT (No.
of cases randomly
allocated)

[TIS HAZARI COURT H. SANJEEV KUMAR AGGARWAL,784
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
CS (COMM) 9
OMP (I) Comm 4
Misc. DJ 4
Execution (Comm) 4
2 [TIS HAZARI COURT [CENTRAL |SH. RAJESH KUMAR GOEL, DISTRICT};85 CS (COMM) 7
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 8
EXECUTION 5
I3 [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 CS (COMM) 10
OMP (I) Comm 2
TRANSFER OUT 1
RESTORE 1
RBT 2
4 [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT;87 CS (COMM) 6
WUDGE, COMMERCIAL COURT-04
EX. (COMM) 1
M-EX 1
OMP (I) (COMM) 12
5 [TIS HAZARI COURT ICENTRAL [SH. MANOJ KUMAR DISTRICT JUDGE[788 CS (COMM) 3
((COMMERCIAL COURT)-05
EXECUTION (COMM) 1
OMP (I) (COMM) 1
6 [TIS HAZARI COURT ICENTRAL ISH. NIKHIL CHOPRA, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION 17
I[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT [CENTRAL ISH. MUKESH KUMAR GUPTA,| ICS(COMM) +COUNTER CLAIM 12
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07




[OMP(T) COMM + OMP(COMM)

10

IEXECUTION +MISC EX.

[CONTEMPT PETITION .
8 TIS HAZART COURT ICENTRAL SH. GORAKH NATH PANDEY, DISTRICT|Central CS(COMM) 9
JUDGE, COMMERCIAL COURT
OMP (COMM) 1
EXECUTION (COMM) 9
MISC. DJ 1
OMP (1) (COMM) 7
o [TTS HAZART COURT ICENTRAL SH. DEEPAK GARG, DISTRICT JUDGE,|Central E-FILLED 20
ICOMMERCIAL COURT-09
TRANSFER RECEIVED 3
o [TTS HAZART COURT SH. AJAY PANDEY, DISTRICT JUDGE,|Central CIVIL o
ICOMMERCIAL COURT
i TIS HAZART COURT SH. S.S RATHI, DISTRICT JUDGE,Central [Total cases e-filed in the month| 24
ICOMMERCIAL COURT nd RBT
2 TIS HAZART COURT SH. RAVINDER BEDI, DISTRICT JUDGE,|Central _|CS(COMM) 3
ICOMMERCIAL COURT
IOMP(T)COMM 2
[EXECUTION (COMM 6
IMISC DJ 5
X COMM-AWARD BY ARB| 1
lcOMM.
i3 TIS HAZART COURT SH. M.K NAGPAL, DISTRICT JUDGE,Central |CS(COMM) +COUNTER CLAIM 15

ICOMMERCIAL COURT

OMP(I) COMM + OMP (COMM)

17

EXECUTION




MISC. DJ

[TOTAL 171
4 [TIS HAZARI COURT WEST SH. ASHUTOSH KUMAR, DISTRICT};89 lcs 13
WUDGE (COMMERCIAL COURT)
IOmp 29
[Execution 6
Misc DJ 6
5 IMS. HEMANI MALHOTRA, DISTRICI[790 ICS COMM 17
WUDGE (COMMERCIAL COURT)-02
MP COMM 18
I[EXECUTION COMM 2
IMISC DJ 3
16 WEST SH. DIG VIJAY SINGH, DISTRICI[;91 ICS (COMM) 15
WUDGE (COMMERCIAL COURT)-03
IOPM(I)/ARBITRATION/MISC 16
ICOMM
IMISC DJ 1
IEXECUTION 3
7 ISH. SANJAY JINDAL, DISTRICT JUDGEWest ICS (COMM) 15
((COMMERCIAL COURT)
[Execution (comm) 5
MP (I) (COMM) 17
IMISC. DJ 1
18 ISH. AJAY GUPTA, DISTRICT JUDGEWest ICS (COMM.) 10
((COMMERCIAL COURT)
[EX (COMM) 3
MP(I)(COMM) 23
19 SH. NARESH KUMAR MALHOTRA,[West ICS(COMM) 12
IDISTRICT JUDGE (COMMERCIAL
ICOURT)
IOMP(I)(COMM) 22
IEXECUTION (COMM) 2
[TOTAL 239




20

IPATIALA HOUSE COURT

21

INEW DELHI

((COMMERCIAL COURT)-01

ISH. ANURAG SAIN, DISTRICT JUDGEY

CS(COMM)

24

TRADE MARK

ARBITRATION U/S 9

ARBITRATRATION U/S 34

OTHER ARBITRATION CASES

MISC. DJ/ COUNTER CLAIM

EXECUTION(COMM)

ISH. VIDYA PRAKASH, DISTRICT JUDGE|
(COMMERCIAL COURT)

24

CS (COMM)

EX(COMM)

OMP (I) (COMM)

ARB. A

22

ISH. VINEETA GOYAL, DISTRICT JUDGE]|
((COMMERCIAL COURT)-03

SUIT FOR RECOVERY

28

ISUIT FOR TRADEMARKS

I[EXECUTION PETITION

IJAPPLICATION U/S 151 CPC

IAPPEAL u/s 37 OF|
IARBITRATION &
ICONCILIATION ACT

IPETITION U/s 9 OF
IARBITRATION &
ICONCILIATION ACT

[TOTAL

135

23

[SAKET COURT

[SouTH

IMS. SAVITA RAO, DISTRICT]
WUDGE(COMMERCIAL COURT)

614

CS (COMM)

EX. COMM.

OMP COMM.

OMP (I) COMM.

184

24

[SAKET COURT

[ISOUTH

[MS. ANURADHA SHUKLA BHARDWAJ,|
IDISTRICT JUDGE(COMMERCIAL]
ICOURT)

503

CS (COMM)

503

EX. COMM.

503

OMP COMM.




503 OMP (I) COMM. 181
25 SH. SANDEEP YADAV 614 CS (COMM) 10
614 EX. COMM. 5
614 OMP COMM. 1
614 OMP (I) COMM. 152
26 SH. SANJEEV _ KUMAR _ SINGH,503 CS (COMM) 10
ICOMMERCIAL COURT.
EX. COMM. 1
OMP COMM. 1
OMP (I) COMM. 179
27 ISH. LOKESH KUMAR SHARMA,| CS (COMM) 10
DISTRICT JUDGE(COMMERCIAL
ICOURT)
EX. COMM. 4
OMP COMM. 2
OMP (I) COMM. 171
[TOTAL 931
28 [Saket COURT [SOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE COMMERCIAL 16
n8
IBLOCK 1
29 [Saket COURT IMS. NEELAM SINGH, DISSTRICT JUDGE] COMMERCIAL 29 + (02
RESTORED)
14
30 [Saket COURT ISH. AJAY KUMAR JAIN Commercial Suit, o
[Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 [Saket COURT IMS. ANU GROVER BALIGA Commercial Suit, & 16
Execution Petition
21
132 |Saket COURT ISH. BHUPESH KUMAR Commercial Suit, 15
Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
133 |Saket COURT IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, 23
WUDGE(COMMERCIAL COURT) Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
134 iSaket COURT IMs. Nirja Bhatia, DJ(Digital)-07SOUTH|
[EAST DISTRICT,
30
B5 |Saket COURT SH. RAJ KUMAR TRIPATHI, DISTRICT] CS (COMM)-05 EX-06-,MISS DJ] 13
WUDGE(COMMERCIAL COURT) -0 OMP (COMM-2, ARBI
39 (COM)-
[TOTAL 114




6 [KARKARDOOMA [EAST SH. PITAMBER DUTT, DISTRICT JUDGE209 CS(COMM-74) 15
((COMMERCIAL COURT)
137 [KARKARDOOMA I[EAST IMS. RUBY ALKA GUPTA, DISTRICT] 101 CS(COMM-74) 14
WUDGE (COMMERCIAL COURT)
101 OMP(COMM-73) 2
[TOTAL 29
138 [KARKARDOOMA INorth-East SH. SANJEEV KUMAR MALHOTRA,74 CS (COMM) 10
DISTRICT JUDGE (COMMERCIAL)-01
MISC. DJ 3
EXECUTION PETITON 9
Total 22
39 [KARKARDOOMA SHAHDARA [SH. BRIJESH KUMAR GARG 57 CS(Comm) 12
EXECUTION 4
MISC.DJ CASE 1
OMP(I)COMM 3
Yo IMS. KIRAN BANSAL 156 CS(Comm) 13
56 EX COMM 2
MISC DJ 1
MISC DJ 1
41 ISH. SANJAY SHARMA-II, DISTRICT] CS(Comm) 15
WUDGE, COMMERCIAL COURT
EXECUTION 3
MISC.DJ CASE 1
OMP(I)COMM 7
RESTORED/RBT 3
42 ISh. Pawan Kumar Matto DJ (COMM-04) CS(COMM) 13
OMP(COMM) o
OMP(I) COMM o
Ex o
Mis Case o

[Total

79




13 [Rohini Court INorth-West IMS. PREETI AGARWAL  GUPTA,758 CS(COMM) 35
IDISTRICT JUDGE, (COMMERCIAL
ICOURT)
OMP 60
MISC DJ 3
EX 4
lug ISH.VINOD YADAV 759 CS(COMM) 37
OMP 32
MISC DJ 4
EX 13
[Total 188
a5 Rohini Court [North SH. AMIT KUMAR, DISTRICT JUDGE,};60 [CS(COMM.) 49
ICOMMERCIAL COURT
[OMPi(COMM)& OMP (Comm) 7
[EXECUTION 13
Misc. Application DJ 4
46 [North SH. UMED SINGH, DISTRICT JUDGE| [CS(CoMM.) 24
(COMMERCIAL)
MPi(COMM)& OMP (Comm) 18
[EXECUTION 4
IMISC DJ 4
Total 123
47 [DWARKA COURTS ISOUTH WEST [SH. PANKAJ GUPTA, DISTRICT JUDGE| 603 CS (COMM) 13
(COMMERCIAL)
OMP (COM) o
OMP (I) (COMM.) o




COUNTER CLAIM

u8 [DWARKA COURTS ISH. VIKAS DHULL, DISTRICT JUDGE, 613 CS (COMM) 7
ICOMMERCIAL COURT.
OMP (COM) o
OMP (I) (COMM.) o
l1o [IDWARKA COURTS SH. AMIT BANSAL, DISTRICT JUDGE, 614 CS (COMM) 15
ICOMMERCIAL COURT-03
OMP (COM) 1
EX COMM AWARD 2
150 SH. RAKESH PANDIT, DISTRICTj509 CS (COMM) 13
WUDGE, COMMERCIAL COURT-04
1509 OMP (I) (COMM.) 1
[TOTAL

52

GRAND TOTAL

2031




[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF FEBRUARY-2025

DISTRICT COURT

ROOM

CASETYPE CASE NO.

DATE OFPETITIONER  DATE OF CASE MAN.

REGISTRAT NAME VS

ION

RESPONDENT
NAME

FRAMINLISTING
G THEOF
ISSUES WITNESSE EVIDENCE WITNESS TS

S

AGEMENT

HEARING

AFFIDAVI AFFIDAVI WRITTEN ORAL

T OFT

ES

OFARGUMEN ARGUME STAGES/H

NTS

1 [SH. SANJEEV KUMA
IAGGARWAL, DISTRICT|
WUDGE (COMMERCIAL
ICOURT)-01

[2 [SH. RAJESH KUMAR GOEL,
IDISTRICT JUDGH
((COMMERCIAL COURT)-02

ICENTRAL

1306

[cS (coMM)

I5140/21

104.12.2021

[HARSH CLEAN|

[DHAN PVT LTD|
S JYOTI|

[TRADING AND|
RS

01.02.20
25

[15.02.2025
[10.03.2025

[15.02.2025
10.03.2025

[28.02.202

5]
18.03.2025]

29.03.2025

INA

1306

ICS (COMM)

1826/24

[30.07.2024

M/S  ASIAN|
IMETALS ~ AND)
TOOL
ICORPORATION
S M/S NITC
[TRADING
lcoMPANY

[NA

[15.02.2025

[15.02.2025

18.02.2025]

7.03.2025

10.03.202
b

306

ICS (COMM)

773/24

18.07.2024

7S
ICONVERGIA
IDIGITAL
[EDUCATION
PVT LTD V§
/S CRESENT]
[PUBLIC

F{‘

28.02.2025

[28.02.2025

4.03.202
53

[19.03.2025

19.03.202]

1306

Ics (coMM)

1230/24

11.11.2024

Lonr

ISTATE ~ BANK|
F INDIA V¢

ISUNDER

[11.02.20
25

[22.02.2025
18.03.2025

22.02.2025
18.03.2025

6.03.202
53
21.03.2025|

l05.04.2025

9.04.20
25

1306

ICS (COMM)

90/23

06.07.2023

ISHRI
IBHAGWAN V§
INEET
[KUMAR
ISHRIVASTAVA

[12.02.20
25

28.02.2025
[19.03.2025

[28.02.2025
[19.03.2025

5.03.202
5
26.03.202
53

5.04.2025

24.04.20
125

1306

ICS (COMM)

1171/24

[23.10.2024

ISALEK CHAND|
S MCD

13.02.20
25

28.02.2025
[22.03.2025

[28.02.2025
[22.03.2025

10.03.2025}
25.03.202
b

5.04.2025

15.04.202
b




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
L ROOM REGI NAME
I3 [SH. ILLA RAWAT, DISTRICT|CENTRAL 1303, [Suit forlCS.COMM  [28.09.2024 [BHANU 10.02.20[10.03.2025 [11.03.2025 [17.03.2025[18.03.2025 [25.03.202]
WUDGE, COMMERCIAL [Extension [Recovery 1076/2024 ERMA,SOLE [25 5
ICOURT-03 Block, Tis| IPROP. M/S|
[Hazari INAMISH
ICourts, [BULDERS V¢
[Delhi IMCD
1303, [Suit forlCS.COMM  [165.01.2024 [M/S PRINCEM}14.02.2007.03.2025[12.03.2025 [19.03.2025[24.03.2025 [04.04.20
[Extension [Recovery 94/2024 JORNAMENTS |25 25
Block, Tis [PVT. LTD. V¢
[Hazari IM/S SKY]
[Courts, JEWELS
IDelhi THROUGH
[PROP  SUMIT|
IINAT
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 23.11.2022 [MOHD 14.02.20 [PE- BEFORE [BEFORE [BEFORE 7.05.202[NIL
IDISTRICT JUDGE,| [EXTENSIO COMM)253 JAKKOYUN V/Se5 01.04.2025 [PE- IDE- 107.05.2025 |5
ICOMMERCIAL COURT-04 IN  BLOCK] 18/2022 [FLUPER LTD| [AND 2.04.2025[24.04.202
[THC JAND ORS 02.04.2025)
IDELHI JAND DE-{
23.04.2025
IAND
5 [SH. MANOJ KUMAR|CENTRAL  [NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJICENTRAL k1o ICS (COMM) [1063/2024 [26.11.2024 [BHANU VERMA}]25.02.20|PE- [17.03.2025 [14.04.2025[21.04.2025 [21.04.202[NA
ICOMM-06 TIS HAZRI COURT] 'SMCD 25 [17.03.2025,|
ICENTRAL DELHI 18.03.2025
and
7 |SH. MUKESH KUMARICENTRAL 02 ICS(COMM) |1557/2023 [02.12.2023 [M/S R.K. GOEL}25.02.20/02.04.202502.04.2025(02.04.202 [29.04.2025 [06.05.20 [09.04.2025
IGUPTA, DISTRICT JUDGE, JABHAY KUMARf]25 5 125 IDE
ICOMMERCIAL COURT-07 JAIN VS MCD
18 [SH. GORAKH NATH|CENTRAL |[NIL
[IPANDEY, DISTRICT JUDGE,
ICOMMERCIAL COURT
0 [SH. DEEPAK GARG,CENTRAL [309 THIRD|CS (COMM.) [CS 05.07.2024 [Allied Tubes Pvijo3.02.20[Plaintiff ITHIN 10WITHIN fon requeston
IDISTRICT JUDGE,| IFLOOR COMM.)/12 ILtd Through Its2s levidence  [DAYS 10 DAYS |after therequest
ICOMMERCIAL COURT-09 [EXTENTIO I57/2024 IDirecto/ar M 20.02.2025 conclusion [after the]
IN BLOCK IRishabh Tanejal f evidene [conclusio
s Tulikal of
[Engineers  Pvi levidene
ILtd Through It
-
1309 THIRDICS (COMM.) [CS 16.11.2024 [Rakesh Kumaro4.02.20[Plaintiff TTHIN TTHIN fon requeston
[FLOOR COMM.)733 IGoel V25 levidence [TWO TWO lafter therequest
IEXTENTIO 2024 IMunicipal 5.03.2025|WEEKS EEKS |eonclusion [after the]
IN BLOCK ICorporation  of] f evidene [conclusio
IDelhi of
levidene
1309 THIRD|CS (COMM.) [CS 18.09.2021 [CTO CARRIERS]24.02.20[Plaintiff TTHIN ITHIN [fon requestjon
[FLOOR COMM.)344 ILTD Vs SUICHJ]25 levidence [THREE [THREE fter therequest
[EXTENTIO I5/2021 [INDUSTRIES 25.03.2025WEEKS EEKS  [conclusion fafter the|
IN BLOCK IPVT LTD AND| of evidene fconclusio
RS In  of
levidene
1o [SH. AJAY PANDEY,CENTRAL [307 ICivil ICS 06-12-2024 [Rajender Kumarf--- - F--- - |--- |--- F---
IDISTRICT JUDGE, COMM)/134 IGupta Vs
ICOMMERCIAL COURT /2024 [Municipal
ICorporation  of]
IDelhi
1307 ICivil ICS 26-10-2020 [CBS - - F--- - --- --- F---
COMM)/156 [PUBLISHERS
I5/2020
[DISTRIBUTORS
PV LTD Vs
JUSHA RANT|
JAND ANRS
1307 ICivil ICS 28-02-2023 [M/S. B.R}--- -—- F--- --- --- --- F---
COMM)/37 JAGROTECH
l2/2023 ILIMITED Vs
IM/S. BACCHUS|
[ENTERPRISES
[LIMITED
m1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS(COMM)/115119-10-2024 [PRATAP SINGH|04.02.20} - -
WUDGE, COMMERCIAL s MUNICIPALj25
ICOURT ICOPORATION
IOF DELHI AND|
JANR



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#

DISTRICT COURT

ROOM

CASE TYPE

CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME

1310 ICS (COMM) [CS (COMM)/742j06-07-2024 [RAM LAL RAM|06.02.20[PE- - |As pe
ICHANDRA 25 6.03.2025 rder,
INDIA) LTD. Vs [parties  tof
ISHEHBAAZ ffile list of
ISTREET WEAR witnesses,
if any,
ithin 15|
ays from|
the date of
lorder.
+
10 °S (COMM)  [CS (COMM)/615f17-02-2022 [M/S BUDDY}10.02.20} F =
JAIRPORT o5
RETAIL PVT]
ILTD Vs GUPTA|
[ELECTRONICS
1310 [CS(COMM) S (COMM)/128}25-11-2024 [SATYA BHAMAJ10.02.20[PE- F |As pe:
IDHANUKA Vsi25 10.03.2025 lorder,
ICABLE [parties  tof
ICORPORATION ffile list off
IOF INDIA| witnesses,
[THROUGH if any,
IDIRECTOR within 15
IROHAN days from|
[HITENDRA the date of
[KHATAU rder.
310 ICS (COMM) [CS (COMM)/129425-11-2024 [TAJUDDIN 10.02.20 ILC |As pe!
JAND ORS Vs25 ppointed forder,
ISAYYED MOHD| ffor [parties t
ANWAR  AND| levidence  [file list off
IORS recording  [witnesses,
if any,
within 15|
ays from|
the date of
rder.
+
1310 ICS (COMM) [CS (COMM)/508l24-04-2024 [RAJESH 11.02.20 [PE- F |As pe:
[BEARING PVT.|25 [11.03.2025 rder,
ILTD Vs TRN| [parties  t
[ENERGY PVT| ffile list of
ILTD witnesses,
if any,
within 15|
ays from|
the date of
rder.
4
1310 ICS (COMM) [CS (COMM)/791j22-07-2024 [M/s NITINj11.02.20 [PE- F |As pey
IPLASTIC Vs M/s25 17.03.2025 rder,
ISHAKTI [parties  tof
[ENTERPRISES ffile list of
[witnesses,
if any,
ithin 15
days fro
the date off
rder.
+
10 ICS (COMM) [CS (COMM)/781}19-07-2024 [CHIRAG 11.02.20 [PE- F lAs pe:
IGUPTA Vsi25 12.03.2025 lorder,
IGANPATI [parties t
[ENTERPRISES ffile list off
witnesses,
if any,
within 15|
days from|
the date of
rder.
1310 ICS (COMM) [CS (COMM)/551}23-12-2021 [[CICI BANKI13.02.20 [PE- F |As pe:
ILTD. Vsi25 [10.03.2025 rder,
IBIJENDER [parties t
IKUMAR ffile list of
itnesses,
if any,
within 15|
days fro
the date of
rder.
N
1310 [CS (COMM) [CS (COMM)/517j08-12-2021 [[CICI BANK[14.02.20 [PE- - s
ILTD. Vs25 21.03.2025
[DIWAKAR
[IKUMAR RAI
1310 ICS (COMM) [CS (COMM)/110j04-10-2024 [VINITA GUPTAl14.02.20 [PE- F |As peq]
s KAVITAR5 25.03.2025 rder,
ISINGHAL AND| [parties  tof
JANR ffile list of
itnesses,
fif any,
ithin 15
days fro
the date of
lorder.
+



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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SR COURT

DISTRICT

COURT  CASETYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGI NAME VS
2 (SH. RAVINDER BEDIL/CENTRAL [NIL
IDISTRICT JUDGE,|
ICOMMERCIAL COURT
13 [SH. M.K NAGPAL, DISTRICTICENTRAL [NIL
WUDGE, COMMERCIAL
ICOURT
4 [SH. ASHUTOSH KUMAR,|WEST ICS ICS(comm)/7 |07-09-2024 [SONIKA AHUJAj11-02- [Nil INil il Inil il il
IDISTRICT JUDGE [79/2024 IPROPRIETOR [2025
I((COMMERCIAL COURT) /S SIRI RAM|
JAND SONS Vs
IM/S AN
[ENTERPRISES
JAND ORS
15 [MS. HEMANI MALHOTRA,|WEST [CS COMM 1851/2023 16.11.2023 [M/S SHREE[28.01.20(17.03.2025 [14.03.2025 [14.03.2025]-- - -
IDISTRICT JUDGE| IKRISHNA 25
((COMMERCIAL COURT)-02 JALANYTICAL
ISERVICES PVT]
[LTDVs.M/S
IMAN CARE
ILABORATORIE
o Dy 1T
ICS COMM [383/2024  [30.04.2024 [KARAN [17.01.20 [15.02.2025 [15.02.2025 [15.02.2025[- - -
[EMBROIDERYV|25
5. SHIVANK
16 [SH. DIG VIJAY SINGH|WEST INIL
[IDISTRICT JUDGH
(COMMERCIAL COURT)-03
7 |[SH. SANJAY JINDAL,[WEST NIL
IDISTRICT JUDGE|
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICTWEST INIL
WUDGE (COMMERCIAL
ICOURT)
ho [SH. NARESH KUMARWEST INIL
IMALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
20|SH. ANURAG SAIN,/NEW DELHI f1 ICS(COMMo 86/2023 08.07.2023 |AVIVA LIFE01.02.20WITHIN ITHIN [NOT [DATE NOTDATE [FINAL
[IDISTRICT JUDGE| [NSURANCE |25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 ICOPMANY VS| WEEK EEK IGIVEN [T/
ISUVIDHAA [22.05.2025
INFOSERVE
ILIMITED
ICS(COMMo [139/2024 15.02.2024 [ADITYA GARGj1.02.20 WITHIN ITHIN [NOT IDATE NOTDATE [FINAL
S.  PARVEENp5 IONE IONE [FILED IGIVEN INOT IARGUMEN|
JAIN WEEK EEK IGIVEN [T/
07.05.2025
ICS(COMMo J114/2024 06.02.2024 |JANKUR 12.02.20 WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
IBANSAL VSj25 NE NE IFILED IGIVEN INOT IARGUMEN|
IMALVIKA WEEK EEK IGIVEN [T/
ISINGH 20.03.2025
ICS(COMM) [106/2022  [12.01.2022 [M/S DSV AIR[20.02.20WITHIN ITHIN [NOT IDATE NOT|DATE  [FINAL
JAND SEA PVT|25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
ILTD. VS| WEEK EEK IGIVEN [T/
[BALAJI CORK [21.05.2025
ICS(COMM) [p28/2023  [17.04.2023 [M/S  NIRMAL}22.02.20WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
IMARBELS LTD.|25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
S. M/S WEEK EEK IGIVEN [T/
INDUSIND [30.05.2025
[BANK LTD.




DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL NAME VS

ICS(COMM) [322/2023  [27.05.2023 [CESTA [22.02.20]WITHIN WITHIN [NOT IDATE NOT|DATE INAL
ISHIPPING 25 NE NE IFILED IGIVEN INOT IARGUMEN|
[PRIVATE EEK EEK IGIVEN [T/
[ILIMITED VS| 6.06.2025
IBALWINDER
[KAUR
21 (SH. VIDYA PRAKASH,[NEW DELHI |25 ICS (COMM.) 704 /2023 |21.12.2023 [PAHARPUR [10.02.20(WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
[DISTRICT JUDGE| ICOOLING 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) [TOWERS LTD EEK EEK IGIVEN [CE
Vs [15.05.2025
SHANKARA|
ISHANKARA
ISANKUL
ICS (COMM.) 1870 /2022 |29.10.2022 |RISHABH [10.02.20(WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
IMOTORS  PVTl25 IONE IONE [FILED IGIVEN INOT IAPPREAN
[LTD WEEK EEK IGIVEN [CE
Vs [26.05.2025
MS  GARGA|
[INTERNATION
AL PVT LTD
ICS (COMM.) 191 /2024 [29.02.2024 [PUNJAB l12.02.20 WITHIN TTHIN [NOT [DATE NOT|DATE IMISC.
INATIONAL 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
[BANK WEEK EEK IGIVEN [CE
Vs 5.05.2025
SUNITA|
[KUMARI
ICS (COMM.) |37/ 2024 l15.01.2024 |DEUTSCHE [20.02.20WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
BANK AG 25 NE NE IFILED IGIVEN INOT IAPPREAN
Vs EEK EEK IGIVEN [CE
M S SAMRIDH| 26.05.2025
[HEALTHY
COWS DAIRY]
[FARMS PV
ko ape

22 [SH. VINEETA GOYAL,NEW DELHI NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03

23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)10.04.2024 [M/s Buniyado4.02.20withn  in22.02.2025} o - [28.03.2025
WUDGE(COMMERCIAL ICourt 177/24 [Realty Ltd Vsles eek
ICOURT) Block-T IM/s Shree]
IKrishna Exports|
IPvt Ltd
12, New(Civil Suit ICS (COMM)28.10.2024 [Ripples 4.02.20withn  inl20.02.2025F - - [27.03.2025
ICourt 1u96/24 [Engineering Pvtj25 eek
Block-I Ltd Vs. M/
Oriental
[[nsurance C
ILtd

12, New(Civil Suit ICS (COMM)02.01.2024 [Akna  Medicalp6.02.20withn  inf17.02.2025 | F - F

ICourt 2/24 [Private Limitedi2s eek
Block-I s. Centera
Wareshousing
ICorporation &
Ors
12, New(Civil Suit ICS (COMM)24.01.2024 Pmd Indiafi2.02.20withn  inj03.03.2025} - - 7.04.2025
ICourt W1/24 [[nteriors VsJ2s eek
Block-I JAVLON GROUP
12, New(Civil Suit ICS (Comm)01.03.2024 [Foodies ET All07.02.20withn inf19.12.2025 - o F
ICourt 9/2024 [ndia Pvt. Ltdjes eek
[Block-I Vs. Rahej;
IDevelopers Ltd.
24 [MS. ANURADHA SHUKLASSOUTH INIL
IBHARDWAJ, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)
25 [SH. SANDEEP YADAV ISOUTH INIL
26 [SH. SANJEEV KUMARISOUTH 129, New[Commercial [CS (COMM)18.04.2022 [M/S MATE01.02.20[15.02.2025 |- F - o F
ISINGH, COMMERCIAL| ICourt 238/2022 INDIA PVT fo5
ICOURT. Block-IT [LTD. Vs
ISADAR

IPESTICIDES




DISTRICT

COURT
ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

NAME VS

29, NewCommercial |CS (COMM)02.06.2022 [BANK OHF- 05.03.2025 - [14.04.2025 [17.04.202}
ICourt 353/2022 [[NDIA \S} IAND 5
[Block-1T IBLESSING EDU| 06.03.2025
[TECH & ORS.
129, NewCommercial [CS (COMM)18.04.2022 [M/S MATE- 21.02.2025 | F 10.03.2025 [17.03.202/03.03.2025
ICourt [238/2022 [INDIA PVT| nd 5 land
Block-11 ILTD. VS 24.02.2025 5.03.2025
ISADAR
[PESTICIDES
129, NewCommercial [CS (COMM)01.08.2024 |[VINOD GUPTA | 18.03.2025 F [14.04.2025 [19.04.202[26.03.2025
ICourt 1365/2024 S M/S NIRA| IAND IAND
Block-I1 [HOSPITALITY 24.03.2025 1.04.2025
ILLP & ORS.
E|§H. LOKESH KUMAR[SOUTH lio,  NewlCS/COMMER [CS/COMM/3[i3-01-2023 [PANASONIC  [15-01- | log-10- F [ [ [16-04-2025)
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ILIFE 2024 2024
WUDGE(COMMERCIAL [Block-IT ISOULUTIONS
ICOURT) [NDIA P. LTD|
S AMIT]
[ENTERPRISES
ko, NewCS/COMMER [CS/COMM/3|27-11-2019 JASHISH 19-02- [ [24-04- S F - l07-03-
ICourt ICIAL B4/2019 JAGGARWAL VS2024 2024 2025
Block-11 IM/S  RACING|
[PROMOTIONS
[p. LTD.
ko,  New|CS/COMMER [CS/COMM/6[24-11-2022 [M/S  POTHOS?1.02.20| [26-04- - = = 106-03-
ICourt ICIAL 60/2022 ISOLUTIONS VSj24 024 025
Block-IT IM/S D. K|
ICHEMICALS P
ILTD
ko,  New/CS/COMMER [CS/COM/12/[04-01-2022 [MERCHANTS [22-02- | 30-04- F + F [28-03-
[Court ICIAL 2022 ICOURIER PJoo24 2024 2025
Block-IT ILTD. VS SURYA
ICARGO
ko, NewCS/COMMER [CS/COM/65 [19-11-2022 [STATE = BANK[28-02- [ - - - - 104-04-
ICourt ICIAL /2022 F INDIA VSp0o24 2025
Block-IT [RAJ KUMAR
o, New[CS/COMMER [CS/COM/60 [26-08-2023 [IV 130-05- | F - F - l07-04-
ICourt ICIAL /2023 ICOMMUNICATIf2024 2025
Block-1T N VS JAKSON|
[LTD.
ko,  NewCS/COMMER [CS/COM/38 |08-06-2023 [M/S NLMKpo-o7- [ F F F F 7-03-
ICourt ICIAL /2023 INDIA SERVICE2024 025
Block-IT ICENTER VS
[POSCO
IPOGGENAMP
JELECTRICAL
ISTEEL
ko, New|CS/COMMER [CS/COM/23 |04-09-2024 [M/S PUNAMj03-07- [ [28-10-2024f - I [21-04-2025
ICourt ICIAL l4/2020 IPRIYADARSHI [2024
[Block-IT INI VS AMMAN|
[ULLAH
ko, New(CS/COMMER [CS/COM/54 [27-09-2023 [AKMY 25-09- [ [26-11-2024 [ F - 10-03-2025
ICourt ICIAL /2023 IBUILDCON P[2024
[Block-IT LTD. VS SM({
[ENTERPRISES
[p. LTD.
28|SH. LAL SINGH, DISTRICT[SOUTH-EAST[18 BLOCK 1CS(COMM) [1122/2023 [19-12-2023 [RANI MALIK VS§28-02- [21-03-2025[21-03-2025[21-04- I21-04-2025 |04-04-
UUDGE [UNION BANKp025 2025 o025
IOF INDIA
29 [MS. NEELAM SINGH,[SOUTH-EAST NIL
IDISSTRICT JUDGE




SR COURT

DISTRICT COURT

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI NAME VS
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST [NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIAICS COMM]f25-01-2022 [SABIR ALI Vsli3-02- [30-11-2024 |- - - - [PE: 07,8,9
IL SUIT 144/2022 IAZAM 2025 IAPRIL
[TRADING DE:
ICOMPANY 23,24,25
IAPRIL
[F.ARG: 30
5-2024
132 [SH. BHUPESH KUMAR ISOUTH-EAST [NIL
B3|MS. NEERA BHARIHOKE,SOUTH-EAST|NIL
[IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
134 [MS. NIRJA BHATIA[SOUTH-EAST[NIL
[DJ(DIGITAL)-07, SOUTH]|
[EAST DISTRICT,
135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST [NIL
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)
3_6|§H. PITAMBER DUTT,[EAST 209 [RECOVERY [287/2024 28-09-2024 [TULIP 17-02- |- - - - - P.E-03-03-]
[DISTRICT JUDGE| ISHIPPING 2025 2025 D.E.-
((COMMERCIAL COURT) ISERVICES VS| [11-03-
IPRAVEEN 2025,
IMASWAHA [FINAL
IARGUMEN|
[T-25-03-
2025
[209 [RECOVERY [312/2024 14-10-2024 [SUBHASH [20-02- P.E-07-03
ICANDRA  VSjo025 2025 D.E.-
JANAND 21-03-
[PRAKSH 2025,
IGUPTA [FINAL
IARGUMEN|
[T-29-03-
2025
[209 IRECOVERY [342/2024 [13-11-2024 [PAWAN 14-02- P.E-06-03-]
[KUMAR 2025 2025 D.E.-|
JAGGARWAL VS| [22-03-
[MUNICIPAL 2025,
ICORPORATION [FINAL
JOF DELHI IARGUMEN|
[T-26-03-
2025
l209 [RECOVERY [321/2024  [21-10-2024 [PUNJAB 13-02- P.E-28-02-]
INATIONAL 2025 2025 D.E.q
[BANK VS. AMIR| 17-03-
HAMZAH 2025,
[FINAL
IARGUMEN|
[T-22-03-
2025
137 MS. RUBY ALKA GUPTA,EAST 101 ICS Comm 145/2024  |5/6/2024 |LAVISH JAINji2-02- [Two weeksBefore thefBefore theWithin 221-05-
IDISTRICT JUDGH| S 2025  [from todayLC as perLC as p ) off2025
I((COMMERCIAL COURT) ISKOOLDRESS.I fi.e., 12-02-the the conclusion
IN PVT.LTD 2024 ischedule offschedule offof DE
the LC the LC
138 |SH. SANJEEV KUMARNORTH-EAST[201 It ICS [73/2024 IABDUL LATIH12.02.20 WITHIN 10YES [NO 3 DAYYTO BEj12-03-2025
[MALHOTRA, DISTRICT] COMMERCI S. MR WASIMf25 IDAYS PRIOR TOHEARD |- P.E. 21
WUDGE (COMMERCIAL)-01 IAL)/CIVIL ISHAH [FINAL ION 28403
JARGUMEN |o3-2025
T
2 ICS [71/2024 ISH. MOHDj15.02.20 WITHIN 10[YES NO 13 DAYS§TO BE]25.02.2025
COMMERCI JAMIR VS5 [DAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDIWAN SINGH] [FINAL N  18401.03.2025
[YADAV JARGUMEN |03-2025 |- D.E|
T 18.03.2025
-  FINAL
IARGUMEN|

TS




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L ROOM REGIS NAME VS
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, NewCS(COMMER [CS(COMM)4 |09-08-2024 [Nitin Kumaro6.02.20Not Filed [Not Filed [Not Filed [NO INO [PE
ICourt ICIAL) [29/2024 IDahlan Vsi25 1.03.2025
[Building |Abhinav ~ Jai &
[Proprietor off 3.03.2025
IShri Nandj DE
[Trading Agenc; [11.03.2025
ISNT Agency
1301, NewCS(COMMER [CS(COMM)4 [29/08/2024 [PANKAJ 11.02.20 [Not Filed [Not Filed [Not Filed [NO INO [PE
(Court ICIAL) 52/2024 ISACHDEVA VSp25 5.06.2025
Building IDEEPAK &
IGOYAL 106.03.2025
IDE
[17.03.2025
&
Q
4o MS. KIRAN BANSAL,/SHAHDARA [ROOM NOICOMMERCIACS (COMM)/427-08-2024 |Anil Kumar,03.02.20[NOT INOT INOT INO- INO IPE/03.03.2
IDISTRICT JUDGE, [208 IL [Senior Citizen Vs25 [FILED [FILED [FILED 1025
I((COMMERCIAL COURT) AYASHEEL
RETAIL INDIA|
ILTD
[ROOM NO|COMMERCIA|[CS (COMM)/{06-07-2024 [Kuldeep Vs04.02.20]NOT INOT INOT INO- INO PE/10.03.2
208 IL [lhbas  Throughi2s IFILED [FILED [FILED 25
[Director
[ROOM NOICOMMERCIA[CS (COMM)/{05-07-2024 [Prateek Jain Vs{13.02.20|NOT INOT INOT INO- INO IPE/11.03.2
208 IL ikram Vasadhi |25 IFILED [FILED IFILED 25
[ROOM NOICOMMERCIAICS COMM/06-06-2024 [LVS 12.02.20 NOT INOT INOT INO- INO IPE/06.03.2
208 IL 46/2024 [FINANCIAL ~ f25 [FILED  [FILED  |[FILED 25
ISERVICES PVT|
ILTD \E|
ILANCER
[TRADING
[ROOM NOICOMMERCIAICS COMM-17-02-2024 erben India Vs17.02.20 [NOT INOT INOT INO- INO IPE/10.03.2
208 IL 128/2024 Mahagun (india)[25 [FILED [FILED [FILED lo25
[ROOM NO|ICOMMERCIAICS COMM-17.02.2024 [Werben India Vg17.02.20 [NOT INOT INOT INO- INO [PE/10.3.20
208 IL 129/2024 [Logix Heights |25 IFILED [FILED [FILED 25
[ROOM NOICOMMERCIA[CS (COMM)/f17-05-2024 fJammu Andl24.02.20[NOT INOT INOT INO- INO IPE/17.3.20
208 IL [Kashmir ~ Banki25 IFILED [FILED [FILED 25
s Amit Negi
41 [SH. SANJAY SHARMA-IL,SHAHDARA [303, NewlCS(COMMER [CS(COMM)4 [10-09-2024 [Vikash Nahar vs}i1.02.20 [Not Filed [NO INot Filed [NO INO [11.03.2025
[DISTRICT JUDGE, ICourt ICIAL) [75/2024 IM/s. Arvindj2s
ICOMMERCIAL COURT Building [Kumar and Son:
& Ors.
1303, New/CS(COMMER [CS(COMM) [12/09/2024 Pyoti Surana vsf12.02.20Not Filed [NO INot Filed [NO INO [24.12.2024
ICourt ICIAL) k80/2024 [Kanhaiya Lales
[Building IAggarwal
1303, NewCS(COMMER [CS(COMM) [02-08-2024 [Lakha Ramf13.02.20|Not Filed [NO INot Filed [NO INO l07.03.2025
(Court ICIAL) k13/2024 ISharma vsf25
[Building [Rajeshwar Cable|
& Anr.
1303, NewCS(COMMER [CS(COMM) [29-10-2024 Ashish Sharmali4.02.20Not Filed [NO INot Filed [NO INO 10.03.2025
ICourt ICIAL) 559/2024 s. Kanhaiya Lali25
[Building |Aggarwal
1303, NewCS(COMMER [CS(COMM) |04/06/2024 [M/s. Jai Durga17.02.20 [Not Filed [NO [Not Filed [NO INO [11.03.2025
ICourt ICIAL) 35/2024 [Traders vs. M/s |25
Building IGuru Kripa|
[Textile
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DISTRICT

COURT

CASE E

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ICONSULTING

ROOM REGISTRAT NAME VS
1303, NewCS(COMMER [CS(COMM) [20/12/2024 [Suresh Jain vs[i9.02.20[Not Filed [NO INot Filed [NO INO [7.03.2025
ICourt ICIAL) 1647/2024 [Rahul Gupta 25
[Building
k2 |SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304 [Framing thelListing |Affidavit ofjAffidavit offWritten — [Oral IOther
IDJ (COMM-04) issues f [Evidence itnesses [ArgumentsfArguments [stages/He|
itnesse laring
Is [Date
ICS(COMM)/ [SAM INDIA1-02-2025 INOT INOT INOT INOT INOT FILED|P.E. 29
k26/2024 [BUILTWELL] [FILED [FILED [FILED [FILED l03-2025
IPVI.F LTD|
/S SAXEN/
[MARINE
TECH PVT]
ILTD.
ICS(COMM)/ [MAHAVEER |o4/02/2025 _ |[NOT __ |NOT INOT INOT INOT FILED[P.E. 191
524/2024 [KUMAR VS FILED [FILED [FILED [FILED 3-2025
[BHIM RAJ
ICS(COMM)/ IDBI BANKJ06-02-2025 INOT INOT INOT INOT INOT FILED[P.E. 22
132/2024 ILTD. \E IFILED [FILED [FILED IFILED 3-2025
IPANKAJ
IKHATRI
ICS(COMM)/ [MANISH [17-02-2025 INOT INOT INOT INOT INOT FILED[P.E. 10
155/2024  [TANDON V§ [FILED [FILED  [FILED  |[FILED 3-2025
[ELEGANT
ISANITARY
ISTORE
ICS(COMM)/ [MAHAVEER p4-02-2025 INOT INOT INOT INOT INOT FILED|P.E. 14+
l523/2024 |[KUMAR V§ [FILED |FILED [FILED [FILED l04-2025
[MAHENDE
IR SINGH
43 [MS. PREETI AGARWAI/NORTH- o6 (Civil S 03-02-2025 [BM GOEY
IGUPTA, DISTRICT JUDGE[WEST COMM)/156| [PROM/S
((COMMERCIAL COURT) 2019 ICOMPETENT
[TEXTILE
JASSOCIATES
s M/S
[NNOVATIVE
revriipe 1T
ICS l03-02-2025 [SH RAJEE
COMM)/34 IGUPTA Vs
[2/2022 RIENTAL
[BANK OF
ICOMMERCE
ICS 04-02-2025 [BEIJING
COMM)/85/, ITTANCHUANG
k023 [HAORUIT
TRADING  COf
LTD THROUGH]|
TS
CONSTITUTED
ATTADNLY D)
ICS 07-02-2025 [HAZOORILAL
COMM)/156 JAND SONS|
2021 PEWELLER
TD Vs
IRAVINDER
[KUMAR
ICS 10-02-2025 [Q FACTOR|
COMM)/22 [FINANCE AND|
/2022 [INVESTMENTS
[PVT LTD Vs
JASHU KUMAR]
JAND ORS
ICS 11-02-2025 [M/S NE
COMM)/42 TANGALAM
I5/2019 ISALES Vs M/S|
JAC NARENDRA
S 12-02-2025 [ORANE
COMM)/86 [NTERNATION
16/2022 AL PVT. LTD V¢
ISARVA EDU|
JAND




DISTRICT COURT CASE E CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGI
ICS 17-02-2025 [[CICI B.
COMM)/555| L.TD VS SATISH]|
2022 [KUMAR
IITTAL
ICS 18-02-2025 [ASSOCIATED
COMM)/32 [TRADE PVT)
[2/2022 [LTD. \E|
[TRUSTEES OF|
ISARDAR JAGAT
[TRUST
ICS l20-02-2025 [VOS
COMM)/27 [TECHNOLOGIE
/2020 IS (INDIA) PVT|
ILTD Vs
[PRAVEEN
[KUMAR
[KATIYAR
ICS 21-02-2025 [Q FACTOR|
COMM)/22 [FINANCE \E|
3/2022 JASHU KUMAR
ICS [22-02-2025 [SHREE BALAJ]|
COMM)/62 [MPEX VS M/
2/2021 ISINGH
[BROTHERS
JAND ANR.
44 [SH.VINOD YADAV 316 Civil ICS/Comm./4/01.07.23 JAxis Bank Ltd| 11.02.25
75/23 s.  Parminder
ISingh
ICS/Comm./4/01.07.23 JAxis Bank Ltd| [11.02.25
77/23 s.  Akaknshal
[Nagpal
ICS/Comm./2[15.04.24 IM.K Industries| l12.02.25
[20/24 s. Hindon
[Forge Pvt. Ltd.
ICS/Comm./5[31.08.24 [Sunil ~ Niranjan| 17.02.25
25/24 IShah Vs. Laxmil
IChand Ahuja
ICS/Comm./520.08.24 ipul Overseas| [19.02.25
3/24 [Pvt. Ltd. Vs. M/
IRDHS
ICorporation Ltd]
ICS/Comm./3/01.07.24 [Kamlesh Vs. M/: [22.02.25
5/24 ID N Enterprises
JAnd Ors.
5 [SH. AMIT KUMAR, DISTRICT[NORTH INIL
WUDGE, COMMERCIAL
ICOURT
146 |[SH. UMED SINGH, DISTRICT[NORTH INIL
WWUDGE (COMMERCIAL)
K17 [SH. PANKAJ GUPTA,SOUTH 03 [Commercial [CS COMM.{10.01.2024 [BHAGWAN [11.02.20 [18.02.2025 [25.02.2025[25.02.202 [NIL INTL INTL
IDISTRICT JUDGEWEST suit i3/2024 INGH o5 5
((COMMERCIAL) ISHODIA V§
MOL

HASIN




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

1603 ICommercial |[CS COMMJ16.01.2025 [STATE BANKI12.02.20[19.02.2025 [27.02.2025[27.02.202 [NIL INIL INIL
suit [24/2025 F INDIA VS5 5
ISUMIT KUMAR
1603 Commercial |CS COMM.21.09.2024 [UNION BANK}15.02.20 [22.02.2025[01.03.2025 [01.03.2025NIL INIL INIL
uit 1u68/2024 IOF INDIA VSg25
IDHANWANTI
IGARMENTS
03 ICommercial |CS COMMJi3.12.2024 [M/S SHRI17.02.20 [24.02.2025/04.03.2025(04.03.202 [NIL INIL INIL
lsuit 37/2024 IMANGLA o5 5
[ELECTRONICS
S M/S|
[EXPERIO TECH]
[PRIVATE
ILIMITED
03 ICommercial |[CS COMM.,31.08.2024 [M/S PRAKASH|25.02.20[04.03.2025[11.03.2025 [11.03.2025|NIL INIL INIL
suit k28/2024 IPIPES LIMITEDj25
VS M/
[UJJAWAL
JAGROTECH
1603 Commercial |CS COMM,03.06.2024 |GURDEV 28.02.20|NIL INIL INIL INIL INIL INIL
fsuit [289/2024 ISINGH VS ANILj25
ERMA
603 [Commercial [CS COMM04.07.2024 |[KEMA GROUP[28.02.20/07.03.2025[17.03.2025 [17.03.2025[NIL INIL INIL
uit 28/2024 ISERVICES VS5
ILP FLEX SIGN|
ISYSTEMS
[INDIA PRIVATE|
ILTD.

KW8|VIKAS DHULL, DISTRICT] 13 ICommercial |CS(Comm)/2|i1-01-2024 |[MANVI IMPEXY5716 5740 I24-03- I24-03- k5761 k5761 7-04-
WDUGE, COMMERCIAL lsuit 6/24 S  RISHABH]| l2o25 l2o25 2025
ICOURT-02 ISYNTHETICS 26-03-  |26-03- 9-04-

2025 l2025 2025
lo2-04- lo2-04-
l2025 12025

49 [SH. AMIT BANSAL, 1614 ICommercial |CS(COMM)/ [21.12.2024 [ICICI BANK}[10.02.20|PE- INIL INIL INIL INIL INIL
[DISTRICT JUDGE), [Suit 656/2024 ILTD Vs. ANIlj25 27.02.2025
ICOMMERCIAL COURT-03 [KUMAR

1614 Commercial [CS((COMM)/[27.02.2024 [BANK OH;13.02.20 [PE- INIL INIL INIL INIL INIL
[Suit 121/2024 AHARASHTR [25 5.03.2025
A° VS REET|
ISACHDEVA
14 ICommercial [CS(COMM)/ [08.07.2024 |[CANARA BANK[13.02.20 [PE- NIL NIL INIL INIL NIL
[Suit 49/2024 IVS. VINEET]25 4.03.2025
ISHARMA PROP|
ISHIV GAYATRI|
ICONSTRUCTIO
IN
14 ICommercial |[CS(COMM)/ [28.02.2024 [KHYATI DHIR14.02.20 PE- NIL NIL INIL INIL NIL
[Suit [131/2024 S. SANJAY[]25 28.03.2025
ISHARMA &
29.03.2025
[DE-
5.04.2025
1614 Commercial |CS(COMM)/ [27.02.2024 PFAM PVT LTDf25.02.20[PE- INIL INIL INIL INIL INIL
[Suit 116/2024 S. MANINDER(25 27.03.2025
ISINGH DEA
3.04.2025
1614 ICommercial |CS(COMM)/ [31.08.2024 [CANARA BANK[]27.02.20|PE- INIL INIL INIL INIL INIL
[Suit k30/2024 S. 25 27.03.2025
IANNAPURNA
[TAWACHAPATI
ISUPPLIE

50 |[SH. RAKESH PANDIT,SOUTH 509 ICS(COMM) [89/2024 19.02.2024 [STATE  BANKARVIND[9811317311 [14.02.2025 [361 DAYS |YES ICONTES
[IDISTRICT JUDGE,WEST IOF INDIA VSGUPTA [TED-
ICOMMERCIAL COURT-04 JARVIND IDECREE

ENKATESAN ID
JAND ORS.




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGIS NAME VS

509 ICS(COMM) [10/2024  [07.06.2024 [M/S  HARISHROBIN [9.56E+009[19.02.2025 [257 DAYS S ICONTES
[KUMAR IBHARD [TED-
[THROUGH ITSWAJ IDECREE
IPROP HARISH| ID
[KUMAR \E|
IMCD AND ANR.
1509 ICOUNTER [32/2024 06.09.2024 [PRINCE [HARSH [25.02.2025 172 DAYS [YES ICONTES
ICLAIM ERMA VSGULIA TED-
ICANARA BANK IDECREE
D
509 ICS (COMM) [239/2024  [30.04.2024 [CANARA BANKBIJAY [9.05E+009[25.02.2025(301 DAYS [YES ICONTES
S PRINCEMOHAN [TED-
ERMA IGOSWA IDECREE
[MI D
509 ICS(COMM) Jos/2022  [17.08.2022 [VARIS DESIGNHAIDER|9.95E+009 [27.02.2025 925 DAYS [YES ICONTES
JAND ALI & [TED-
[ENGINEERS VSASSOCI IDECREE
RELINE UVATES D
JASEAN PVT)
ILTD.
509 ICS(COMM) |424/2024 [30.08.2024 [INDIAN 20.02.20| [17.04.2025
VERSEAS 25
[BANK VS KIDS|
IPARADISE
509 ICS(COMM) [292/2024  [03.06.2024 [CANARA BANK[]28.02.20 l24.03.2025
S SKYRAP25
IADVANCED
ISYSTEMS PVT|
ILTD.
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[SH. SANJEEV KUMAR AGGARWAL,CENTRAL 301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1012/2022 05.04.2022 [S. VIPIN SINGH CHADHA|SH. AVTAR9873921590 [01.02.2025 1033 [Yes IContested ISuit for
[IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi S. BEENA GUPTA ISINGH AND SH )& [Recovery
ICOURT)-01 DAWAHAR LAL 9871380565
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2409/2022 131.10.2022 [UMESH TYAGI VSJAKHIL  RANA|8860939496 [06.02.2025 1829 Yes IContested ISuit for]
ICourts, Delhi IMUNICIPAL IAND SH& [Recovery
ICORPORATION OF DELHI[SANJEEV 0560622330
[MALIK
301, Extension Block, Tis HazariSuit for Recovery °S COMM-59/2024 10.01.2024 IATEEB KHAN VS. VARUNRAJESHWAR (9810764910 |[11.02.2025 1398 [Yes IContested ISuit foy
ICourts, Delhi ISHARMA IPRASAD GUPTAR 9811996757 [Recovery
IAND
IPRASHANT
ISHARMA
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-336/2023 23.02.2023 DR COLORS &[SH. S.BJ9868995997 [12.02.2025 720 [Yes IContested Suit for]
ICourts, Delhi ICHEMICALS PVT. LTD. [SHARMA & SHJ& [Recovery
S. SHREE JAGDAMBARAJVARDHAN [9818869841
[DYEING MILLS
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-2053/2022 26.08.2022 INARSINGH DASS ANDVINAY MOHAN[9818194170 [15.02.2025 904 [Yes IContested Suit for]
ICourts, Delhi ICO. VS. PRASHANT|SHARMA AND& [Recovery
[BHIKHAN ISATISH BAJAJ 9990979019
1301, Extension Block, Tis HazariSuit for Recovery ICOUNTER CLAIM-1/2023 [06.01.2023 IPRASHANT BHIKHAN VSJSATISH BAJAJ|9990979019 [15.02.2025 771 [Yes IContested [Suit for
ICourts, Delhi [NARSINGH DASS & VINAY|& [Recovery
IMOHAN 9818194170
ISHARMA
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-780/2023 [10.05.2023 ICANARA BANK VSJSH. VIPIN & SH8750814397 [19.02.2025 651 [Yes IContested Suit for
ICourts, Delhi ISAGAR ENTERPRISES [RAJAN & [Recovery
[IMISHRA 18860963719
Bo1, Extension Block, Tis HazarjSuit for Recovery ICS COMM-710/2021 01.03.2021 INDIAN BANK VS. KAFILSUSHIL 9968316497 [24.02.2025 1456 [Yes IContested Suit for
ICourts, Delhi IAHMED IKUMAR RAI && 9717718293 [Recovery
JAMAN GUPTA
1301, Extension Block, Tis HazariMisc. Petition Misc. DJ-568/2024 27.09.2024 [K.P. DIAMONDS PVTNAMRATA 19211249216 &24.02.2025 150 [No IContested Misc.
ICourts, Delhi [LTD. VS. SIDDHI JEWELS [MALIK AND9810865240 [Petition
IPUNEET JAIN
301, Extension Block, Tis HazariMisc. Petition isc. DJ-694/2024 02.12.2024 [K.P. DIAMONDS PVTNAMRATA 19211249216 &24.02.2025 84 [No IContested [Misc.
ICourts, Delhi [LTD. VS. SIDDHI JEWELS [MALIK AND9810865240 [Petition
IPUNEET JAIN
Bo1, Extension Block, Tis HazarjSuit for Recovery ICS COMM-1495/2023 10.11.2023 [HARI SINGH VS. HDFQAMIT KUMAR|9910316491 [25.02.2025 473 [Yes IContested [Suit for
ICourts, Delhi [ERGO GIC LTD. IAND SH. RK{& [Recovery
IGUPTA 9312635262
01, Extension Block, Tis HazarjSuit for Recovery ICS COMM-5166/2021 07.12.2021 [HAMDARD NATIONAI[SHIVENDRA 96547374889|28.02.2025 1179 No IContested ISuit for
ICourts, Delhi [FOUNDATION VS. SFPLPRATAP SINGH[& [Recovery
[FORMULATIONS & ORS. [& MS. MEHAK|9560661322
IKHANNA
SH. RAJESH KUMAR GOEL,/CENTRAL 06 ICS (COMM)/ 1608/2023 19-12-2023 Manish  Sukhija Vs [satyendra kuman9811161525 [04-02-2025 l413 INA ICONTESTED INA INA ISUIT FOR|
IDISTRICT JUDGE (COMMERCIAL Municipal Corporation Ofsingh(P), IRECOVERY]|
ICOURT)-02 [Delhi
1306 ICS (COMM) 659/2024 [30-05-2024 IM/S1G ENTERPRISES VSSIDDHARTH (9810771535 [04-02-2025 250 INA ICONTESTED INA INA [SUIT _ FOR|
M/S SHUBH LAXMI BABY|SINGH(P), IRECOVERY/|
ICARE
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1306 ICS (COMM)/ l1717/2020 17-11-2020 TBHAS BHUTANI Vs [KRITI 10-02-2025 1574 ICONTESTED ISUIT FOR|
[SAURABH KATAR IRANJAN(P), IRECOVERY/|
1306 ICS (COMM)/ [1523/2023 24-11-2023 [Star Biomed Pvt Ltd Vs |Amit Chawla(P), |9718689708 [10-02-2025 717 INA ICONTESTED INA INA ISUIT FOR|
[Maykar Diagnostics IRECOVERY/|
I3 [SH. ILLA RAWAT, DISTRICTICENTRAL 03, Extension Block, Tis HazariSuit for Recovery ICS -DJ 1077/2019 [17.10.20219 M/S BENCARDOANKIT KR {9560237069 [25.02.2025 1960 [Yes [SUIT DISMISSED Suit for
WUDGE, (COMMERCIAL COURT)- ICourts, Delhi [BATHWARE INDIAILOHAN [Recovery
03, TIS HAZARI COURT, DELHI [PVT.LTD. \E|
IMANJUNATH HEDGE
03, Extension Block, Tis HazarjSuit for Recovery ICS COMM 995/2022 02.04.2022 RAM NIWAS GOEL VSANURAG 9999334547 [22.02.2025 1060 Yes IDECREE Suit for|
ICourts, Delhi IMCD [KAUSHIK [Recovery
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 318/2024 29.02.2024 STATE BANK OF INDIA |[VIJAY 9810210832 [12.02.2025 1349 [Yes IDECREE
ICourts, Delhi S AVADHESH SEXENA,PARKASH
[PROP, M/S GODDWILY
[ENG.
Bo3, Extension Block, Tis HazariSuit for Recovery ICS COMM 698/2024 06.09.2024 ASHWANI KUMAR AGGSATYENDRA  [9811161525 [12.02.2025 251 [Yes IDECREE
ICourts, Delhi 'S MCD IKUMAR SINGH
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1142/2023 09.08.2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 |07.02.2025 548 [YES IDECREE
ICourts, Delhi 'S MCD ISINGHAL
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 479/2024 [19.04.2024 [PRACHI (INDIA) PVT/D.R.JAIN 9871059347 [19.02.2025 1336 [YES IDECREE
ICourts, Delhi [LTD. VS MOTHER MARY|
[PUBLIC HIGH SCHOOL
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 813/2023 [17.05.2023 THE INDIAN EXPRESSRAJAN 9811797546 [22.02.2025 645 [YES IDECREE
ICourts, Delhi [PVT. LTD. VS SANTOSHKHANNA
IADVERTISINGS
o3, Extension Block, Tis HazarjSuit for Recovery IOMP(COMM) 158/2023 25.09.2023 IM/S RANIGANJ NURSINZﬂSANJAY 9818336108 [10.02.2025 505 INO IALLOWED
ICourts, Delhi [HOME Vs BHARTIKUMAR
IGANGULY [MISHRA
s  |[MS ANIL KUMAR SISODIAJCENTRAL o4 EXTENSION BLOCK THORECOVERY ICS (COMM)/519/2024 [27-04-2024 INKR  TEXTILES  VSVIKRANT JAIN [9811377679 [04-02-2025 283 DAYS YES ICONTESTED INIL INIL RECOVERY]
[DISTRICT JUDGE, COMMERCIAL IDELHI SHARMA ENTERPRISES
ICOURT-04
1305 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1403/2022 01-06-2022 IMUKESH BANSAL Vs M/SSH. DURGESH[9811217093, [12-02-2025 [771 DAYS [YES ICONTESTED INIL INIL [RECOVERY/|
IDELHI [PRINT LAND INDIA IGUPTA
1306 EXTENSION BLOCK THCORECOVERY ICS (COMM)/588/2024 [13-05-2024 IVEK TRADINGSH. RAKESH[9910411577 [14-02-2025 277 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI ICOMPANY Vs SHRICHAHAR
INAYAK CONTAINERS
307 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1221/2022 09-05-2022 TJAY KUMAR ARORA VsSH. RAHULJ9899619440 [22-02-2025 1020 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI [RUNGTA COLLEGE OHTANDON
[ENGINEERING AND|
[TECHNOLOGY
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1308 EXTENSION BLOCK TH! ICS (COMM)/1451/2023 131-10-2023 [POOJA NANDA PROP. OFMUKUL 706597133  [27-02-2025 1485 DAYS ICONTESTED
[DELHI M/S WAHE GURUBHATIA
[ELECTRONICS Vs M/§
[RAPID POWER SYSTEMS
09 EXTENSION BLOCK THORECOVERY ICS (COMM)/5136/2021 _ [04-12-2021 [ONION BANK OF IN]{)‘:QFH. SANDEEP8826993779 [28-02-2025 1182 DAYS YES ICONTESTED INIL INTL. RECOVERY]
IDELHI s MOHD. ADNAN AB ISONI
IAND ORS
5 SH. MANOJ KUMAR DISTRICTCENTRAL INIL [NIL
WUDGE (COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL ICS (COMM) IOMP (COMM.)/71/2019 [10-07-2019 IM/S  SHANIVIAJAY PAUL 9810539647 18-02-2025 [2050 DAYS [YES Contested INA INA [PETITIO
6 TIS HAZRI COURT CENTRAL ICONSTRUCTIO IN U/S 34
[DELHI IN PVT LTD Vs IOF
IGAIL INDIA JARBITRA
L TD TION &
ICS (COMM) ICS (COMM)/2650/2022 8-12-2022 [UMESH TYAGIAKHIL RANA 7838798382 07-02-2025 (792 DAYS [YES Contested [NA INA ISUIT FOR]
[Vs MCD [RECOVER|
OF
IMONEY
ICS (COMM) ICS (COMM)/441/2024 108-04-2024 M/S VIRAJKK AGGARWAL 9810006579 04-02-2025 |302 DAYS [YES IContested INA INA ISUIT FOR|
IENTERPRISES [RECOVER]
Vs PUNJAB v OF
[INATIONAL IMONEY
[BANK
7 SH. MUKESH KUMAR GUPTA,CENTRAL INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT-07
8 [SH. GORAKH NATH PANDEY,CENTRAL INIL'
[DISTRICT JUDGE, COMMERCIAL
ICOURT
9 [SH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/687/2021 [27.02.2021 [RAVI GROVER VS A.K|RAHUL 9971827923 |20.02.2025 1454 ICONTESTED
PUDGE, COMMERCIAL COURT-09 IBLOCK IGUPTA [NAGPAL
o [SH. AJAY PANDEY, DISTRICTICENTRAL 307 ICivil ICS (COMM)/1575/2023 12/12/23 [Kavish Satija Vs SKCOKamra &9818636833 [25/02/25 #MACRO? [Yes IContested n7/01/25 |o
WUDGE, COMMERCIAL COURT IPersonal Care lAssociates
307 (Civil ICS (COMM)/346/2022 28/01/22 IMS. DEEPA Vs SMT/Rajeev Lochan [9711750166 [03/02/25 #MACRO? [Yes IContested INot
'ANDANA YADAV lexecuted
due tq
deficit court]
fee not paid
1307 (Civil MP (COMM.)/63/2024  [27/07/24 [UNION OF INDIA Vs M/sAshish K119313471929 [15/02/25 #MACRO? [Yes IContested [29/01/25
[Enkay Enterprises ISharma
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[SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM) ICS(COMM)/5134/2021 04.12.2021 IM/s SHANTI INDUSTRIESVarshesh 9811059395 [04.02.2025 1158 IContested [Recovery of]
ICOMMERCIAL COURT S M/s CHIRAG[Khurana [Money -
[ENTERPRISES 2(1)(c)(ii)
ICOURT ROOM 310 ICS (COMM) S (COMM)/331/2022 27-01-2022 [RAVINDRA KUMARDeepak Bashta |- 07.02.2025 1107 - IContested F F (Civil
ISHARMA Vs M/§ [Procedure
[ENGLISH PREMIUM ICode—20
ICOURT ROOM 310 ICS (COMM) °S (COMM)/245/2024 15-02-2024 [Shishpal Vs  MunicipalSatyendra 9811161525 [11.02.2025 1362 3 IContested F F 2
ICorporation Of Delhi [Kumar Singh
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/591/2024 13-05-2024 ISTATE BANK OF INDIA VgBiplab ~ Kuman9811767517 [12.02.2025 275 F IContested F F Suits foy
MR HARGYAN SINGH [Mukherjee [recovery
land
[Damages —|
2(1)
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/868/2021 09-03-2021 [KAMAL GUPTA Vs NORTH|Vinay Kumar | [13.02.2025 1437 F IContested F F [Recovery of]
[DELHI MUNICIPAL [Money -
ICORPORATION AND ANR 2(1)(C)([)
h2 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 Misc DJ [737/2024 [19.12.2024 M/S KIRAN ROADWAYSBRIJPAL 9811702566 |04.02.2025
HUDGE, COMMERCIAL COURT IPVT LTD Vs M/S GOVINDISINGH
ICABLE INDUSTRIES AND|
IORS
o1 ICS COMM [706/2024 07.06.2024 INAWAL KISHORE SONIANMOL KAPUR (9718844007 [11.02.2025
/S GANESH PRASAD
o1 IMISC DJ 1375/2024 18.05.2024 [EPAC FLEXIBLES PVIJYOTI SHARMA([9310250694 [13.02.2025
[LTD V/S ANKUR
ICOUNTER CLAIM 12/2023 21.02.2023 /S SETHI AGENCIESNIKHIL 18744848370 [15.02.2025

/S M/S MEDILIVESCARH
IMANUFACTURING  PVT|
ILTD

ICS COMM 322/2022 25.01.2022 /S MEDILIVESCARERAJEEV 0312276651 [15.02.2025
IMANUFACTURING  PVI[KUMAR
[LTD V/S M/S SETHITEWARI
IAGENCIES

ICS COMM 174/2023 28.01.2023 ISH. GOVIND NARAYANTEJ PRATAP 18750116605 [19.02.2025
[KOTHARI Vv/s B.E|
ICONTRACTS PVT LTD

13 [SH. M.K NAGPAL, DISTRICTICENTRAL INIL
PUDGE, COMMERCIAL COURT

g [SH. ASHUTOSH KUMAR, DISTRICT|WEST CS (COMM)/845/2022 bo-10-2022 ISTATE  BANKVARUN CHANDIOK(P),  [9818365119 06-02-2025 [840 Ves IDECREE NI INil
WUDGE (COMMERCIAL COURT) IOF INDIA Vs
SH RAJESH|
IKUMAR SURYA|
JAND ANR

ICS (COMM)/671/2022 [23-08-2022 [BRIJ [SANJAY KUMAR(P), 9811446783 11-02-2025 [903 [Yes [DECREE [Nil INil
[BHUSHAN
[SHARMA PROP|
IOF M/S PRIME]

'VERSEAS--

ICS (COMM)/406/2022 [28-05-2022 [UNION BANKALOK KUMAR(P), 9911000126 20-02-2025 [999 [Yes IDECREE INil INil
IOF INDIA Vs
[VAIBHAV
ILAXMI SHG|
JAND ORS
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ICS (COMM)/86/2022 l02-02-2022 M/S [BHARAT BHUSHAN(P), [9910403763 28-02-2025 IDECREE
[EXCELSIOR
INK COMPANY
Vs ADD|
ISERVICE
5 [MS. HEMANI MALHOTRA WEST ICS COMM ICS (COMM)/122/2021 15-02-2021 IMETALORE _ OVERSEASHimal Akhtar 9810456889 [03-02-2025 1449 days No ICONTESTED INIL INIL
IDISTRICT JUDGE (COMMERCIAL [PVT LTD Vs KANCHAN|
ICOURT)-02 [DUGGAL
ICS COMM ICS (COMM)/578/2023 03-08-2023 ISARITA PANDEY Vs AFSRajesh Rain 9891326895 [07-02-2025 I554 days [No IDECREE INIL INIL
[FACILITY INTENT INDIA|
[PVT LTD
ICS COMM ICS (COMM)/778/2023 19-10-2023 ISUNDIPIKA WAHAL VsSunil Kumarn9311603027 [18-02-2025 1488 days No IDECREE INIL INIL
[BALMEET SINGH[Bhardwaj
[KATHURIA
ICS COMM Misc DJ/190/2025 22-02-2025 [Parveen Khandelwal VsAnil Sharma 9718358212 |24-02-2025 02 days No IDISMISSED INIL INIL
ijjay Chauhan
16 [SH. DIG VIJAY SINGH, DISTRICTWEST ICS (COMM)/694/2023 20/09/23 [RAJINDER PARSHADNeeraj gupta 9811267045 |01/02/25 500 IDECREE
WUDGE (COMMERCIAL COURT)-03 IGUPTA Vs DELHI JAL
[BOARD
ICS (COMM)/229/2024 07/03/24 IRandhir Kumar VInder Mohan[8920348291 [06/02/25 336 IDECREE
ICholamandalam MsgSingh
IGeneral Insurance
ICS (COMM)/608/2023 18/08/23 ISTATE BANK OF INDIA Vy 9810019614 [07/02/25 539 IDECREE
MRS KAMLESH
ICS (COMM)/14/2023 02/01/23 [UNION BANK OF INDIA| l10/02/25 770 IDECREE
s CHIRAG SHG AND ORS
ICS (COMM)/582/2023 l03/08/23 IMEDDO SAFEHAWK PVT|Vinod Dhaiya  [9999558855 [13/02/25 560 IDECREE
[LTD. Vs A TAJ SAFETY|
IAND WELDING CO
7 [SH. SANJAY JINDAL, DISTRICTWEST ICS (COMM) ICS (COMM)/509/2022 l10/06/22 STATE BANK OF INDIA VSRUCHI 9811170646 [|11/02/25 977 INA IDECREED INil INil
PUDGE (COMMERCIAL COURT) IAZAM KHAN IKHURANA
ICS (COMM) Misc DJ/409/2023 08/07/23 SUNNY KUMAR BANSALVIKASH 9999440419 [12/02/25 585 INA IALLOWED INil INil
'S HARDWYN INDIA INC [BHATIA
ICS (COMM) Misc DJ/401/2024 05/07/24 IM/S SARA HELATHCARENEERAJ GUPTA|9811267045 [13/02/25 223 INA IDISMISSED INil INil
[PVT LTD VS M/S HICARE
[POLYMERS PVT LTD.
ICS (COMM) ICS (COMM)/323/2021 l04/08/21 IKESHAV CO/OPERATIVERUPAK 8700116319 [20/02/25 1296 INA IDECREED INil INil
BANK LTD. VS M/SSHRIVASTAVA
IASHISH MEDICOS AND|
IORS.
ICS (COMM) ICS (COMM)/510/2023 06/07/23 SAR GLOBAL PVT. LTD.[PRAVESH 8010909016 [27/02/25 602 INA IDECREED INil INil
S JINDAL SPECIALTY[BANSAL
[TEXTILES LTD




DISTRICT

COURT ROOM

CASE TYPE

[CS (COMM)

CASE NO.

ICS (COMM)/487/2024

DATE

REGISTRATIO RESPONDENT NAME
N

03/06/24

TATE BANK OF INDIA V!
[LALIT DHAKOLIA

OFPETITIONER NAME VSADVOCATE

ISAURABH
IGAUTAM

ADVOCATE
MOBILE
NUMBER

9311131978

DATE
DECISION

[27/02/25

OFDAYS FOR DISPOSALWHETHER

1269

NATURE
PRE- DISPOSAL

INSTITUTION (CONTESTED

MEDIATION  SETTLED)
TOOK PLACE

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
ON OF

18

SH. AJAY GUPTA, DISTRICT]
VUDGE (COMMERCIAL COURT)

WEST

[CS (COMM)

ICS (COMM)/826/2024

[23-09-2024

ICANARA BANK Vi
IPRAVEEN GARG

12-02-2025

(Contested

(CS (COMM)

ICS (COMM)/87/2024

0-01-2024

irender Kumar \E|
Pasmeen Singh Wadhwa

l14-02-2025

(Contested

ICS (COMM)

ICS (COMM)/269/2023

18-03-2023

IASHOK KANSAL Vs FAZL
[UR REHMAN

l19-02-2025

(Contested

ICS (COMM)

ICS (COMM)/122/2024

08-02-2024

State Bank Of India V§
[MOHD RASHID

[27-02-2025

(Contested

ICS (COMM)

ICS (COMM)/493/2024

05-06-2024

[Sanjay Arora Vs Ajmal and|
[Sons

28-02-2025

(Contested

9

ISH. NARESH KUMAR MALHOTRA|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)

IWEST

ICS (COMM)/5/2023

ICS (COMM)/5/2023

02-01-2023

[UNION BANK OF INDIA|
s BABA PARPARMAL
ISHG AND ORS

[25-02-2025

IDISMISSED

ICS (COMM)/13/2023

ICS (COMM)/13/2023

02-01-2023

[UNION BANK OF INDIA
s UPKAR SHG AND ORS

06-02-2025

IDISMISSED

ICS (COMM)/44/2023

ICS (COMM)/44/2023

09-01-2023

[BANK OF INDIA Vs AJAY]|
IARORA

10-02-2025

IDECREE

ICS (COMM)/196/2024

ICS (COMM)/196/2024

[27-02-2024

[Ruchika Gupta Vs Satender
[Kumar Mukhiya

04-02-2025

IDECREE

ICS (COMM)/303/2024

ICS (COMM)/303/2024

03-04-2024

IAjay Mandal Vs Syed Imran

01-02-2025

IDECREE

20

[SH. ANURAG SAIN, DISTRICT]
HUDGE (COMMERCIAL COURT)-01

INEW DELHI

21

[SH. VIDYA PRAKASH, DISTRICI]
NUDGE (COMMERCIAL COURT)

IARBTN

3047/2018

[16.07.2018

PEC LTD. VS. BADRI
SINGH VINIMAY PVT]|
ILTD.

JA. K. VERMA

9810100963

101.02.2025

2392

INO IDISMISSED

INil INil

ICS(COMM)

1310/2021

[23.08.2021

[HINDUSTAN MEDIA
ENTURE LTD. VS|
INATIONAL
ICOOPERATIVE
IDEVELOPMENMT

IPUNEET BAJAJ

9711166242

04.02.2025

1261

[YES IDECREED

INil INil

ICS(COMM)

I561/2022

09.06.2022

[UNION BANK OF INDIA|
S. GURU PRASAD

IPRIYA RANJAN

0958264316

[14.02.2025

981

[YES IDECREED

INil INil

b5

[CS (COMM.)

[750 / 2022

101.09.2022

G- R GUPTA AND BROS. [SH.  VINAYAK

S. PUNJAB NATIONAL
IBANK

IMARWAH

INOT
IPROVIDED

12.02.2025

1896

INA ICONTESTED

INA INA

U/S 34

IRECOVERY|

IRECOVERY|

|SUIT  FOR
RECOVERY




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

OFPETITIONER NAME VSADVOCATE

REGISTRATIO RESPONDENT NAME
N

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER
PRE-

INSTITUTION (CONTESTED

MEDIATION
TOOK PLACE

NATURE
DISPOSAL

SETTLED)

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
[O

IOMP (COMM.) 171/ 2023 07.12.2023 INARENDER KUMAR VS.|SH. ANURAG9871441764 [19.02.2025 laq1 ICONTESTED IU/S 34
IGENERAL MANAGER IKAUSHIK IARBITRATI
ION &
ICONCILIAT]
[ON  ACT|
ICS (COMM.) 834 / 2022 12.10.2022 IM/S ARCEE TRADINGSH. BASANT|9013012928 [24.02.2025 867 INA ICONTESTED INA INA [SUIT _ FOR|
ICORPORATION VS. M/SKUMAR [RECOVERY/|
IGREEN LIFEGAUTAM
[NFRASTRUCTURE
IDEVELOPMENT
IOMP (COMM.) 81/ 2021 24.08.2021 RHINO BAMBOOSH. DURGA/9711131164  [25.02.2025 1282 INA ICONTESTED INA INA IU/S 34|
[NDUSTRY VS. NORTHDUTT IARBITRATI
[EAST CENTRE FO ION &
TECHNOLOGY ICONCILIAT]
APPLICATION AN [ON ACT|
ICS (COMM.) k79 / 2023 24.08.2023 INEHA BAJAJ VS. [SH. SANDEEP/9868727755 [27.02.2025 554 INA ICONTESTED INA INA ISUIT FOR|
ICHARAN PREET SINGKUMAR IRECOVERY/|
IAND ORS.
22 [SH. VINEETA GOYAL, DISTRICI] 24 ISECTION 9 OF ARBITRATION &OMP (D29/11/2024 M/S MASSIVﬂT’RATEEK 20/12/-3741 |12/02/2025 75 INO IALLOWED INil INil [SECTION 9
WUDGE (COMMERCIAL COURT)-03 ICONCILIATION ACT COMM.)/306/2024 [RESTAURANTS PRIVATEKUMAR |OF
[LIMITED VS M/S AV IARBITRATI
[HOSPITALITY VENTURES ION &
[ILLP ICONCILIAT]
ISUIT FOR RECOVERY ICS (COMM.)/407/2023 18/07/2023 IANKIT MANAKTALA VSRAMAN 20/12/-3741 |15/02/2025 578 [YES IDECREED INil INil ISUIT FOR|
[DILSHAD KHAN ISABHLOK IRECOVERY/|
ISUIT FOR RECOVERY ICS (COMM.)/418/2024 10/05/2024 [DEKI ELECTRONICS LTDIVARUN JAIN [20/12/-3741 [15/02/2025 281 [YES IDECREED INil INil ISUIT FOR|
S BRIGHT WESTECH]| [RECOVERY/|
ISOLUTION PVT LTD
ISECTION 9 OF ARBITRATION &OMP (D29/11/2024 M/S MASSIVE[PRATEEK 20/12/-3741 18/02/2025 81 INO IDISPOSED INil INil ISECTION 9
ICONCILIATION ACT COMM.)/305/2024 [RESTAURANTS PRIVATEKUMAR F
[ILIMITED VS MOONSHINE IARBITRATI
[FOOD VENTURES LLP ION &
ICONCILIAT)
OBJECTION 34 OF ARBITRATIONIOMP (COMM.)/129/2021 [16/12/2021 IM/S ATC FOODS PRIVATEGAURAV 20/12/-3741 |20/02/2025 1162 INO [PETITION INil INil IOBJECTIO
& CONCILIATION ACT [LIMITED VS UNION OHRAGGARWAL IALLOWED IN 34 O
[[INDIA IARBITRATI
ION &
ICONCILIAT)
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/130/2021 [16/12/2021 IMS ATC FOODS PRIVATEGAURAV 20/12/-3741 [20/02/2025 1162 INO IPETITION INil INil [OBJECTIO
& CONCILIATION ACT [LIMITED VS UNION OFRAGGARWAL IALLOWED IN 34 OF
[NDIA IARBITRATI
ION &
ICONCILIAT]
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/131/2021  [16/12/2021 IM/S ATC FOODS PRIVATEGAURAV 20/12/-3741 [20/02/2025 1162 INO IPETITION INil INil [OBJECTIO
& CONCILIATION ACT [LIMITED VS UNION ORAGGARWAL IALLOWED IN 34 OF
[NDIA IARBITRATI
ION &
ICONCILIAT]
I(OBJECTION 34 OF ARBITRATIONIOMP (COMM.)/36/2021 20/03/2021 IM/S SUPERIOR ATRCON[KARTIK VENU 20/12/-3741 [28/02/2025 1441 INO IDISPOSED INil INil [OBJECTIO
& CONCILIATION ACT [PVT. LTD. VS UNION OF IN 34 OF
[INDIATHROUGH THE IARBITRATI
[EXECUTIVE ENGINEER N &
ICONCILIAT]
IOBJECTION 34 OF ARBITRATIONIOMP (COMM.)/126/2024 [20/05/2024 INARINDER SINGH VSMANMOHAN [20/12/-3741 [28/02/2025 284 INO IPETITION INil INil [OBJECTIO
& CONCILIATION ACT IM/S INDOSTAR CAPITALISINGH IALLOWED IN 34 OF
[FINANCE LIMITED IARBITRATT
N &
ICONCILIAT]
23 |MS. SAVITA RAO, DISTRICTSOUTH 2, New Court Block-T [Petition U/s 34 of the Arbitration &OMP (COMM.)/38/2023  [6-6-23 MR F PAUCIDENT LOPEZSh. R Vishnu9620983424 [03-02-25 608 INA IDISMISSED INA INA [Petition U/
HUDGE(COMMERCIAL COURT) IConciliation Act IAND ANR Vs MS CITIKumar 134 of the
[FINANCIAL CONSUMER| |Arbitration
[FINANCE INDIA LTD &
IConciliation
12, New Court Block-I (Civil Suit ICS DJ/945/2018 6-10-18 [DAZZLE  ACCESSORIESMohd Jamal8826758896 [04-02-25 2313 [YES IDISPOSED INA INA ISuit foy
[[INDIA LLP Vdlkhlas [Recovery
IGOLDSQUARE SALES
[NDIAN PVT LTD




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

12, New Court Block-I ICivil Suit ICS (COMM)/677/2023 23-12-23 nion Bank Of India VsSh Arvid Sinha 9810618195 [12-02-25 la17 Suit for]
IAman Khandelwal [Recovery

12, New Court Block-I ICivil Suit ICS DJ/101/2019 12-2-19 IRFAN KHAN Vs DEEN[Sh. Dilshad Al9811962051 [14-02-25 2194 IYES IDISMISSED INA INA Suit for]
IMOHAMMAD [khan [Recovery

24 [MS. ANURADHA SHUKLASOUTH INIL
[BHARDWAJ, DISTRICT]

HUDGE(COMMERCIAL COURT)

25 [SH. SANDEEP YADAV ISOUTH INIL

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL
[COMMERCIAL COURT.

27 [SH. LOKESH KUMAR SHARMA,SOUTH 4o, New Court Block-IT ICommercial ICS/COMM/710/2022 08-10-2020 [KRBL LTD. VS PRAVEENSHARAVAN INOT GIVEN [14-02-2025 11590 - IDECREED F 1365 [COMMERC
[DISTRICT JUDGE(COMMERCIAL| [KUMAR BUYYANI IKUMAR AL  SUIT
ICOURT) [RECOVERY/|

|OF MONEY

4o, New Court Block-IT ICommercial ICS/COMM/39/2022 12-01-2022 M/S MINDSHARE GROUPSHUBHAM 9624786054 [12-02-2025 1127 - IDECREED F 1365 ICOMMERC
S M/S UPPER INDIAPALIWAL [[AL  SUIT|

STEEL [RECOVERY/|

|IOF MONEY

l4o, New Court Block-IT ICommercial ICS/COMM/617/2023 20-01-203 IMAHESH EDIBLE OILVARNIKA 983660707  [25-02-2025 767 s IDECREED F 65 ICOMMERC
[INDUSTRIES IBAJAJ [[AL  SUIT|

IRECOVERY|

|IOF MONEY

k1o, New Court Block-IT ICommercial ICS/COMM/675/2022 01-12-2022 M/S PATANJALIIQRA KHAN 19999154100 [28-02-2025 820 F IDECREED F 1365 ICOMMERC
[PARVAHAN VS MOHIT] [[AL  SUIT|

[RUBBER FOAM INDIA IRECOVERY/|

|IOF MONEY

28 [SH.LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 [EXECUTION (COMM.) ko/2022 [27-04-2022 M/S SHUBHAM|VARUN GUPTA [NA [25-02-2025 1035 - IDISMISSED BEING}- F-

[ENGINEERING AND| INON-
ICONSTRUCTION [MAINTAINABLE
ICOMPANY Vs M/S THEH

INDURE PVT. LTD.

29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST 4 ICS (COMM)/81/2018 [21.12.2018 K PLAY INDIAWNIRUDH WADHWA IN/A 01.02.2025 [2234 [YES [Dismissed - F INIL

WUDGE ILIMITED Vs
AP
IDISTRIBUTORS
ICS (COMM)/705/2022 [21.07.2022 ISHG C ATTALALOK SHARMA IN/A 10.02.2025 [935 [YES [Dismissed 3 F
|@GIAN CHAND|
IATTAL Vs
[MEISSA
[TECHNOLOGIE
IS PVT LTD WE|
DO SKY
ICS (COMM)/550/2023 106.06.2023 [BHARAT [HIMANSHU GARG IN/A 12.02.2025 617 [YES [Dismissed - F
IBHUSHAN Vs
IM/S GHIBS|
IFACILITY AND|
IALLIED
ERVICES PVT]
ILTD




DISTRICT

COURT ROOM

CASE TYPE

CASE NO.

DATE

N

OFPETITIONER NAME VS
REGISTRATIO RESPONDENT NAME

ADVOC/

ADVOCATE
MOBILE
NUMBER

DATE
DECISION

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

ICS (COMM)/558/2021 [29.11.2021 IBIOTECH IN/A 13.02.2025 (1172 [Dismissed
ICONSORTIUM
[INDIA LTD .VS|
ISUNILA BAGGA|
ICS (COMM)/917/2022 [12.09.2022 [SUNILA BAGGAJHEMENT MANJANI IN/A 13.02.2025 [885 [YES [Dismissed - F
VS BIOTECH]
ICONSORTIUM
[[NDIA LTD
ICS (COMM)/783/2022 6.08.2022 ILIC HOUSINGMANI KAUL IN/A 24.02.2025 933 [YES [DECREED - F
[FINANCE LTD,
VS MANOJ|
IKUNWAR
ICS (COMM) 3808/2024 [24.10.2024 IRCPL IGAURAV PURI IN/A 24.02.2025 [123 [YES IDECREED - F
[LOGISTICS V¥
[UTKARSH
[SETH
ICS (COMM)/107/2024 [16.02.2024 IMANISH IARUN SHARMA IN/A 28.02.2025 [378 [YES [DECREED - F
[VOHRA VS
IAFSAR ALI
30 [SH. AJAY KUMAR JAIN ISOUTH-EAST o [PETTITON U/S 34 IOMP (COMM)/47/2024 5426 [BHARAT BROADBAND|Deepayan 9953808868 45701 275 INO IContested - -
INETWORK LIMITED Vs [Mandal(P),
[BIRLA CABLES LIMITED
[PETTITON U/S 34 IOMP (COMM)/50/2024 5428 [BHARAT BROADBAND|Deepayan 9953808868 45701 273 INO IContested - -
INETWORK LIMITED Vs [Mandal(P),
[BIRLA CABLES LIMITED
ICOMERCIAL SUIT ICS (COMM)/72/2019 3558 [TRIPITAK ~MARKETINGM.K. SHAH(P), 9810433636 45702 2144 [YES IContested - -
[LLP Vs JHAVERIFLEXO|
[[NDIA LIMITED
ICOMERCIAL SUIT ICS (COMM)/2462/2024 5444 ISTATE BANK OF INDIA [VARUN 9818365119 45702 258 [YES IContested - -
s VINOD BHOT ICHANDIOK(P),
ICOMERCIAL SUIT ICS (COMM)/2902/2024 5497 ICANARA BANK Vs [Pratap Chandra (9990366723 145694 197 IYES IContested - -
[HASMI BEGUM [Rana(P),
131  [MS. ANU GROVER BALIGA ISOUTH-EAST 21 ICOMMERCIAL SUIT ICS DJ 147/2021 10-02-2021 [REGENT ENTERPRISEgﬁVLANOJ 9811411861  |03-02-2025 1454 - - - -
[LTD. Vs. MAGNITECHKUMAR GARG
[ENGINEERS
ICOMMERCIAL SUIT ICS COMM 523/2023 [30-05-2023 [SUNITA RANI Vs. M/§|MISHALVIJ 18800386667 [13-02-2025 625 - - - -
[RELIANCE JIO|
[NFOCOMM LTD.




DISTRICT

COURT ROOM

CASE TYPE

IARBITRATION
ICONCIALIATION ACTQ

CASE NO.

JARBTN 165/18

DATE

REGISTRATIO RESPONDENT NAME

N

26-05-2018

ILEARNING TEMPLI
[ENLIGH MEDIUM HIGH]
ISCHOOL Vs. M/S EDU|
SMART SERVICES PVT]|
ILTD

OFPETITIONER NAME VSADVOC/

DEEP
ISINGH

ADVOCATE
MOBILE
NUMBER

9711570956

DATE
DECISION

28-02-2025

OFDAYS FOR DISPOSALWHETHER

2470

NATURE

PRE- DISPOSAL

INSTITUTION (CONTESTED

MEDIATION  SETTLED)
TOOK PLACE

OFDATE OFNUMBER ACT
EXECUTIO OF DAYSSECTION

/N OFFOR

DECREE  EXECUTI

ON

OF

IARBITRATION
ICONCIALIATION ACTQ

AND

IOMP COMM 1/19

03-01-2019

[HAMDARD PUBLIQ

IAMANDEEP

ISCHOOL Vs. EDU SMART|SINGH

[SERVICES PVT LTD.

9711570956

28-02-2025

2248

IARBITRATION
ICONCIALIATION ACTQ

OMP COMM 3/19

08-01-2019

ILITTLE ANGLES HIGH|

IAMANDEEP

ISCHOOL Vs. EDU SMART|SINGH

ISERVICES PVT LTD

9711570956

[28-02-2025

2243

32

[SH. BHUPESH KUMAR

ISOUTH-EAST

ICOMMERCIAL CASE

ICS DJ/156/2023

01-03-2023

[HIND TERMINAL
[PRIVATE  LIMITED Vs
IAERO MARINE
ILOGISTICS PVT LTD AND
IANR

ISAVYACHI K|
ISAHAT

9910081428

l19-02-2025

IYES (Contested

ICOMMERCIAL CASE

IARB. A. (COMM.)/4/2024

04-09-2024

[SMT. RUCHI GOYAL V§g

IDEEPAK

M/S MONEYWISEAGARWAL

[FINANCIAL
[PVT. LTD.

SERVICES

9650335116

l14-02-2025

163

IYES (Contested

ICOMMERCIAL CASE

ICS (COMM)/22/2024

12-01-2024

IARVINDER SINGH PURIJ|
s ASHMEET SAHNI|

[PROPRIETOR OF M/S|

[SHASHI FABRICS INDIA

IMAYANK
'ADHWA

9999916544

l14-02-2025

399

[YES (Contested

ICOMMERCIAL CASE

ICS (COMM)/216/2024

23-03-2024

ISH. JOGINDER KUMAI
s M/S ROYAL
ISPORTSWEAR AND ANR.

AVEEN
IKUMAR DALAL

9810347420

l13-02-2025

327

IYES Contested

ICOMMERCIAL CASE

ICS (COMM)/179/2021

19-03-2021

OPPLE LIGHTING INDIA|
[PVT. LTD. Vs VIPUY
[RUPANI

JATUL KUMAR

7838899913

[24-02-2025

1438

IYES Contested

133

MS. NEERA BHARITHOKE,}
[IDISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

3

ICOMMERCIAL CASE

IARBTN/177/2018

06-07-2018

IM/S D.S. COMTECH PVT]|
[LTD Vs M/S HARMONY|
[INC

IDEEPAK
IKHURANA

10-02-2025

2411

[YES ICONTESTED

ICOMMERCIAL CASE

ICS DJ/125/2019

08-02-2019

RAHMAT ALI Vs JAMIL
IAHMAD

IYOGI SHARMA

9717153888

11-02-2025

2195

[YES ICONTESTED

ICOMMERCIAL CASE

IOMP (COMM.)/22/2021

07-04-2021

[M/S TIRUPATI SANKALPVINAYAK

RETAILERS PVT. LTD. V:
IM/S SAMSUNG INDIA
[ELECTRONICS PVT. LTD.

IMARWAH

9810522185

l07-02-2025

1402

[YES ICONTESTED

ICOMMERCIAL CASE

ICS DJ/152/2021

11-02-2021

[AKIL, AHMAD (COUNTERM.N. SIDDIQUI

ICLAIM) Vs RAHMAT ALI

11-02-2025

1461

[YES ICONTESTED

134

IMS. NIRJA BHATIA, LD. DISTRICT]
VUDGE (COMMERCIAL COURT-|

7)DIGITAL, SOUTH-EAST, SAKET|
ICOURT

ISOUTH-EAST

3O

130

ICS(COMM)

295/24

0.04.2024

B.K. Trader V:
The New Indiq
|Assurance

Mr.  Manoj|
[Kumar

9810675719

03.02.2025

289 F

[Dismissed

30

IOMP (COMM)

79/24

Bo.11.2024

[Manohar

ISudershan India

|Ankur

IChaudhary  VsSinghal

9811126091

[15.02.2025

77 3

[Dismissed

135

SH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

B9

ICS COMM

666/23

18.07.23

THE JAMMU & KASHMIR[SOAYIB

[BANK VS  NISHAR|
IAHMED ROTHORE

QURESHI

8800543987

01.02.25

564

INO IDECREED

INO

INO




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

[1221/18 SKH SHEET METALSSOURABH 199999031721 [07.02.25
ICOMPONTS PVT VSGUPTA
ISUNIL MONGA
ICS COM 158/24 13.03.24 P N BVS HRIDAY RAM|VICRAM GOLA (9811244209 [12.02.25 1336 INO IDISMISS INO INO
[PANDAY
ICS COM [269/2019 13.11.2018 ISIVANDANA RK PAHWA 9540889100 [13.11.2018 2286 INO IDECREED INO INO
ICOMMERCIAL Vs
ICOUNTAINER
ICORPPORATION OK
INDIA LTD
ICS COM 632/22 04.07.2022 IMS SPOTON LOGISTICSAMBER 9821961222 [18.02.2025 960 INO IDECREED INO INO
[PVT VS MS DESIGNER [SACHDEVA
[EXPERTS
ICS COM 1346/20 10.12.20 OPPLE LIGHTING INDIAATUL KUMAR (7828899913 [22.02.2025 1535 INO IDECREED INO INO
PVT VS MS JAY BIZ
ISOLUTIONS THROUGH
[[TS PROPRIETOR JAY]
JRAM PRASANNA
136 [SH. PITAMBER DUTT, DISTRICTEAST P09 IRECOVERY 1178/2024 04-06-2024 ISHREE BALAJIKUMARI - [22-02-2025 258 [YES ICONTESTED INIL INIL
PUDGE (COMMERCIAL COURT) IOVERSEAS VS/DURGESH VS|
ELLCOAT SHINE IND/NAMAN RAJ
[PVT.LTD.
09 IRECOVERY [249/2024 29-08-2024 IAKSHITIZ BIRMANIPAWAN TYAGI|.- 28-02-2025 179 [YES ICONTESTED INIL INIL
IALTAS ANIL BIRMANI VS|VS. SHUANGI|
[KRISHNA STORE ISHARMA
09 IRECOVERY [275/2024 17-09-2024 IAYUSH VS. SHAILESHMANOJ - 28-02-2025 161 [YES ICONTESTED INIL INIL
ERMA IKUMAR VS. R K|
ISHARMA
P09 IRECOVERY [193/2023 [20-05-2023 [PACE COMPUTECH INDIAVIPIN - [22-02-2025 637 YES ICONTESTED INIL INIL
P LTD. VS. LOHUMSINGHANIA VS|
ICLEANTECH P LTD. JAMAN VERMA
P09 IRECOVERY [275/2022 1-08-2022 IANIL KUMAR GOYAL VSJRITU  GUPTA|.- 27-02-2025 906 [YES ICONTESTED INIL INIL
ISH. MADAN LAL BANSAL [VS. JAIVEER)
ISEHRAWAT
o9 ISECTION 34 l17/2023 05-10-2023 M/S SINGH EARTH[PAWANI 22-02-2025 l502 - ICONTESTED INIL INIL
[ENTERPRISES VS. M/SPODDAR VS|
ICHOLAMANDALAM ISUMIT KUMAR
[NVESTMENT AND|
[FINANCE COMPANY LTD.
137 |[MS. RUBY ALKA GUPTA, DISTRICTIEAST o1 ICS Comm [216/2022 14-07-2022 STATE BANK OF INDIA VSSHIV K TYAGI &9811059032 |03-02-2025 935 [YES IDECREED l03-02-2025[0ON SAME|
WUDGE (COMMERCIAL COURT) [PAPPU GUPTA IASSOCIATES IDAY
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD IC.S. (COMM)/ [79/2023 14-08-2023 [SMT. BEENA TRIPATHI VSSHAILENDER 18860141196 [12-02-2025 256 F ICONTESTED No -
IDISTRICT JUDGE (COMMERCIAL)-| [SH. VIJAY BANSAL INEGI [Execution
1 ffiled till date
C.S. (COMM)/ 6/2024 01-04-2024 [Rahul Jain Vs M/s VishalVIJAY PAI8882525642 [19-02-2025 678 - ICONTESTED INo F
[Trading Company ISINGH [Execution
ffiled till date
IC.S. (COMM)/ [75/2022 [27-07-2022 [LEVI STRAUSS AND CO VS§UNITED 26843455 [25-02-2025 1324 - ICONTESTED No I
IAMAN OJHA TRADING ASUNITED [Execution
ICHOTA PALIKA BAZAAR ffiled till date]
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1390 [SH. BRIJESH KUMAR, DISTRIC o1, New Court Building{CS(COMMERCIAL) ICS (COMM) 384/23 [31-07-2023 IMR. JITENDER KUMARPPAWAS 9873632138 [11/02/2025 561 IDISMISSED
MUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi 'ADHWA VS T.RJAGGARWAL N NOT|
[SAWHNAY MOTORS PVT| [FILED
[LTD
01, New Court Building{CS(COMMERCIAL) IMISC DJ 905/2024 25/11/2024 K K MITTAL VS RAJIVlsumit nandvani [7011541912 [17/02/2025 84 INO IALLOWED [EXECUTIO NO
ISHD/KKD/Delhi SHARMA N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS(COMM) 46/2024 16/01/2024 [TARSHAM MITTAL  VSsumit nandvani (7011541912 [18/02/2025 1399 [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/Delhi [RAHUL GUPTA N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 258/2024 26/04/2024 [UNION BANK OF INDIA [samarendra 9999114922 |19/02/2025 299 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi S KANAN[kumar N NOT|
[ENTERPRISES [FILED
Bo1i, New Court Building|CS(COMMERCIAL) ICS (COMM) 21/2024 09/01/2024 INAVEEN KUMAR TANEJApramod singh  [9871724396 [20/02/2025 408 [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi S TARUN ARORA N NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS(COMM) 40/2023 25/01/2023 IGLOBE EXPRESSshariq j riyaz 9906070001 [22/02/2025 759 [YES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi SERVICES PVT LTD V§ N NOT|
IM/S TEXTILES CRAFT [FILED
4o |MS. KIRAN BANSAL, DISTRICTSHAHDARA JROOM NO 208 ICommercial MP (COMM)/1/2024 [20-01-2024 [Sangeeta Vs Aar KayMonu Kumar(P),[9811447103 [04-02-2025 1370 [Yes [ALLOWED [Execution [nil
MUDGE, (COMMERCIAL COURT) [Finlease Pvt Ltd not filed
JROOM NO 208 ICommercial ICS (COMM)/163/2024 07-03-2024 [Punjab National Bank VsGirish 9654336403 [18-02-2025 1348 [Yes IDECREED [Execution [nil
IDeepika Jain IChander(P), ot filed
IROOM NO 208 ICommercial ICS (COMM)/278/2024 [13-05-2024 [Punjab National Bank VsSanjay 9871980045 [19-02-2025 282 [Yes IDECREED [Execution nil
[Rihan Sanitations ThroughlKumar(P), ot filed
[Proprietor Shri Liyakat
[JROOM NO 208 [Commercial ICS (COMM)/470/2023 20-09-2023 [IDBI BANK LTD VgDineshkgupta [9718764007 [28-02-2025 387 Yes IDECREED Inil
IANURAG SHUKLA
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA 303, New Court Building|CS (COMMERCIAL ) ICS (COMM) 33/2024 11-01-2024 IM/S BIOCON ELECTRIAMARENDRA [9599801188 [27/02/2025 1369 [YES IDECREED [EXECUTIO [NO
PUDGE, COMMERCIAL COURT ISHD/KKD/Delhi [PVT LTD THROUGH ARKR.DUBEY N NOT]
R DINESH CHAND| [FILED
ISHARMA VS M/S VISION|
[POINTTHROUGH PROP|
03, New Court Building|CS (COMMERCIAL) ICS (COMM) 95/2024 06/02/2024 THE NANITAL BANKMANOJ GUPTA [9999846390 04/02/2025 113 IYES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi [LIMITED VS SHRI SAl| N NOT|
INATH TRADERS [FILED
42 |SH. PAWAN KUMAR MATTO DJSHAHDARA IC.No 304 ICS (COMM)/207/2023 [SARAOGI [21-04-2023 ISANJAY 18285672608 [10-02-2025 661 DAYS - IDECREED [Execution
COMM-04) ISUPER SALES IKUMAR ot filed till
IPVT. LTD. Vs IPANWAR date
IAMARJIT
ISINGH
ICS (COMM)/403/2022 M/S NAVjp1-07-2022 IA.K. JAIN 9350838495 [28-02-2025 973 DAYS F IDECREED [Execution
[BHARAT ot filed til
[ENTERPRISEST] date
[HROUGH IT¢|
IPARTNER SHRI|
IANUJ MITTAL
ararm




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADV ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
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43 |[MS. PREETI AGARWAL GUPTA,NORTH-WEST o6 IOMP COMM-11/2024 [18-03-2024 IAJAY GARG VS SHRIRAMUJAI =~ PRAKAS 28-02-2025
[DISTRICT JUDGE, (COMMERCIAL [TRANSPORT FINANCEGAUTAM
ICOURT) [LTD.
ICS(COMM)-421/2019 02-12-2019 [UTTAM STEEL ALLOYSArvind Saraswat l27-02-2025

PVT. LTD. VS M/§
BHUPESH STEEL PVT)
[LTD. AND ORS.

ICS (COMM)-359/2022 24-08-2018 TARUN GARG VS M/SJAI RAM GARG 18-02-2025
[SUPER AUTO
44 [SH.VINOD YADAV 1316 (Civil ICS(Comm.)/293/2022 29.04.22 IM/s Mukul GuptaMonica Goel IN.A 07.02.25 1015 Days [Yes IContested IN.A IN.A

Marketing Pvt. Ltd. Vs
IAmbient Printers Private &]
Ors.

ICS(Comm.)/841/2023 07.11.23 ijay Kumar Gaba @ Vijay|Vijay Sachdeva [N.A 12.02.25 l463 Days [Yes IContested IN.A IN.A
3auba Vs. Promila Sharma

ICS(Comm.)/436/2021 01.09.21 ISterile India Pvt. Ltd. Vs|Vikas Deep Jain [N.A 15.02.25 1263 Days [Yes IContested IN.A IN.A
scar Remedies Pvt. Ltd.

ICS(Comm.)/539/2021 12.10.21 /s Paragon Industries [Pravesh Dabas [N.A 24.02.25 1231 Days [Yes IContested IN.A IN.A
s. KK Industries & Ors.

MP(Comm.)/48/23 21.04.23 IM/s Kapalin Energies Pvt/Sahil Kakkar [N.A 27.02.25 678 Days [Yes IContested IN.A IN.A
[Ltd. Vs. M/s TATA Project]
ILtd.

k5 [SH. AMIT KUMAR, DISTRICT JUDGE,NORTH INIL
ICOMMERCIAL COURT

k6 [SH. UMED SINGH, DISTRICTNORTH INIL
VUDGE (COMMERCIAL)




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADV ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON

ISH. PANKAJ GUPTA, DISTRIC ICommercial Suit ICS COMM. 492/2024 130.09.2024 IPUNJAB NATIONALVED PRAKASH 9711900673, [01.02.2025
WUDGE (COMMERCIAL) [BANK VS M/S JKG SPICES|PERVESH 8076367709 SUIT
IKUMAR
603 ICommercial Suit ICS COMM. 529/2023 10.11.2023 ISUBIR BORKER VSRADHE SHAM|9911270755, [03.02.2025 451 YES IDISMISSED INIL INIL IRECOVERY]|
[BHARTIYA EXPORTERSQ [ROHILLA, 0643134361 SUIT
[RAKESH
603 ICommercial Suit ICS COMM. 516/2024 [15.10.2024 ICANARA BANK VS REWA [SANJEEV 9711142200, [10.02.2025 118 [YES IALLOWED INIL INIL IRECOVERY/|
ICHOPRA, 19990497000 ISUIT
IDEVENDER
[MOR
603 ICommercial Suit ICS COMM. 304/2023 22.06.2023 [LOUIS VUITTON]MANKARAN (9650682928, [11.02.2025 600 INO IALLOWED INIL INIL IRECOVERY/|
IMALLETIER VS RAHULSINGH, 9830173208 SUIT
[BOSE ISUBHAM
ISHARMA
603 ICommercial Suit ICS COMM. 280/2024 27.05.2024 RAJEEV ~ BANSAL  VSPARAS 9810600656, [12.02.2025 261 [YES IALLOWED INIL INIL IRECOVERY/|
[SURJIT SINGH GGARWAL, 9971640403 ISUIT
IDHARMENDER
ISHARMA
603 ICommercial Suit ICS COMM. 395/2024 14.08.2024 [M/S MOGLI LABS INDIATARUN 9871495838, [15.02.2025 185 [YES IALLOWED INIL INIL IRECOVERY/|
[PVT LTD VS M/S BABAIJVERMA, YASHU|8882149812 SUIT
[FASHION [RUSTAGI
603 ICommercial Suit ICS COMM. 522/2024 18.10.2024 [BANK OF INDIA VS M/SAMERNDRA  [9910717081, [25.02.2025 130 [YES IALLOWED INIL INIL IRECOVERY/|
IATSUM [NATH SHUKLA 7599052280 ISUIT
ISHIVAM
603 ICommercial Suit ICS COMM. 558/2023 18.12.2023 IASHOK KUMAR Vi JIT 9810326486, |28.02.2025 1438 [YES IDISMISSED INIL INIL IRECOVERY/|
ISHAL PREMCHANDSINGH, 9971625140 ISUIT
[TAWDE ICHIRAG JAIN
603 ICommercial Suit ICOUNTER CLAIM 10/2024 [01.04.2024 TSHAL PREMCHANDMANJIT 9810326486, [28.02.2025 333 INO IREJECTED INIL INIL IRECOVERY/|
[TAWDE Vs ASHOKISINGH, 9971625140 ISUIT
[KUMAR ICHIRAG JAIN
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¥8 [SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit ICS(Comm) /11/2023 03-03-2023 ohar Dolai Vs ParamjitiSh. J.B. Malik [9810485740 |01-02-2025 701 [Dismissed ICommerci
WUDGE, COMMERCIAL COURT. [Singh lal
[Recovery
[Suit

4o [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM)/487/2023 20.10.2023 INARENDER KUMAR GADIMR. TARA[9212127060 [13.02.2025 1482 DAYS INIL ICONTESTED INIL INIL
PUDGE, COMMERCIAL COURT-03 s DELHI DEVELOPMENT|CHAND YOGI
IAUTHORITY

614 ICOMMERCIAL SUIT ICS(COMM)/22/2021 18.01.2021 M/S MS.ROOPALI 6230099000 [28.02.2025 1502 DAYS INIL ICONTESTED INIL INIL
[INTERCONTINENTAL ICHATURVEDI
ICONSULTANTS AND
[TECHNOCRATS PVT. LTD,
THROUGH PRANAV|
614 IMISCELLANEOUS IMISC DJ ADJ 4078/2024  [21.11.2024 [KAMLADITYYA IMR.VAIBHAV (9810472854 [04.02.2025 75 DAYS INIL ICONTESTED INIL INIL
ICONSTRUCTION PVT LTDISINHA
[THROUGH AR Vs
[INTERCONTINENTAL
ICONSULTANS AND|
614 ICOUNTER CLAIM ICOUNTER CLAIM[18.12.2021 M/S MS.ROOPALI 6230099000 [28.02.2025 1168 DAYS INIL ICONTESTED INIL INIL
U54/2021 [INTERCONTINENTAL ICHATURVEDI
ICONSULTANTS AND|
[TECHNOCRATS PVT. LTD|
s KAMLADITYYA|

I50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST INIL
WUDGE, COMMERCIAL COURT-04




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF February 2025

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

ISH. SANJEEV KUMARICentral 201 4 o 35 191
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,Central 204 20 3 1 22 204
IDISTRICT JUDGE

(COMMERCIAL COURT)-02

3 |[MS. ILLA RAWAT, DISTRICT|Central 241 12 3 1 28 227
JUDGE, COMMERCIAL
ICOURT-03

4A |SH. ANIL KUMAR SISODIA|Central 215 20 1 o 47 189
[DISTRICT JUDGE
(COMMERCIAL COURT)

5a [SH. MANOJ KUMAR DISTRICT|Central 271 5 2 o 12 266
JUDGE (COMMERCIAL
ICOURT)-05

6 |SH. NIKHIL CHOPRA, DJ|Central 172 17 1 o 15 175
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

7A |SH. MUKESH KUMAR GUPTA |Central 214 25 1 3 31 206
IDISTRICT JUDGE,
ICOMMERCIAL COURT-07

8 |SH. GORAKH NATH PANDEY,Central 190 31 2 2 24 197
IDISTRICT JUDGE,|
ICOMMERCIAL COURT

9 [SH. DEEPAK GARG, DISTRICT|/Central 261 20 3 2 18 264
JUDGE, COMMERCIAL
ICOURT-09

10 [SH. AJAY PANDEY, DISTRICT/Central 280 16 o o 11 285
JUDGE, COMMERCIAL COURT]|

11 [SH. S.S RATHI, DISTRICI|Central 178 15 2 7 13 175
JUDGE, COMMERCIAL COURT

12 |SH. RAVINDER BEDI [Central 150 17 1 1 33 134
[DISTRICT JUDGE,
ICOMMERCIAL COURT

13A [SH. M.K NAGPAL, DISTRICT/Central 235 9 4 5 27 216

JUDGE, COMMERCIAL COURT




14A

Name of the Court

SH. ASHUTOSH KUMAR,
IDISTRICT JUDGE
(COMMERCIAL COURT)

District

[West

No. of cases Total
pending on
the 1st day of of cases

month

244

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

54 1 o 38 261

15

IMS. HEMANI MALHOTRA,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

341

40 2 5 36 342

16

SH. DIG VINAY SINGH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

336

36 3 o 36 339

17

SH. SANJAY JINDAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)

[West

329

38 2 o 31 338

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

[West

297

31 302

19

SH. NARESH
IMALHOTRA,
JUDGE
ICOURT)

KUMAR
DISTRICT]
(COMMERCIAL

[West

276

38 o 1 40 273

20

ISH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

INew Delhi

1068

22 1102

21A

SH. VIDYA PRAKASH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

New Delhi

724

32 2 4 50 704

22

MS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

[New Delhi

853

46 856

23A

IMS. SAVITA RAO, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

539

198 2 o 169 570

24A

IMS. ANURADHA  SHUKILA]
BHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

401

151 1 1 16 536

25

SH. SANDEEP
IDISTRICT
JUDGE(COMMERCIAL
COURT)

YADAV,

South

577

154 1 o 136 596

26A

SH. SANJEEV KUMAR SINGH,|
IDISTRICT JUDGE
(COMMERCIAL)

South

562

206 3 2 153 616




Name of the Court

District

No. of cases Total
pending on
the 1st day of of cases

month

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

27 |SH. LOKESH KUMARSouth 459 186 2 2 144 501
ISHARMA, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

28 |[SH. LAL SINGH, DISTRICT|South-East 383 16 1 3 13 384
UJUDGE(COMMERCIAL
ICOURT)

29 |[MS. NEELAM SINGH [South-East 253 29 2 o 32 252
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

30 [SH. AJAY KUMAR JAIN,South-East 300 22 2 3 29 2092
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA South-East 360 16 o 1 22 353
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A SH. BHUPESH KUMAR,[South-East 336 15 2 32 32 289
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33AMS. NEERA BHARIHOKE,South-East 219 24 2 o 26 219
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

34AMS NIRJA BHATIA DISTRICT|South-East 81 17 1 2 19 78
JUDGE(COMMERCIAL
ICOURT)

35 [SH. RAJ KUMAR TRIPATHISouth-East 285 14 3 o 21 281
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

36a|SH. PITAMBER DUTT |East 245 28 o o 31 242
IDISTRICT JUDGE
(COMMERCIAL COURT)

37a[MS. RUBY ALKA GUPTA,East 640 24 o o 16 648
[DISTRICT JUDGE
(COMMERCIAL COURT)




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

39 [SH. BRIJESH KUMAR GARG,Shahdara 200 20 o o 14 206
IDISTRICT JUDGE
(COMMERCIAL)-01

40 [MS. KIRAN BANSAL,Shahdara 240 16 2 o 27 231
[DISTRICT JUDGE,
(COMMERCIAL COURT)

41 [SH. SANJAY SHARMA-II/Shahdara 177 27 3 o 15 192
[IDISTRICT JUDGE,
ICOMMERCIAL COURT

42A|SH. PAWAN KUMAR MATTO,Shahdara 283 13 o o 21 275
IDISTRICT JUDGE,
(COMMERCIAL COURT)

43AMS. PREETI AGARWAINorth-West 1802 102 363 354 37 1876
GUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

44 [SH.VINOD YADAYV, DISTRICT|North-West 1123 87 122 130 83 1119
JUDGE, (COMMERCIAL
ICOURT)

45ASH. AMIT KUMAR, DISTRICT|North 957 66 8 2 73 956
JUDGE, COMMERCIAL COURT,]

46 |SH. UMED SINGH, DISTRICT|North 968 50 6 2 53 969
JUDGE (COMMERCIAL)

47ASH. PANKAJ GUPTA,SOUTH 155 19 3 o 29 148
IDISTRICT JUDGEWEST
(COMMERCIAL)

48A|SH. VIKAS DHULL, DISTRICT[SOUTH 226 19 o 1 14 230
JUDGE (COMMERCIAL) WEST

49 |SH. AMIT BANSAL, DISTRICT[SOUTH 272 22 2 o 15 281
UJUDGE, COMMERCIALWEST
ICOURT-03

50 [SH. RAKESH PANDIT,SOUTH 208 19 1 o 14 214
IDISTRICT JUDGEWEST
ICOMMERCIAL COURT-04

GRAND TOTAL 19698 2187 574 570 1925 19964




List of cases received for Pre-Institution Mediation and Settlement during the month FEBRUARY 2025

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central W49 170 o 212 ) kos
lo West 1273 113 o 05 o 291
3 East 85 13 i 74 i b2
1 INorth-East 15 18 lo 17 o 16
5 IShahdara 133 oo lo 110 o 113
6 ISouth 04 64 lo k3 o 115
7 ISouth-East 1359 157 13 1{eJ6] 5 lho8
8 INew Delhi 265 137 3 143 13 253
o INorth 147 89 lo 111 o 125
1o INorth-West 114 112 It 01 1 133
11 ISouth-West 164 71 o 115 ) 120
Total 12098 1064 lo l1111 lto 2031
12 IDHCLSC 148 52 o 123 = 173
lOverall Total 2246 1116 12 1134 12 2204
INote: Application received through NALSA App during the month:- Nil
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